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 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 (Ma.  Srzaxgz  in  the  Chalr]

 ORAL  ANSWERS  TO  QUESTIONS
 Mr.  Bpeaker:  The  House  will  now

 eke  up  Questions—Shri  Shri  Chand

 श्री  भधु  लिमये  :  प्रध्यक्ष  महोदय,  यह  52
 खो 156 तक सारे प्रशन तक  सारे  प्रश्न  खाद्य  के  बारे  में  हैं,
 कोई  बाघ  तीति  के  बारे  में  है  कोई  भूछ  से
 मृत्यु के  बारे  में  है,  कोई  सूआा  क्स्त  क्षेत्रों  के
 बारे  में  है  तो  कोई  केन्द्र  द्वारा  arom  की
 सहायता  के  जारे  में  है  तो  कोई  ग्रकास  को  भोषणा
 के  बारें में  है.  इसलिये मेरा  सुझाव  है  कि
 यह  छहों  सवाल एक  साथ  में  ले  लिये  जायें
 और  खूब  के  जवाब बना  जायें  और  छत  पर  सभी
 लोगों  को  सवालात पूछने  क्षा  मौका  दिया
 जाय  |  इस  सरह  से  एक  घंटे  की  बहस  का  समय
 ची  बंध  जायेगा

 Mr,  Speaker:  I  have  no  objection.
 I  do  net  know  whether  the  Howe
 would  accept it.

 hog  fend:  oe  यह  हों  सवाल

 त्तो  पूछे  ही  ायेंगे  ।

 क  क्रॉकार  लात  येरवा  :  सारे  जाद्य  के
 बारे  में  नहीं  हैं,  घलग  भी  हैं  जैसे  प्रश्न  54
 सुपर  बाजार  के  बारे  में  है  1

 .
 ‘  2534

 Shri  F.  है,  Deo:  Sir,  that  wil)  create
 tome  difficulty.  Suppoding  I  have
 tableq  two  questions,  I  am  entitled  to
 put  four  surpicmentaries,  Hf  all
 these  questions  are  taken  together,
 then  I  will  be  allowed  to  put  only  one
 |

 oft  यु  लिंगये :.  :  जी  हां  सुपर  बाजार
 वाला  सवाल  झलग  किया  जाय  |
 Mr,  Speaker:  That  is  true.
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 (a)  the  details  of  the  decisions  arriv-
 श्व  at  the  Chief  Ministers’  and  Food
 Ministers’  Conference  held  at  New
 Delhi  on  the  8th  and  9th  of  April, 967  in  the  matter  of  food  policy;  and

 (b)  whether  any  All-India  Food
 Policy  has  been  worked  out  to  solve
 the  food  problem  facing  the  country?

 The  Deputy  Minister  in  the  Minis.
 try  of  Food,  Agriculture,

 Communal Cooperation ang  Coop DD.  Ering):  (a)  A  statement  Is  placed
 on  the  Table  of  the  House.

 (b)  Yes,  Sir,

 Shri  Sradhakar  Supakar:  Sir,  I  rise
 to  a  point  of  order.  These  statements
 are  not  available  even  to  the  Mem-
 bers  who  have  tabled  the  questions.
 Therefore,  I  would  submit  that  in
 future  the  hon.  Minister  who  is  re-
 plying  to  the  question  may  give  a  gist
 of  his  statement  in  the  House  so  that
 even  these  Members  who  have  not  got
 copies  of  the  statement  may  be  able
 to  ask  supplementary  questions.

 Mr,  Speaker:  Everybody  must  get  a
 copy  of  the  statement.  A  copy  of  the
 slatement  must  be  given  to  every  hon.
 Member.

 sh  झोंकार  खास  बेत्वा  :  कापी  नहीं
 मिली  है  ।

 घी  जक  बयन  - कं्यूबाय  :  बहुत  कम  को पिया
 निकलती  हैं  सब  को  नहीं  मिलती  हैं  ।

 Mr,  Speaktr:  Two  or  three  days  ago
 the  same  point  was  raised  here  and
 then  it  wag  suggested  that  the  Minis-
 try  concerned  must  supply  sufficient
 coples  so  that  all  hon.  Members  may
 be  able  to  have  a  cOpy,

 Shri  Chintemani  Panigrahi:  He
 should  read  out  the  statement.

 Shri  Sradhakar  Supakar:  He  showld
 give  at  least  a  gist  of  it.

 Shri  Krishna  Kumar  Chatterfi:  The
 statement  should  be  circulated  in  time.
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 hr]  Asnasship  Shinde:  We  will  en-
 wure  that  sufficient  coples  are  made
 available.

 Mr.  Speaker:  I  am  told  that  there
 are  copies  in  the  Notice  Office  but  hon.
 Members  have  not  taken  them.

 Shri  Bal  Raj  Madhok:  I  just  now
 enquired,  Sir,  and  it  was  not  avail-
 able.

 मी  झोॉकार  लाल  dom:  etc  पढ़
 कर  बतलाइए  |

 Mr,  Speaker:  He  may  read  it  out.

 1967,  is  given  as  follows:

 ,  It  was  realised  that  in  the  pre-
 sent  context  of  shortage  and  scarcity

 would  not  be  wise  to  depend  upon
 e  free

 the  situation.
 under  which  the  inter-State  movement

 ing  of  Punjab,  Haryana,  U.P.  and  the
 Union

 JYAISTHA  a,  1889,  (SAKA)

 cs  It  was  recognised  that  posi-
 thon  with  regurd  to  rice  is  extremely
 difficult,  It  was  agreed,  therefore,
 that  every  effort  shoulg  be  made  to
 intensify  the  procurement  of  rice  with-
 in  the  country  both  in  surplus  and
 deficit  States  so  that  sufficient  quan-
 tities  may  become  available  for  public
 distribution  in  the  deficit  States.  It
 was  agreed  that  Andhra  Pradesh
 would  supply  to  the  Centre  in  ail  6
 lakh  tonnes  against  the  supply  cf  2
 lakh  tonnes  of  imported  whest  and
 milo  by  the  Centre  to  the  State.
 Punjab  Government  agreed  to  make
 available  to  the  Centre  about  6  lakh
 tonnes  of  al]  foodgra:  Orissa  ag
 to  supply  75,000  tonnes  of  rice  to  the
 Centre  and  also  agreed  to  consider
 whether  some  more  quanties  could  be
 made  availavic  i.  exchange  for  wheat
 aUuppLad  to  the  State  by  the  Govern-
 iment  o2  India,

 5.  With  regard  to  procurement,  it
 was  agreed  that  the  method  of  pro-
 curement  in  each  State  should  be  left
 to  the  State  concerned  but  that  every
 State  should  make  all  efforts  to  maxi-
 mise  procurement,

 6.  It  was  felt  that  the  procurement

 the  question  would  be  discussed  fur-
 ther  with  the  main  rabi  growing  States
 and  that  the  level  of  prices  for  the
 rabi  foodgrains  would  be  announced
 within  a  few  days.
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 al  intermediary,  It  was  also  agreed ‘that  -examination  of  the  costs  and
 margins  of  the  ह  cod  Corporation  would
 oe  looked  into  to  ensure  that  the  bring-
 ing  in  of  the  Food  Corporation  did  not
 result  in  any  increase  in  prices.

 a  It  was  agreed  that  a  Standing Committee  of  Minis!

 MAY  30,  (छा  दा  Answers  १540
 country,  lew  the  question  of
 duction  to  the

 =

 The  Minister  of  Food  and  Agricul- ture  (Shri  Jagjiwan  Ram):  I  do  not
 accept  that  it  is  the  sole  responsibility of  the  Union  Government  to  supply
 food  to  the  people,  It  is  the  joint  res-

 ing  of  some  Chief  Ministers  of  deficit
 as  well  as  surplus  States  will  be  form.
 ed  to  deal  with  the  various  problems on  fOod  es  and  when  they  arose.

 9.  It  was  realised  that  in  the  very
 difficult  situation  in  which  we  are  this
 year,  it  was  very  necessary  to  jnten-
 sity  production  within  the  country
 and  for  this  purpose  every  effort
 should  be  made  to  grow  short-ierm
 crops  over  as  large  area  as  possible  in
 the  period  between  the  harvest  af  the
 Rabi  and  sowing  of  the  kharif  crops.

 Shri  Shri  Chand  Goel:  The  question
 is  rather  important  ag  is  indicated  by
 the  fact  that  there  are  as  many  ques-
 tioners  as  there  are  members  in  thy
 Union  Ministry.  I  would  like  to  know
 the  shortfall,  the  difference  between
 our  food  production  and  cur  food  re-
 quirements,  How  does  the  Govern-

 “ment  propose  to  make  up  the  short-
 fall  during  the  current  year?

 Shri  Annasahib  Shinde:  The  position
 is  well  known.  First  of  all,  the  final
 estimates  are  not  available.  They
 would  be  available  within  a  mon‘h  or
 so  The  indications  are  that  this  year
 the  volume  of  production  is  likely  to
 be  of  the  tune  of  76  million  tons,  Re-
 garding  imports,  though  it  is  also  not
 very  definite,  we  may  be  in  a  position
 to  import  about  7  million  to  9  million
 tons,  That  would  be  the  total  avail-
 ability  and  within  that  availability  we
 will  have  to  make  our  internal  arrange-
 ments.

 Shri  ghri  Chand  Goel:  In  view  of  the
 itnportance  of  the  food  problem  and
 onnsidering  that  it  is  a  national  pro-
 blem  and  that  it  is  the  duty  of  the
 Union  Government  to  supply  food  to
 every  countryman,  will  Government

 equal,  fair  and  equitable
 of  footigrains  in  the  entire

 ponsibility  of  the  Centre  and  the State  Government  concerned.  The
 Centre  tries  to  help  the  deficit  States
 to  the  extent  possible  with  the  avail-
 abie  foodgraima  with  the  Centre  whe
 ther  procured  within  the  country  or
 imported  from  outside,

 Shrj  Hem  Barus:  Since  the  Union
 Government  has  not  succeeded  to  the
 desired  extent  in  the  matter  of  im
 porting  foodgraing  for  helping  the  diff-
 erent  Steter  in  the  country  in  this
 critical  situation,  may  I  know  how
 far  it  is  a  fact  that  some  of  the  State
 Governments  in  which  non-Congres
 parties  are  in  power  have  suggested
 Importing  of  food  by  themeelves
 through  bi-lateral  agreements  with
 foreign  countries,  specially  with  Cey-
 lun  and  Burma;  if  so,  what  ls  the  re-
 action  of  the  Union  Government  to
 this  suggestion  made  by  certain  State
 Governments?

 Shri  Jagjiwan  Ram;  No  State  Gov-
 ernment  has  made  any  suggestion  to
 this  effect.

 Shri  Hem  Barua:  But  it  came  out  in
 the  papers.  If  a  suggestion  is  made,
 what  will  be  your  attitude?

 Shri  Jagjiwan  Ram;  I  do  not  think
 we  answer  hypothetical  questions.

 Sbri  gurendranath  Dwivedy:  In  the
 statement  just  read  out  by  the  Minister
 it  is  said  that  the  role  of  the  Food
 Corporation  is  to  be  examined  and
 care  would  be  taken  that  it  does  not
 become  an  additional  intermediary.  I
 want  to  know  whether  the  role  of  the
 Yood  Corporstion  pas  not  yet  been
 clearly  stated  by  the  Government  of
 India.  What  is  the  attitude  of  the

 which  States  are  opposing  itt



 att  care  fag:  मैं  माननीय  मंत्री
 महोदय  से  यह  जानना  चाहता  हूं  कि  क्या  कोई

 भी  बौर,  देश  इतना  प्रभागा  है  जहां  पर  कि
 किसान  ने  सोइंग  सीजन  में  65  र०  मम  गेहूं
 खरीदा हो  शौर  बाब  में  उस  से  34  Fe  मन
 हू  लिया  जा  रहा  हो  ?  इतनी  बड़ों  डिस्पैरिटी
 जब  तक  खत्म  नहीं  होगी  तब  तक  किस  तरीके
 से  खेती  तरककी  कर  सकेगी  शौर  किस  तरह  से
 डेबेलपमेंट  होगा  ?  क्‍या  मुख्य  मंत्रियों  के
 अम्मेलन में  या  कैबिनेट की  मीटिंग  में  इस
 बारे  में  गौर  किया  गया  है  कि  इस  तरह  की
 कोई  रेस्ट्रिशेशन  होनों  बाहिये  कि  जिस  रेट
 चर  गेहूं  खरीदा  जाता  है  उसी  रेट  पर  किसान  को
 औने  के  लिये  और  सास  भर  खाने  के  लिये  मिले?

 pricea  at  a  lower  ievel  but  it  was  at
 the  initiative  of  the  Food  and  Agricul-
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 शी घनझपास  Se  ऐसा  हल  तो
 होता  चाहिबे  कि  जो  इस  के  ऊपर  मुनाफा
 कमायेगा  उस  के  खिलाफ  स्टेप  लिया  जावेगा  1

 बी  जगजणीबन रास  :  मैंने  स्टेट  मबर्तमेंट्स
 से  यह  कहां है  कि  होडिग  सौर  प्राफ़िटियरिय
 के  खिलाफ वह  कितने  सकते  कदम  उठा  सके
 बहू  उठायें  |

 Shri  Indrajit  Gupta:  Is  the  hon.
 Minister  aware  of  the  fact  that  several
 eninent  statisticlans  ang  economists  in
 the  country  have  frequently  tated
 that  the  system  by  whieh  deta  is  pro-
 cured  regarding  the  actual  figures  of
 production  is  so  faulty  that  there  may
 well  be  a  case  of  saying  that  chere

 sured?  The  people  say  that  there

 are  also  cooperating
 with  us  In  seeking  that  the  statis-
 tical  organisation  works  efficiently  and
 that  the  statistics  are  accurate.  But,
 obviously,  the  limitations  are  there.
 Ags  has  already  been  mentioned  by  the
 hon.  Minister  the  other  day,  the
 availability  of  foOdgrains  in  the  coun-
 try  appears  to  be  apparently  much
 more  than  actually  indicated  by  sta-
 tistics.  But  some  limitations  are  there
 and  they  have  been  mentioned  in  the
 House.

 Shri  Chintaman!  Panigrahl:  The
 Orissa  Govegnment  promised,
 ginally,  to  export  75,000  tonnes  of  rice.



 ad  बिभूति  मिन :  क्‍या  यह  सही  हैं  कि
 बिहार के  लोग,  चाहे  वह  ट्रेड  हों  या  कोई
 श्र,  ब्रिटिश  डेज  में  पंजाब  से  गेहूं  खरीदते  थे
 झौर जब  से  इंडिपेडेंस हुई  है,  जब  से  जोन बन
 गये,  बिहार के  पंजाब  से  गेहूं  खरीदते  पर  रोक
 खग  गई  ?  क्‍या  बह  भी  सही  है  कि  इस  रोक
 की  वजह  से  बिहार  में बहू  टेल्डेन्सी  बढ़  रही  है
 कि  वहां पर  जो  मिनरल्स होते  हैं  वह  दूसरी
 जगह  न  जायें  पौर इस इस  तरह से  देश की  एकता
 ू  रही  है

 ft  जगजोवन  राम  :  हूं  तो  जोनल
 सिस्टम  का  ।  है  |  जैसा  फैसला  इस  सम्बन्ध
 में  किया  गया  है  बह  बतला  दिया  गया  वहू
 फैसला इस  लिये  लेता  पड़ा  कि  कई  एक  प्रान्तों
 में  झनाज  की  जितनी  झावश्वकता  है  उतना
 ताज  नहीं  है।  भगर  इस  व्यापार को  खुला
 छोड़  दिया  जाता  है  तो  सरकार  के  लिये  जान-
 कारी  हासिल  करने  की  कोई  गुंजाइश  नहीं
 रहती  है  कि  किस  न्त  में  कितना  गया,  भौर
 जहां  पर  जरूरत  है  वहां  गया  या  जहां  सबसे
 ज्यादा  दाम  मिलते  हैं  वहां  गया,  व्यापार  के
 माध्यम  से  भ्रणाज  चलता  है  तो  क्यापारी  लोगों
 का  मनोवृत्ति यह  होती  है  कि  जहां  अधिक के

 MAY  30,  7967  का  Answers,  T5444

 अधिक  ऊंचे  दास  सिल  सके  वहां  वे  उत  को
 ले  जायें  त  कि  जहां  सबसे  ज्यादा  जरूरत  हैं
 वहां के  जायें  ।  जब  तक  हमारे  पास  गस्ते  का
 कोई  भंडार नहीं  रहेंगा  तब  तक  इस  चीज  को.
 बचाने का  कोई  उपाय  हमारे  पास  नहीं  रहेगा।.
 इस  मे  पह  भावपपक  समझा  गया  कि  झखय
 अलग  प्रदेशों में  जोन  बना  कर  के  वहां से  सरकारः
 गल्ला  हासिल  करें  झौर  जिस  प्राम्त  में  गह्ले
 का  अभाव  हो  वहां  भेजें  ।

 Shri  P.  H.  Deo:  I  cannot  understand:
 how  Shri  Panigrahi's  s
 does  not  arise  out  of  the  statement

 The  statement  says  that
 000

 consider  that  if  an  equal  quantity  af’
 wheat  was  given  to  him,  Centainly  F
 will  look  into  it;  what  is  the  shortfalr
 in  the  supply  of  wheat,  certainly  I
 will  try  to  send,



 Madras,
 Benga)  would  be  members  of  this
 Standing  Committee.  This  has  been
 indicated.

 श्री झटल  बिहारों  rat:  कया  यहें
 सच  कि  मुख्य  मंत्रियों  भौर  खाद्य  मंत्रियों
 के  सम्मेलन में में  मध्य  प्रदेश  के  मुख्य  मंत्री  ने
 झपने  प्रदेश  को  बिगड़ती हुई  खाद्य  स्थिति  को
 और  सम्मेलन का  ध्यान  खींचा  था?  कया  उन्हों-
 ने  यह  बताया  था  कि  मध्य  प्रदेश  के  कुछ  जिलों
 में  प्रकाल की  स्थिति  है,  लोग  पेड़ों की  पत्तियां
 शोर  जहें खा  रहे  हैं  झौर  बया  उन्होंने  यह
 जी  बताया  था  कि  सरगुजा  जिले  के  हजारों
 लोग  बिहार  के  पालामक  जिले  में  चले  गये  हैं
 जहां  सहायता  कार्य  weer  we  रहा  है  ?
 जदि  मुख्य  मंत्री  महोदय  ने  नहीं  बताया  तो

 क्या  मंत्री  महोदय  के  पास  मध्य  प्रदेश की  खाद्य
 स्थिति  के  बारे  में  कोई  झपती  जानकारी  हैं
 झोर  यदि  है  तो  उस  के  अधार पर पर  द...  तक
 क्या  कार्यवाही  की  गई  है  ?

 यो  अगजीबन रास  :  सदस्य  महोदय ने
 जो  बातें  कही  हैं  उन  बातों को  कहने  का  तब
 झवमर  नहीं  था  ।  सरणुजा  की  खाद्य  स्थिति
 बाद  भें  बिगड़ी  है।  वहां  जो  हालत  बदा
 हुई  बह  बाद  में  हुई लेकित यह  उन्होंने  जरूर
 कहा कि कि  अध्य  प्रदेश जो  पहले  एक  ऐसा
 अपेश  था  जहां  उत्त  की  भ्राषायकताओं  से
 अप्िक  झनाज  होता  था  भौर  झनाज  बाहर
 भेजा  जाता  था  t  ग्राज  वैसी  स्थिति
 नहीं  रही।  भ्रनावृष्टि के  कारण कि  ब्ब  उस
 को  जितने  प्रनाज  की  प्रवश्यकता  हैं  उतना
 अनाज  भी  उस  के  पास  नहीं  है  भौर  उस  को
 बाहर  से  प्रनाज  मंगवाते  को  अझ्रावश्यकता
 होगी 1  सह  उन्होंने कहा  था  प्रौर  हम  लोग
 कुछ  झाज  मध्य  प्रदेश  को  दे  भी  रहे  हैं।
 जहां तक  सरगुजा  की  हालत  फा  संम्बन्ध  है
 उस  की  जानकारी  हम  को  हुई  है  प्लौर  वहां  पर
 कुछ  कार्रेभाई  झारम्ध  भी  की  गई  है।  केपर की
 अंत  हू  बच्चों  ौर  महिलाओं  को  जिंलाने
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 का  काम  धरम  हुआ  है  ।  कुछ.  किचन भी
 भारतम  किए  गए  हैं  जहां  लोगों  को  _ खिसाने
 का  इंतजाम  किया  शया  है  शौर  कछ  रिलोफ
 के  लिए  हाई  मंनुंउल  बक  भी  जारी  हा
 है  ny  लेकिन  मैं  मान%।  हू ंकि  जितना  काम  हो
 रहा है  वहू  ताकाफी है  भौर  भौर  धिक
 करने  की  झागश्यकता  हैं  q

 Shri  Inderjlt  Malhotra:  In  view  of
 the  past  experience  and  the  difficult-
 jes  faced  in  procuring  sufficient
 quantities  of  foodgrains,  may  I  know
 if  lhe  Central  Government  is  suggest-
 ing  ta  the  State  Government  Stata
 trading  in  foodgrains?

 Shri  Annasahib  Shinde:  Yes,  Sir.
 In  favt,  this  subject  matter  was  dis-
 cussed  at  length,  Of  course,  the
 method  of  procurement  has  been  left
 to  the  discretion  of  the  State  Govern-
 ment,  But  all  the  Chief  Ministers
 assured  us  that  they  woulq  try  their
 level  best  to  see  that  procurement  is

 Shri  J.  B.  Eripalani:  I  would  like
 to  know  what  the  Food  Minister
 would  qo  in  the  case  of  a  State  which
 is  &  surplus  State  but  which  hag  areas
 which  are  in  famine.  Because  it  is  a
 surplus  State  and  through  neurotic
 obstinacy,  the  Government  of  that
 State  does  not  cal]  for  help  from  the
 Centre  and-within  the  State  there  are
 restrictions  as  between  one  tehsil  and
 another  tehsil.  So,  what  is  to  be  done
 in  regard  to  those  people  who  are  liv-
 ing  in  those  deficit  areas  and  who
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 Shri  Iagjiwan  Bam:  I
 cept  this  pre¢umption  on
 the  hon.  Member  that  any
 state  Government  will  neglect
 areas  and  ignore  thern  and  it
 necessary  for  the  Centre  to
 ‘the  rescue  of  that  ares.

 Shri  A.  BR  Vajpayee:  That  is  wnat
 is  happening.  (Interruptions).

 Shri  Jagjiwan  Bam:  My.  hon,  friends
 are  free  to  make  any  insinuations  that
 they  choose.

 shall  not
 the:  part

 estion Shri  A.  B.  Vajpayee:  It  is  a  q
 vof  fact.  Let  the  hon.  Minister  visit
 these  areas  himself.

 Shri  Jagjiwan  Ram:  We  should  not
 forget  that  in  the  State  also,  there  are
 responsible  lcgislators  and  represe
 tatives  of  the  people  as  we  here  are.

 ‘So  long  as  the  State  Governments  are
 functioning,  and  20  long  as  there  are
 representatives  of  the  people  in  the

 “State  Legislatures  and  so  long  as  the
 ‘State  Legislatures  are  functioning.

 हो  लघु  लिमय  :  झब  इस  बन  धान
 -सभा  नहों  चल  रही  है  1  कई  विधायकों
 ने  कहा  है  |  झा  ने  शायद  पड़ा  नहीं  हैं।  श्राज
 स्टेट्समैन में में  एक  लम्बा  भाटिकल  झाया  है।
 उसको  पढ़  ले

 Shri  Jagjiwan  Ram:  |  have  rot
 finished  my  anawer  yet....  (Interrup-
 tions).  ‘Therefore,  it  shall  be  the
 duty....  (Interruptions)

 Mr.  Speaker:  May  I  req  hon,
 ‘Members  to  allow  the  hon.  Minister
 to  finish  his  reply?

 ‘Shri  Jagjiwan  Ram:  I  am  saying
 ‘€hat  ao  long  ag  the  constitutionally
 (State  Governments  are  functioning
 there,  so  long  as  the  responsibility  of
 the  State  Governments  to  look  after
 these  areas  is  there  and  so  long  as  the
 legislatures  are  functioning  there,  हद
 @hould  not  presume  that  they  are
 oblivious  of  the  conditions  in  the

 machinery,  part  from  foodgrains,  and
 if  so,  whether  the  Food  Minister  would
 consider  the  advisability  of  asking  the
 Food  Ministers  in  the  States  to  see
 that  these  requirements  are  provided
 and  also  enough  incentives  are  pro-
 vided  to  the  farmers  so  that  produc-
 tion  can  be  boosted  up  so  as  to  make
 the  country  self-sufficient?

 Shri  Annasabib  Shinde:  Al)  these
 requirements  of  the  various  State
 Governments  are  looked  into,  As  far
 as  the  fertiliser  requirement  is  con-
 cerned,  for  instance,  the  fertiliser
 distribution  policy  has  been  formulat-
 ed  in  consultation  with  the  State
 Governments.

 श्री  जाजे  फरमेंडोज  :जो  वयान  यहां  पर
 मंत्री  महोदय  ते  पेश  किया  है,  उसमें  उन्होंने
 कहा  है  :

 “It  was,  therefore,  felt  that  the
 existing  zonal  restrictions
 which  the  inter-State  movement
 of  foodgrains  to  private  trade  ७
 tanned,  should  continue.”.

 मेरा  पहला  प्रशन  यह  “  कि  क्‍या  किसी
 मुख्य  मंत्र  ने  इस  बैठक  में  ऐसी  विनती की. पी  कि  जोनल  रेस्ट्रकर्शंस  को  छत्म  किया  जाए
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 झौर एक  सूबे  से  दूसरे  सूबे  में  हर  किस्म के
 अनाज  को  भेजने  की  व्यवस्था  हो  ?  इस
 -डैटमेंट पर  एक  तो  मेरा  यहप्र श्त  है।

 मेरा  दूपरः  प्रशत  यह  हूँ  कि
 एक  लावनी  सबस्य :  प्रध्यक्ष  महोदय,

 क्या  एक  से  अधिक  प्रश्त  पूछने  की  इजाजत
 है?

 भरी  जाये  करवेंहीस :
 स्टेटमेंट  से  सम्बन्धित  है  7

 Shri  Hem  Barua:  Let  him  be  allow-
 ed  to  complete  his  question,

 Mr.  Speaker:  He  iz  putting  parts
 fa),  (by  ang  (०)  of  the  question.

 tt  ant  फरनेंडीश  :  इस  केंटमेंट  के
 बैणाब्राफ़  8  में  कहा  गया  है  :

 “It  was  agreed  that  every  effort
 should  be  made  to  grow  short-
 term  crops  over  as  large  an  ares
 as  possible  in  the  period  between
 the  harvest  period  and  sowing  of
 kharif  crops.”.
 Mr.  Speaker:  The  hon.  Member

 ‘must  come  straight  to  his  question,  I
 am  not  going  to  allow  speeches  like
 this.  He  Is  taking  away  the  time  of
 the  whole  House.

 भी  जा  ectite  :  flag  जानना
 जाह्ृता  हूं  कि  क्या  इस  बारे  में  कोई  ठोस
 निर्णय  हुआ  है  ह. क  बपा  इस  को  प्रमल  में
 जाने  के  लिये  कोई  कार्यवाही  की  गई  है|  इस
 स्टेटमेंट  में  एक  बात  का  जिक्र  नहीं  किया
 गया  है।  26  जनवरी  को  भूतपूर्व  राष्ट्रपति  ने
 आातव-इंडिया  रेडिपों  से  तकरी  करते  हुए
 कहू  था  कि  हमार  झनाज  की  पैदावार
 का  एक-तिहाई  हिस्सा  बेस्ट  होता  है  ।  मैं
 यहू  जानना  चाहता  हूं  कि  क्या  चीफ़  मिनिस्टर्ज
 कांफ्रेंस  में  इस  बारे  में  कोई  बहस  गई
 और  इस  वेस्टेज  को  रोकने  के  लिये क्या  “सला
 किया  गया

 Mr,  Speaker:  The  reply  necd  only
 be  short.  I  need  not  be  so  long  as
 the  question.

 TYAISTHA  9,
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 were  in  favour  of  removing  zonal  res-
 trictlons.

 थी  मु  खिपमे  :  कौन  ये  ?
 नाम  बताने  चाहियें  t
 shri  Jagjiwan  Ram:  |  am  not  going

 to  answer  that.  That  was  not  part
 of  the  question.

 The  second  question  was  about
 short-term  crops.  Positive  action  hes
 been  taken  and  perhaps  the  House
 will  be  very  happy  to  learn  that  near.
 ly  u  lakhs  acres  have  been  brought
 under  short-duration  crops.

 So  far  as  the  question  of  wastage
 ls  concerned,  that  was  not  considered
 at  the  Chief  Ministers’  conference  but
 positive  steps  are  being  taken.

 उन  के

 report  from  the  Foog  and  Agriculture
 Ministry  wherein  all  the  details  will
 be  given  showing  what  actions  have
 been  taken  to  avoid  wastage  of  food-
 grains.

 की  प्रकाशबीर  शास्त्रों:  क्‍या  खाय
 मंत्री  के  कातों  तक  ये  समाचार  पहुंचे  हैं  कि
 जिस  प्रकार  सरगूजा  के  कुछ  निवासी  बिहार
 के  पालामऊ  जिने  में  जा  कर  भूल  से  निबतति
 की  झपनी  इच्छा  की  बूति  कर  रहे  हैं,  उसी
 प्रकार  उत्तर  प्रश  मिर्जापुर,  इला  जाद
 जौर  बनारप  जिलों  के  तिवासी  भी  भूख
 से  निवृत्ति  पाने  के  लिय्रे  बिहार  जा  रहे  हैं,
 क्योंकि  वहां  पर  भरध्चिक  प्रकछी  शौर  पर्वाप्त
 सुविधाएं  उपलब्ध  हैं।  यदि  हां,  तो  उत्तर
 प्रवेश  सरकार  से  इस  बआरे  में  जातकारी
 ले  कर  इन  खिलों  की  घावश्यकताभों  की
 पूति  के!  लिये  क्या  कुछ  विशष  उपाय  क्य
 जा  रहे  हैं?

 आओ  जगणीवतन  राम  :  जहां  तक  उत्तर
 प्रदेश  का  सम्बन्ध  है,  भारम्भ्िक  प्रवस्धा
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 %  मिरजापुर  में  काफी  इन्तज़ाम  तहीं  था,
 लेकिन  झा  बहां  इस्तज़ाम  पर्याप्त  हो  गया
 हैं  और  काम  भी  अच्छा  हो  रहा  है  ।  जहां
 तक  मेरी  जानकारी  हैं,  वहां  पर  उत्तर  प्रदेश
 गवर्नमेंट  और  गर-सरकारी  संस्थाओं  के  दारा
 WT  काम  हो  रहा  है|

 श्यो  प्रकाशबोर  शास्त्री  :  वहां  से  भारत
 सेवक  सम्ताज  को  तो  वापस  बुला  लिया
 जाये  ।

 बी  सनुभाई  पटेल:  भारत  सरकार  ने
 यह  एलान  किया  था  कि  हम  97]  "क
 सारे  देश  में  पनत-स्वावलम्बन  हासिल  कर  लेंगे।
 क्या  चीफ़  मिनिस्टर्ण  कांफरेंस  में  इस  बदली
 हुई  परिस्थिति  में  इस  लक्ष्य  की  प्राप्ति  के
 लिये  विधार-विमश  किया  गया  था;  क्‍या
 झब  भी  सरकार  का  यह  विचार  है  कि  हम
 1971  तक  प्रन्न-स्थावलम्बत  हासिल  ,कर
 सकेंगे,  यदि  हां,  तो  इस  के  लिए  क्या  स
 कार्यक्रम  बनाया  गया  है  ?

 हो  जगजोवन  रात:  पहले  के  सम्मेलन
 में  इस  पर  विचार  हुआ  था  और  उस  के  हिसाब
 से  कार्यवाही  हो  रही  है।

 Mr.  Speaker:  Shri  Berwa:
 Shri  Nath  Pai:  We  are  also  on  the

 list  of  questioners.
 Mr.  Speaker:  But  I  called  the  hon,

 Member;  he  was  not  here.  He  has
 not  come.  ‘There  are  fifty  questioners
 in  the  list.

 Shri  Nath  Pai:  I  have  the  same
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 जी  झोंकार  सात  बरचा  :  बाग  राजत्वान
 की  सभा  दो  करोड़  जनता  में  से  तेरबू  लाख
 भ्रादमी  भूख  के  शिकार  हैं  !  हाल  ही.  में
 खाद  मंत्तियों  ौर  मुख्य  मंत्रियों  के  जो  सम्मेलन
 हुए,  उन  में  राजस्थान  का  प्रतिनिधित्व  किश्ती
 ने  नहीं  कया  t  मैं  महू  जानता  चाहता  हूं
 कि  उन  सस्मेलनों  में  राजस्थान  के  बारे  में
 क्या  चर्चा  हुई,  राजस्थान  का  प्रतिनिधित्व
 किस  ने  किया  भौर  राजस्थान  को  बया.
 सहायता  देने  की  योजन।  हैं  at

 को  जगजीवब  राम  :  राजस्थान  का
 प्रतिनिधित्त  था।

 भरी  श्रोकार लाल  बेरणा  :  किस ने  किया  7

 शो  कगजीजन  राख  :  राजस्थान  के
 एडवाइजर  ने  प्रतिनिधित्व  किया  ।  जहां:
 तक  सहायता  को  सम्बन्ध  है,  हम  राजस्थानः
 को  चालीस  हँज़ार  टन  प्रति-मास  दे  पह़े  हैं  ।

 भरी  झोॉकार  सलाल  बेरबा  :  सवा  टो  करोड़
 लोगों  के  लिये  केक्‍ल  चालीस  हजार  टन  ?

 की ह  सिमये :  झाध्यक्ष  महोदय,
 अगर  भेरे  सुझाव  को  मान  कर  प्रश्न  संक््या
 I5],  152,  153,  155,  झौर  56  को

 एक-साथ  ले  लिया  जाता,  तो  पांच  प्रश्त  भी
 निपट  जाते  भौर  सभ  माननीय  सदस्यों  को
 मौका भी  मिल  जाता  ।

 list  which  you  have.
 Mr.  Speaker:  I  called  the  hon.  Mem-

 ber  in  the  beginning.
 Shri  Nath  Pai:  Is  that  the  punian.  the  West  Godavari  district  for

 ment  for  coming  late?
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 reply.  to  my

 the

 Barua  in  your  letter,  I  want  to  get  an
 to  this  question  because  we

 keep  on  hearing  that  some  State
 Chief  Ministers  are  in  a  position  to
 import  directly  and  the  Central  Gov-
 eTnment  is  coming  in  the  way.  Has
 the  Government  considered  this  ques- tion  of  policy?

 therein  was  not  acceptable  to  all  the

 Shri  Hom  Barua:  What  about  the
 etosion  of  leadership?

 Shri  Jagjiwan  Ram:  When  Shri  Hem
 Barua  gets  corroded  and  eroded,  he
 thinks  of  erosion.

 tt  मु  लिमये  :  भावज्यकता  इरोजन  की
 नहीं  है,  भ्ोवर-थरो  की  है  t

 श्रौ  qe  ह. ल  तिवारी  :  विशफल  थिकिंग
 है

 Shri  Fagjiwan  Bam:  (8)  No  propo-
 sal  to  that  extent  has  been  made  by
 any  State  Government,

 Shri  Nath  Pal:  What  is  your  at-
 titade?

 Shri  Jagjiwan  Bam:  I  am  not  go
 ing

 to  answer  any  hypothetical  ques-
 tion.

 Shri  N.  K.  Sanghi:  It  has  been
 aamitted  that  there  is  g  growing
 Fhortage  of  food  in  the  country,  May
 I  know  from  the  hon  Minister  if  a
 national  policy  for  destroying  pests  and
 sparrows  is  under  contemplation  of
 the  Government?

 Shri  Annasahib  Shinde:  How  does
 this  arise  from  the  main  question,
 Sir?

 Mr,  Speaker:  Shri  Kachavalya

 श्री  कम  स्ब  काछबाप :.  सानतोय
 मंत्री  जी  ने  मध्य  प्रदेश  के  पूर्वी  जिलों  के  बारे
 मे  बताया  कि  इतना  भनाज  उन्हें  भेजा
 है।  मैं  ने  29  अप्रैल  से  4  मई  तक  शहडोल
 जिने  का  दौरा  किया,  इतने  दिनों  में  वहां
 पर  पीपल  की  पत्ती  और  बांस  की  पती  मैंने
 स्वयं  लाई,  वहां  पर  कहीं  भी  प्रश्न  खाने  को
 नहीं  मिला ।  एक  घटना  जो  मैंने  वहां  पर
 देखी  झापकों  सुनाता  हूं--एक  व्यक्ति  का
 बल  मर  गया,  उसका  मांस  चोरों  की  तरह
 लूट  कर  ले  जाते  हैं,  क्‍या  सरकार  बताबेगी
 कि  उप  जिल्ले  में  जो  अनाज  भेजा  है,  वह  बरादर
 लोगों  को  बटा  है  ?  मध्य  प्रदेश  सरकार  ते
 बयान  दिया  था  कि  5  न्लाख  क्विंटल  गेंहूं



 sss

 a  लाख  क्वंदल  ज्यार  धौर  29  साथ  क्विंटल
 चने  की  बसूली  की  हैं,  मैं  जांनेता  चाहता
 कि  इस  बसूक्षी में  से  उसे  जिलों  को  कितना
 नाज भेजा गया हैं तथां भेजा  गया  हैं  तथा  जहां पर  सूनी

 की  हूँ--क्या उन  लोगों  को  लेवी  देने  आद
 इस  बात  की  छुट्टी  दे  दी  गई  है  कि  थे  छुले
 माकर में बचे ? में  बचे  ?  यदि  हां,  तो  ौथ  सरकार
 इस  सम्बन्ध  में  क्या  करने जा  रही  है  ?

 की  जगजोवन राम  :  ये  सब  प्रश्न  राज्य
 कही  सरकार  से  प््छने  चाहिएँ, इस इस  से  मेरा
 कोई  सम्बन्ध  नहीं  है।

 श्ी  हकम  अमद  कछवाय  :  उन्होंने
 बताया  था  कि  हम  ने  इतना  प्रनाज  वहां
 भेजा  है--जिस  डिले  का,  मैंने  उल्लेख  किया
 है,  क्या  सरकार  ने  जांच  की  है  कि  उस  जिले
 में  बह  प्नाज  बराबर  बंट  रहा  है---क्या  सरकार

 इस  बारे में  कोई  जानकारी  दे  सकती है  ?

 हल  Jagfiwan  Ram:  That  57076  of
 he  regponsibility  of  the  Central  Gov-
 ernment.  So  far  as  the  distribution  in-
 side  the  States  is  concerned,  the  State

 a
 are  quite  competent  to

 aft  णु  लिमये :  खिलाना  तो  झापको
 भी  जिस्मेदारी  है  tT

 aft  amie  wT.  :  हम  तर  जिले  ये
 जाकर  के  3  45  सकते  हैं  |

 हि

 |

 ्य
 ;  i  fe

 =
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 Shri  Kanwar  Lal  Gupte:  One  ques-
 tion  about  Delhi,

 Mr,  Speaker:  I  am  calling  the  hon.
 Member  Shri  Xavier.  Why  don't  we
 give  him  a  chance?  He  js  also  rising.

 cure
 pi

 =
 8



 Gral  Answers  1558:
 2  JYAISTHA  9,  880  (SAKA) >

 35

 it

 HLL

 ee

 44
 १9288

 Pl

 ६

 8848६

 ता

 की

 =

 है

 हि

 ;

 i:

 teat

 7

 =

 ne

 ्

 िपान

 क्

 द

 tee

 lanl |

 i

 SMS

 de

 ag,

 GSOURE

 खुद

 िक

 आह]

 लोग

 र

 2a

 ड

 ia

 लल्

 फ

 रस्ूसम

 |

 फट

 |

 if

 HE

 द

 i

 giles

 1

 फ्ल

 ==

 र्र्

 नभ

 paral

 द

 ॥|

 me

 है

 ॥|

 Ss

 :

 जी

 प

 गत

 i

 Mt

 i

 asdildadize
 ?

 द्

 vt

 ?

 2६६ =



 1559  Oral  Answers  MAY  30,  1907  Oral  Answers  4

 Mr.  Speaker:  What  to  do;  I  em  not  Mr,  Speaker:  We  shall  go-to  the
 able  to  help  it  (Interruptions).  next  question  now.

 Shri  Shri  Chand  Goel:  Could  you  ae  से  म्ह्मू dell  us  where  the  front  endy  and  from
 where  the  back  benches  start?  *  32.  शी  झोंकार  साल  बेरबा 1

 ir  भी  भोहन  स्वह्षप  : Shri  a  Kundu:  Sir,  I  rise  ta  a  point
 of  order.  Those  who  sit  in  the  back.  भी  घीरेंद्र ताथ  :
 would  definitely  not  like  to  be  called  मी  we  Wo  बेब  :
 bark-benchers,  It  would  be  better  if  श्री  क०  we  fi  देव  :
 you  call  us  “those  who  sit  slightly  RE  tS behind  from  the  front".  खो बडकार  सुपकार  :

 शो  जिलामणि  पाणिप्रही  +
 Mr,  Speaker:  All  right.  ह. उ  पञपाल  कह  नि

 श्री  रामावतार  शाह्त्री :  चौफ़  मिनिस-  लथ  लम
 Fe
 =

 7
 aa  oe  फूड  मिनिस्ट्से  की  कार्फेंस  में  जिस

 हर
 ०  गोपालन

 बिबेगी ः.
 नेशनल  फूड  बजट  की  चर्चा  की  गई  थी  मुर्रे नाथ नाथ  ब
 कया  उस  फूड  बजट  के  तहत  एक  झादमी

 ह
 हेम बचमा :.

 को  एकः  साल  में  28  किलोग्राम  मौसत
 हि;  सय  मेनन अनाज  देने  की  बात  तय  को  गई  है;  यदि  विह्ताथ

 हां  तो  बिहार भौर  केरल  के  लिये  i:0
 pay किलोग्राम  प्रति  व्यक्षित  प्रति  साल  क्यों  रखा  एस्योस :.

 “गया  है  ?  उन  को  इतना  कम  देने  को  क्या  जी  कबाएं  लाल
 बुत

 वजह  है?  क्या  हां  के  लोग  धौर  सूत्रों  की
 2  bis

 cher नी
 :

 उपेक्षा  कम  था।  खाते  हैं  जीरेह  आमजाजाह

 मौ  जगमीवन राम  ;  उस  राष्ट्रीय  खाद्य  मौ
 स०

 सो"
 अनर्जो

 :
 बजट  को  स्वीकार  नहीं  किया  गया  है  इसलिये  श्री  नष्  लिमये  :
 उसके  ॉक डे  यहां  पर  कोट  करने  से  कोई  डा ¢  राम  भनोहर  लोहिया  :
 खाभ  नहीं  निऊलेते  वाला  है  a  att  जाज  फरनेंडीज़  :

 ह  माणभाई  जे०  पेल :.

 श्री  माल्मीफी  चौधरी:  क्‍या  मंत्री  भी  सिद्धेश्तर  प्रताद
 :

 गहोदय  यह  बताने  की  कृपा  करेंगे  कि  उन  श्री  चबी०  ब्बे०  झार्मा :.
 &  प्रान्तों के  ब्राद्म  संत्रियों  घथवा  मुझष्य  श्री  ईइमर  रेड्डी  :
 गंत्रियों  से  खाद्य  सम्वन्धो  बातचीत  हुई  श्री  पशवम्त  सिह  gee  :

 हैं  तो  क्‍या  वह  श्राप  को  बातचीत  से  संतुष्ट  ो  अरह्लाय  राव  जोझी  :

 होते  हैं  ?  यदि  हां  तो  फिर  उन  का  वक्तव्य  शी  हुकम  चम  कवाय.  :
 विपरीत  क्यों  होता  है  ?  वैसे  बकतव्य  के  श्री  राम  सिह  श्रयरबाल  :
 हांइन  का  कोई  त  रोका  है  या  नहीं  ?  ी  शारबा  नगद  :

 श्यो  भारत  सिंह  चौहान  :
 Annazahih  Shinde:  sit  रणजीत  सिह  :

 ie  ‘evolved  88  a  retult  of  the  geaere!  aft  ्लॉकार  सिह  :
 ecomsentng  out  of  the  discussions,  ीं  शामसेवक  बक

 :Heme  hon.  Members  ह... आ  wWge  ge  se:
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 श्री  झर्जुन सिंह  भवौरिया  :
 दी  वेवकोसस्वस  पंटोविया  :
 श्लो  सोठा  लाल:
 श्ोसतो  ज्योत्तना  शग्वा  :
 श्नी  शाण  बंदवा :.
 शो  चं  ०  qo  देसाई  :
 शो  विववनाय  पॉष्डेंय  :
 थी  नाथूराम  मटरवार  :
 च्नी  काशोनाथ  पांडे  :

 क्या  खाद्य  तथा  कृषि  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  जनबरों  से  झल  i967  तक
 देश  ह  राज्यवार  कितने  व्यक्ति  के  कहां
 कहां  सूख  से  सरते  के  समाचार  मि  हैं?

 ६567

 (खल)  क्या  सरकार  द्वारा  कोई  उपाय
 किये  गये  हैं  जिस  से  इस  प्रकार  मौतें  न  हों  ;
 भौर

 (ग)  यदि  हां  तो  उनकी  क्रियास्विति
 के  लिये  क्‍या  कार्यवाही  की  मई  है  ?

 D,  Ering):  (a)  to  (०),  Statement  is
 placed  on  the  Table  of  the  House,

 STATEMENT

 (a)  All  reports  about  starvation
 desths  whelver  appearing  in  news-
 Papers  ot  brought  to  the  notice  of  the
 Government  oj  India  otherwise  are
 referreg  by  them  to  the  State  Gov-
 efments  for  investigation  and  report.
 None  of  the  reported  starvation  deaths
 has  50  far  been  confirmed  by  any  of
 the  State  Governments.

 JYAISTHA  9,  889  (SAKA)

 cash  ang  free  supply  of  foodgrain  and
 free  kitchens  are  also  being  run  by

 tions  to  provide
 free  food  to  such  people.  A  large
 emergency  feeding  programme  to
 cover  vulnerable  sections  of  the  ह
 lation  and
 nursing  mothers  has  been  organised
 by  CARE.  23,500  tonnes  of  gift  wheat
 and  12,000  tonnes  of  gift  milk  powder have  go  far  been  allotted  to  the
 affected  States  for  gratuitous  relief
 ang  for  milk  feeding  programmes.
 4,787  tonnes  of  wheat  placed  at  the
 disposal  of  the  Prime  Minister's
 Drought  Relief  and  ‘1,617  tonnes  of

 been
 tions  for  running  free  kitchens.

 Government  of  India  are  extending
 to

 State  Governments  for  organising  as
 many  relief  programmes  ag  may  be
 necessary.  No  ceiling  hag  been  laid  for

 Allot-
 ment  of  to
 the  effected  States  has  been  increased
 to  the  extent  possible  in  order  to  pro-
 Vide  sufficient  foodgrains  in  the  falr
 price  shops  in  the  effected  areas.

 ह. उ  शोंकार  लाल  बेरवा:  बह  स्टेटमेंट
 हमें  नहीं  मिला  है  इसलिए  उसे  पढ़  कर  यहाँ
 सुताया  जाय  t

 alloc:  foodgra:

 at  शिव  नारायण:  झोन  ए  प्वाएंट
 प्ौफ  प्रार्डर  सर,  स्टेमिंट  बेरवा  साहब  के
 हाथ  में  हैं  इसलिए  हाउस  में  कहना  कि  स्टेमेंट
 नहीं  मिला  है  ऐसा  उनका  पड़ना  कहां  तक
 जस्फिाइड  है?

 reply  to  this  question  has  been  receiv-
 eq  by  several  Members.  Others
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 Shri  Piloo  Mody:  Sir,  I  want  to
 toake  one  suggestion.  Why  not  we  do
 away  with  the  hunch  hour  and  convert
 the  lunch  hour  also  into  a  Question
 Hour  so  that  we  may  have  two  hours?

 Mr.  Speaker;  I  have  no  objection...
 (Interruptions),

 st  ater  लाल  बेरवा  :  इस
 ह्टेटमेंट  को  देखने  से  ऐसा  मालूम  पड़ता  है
 कि  भारत  सरकार  पत्कारों  पर  भी  विश्वास
 नहीं  करती  घौर  वहां  को  जो  नौन  कांग्रेस
 गवर्नेमेंट्स  हैं  उन  के  मंत्रियों  पर  भी  विवास
 नहीं  करती  लेकित  इस  इन्तजार  में
 है  कि  कांग्रेसी  सज्जन  रिपोर्ट  भेजेंगें  कि  को
 भूख  से  मर  गया  तो  उसे  सच  मानेंगे  वरना
 कहू  देगे  कि  भूख  से  कोई  नहों
 मरा  -  लेकिन  में  बतलाना  चाहता  हूं  कि
 हिन्दुस्तान  के  समाचार  पन्नों के  लोग  इस  बारे
 में  उत्तर  प्रदेश,  बिदार,ग्रौर  राजस्थ न  सर्वे  करने
 गये  हे पौर  वहां  पर  उन्होंने  भुखमरी  और  भुख-
 मरी  से  दुई  मौतों  के  बारे  में  जानकारी  प्राप्त  की
 भूख  से  मरने  बालों  के  आंकड़े  जो  राजस्थान,
 बिहार,  उत्तर  प्रदेश  और  मध्यप्रदेश  की  विधान
 सभाओं  में  बतलाये  गये  हैं  वह  आंकड़े  मे  यहां
 पर  बतलाना  चाहता  हैँ  ।  मध्यप्रदेश  में
 भूख  से  39  मरे,  विज्ञार  में  ii9  भरे,  उत्तर
 प्रदेश  में  65  मरे  झौर  राजर्थान  में  भूख  से
 भरने  वालों  की  संख्या  9  है।  विज्ञान  भवन
 में  भी  जो  एक  शो  हुप्रा  था  उस  में  भी  मरने
 वालों  की  संख्या  को  वतलाया  गया  था  I
 ऐसी  हालत  में  मैं  यह  जानना  चाहता  हूं  कि
 झाखिर  भारत  सरकार  किस  पर  विश्वास
 करती है ?  जब  उन  विधान  सभाओं  में
 यह  आंकड़े  दे  दिये  गये  हैं  तो  फिर  श्राप  को
 उनको  स्वीकार  करने  में  क्‍या  प्रार्पत्ति  है  भौर
 कया  उन  राज्यों  ने  भ्रभी  तक  प्राप  के  पास  वह
 रिपोर्ट्स  नहीं  घेजी  हैं  भौर  क्या  प्राप  हैस
 बालों  पर  विश्वास  करते  हैं  या  नहीं  करते  हैं?

 साध  तथा  कृषि  मंत्रो..  (लो  जगजीवन
 राम):  बैसा  कि  प्रश्न  के  उत्तर  में  कहा
 कया है  लबार  में  जो  इस  तरह  के  बयानात
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 निकलते  हैं  कि  वहां  पर  इतनी  मृत्युएं  हुईं
 अथवा  जो  कुछ  भी  समाचार  हमारे  मंत्रालय  में
 झात ेहैं  का  जिन  जिन  राज्यों  से  सम्बन्ध
 होता  है  उन  उन  राज्यों  को  हम  भेज  देते  हैं
 बह  इस  का  पता  समा  कर  हमें  सूचित  करें

 कि  सत्य  क्या  प्रौद  सम्बद्ध  राज्य  सरकारों
 से  रिपोर्ट  भ्राती  है  उसी  के  भ्राधार  पर  हम
 झाप  को  सूचना  दे  सकते  हैं।  हमारी  कोई
 अपनी  एजेंसी  नहीं  इस  बात  की  छातबीन
 करने  की  जौर  जैसा  कि  विवरण  में  कहा  गया
 है  किसी  भी  राज्य  सरकार  ने  भ्रब  तक  भूख
 से  हुई  कथित  मौत  के  बारे  में  पुष्टि नहीं  को  हे

 श्री  झंकार  लाल  बेरवा  :  जैसा  कि
 भी  खाद्य  मंत्रों  महीदय  ने  कहा  कि  उस  की
 झपनी  कोई  इस  के  लिए  ग्रलग  एजेंसी  नहीं
 है  ौर  वह  राज्य  सरकारों  के  oa  की  जांच
 कराते  हैं  तो  भें  पूछना  चाहता  हूं  कि  जब  उन
 विधान  सभाओं  नें  भूख  से  मरने  वालों  के  झांकड़े
 दिये  गये  हैं  और  जब  प्रधान  मंत्री  गई  थीं  तो
 उन  को  भी  वहां  पर  दिखलाएा  गया  था  और
 सब  बतलापा  गया  था  तव  फिर  इस  चौज़  को
 मे  स्वीकार  करन  yo  क्‍या  आपत्ति  है  ?
 अब  लिंनेगा.  भी  नू,  पत्रकार  भो  झूठे  झौर
 यहां  की  विधान  सभाएं  भी  झूठी  तो  स  चची
 बात  आखिर  बहू  फिस  को  मानते  हैं  ?

 शा  जपनीय  रान द.  राज्य  सरकार  से
 हम  जांच  कराते  हैं  प्रोर  अगर  बहू  उस  को  सही
 मालतो  है  बौर  हमे  सूचित  करतो  है  तो  उपकों
 इम  सच्ची  बात  मानते  हैं  a

 श्री  ग्रोंकार  लाज  येश्वा :  बाथ  मंत्री
 महोदय  विधान  सभाम्रों  की  बात  क्यों  नहीं
 मान  रहे  हैं?  उन्होने  कबूल  किया  है  कि  वहाँ
 इतने  इतने  झ्रादमी  भूख  से  मरे  हैं  t

 at  जमजीबत  राम  :  जैसा  मैंने  पहले
 कहा  झगर  राज्य  सरकार  हमें  जांच  करने  के
 बाद  यह  लिख  कर  भेज  दे  कि  उन  के  वहां
 भूल  से  मौते  हुई  तो  हम  उस  को  मान  लेते  हैं।

 Gbri  Virendrakemer  Ghah:  IT
 belleve  the  Government  is  concerned
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 not  only  with  starvation  deaths  but
 the  likelihood  of  starvation  deaths
 and  so  should  take  steps  to  avoid
 that.  I,  the  Minister  aware  that  the
 situation  in  Gujarat  State  in  the  dis-
 tricts  of  Panch  Mahal,  Chota  Udaipur
 and  Junagadh  is  such  to  lead  to
 starvation  deaths  on  a  large  scale?
 If  so,  what  steps  are  the  Government
 taking  to  see  that  adequate  quan-
 tities  of  foodgrains  are  rushed  to
 these  areas  in  time?

 Shri  Jagjivan  Ram:  Yes,  in  certain
 areas  of  Gujarat  there  was  failure
 of  rain  and  drought  conditions  were
 prevailing.  We  released  some  food-
 Heains  for  free  distribution  in  that
 area,  Recently,  the  Chief  Minister  of
 Gujarat  Met  me  and  requested  me
 whether  I  will  give  him  some  more
 fooigrains  for  free  distribution  in  the
 affected  area.  [am  going  to  release
 1,000  tons  of  wheat  for  free  distribu-
 tion  amoung  the  adibasis.  LJ

 Shri  Sradhakar  Supakar:  Certain
 deaths  on  account  of  starvation  were
 published  in  stat  of  some
 Ministers,  Has  the  Government  veri-
 fied  whether  the  Ministers  actually
 made  the  statement  or  not?

 Shri  Annasahib  Shinde:  As  already
 mentioned  by  the  hon,  Minister,  we
 Teferred  the  statements  to  the
 Varivus  State  Governments  but  no
 State  Government  has  so  far  sub-
 mitted  any  information  which  indi-
 cates  that  there  have  been  deaths
 due  to  starvation.

 -_
 2.00  hrs,

 SHORT  NOTICE  QUESTIONS
 Non-Payment  of  Money  Orders

 §.N.Q.  No.  3.  Shri  K.  N.  Tlwary:
 Oraon:
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 (b)  if  80,  how  many  have  been
 paid  and  how  many  are  still  to  be
 paid?

 संसद-कार्य  तथा  संचार  मंत्री  (डा०
 दाम  सुभग  सिह  ):(क)  बौर  ख)  25  मालि
 से  is  मई  ,  i967  तक  मनीआाडेर  झौर

 तार  मनीभाई्रों  को  अदायगी  न  होने  के
 बारे  में  सुझे  92  शिकायतें  मिली  थी ।
 इनमें  से  32  की  झदायगी  पहले  ही  की  जा
 चुकी  हैं।  शेष  मनीपाईरों  और  तार
 मतीआाईरों  की  अदायगी  की  कार्यवाही  की
 जा  रही  है  '  966  में  3,85,  o72
 शिकायतें  मिली  थीं  ।  इनमें  से  वर्ष  के
 अन्त  में  केवल  40,586  शिकायतें  अनिर्णीत
 रह  गई  थीं  t

 श्री  क०  नाठ  तिवारों:  मैं  जातना
 चाहता  हूं  कि  जो  बाकी  शिकायतें  हैं  उन  की
 जांच  हो  रही  है  या  नहीं  ,  और  उन  का  निर्णय
 कब  तक  हो  जयगा  श्रौर  पेमेन्द  कब  तक  हो
 हो  जायेगा  ।

 डा०  रास  सुभग  सिंह:  यह  आदेश
 जारी  किये  जा  रहे  है  कि  जुलाई  के  प्रन्त  तक
 पिछले  वर्ष  जितने  मनी  शआ्रार्डरों  की  श्रदायगी
 नहीं  हुई  है  उन  की  झदायगी  जरूर  कर  दी  जाये।

 श्री  क०  ना०  तिवारी  :  जितने  मनीझाईर
 लोगों  ने  किये  उन  को  रकम  क्‍या  थी  शौर
 उस  में  से  कितने  रुपयों  कॉ  पेमेन्ट  हुमा  है
 और  कितने  का  नहीं  हुआ  है  ?

 Be  रास  सुभग  सिंह:  भ्रसल  में  बर्ष  भर
 में  करीब  9  करोड़  20  लाख  मनीजार्डर
 ात  जाते  हैं  जिन  के  लिये  4,420  मिलियन
 शपयों  का  ऐवरेज है ।  यह  बड़ी  रकम  है,
 लेकिन  जो  शिकायतें  मिली  हैं  उन  की  ऐवरेज
 3,47,500  है  जो  कि  .4  प्रे  होता
 है।
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 Chhota  Nagpur,  Ranchi  and  Palamau
 District  separately.

 Ir,  Ram  Subhag  Singh:  I  will  find
 a

 the  information  and  let  him
 ow,

 Shri  P.  हू,  Ghosh:  In  view  of  the fact  that  there  have  been  complaints
 regarding  late  delivery  and  some-
 times  non-delivery  of  not  only  money orders  but  also  letters  and  telegrams, I  would  like  to  know  what  steps  the
 Minister  proposes  to  take  in  order  to
 ensure  quicker  and  sure  delivery.

 Dr,  Ram  Subbag  Singh:  Jt  wes  in
 Pursuance  of  that  that  I  said  that  we
 are  going  to  Jaunch  a  special  drive
 with  a  view  to  having  all  the  money order  complaints  settled  within  three
 months,  that  is,  by  the  end  of  July,
 and  nothing  will  be  left  over.

 Shri  FP.  K.  Ghosh:  What
 letters  and  telegrams?

 Dr.  Ram  Subhag  Bingh:  That  is
 another  thing.

 about

 Shri  a.  Kandappan:  In  spite  of  the
 proliferation  of  the  department  per-
 sonnel  they  were  not  able  to  deliver
 money  orders  and  other  things  in  time,

 I  would  like  to  know  whether  Govern-
 ment  has  made  any  effort  to  find  out
 the  reasons  for  this  undue  delay  in
 delivery  of  money  orders  and  whe-
 ther  they  have  taken  any  action  to
 rectify  this,

 Dr.  Ram  Subhag  Singh:  Yes,  Sir;
 As  I  have  said,  we  are  going  to  make
 a  drive  to  prevent  this  and  within
 three  months  we  will  get  all  the
 complaints  settled.  For  that  I  have
 put  the  target  of  July  1967,

 Shri  _ झलना.  Kumar  Chatterjee:
 May  I  know  whether  it  is  a  fact  that
 thousands  of  illiterate  persons  in
 different  States  of  the  country  who
 have  to  send  money  orders  have  to
 depend  on  a  class  of  professional
 money-order  writers  who  make

 haphazard  man-
 ner  end,  if  80,  what  steps  the  hon,

 to  improve
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 Dr.  Ram  Subbag  Singh:  That  ie

 also  correct,  In  Calcutta  and  other
 places  the  illiterate  people  engage other  persone  to  write  letters  and
 money  orders  and  sometimes  wrong entries  might  be  made  by  those
 writers.  I  would,  therefore,  try  to
 evolve  a  new  code  that  if  there  is
 any  illiterate  person,  particularly  an
 illiterate  woman,  the  post  office  peo-
 ple  might  give  help.

 हाल  8.  M.  Banerjeo:  I  would  like
 to  know  whe:her  it  has  been  brought
 to  the  notice  of  the  hon.  Minister
 that  the  payment  of  money  orders  ix
 abnormally  delayed  «specially  in  the
 rural  arcas,  not  entirely  by  the
 Department  employees  but  by  the
 extra-depar(ment  workers,  and,  if  80,
 what  steps  have  been  taken  to  see
 that  proper  post  offices  are  set  up  in
 the  rural  areas  so  that  money  orders
 are  delivered  in  time.

 Dr.  Ram  Subhag  Singh:  That  is  a
 suggestion  for  action,  Regarding  the
 first  part  of  the  question,  I  want  to
 inform  the  House  that  we  are  going
 to  issue  instructions  that  it  will  be
 the  responsibility  of  the  post  office
 concerned  and  that  if  the  payment  is
 not  made  within  a  month,  then,  on
 receipt  of  a  complaint,  that  particular
 post  office  will  send  a  reply  in  ten
 days  and  if  the  reply  to  that  is  not
 received  in  ten  days,  the  duplicate
 money  order  will  be  paid.

 eft  साथरान  ्ञ्टिडयार  ;  जो  मनीमार्डर
 इजरा  किए  जाते  हैं  वह  एक्सट्रा  कबर  में  बन्द
 करके  रजिस्टई  पत्रों  हे  साथ  भेजे  जाते  हैं।
 जब  वह  एक्स्ट्रा  कवर  में  भेज  जाते  हैं  तो  मैं
 जानना  चाहता  हूं  कि  उन  के  खो  जाने
 क्या  कारण  हैं  |

 Bo  राम  बुमग  1. द  असल में  कहीं
 कहीं  मिसएप्रोप्रियशन भी  होता  है  ।  इसी
 लिये  यह  ड्राइव  चालू  किया  जा  रहा  है।
 बास्तव में  कमी  नहीं  होनी  चाहिये  सेकिस
 गर  कमी  होती  है  तो  उस  की  तलाक  का
 रयात  किया  जायेगा  प्रौर उस  को  मन
 किया  जायेगा  |
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 Shri  G.  Viswanathan:  In  the  case
 of  non-payment  of  money  order,  may
 I  know  from  the  hon.  Minisier  whe-
 ther  the  Government  would  first
 make  the  payment  to  the  person  con-
 cerned  and  then  prosecute  the  per-
 son  held  responsible  and  recover  the
 money  from  him?

 Dr,  Ram  Subbag  Singh:  Ag  I  said,
 we  are  issuing  the  Instructions  that
 if  the  payment  is  not  made  within  a
 month,  then,  after  receipt  of  the
 complaint,  the  post  office  should  send
 a  registered  letter  within  ten  days
 and  if  the  reply  is  not  received  with-
 in  40  days,  the  duplicate  money
 order  may  be  paid.

 शबी  शिव  लारायण 1  मैं  सरकार  से  यह
 जानना  चाहता  हूं  थिः  कुल  कितनी  रकम  बाकी
 है झौर  जिन  अफसरों  और  कर्मचारियों  नें
 गलती  की  है  उन  के  खिलाफ  कोई  एक्शन
 लिया  गया  है  या  नहीं  ।  जो  कम्पलेन्ट्स
 झाई  हैं  उन  के  सम्बन्ध  में  पिसी  प्रफसर  को
 सस्पेन्ड  या  डिसमिस  किया  गया  है  या  नहीं  ?

 we  रास  सुभग  सिह:  कई  केसेज
 में  डिसिप्लिनरी  एक्शन  के  झादेश  दे  दिये
 गये  हैं  ।  जहां  लम्बे  भ्रवसर  तक  पेमेन्ट
 नहीं  हुआ  है  उन  में  अनुशासनात्मक  कार्रवाई
 की  जा  रही है,  जैसा  मैंने  मूल  प्रश्न के  उत्तर
 में  बतलाबा  40  586  केसेज  पेन्डिंग  हैं  |
 झानीय  सदस्य  को  मैं  यह  आश्वासन  देता
 चाहता  हूं  कि  झगर  किसी  को  गलसी  साबित
 होगी  तो  कहीं  पर  डिसिप्लिगरी  एक्शन
 लेने  में  कोई  विककत  नहीं  होगी  ।

 Shri  हू.  N.  Tiwary:
 Shri  H,  Barua:
 Shri  G,  8.  Mishra:

 Wil)  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  q  fact  that  a  large
 number  of  people  have  migrated  from
 drought-hit  areas  of  the  country  to
 neighbouring  regions  in  search  of  food
 and  living  during  the  last  one  year;

 tb)  if  so,  the  total  number  of  people
 estimated  to  have  migrated  during  the
 above  period  and  the  names  of  places
 from  where  the  migration  has  taken
 place;  and

 ic)  whether  Government  have  taken
 any  steps  to  dissuade  people  from

 igration  by  providing  them  adequate
 food  and  other  means  in  those  areasT

 Annasablb  Shinde):  (a)  and  (b).
 The  Government  of  India  have  not
 received  any  reports  of  large-scale
 migration  of  people  as  a  result  of
 drought  of  last  year.  All  the  State
 Governments  affected  by  drought  of
 1965-68  and  66-67,  कालिएटि  addressed  to
 find  out  the  facts.  The  States  of
 Uttar  Pradesh,  Gujarat,  Orissa,
 Mysore,  Andhra  Pradesh  and  Maha-
 rashtra  have  reported  no  large-scale
 migration  due  to  drought.  Informa-
 tion  from  the  States  of  Bihar,  Madhya
 Pradesh  and  Rajesthan  is  awaited
 and  will  be  placed  on  the  table  of
 the  Sabha,

 (९)  Migration  normally  takes  place
 due  to  lack  of  money  and  food.  In
 drought  affected  areas  the  State
 Governments  have  opened  up  suff-
 cient  number  of  relief  works  to  pro-



 |  78  Written  Answers

 सुपर  बाजार,  नई  बिल्ली

 "i548  रास  गोपाल  ासबाले ए
 श्री  ध्रोंकार  लाल  बेरवा
 शनी  चील  qo  शर्मा  :
 चो प्र० te  केल  देव:
 शी  fo  To  सिह  बेब :.
 आओ मु०  च०  नायक : श्री we  दौपा :
 श्री.  रा०  रव०  विद्यार्थी:
 श्री  शारदा  नन्व  :
 श्री  भारत  हि  चौहान  :
 शो  रणजीत  सिंह:
 शो  शाम  किशन  गुप्त:
 थ्रो  स०  Wo  सामन्त:
 श्री  To  co  किस्क्‌  :
 श्री  डा०.  ना०  मंतो:
 श्नी  जिविब  कुमार  चौषरी :
 शी  थबापाल  सिह :
 ो  मोहन  स्वकष्प  :
 बी  मधु  सिमये:
 डा०  राम  मनोहर  लोहिया :
 शी  एस०  एम०  जोशी:

 At  are  फरनेन्कीज :
 भो  प्रकाश वोर  शझात्वों  :
 शी  रघुबीर  सिह  शास्त्रों:
 शी  सिद्धेश्बर  प्रसाद:
 ज्यो  काशोनाथ  पाष्डेय :
 श्री  धीरेन्द्र  नाष:
 श्री  qe  eo  तापड़िया:
 शनी  वेवकोनस्टन  पढोविया:
 श्री  सतस्मव  इमाम  :
 शी  गाड़ितिगन  गौड :.
 ओऔसती  ज्ञारदा  मुकर्जों:

 क्या  खाद  तथा  कृषि  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  नई  दिल्‍ली
 का  सपुर  बाजार  घाटे  में  चत्त  रहा  है;
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 पख)  यदि  हां  तो  इसके  क्या  कारण

 ग)  प्रत्येक  विभाग  को  पृथक-पृथक
 कितना  घाटा  हुप्ता  हैं।  और

 (3)  इस  समाले  में  क्‍या  कार्यवाही
 की  गईं  है  मा  करने  का  बचिर  है?

 खाद,  छषि,  सामुदायिक  विदास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  (श्री
 झननासा हिय  किदे) ः.  (क)  सहकारी
 भण्डार  के  लाम  तंथा  हानि  का  सही  लेखा
 सहकारी  वर्ष  की  समाप्ति  भर्थात्‌  30  जुन
 के  बाद  उसके  लेखा-परीक्षित
 फुलननपत्र  से  देखा  जा  सकता  है।
 सथापि  oa)  विसम्बर,  iges  को  समाप्त
 होने  वाली  अवधि  में  म्रुपर  बाजार  के
 प्रस्थायी  वित्तीय  विवरणों  से  4.50  लाख
 श्पए  का  घाटा  प्रतीत  होता  है।  ये  विवरण
 प्रबन्ध  समिति  को  प्रस्तुत  किए  गए  थे  t

 (ख)  घाटा  पहने  के  निम्नलिखत
 कारण  हैं  :--

 @)  शीघ्रता  से  एक  बड़ा  भण्डार
 स्थापित  करने  में  आरम्भिक
 विकास  सम्बन्धी  खर्च  ir

 (2)  व्रिस्डिंग  का  बहन  अधिक
 किराया  ।

 (3)  डिपार्टमेण्टल  स्टोर  के  लिए
 बिल्डिंग  वग  असन्तोषजनक
 डिजाइन  जिसके  कारण  बहुत
 भ्रधिक  स्टाफ  रखना  पड़ा  ।

 (4)  लिफ्टें  लगाने  में  विलम्ब---
 लिफ्टें  न  होने  के  कारण  ऊपरी
 संजिलों  पर  माल  को  मजबूरों
 से  भिजवाना  पड़ा  ।

 (ग)  ह्िसाब-किताब  विपार्टमेन्ट  के
 प्रनुतार  नहीं  रखा  गया  है
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 (t)  बिक्री  बढ़ाकर  बिक्री  र्च  प्रनुपात
 में फिनी  करने  भौर  मधिकतम  सम्भव  सीमा  तक

 प्रशासनिक  तथा  अन्य  खर्चे  अर्थात्‌  स्टाफ,
 विशापन,  लेखन  सामग्री,  पैक  करने  को
 सामग्री  यादि  पर  खर्च  में  कमी  करने  के
 प्रयत्न  किए  जा  रहे  हैं  ।  सुपर  बाजार  की
 प्रवन्ध्  समिति  ने  डा  पी०  एस०  लोकनाथन
 की  प्रध्यक्षता  में  एक  उपसमिति  स्थापित
 की  है।  1  यह  उपसभिति  भण्डार  के  कार्ये-
 चालन  की  जांच  करेगी  झौर  उसमें  सुधार
 लाने  के  जिए  सुझाव  देगी  ।  समिति  की  रिपोर्ट
 भगस्त,  967  तक  प्राप्त  होने  की  सम्भावना
 है ।

 केस  हारा  उत्तर  प्रवेश  को  व्वाधान्न को
 सहायता

 “i55.  श्री  मोहन  स्वकप :
 श्री Wo  मो०  बनर्जो ;
 शनी  मु  लिमये:
 गरी  प्रकाकझ्मबोर  शास्त्रों:
 शी सन fe  Go  सामन्त :
 श्री  Ho  Ho  किस्कु  ः
 शो  te  नक  बेतों:
 श्री  त्रिविव  कुमार  चोषरी:
 शनी  यशपाल  सिह:
 शमी  विश्वनाथ  पाण्डेय:
 श्री  काशीताथ  पाण्डेय :
 गनी  To  i  साँधी :

 क्या  खाद्य तथा.  कृषि  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  उत्तर  प्रदेश
 सरकार  ने  केद्रीय  सरकार  से  प्रार्थना  की  है
 कि  बहू  मिर्जापुर  तपा  झम्य  सुखाप्रस्त  क्षतों
 को  सप्लाई  करने  के  लिये  राज्य  के लिये  शौर
 अधिक  ख़ाद्यान्‍्त  उपलब्ध  करे;

 नुच)  गवि  हां,  तो  सरकार  की  इस
 बारे  में  क्या  प्रतिक्रिया  है;  भौर

 (ग)  उत्तर  प्रदेश  में  से  की  स्थिति
 को  सामता  करने  के  लिये  भौर  क्या  कार्य -
 बादी.  की  गईं  है  ?

 खाद्य,  कृषि,  सामुदायिक  विकास
 तथा  सहकार  संत्रालय  में  राज्य  संत्री  (भी
 भ्रत्ाताहिव  विवि )  (क)  प्रौर  (ख).
 फरवरी,  मार्च  और  अप्रैल,।967  का  उत्तर
 प्रदेश  का  माम्मिक  कोटा  1,25,000,
 भीटरी  टन  था  और  उन्हें  निम्नलिखित  मात्नाएं
 भेजी  गयी  थी  —

 95,000  मीटरी  टन

 145,000  मीटरी  टन

 ४2600  मीटरी  टन

 फरवरी,  867

 मार्च,  967

 अप्रैल,  1967

 रबी  की  फसल  पग्रच्छी  होने  से  यह  कोटा
 कम  करके  मई  is67  मास  के  लिए
 1,10,000  मीटरी  टन  कर  दिया  गया
 है।  उत्तर  प्रदेश  के  खाद्य  मन्त्री
 हाल  ही  में  केन्द्रीय  खाद्य  तथा  कृषि  मंत्री
 से  मिले  थे  और  यह  अनुरोध  किया  कि  कौटे
 की  मात्रा  में  कुछ  वृद्धि  की  जाए  भ्रथ वा  कम
 से  कम  पूर्ववत  स्तर  अर्थात  425,000,
 मोदरी  टन  ही  रहने  दिया  जाए  |  भारत
 सरकार  के  पास  खाद्यान्नों  की  उपलब्ध
 मात्रा  प्रौर  झन्य  कमी  वाले  राज्यों  की  न्यूनतम
 मांगे  पूरी  करने  की  प्रावश्यकता को  ध्यान
 में  रख  कर  उत्तर  प्रदेश  के  खाद्य  मस्ती  को
 प्रार्थना  पर  जिचार  किया  जाएगा।

 (ग)  उत्तर  प्रदेश  को  मुफ्त  बांटने  के  लिए
 8,  000  मीटरी  टन  उपहार  गेहूं  का  आवंटन
 किया  गया  :  1  इस  मात्ता में  से  000  मीटदी
 टन  की  मात्रा  राज्य  सरकार को  इस  सुझाव  के
 साथ  दी  गयी  थी  कि  इस  मात्रा  का  प्रयोष

 I  पूर्णतया  मिरजापुर  जिले  में  किया  जाए  a  बच्चों
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 भौर  गर्म  वती  तथा  1.  पिलाते  वाली  महिलाझों
 के  लाभ  के  लिए  मुफ्त  फीडिग  कार्यक्रमों  हेतु
 राज्य  को  3,444  मीटरी  टन  उपहार  दुग्ध-
 नगों  का  आवंटन  किया  गया  हैं  1  70  मीटरी
 Ta  बिस्कुट  और  iz  मीटरी  द्ग  सूखी  किशन
 मिश  का  झावंटन  किया  गया  है  a

 स्वास्थ्य  तथा  परिवार  नियोजन  भन्‍्त्रा
 लय  ने  कमी  की  स्थिति  से  उत्पन्न  होने  वाली
 बीमारियों  को  रोकने  झथवा  उसका  मुकाबला
 करने  के  लिए  पर्याप्त  मात्ना  में  विटामिन  की
 गोलियां,  बेबी  खाद्य,  दवाइयां  झादि  भी  भलाट
 की हैं।

 372  करोड़  रुपये  की  श्रनुमानित  लागत
 की  पीने  के  पाती  की  योजनाएं  मंजूर  की  गगी
 हैं  ।  यूनिसेफ  ने  कुएं  खोदने  के  लिए  4  रिगभी भी
 दान  रूप  में  दिए  हैं  1  वित्त  मन्त्रालय  ने  सहायता
 कार्यों  के लिए  90  लाख  पये  का  एक  ऋण
 मंजूर  किया  है  खाद  तथा  कृषि  मन्त्रालय  ने
 उर्वरक,  कीटनाशक  दवाइयां  तथा  बीजों  जैसे
 इनपुट  खरीदनेके लिए. लिए  628.  52  लाख  रुपये
 का  भल्पकालीन  ऋण  स्वीकार  किया  है  tv

 gee  स्वैच्छिक  संगठन  राज्य  में
 मुक्त  भण्डारे  चला  रहे  हैं।  उनकी मदद  करने
 के  लिए  प्रम  शफ  उन्हें  लगभग  287  मीटरी  टन
 ह  इकतामिक  कीमत पर  दी  गयी  है  | प्रधात
 मनत  सूचा  सहायता  निधि  से  उत्तर  प्रदेश  में
 स्तैष्छिक  संगठनों  को  मुपत  अध्यारे  चलाने  के
 के  लिए  ब  तक  65i  मीटरी  टन  गेहूं  दी  गयी
 है  |  शाद  विभाग  ने  सेना  से  6  जोपें  भौर  4
 द्र  बारीदे  हैं  झौर  ये  उत्तर  प्रदेश  सुचा
 सहावता  समिति को  चलाने  के  लिए  दिए  गए
 हैं।  रामक्ृष्ण मिशन  को  एक  जीप  दी  गयी  है
 झौर  उन्हें  एक  भौर  जीप  दी  जा  रही  है  |  उत्तर
 प्रवेश  सरकार  को  विदेशों  से  सहायता  कार्यो
 के  लिये  उपहार  रूप  में  प्राप्त  ट्रकों  में  गे  0

 Written  Answers  MAY  30,  3987

 Will  the  Minister  of  Food  and  Agti-
 cultare  be  pleased  to  state:

 (a)  whether  it  ig  a  fact  that  Gav-
 ermment  were  not  in  favour  of  some

 ment;  and
 ib)  if  so,  the  reasons  therefor?
 The  Minister  of  State  in  the  Minis-

 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahlb  Shinde):  (2)  and  (b).
 The  declaration  of  any  area  jn  the
 State  as  famine  area  is  entirely  with-
 in  the  competence  of  the  State  Gov-
 ernments  and  it  is  not  necessary  for
 them  to  consult  the  Government  of
 India  before  the  issue  of  declaration
 of  this  type.  The  Bihar  Govern-
 ment,  however,  consulted  the  Govt.
 of  India  informally  in  the  matter  and
 were  advised  that  everything  pos-
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 Shri  R.  S.  Vidyarthi:
 Shri  Rane:
 Shri  Ram  Kishan  Gupta:
 Shri  Mohsin:
 Shri  Sezhiyan:

 Will  the  Minister  of  Law  be  pleased
 to  state:

 (a)  the  number  of  Election  Petitions
 which  have  been  filed  with  reference
 to  the  recent  General  Elections  against
 candidates  elected  to  Leck  Sabha  and
 State  Assemblies  respectively;

 (b)  how  the  number  compares  with
 the  Election  Petitions  filed  after  the
 First,  Second  and  Third  General  Elec-
 tions;  and

 (c)  the  time  likely  to  be  taken  for
 their  disposal?

 The  Deputy  Minister  in  the  Minis-
 try  of  Law  (Shri  D.  R.  Chavan):  (a)
 34  election  petitions  have  been  filed
 before  the  High  Courts  out  of  which
 268  relate  to  Assembly  elections  and
 46  to  Lok  Sabha  elections.  56  peti-
 tions  relating  to  elections  to  Jammu
 &  Kashmir  Legislative  Assembly
 have  been  filed  before  the  Election
 Commission  in  accordance’  with
 Jammu  &  Kashmir  Representation  of
 the  People  Act.

 (b)  The  number  of  election  peti-
 tions  filed  in  the  lst,  2nd  and  3rd
 General  Elections  is  as  follows:—

 House  of  the  People  Legislative  Total
 Assembly

 7952  39  286  325
 7957  59  ‘413,  472

 .

 46  298  344

 (c)  It  is  not  possible  to  give  any
 estimate  of  the  time  likely  to  be
 taken  by  the  High  Courts  in  dispos-
 ing  of  the  petitions  filed  before
 them.

 Shri  K.  P.  Singh  Deo:
 Shri  Dhirendransth:
 Shri  Sidheshwar  Prasad:
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 Shri  Hem  Rai:
 Shri  Sradhakar  Sunakar:

 Will  the  Minister  of  Feod  and  Agri-
 eulture  be  pieased  to  state:

 (a)  whether  the  Famine  Code  has
 lately  been  revised  in  the  context  of
 the  present  conditions  in  the  country;
 and

 (b)  if  so,  the  salient  features  there-
 of?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahiy  Shinde):  (a)  and  =  (b).
 Certain  provisions  of  the  State
 Famine|Scarcity  Codes|Manuals  were
 modified  by  the  concerned  State
 Governments  in  the  context  of  the
 post-Independence  conditions.  Two
 notes  bringing  out  the  salient  differ-
 ences  between  the  old  codes  and  the
 position  obtaining  last  year,  were
 placed  on  the  Table  of  the  Sabha  on
 9th  August,  966  and  7th  April,  1967.

 Road  Transport  Taxation  Inquiry
 Comuittee’s  Report

 #159,  Shri  Ram  Kishan  Gupta:
 Dr.  Ranen  Sen:
 Shri  D.  C.  Sharma:
 Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Meena:
 Shri  Heerji  Bhai:
 Shri  K.  Pradhani:

 Will  the  Minister  of  Transport  and’
 Shipping  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  478  on  the  4th  April,  4967  and
 state:

 (a)  whether  Government  have  since
 considered  the  report  of  the  Road
 Transport  Taxation  Inquiry  Commit-
 tee;

 (b)  if  90,  the  result  thereof;  and

 (c)  the  decisions  taken  thereon?

 The  Minister  of  Transport  and
 Shipping  (Dr.  V.  K.  R.  V.  Rao):  (a)
 The  Committee’s  interim  report  is
 still  under  consideration.

 (b)  and  (c),  P  net  arise.



 6579  Written  Answers

 Biver  Steamer  gervices  in  Assam

 Shri  Indrajit  Gupta:
 Shri  EK.  N.  Pandey:
 Shri  Hem  Barna:
 Shri  Nath  Pal:
 Shri  Surendranath  Dwivedy:

 Will  the  Minister  of  Transport  and
 ‘Shipping  be  pleased  to  state:

 (a)  whether  the  River  Steam  Navi-
 gation  Co,  Lid.  and  Indian  General
 Navigation  and  Railway  Co.  Lid.  of
 Assam  plying  their  steamer  services
 have  handed  over  the  it  to
 the  new  unit;

 (b)  whether  the  security  of  services
 of  the  existing  workers  is  ensured  and
 if  so,  the  broad  outlines  thereof;

 (c)  whether  the  closure  of  ghats  on
 the  Brahmaputra  one  after  another  is
 going  to  be  stopped;  and

 (व)  the  steps  Government  are  taking
 to  arrest  the  all-round  deterioration  in
 this  water  transport  system?

 The  Minister  of  Transport  and
 Shipping  (Dr,  V.  K.  R.  V.  Rao):  (a)
 to  (a.  A  statement  containing  the
 required  information  is  laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary.  See  No.  LT-429/67).

 Will  the  Minister  of  ॉठिघरकि
 ‘Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Aircraft  Engineers  of  the  LA.C.,  Cal-
 cutta  resorted  to  work-to-rule  and
 Work-to-trade  practice  in  April,  1987;

 (b)  If  20,  the  reasons  therefor;
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 (९)  whether  it  caused  disruption  of
 the  LA.C's  services;  and

 (d)  whether  a  settlement  has  since

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  Yes,
 Sir.

 (b)  The  Aircraft  Engineers  of  the
 IAC,  Calcutta,  resorted  to  work-to-
 rule  and  work-to-trade  practice  from
 8th  April  to  l2th  April,  967  because
 of  alleged  delay  in  implementing  the
 Agreement  dated  25-I2-66  entered  in-
 to  between  the  Management  of  JAC
 and  the  All  India  Aircraft  Engineers
 Association  regarding  revision  of  pay
 scales,  allowances  und  other  service
 conditions.

 (ec)  Yes,  Sir,
 (d)  Yes,  Sir.  The  agreement  has

 since  been  implemented.

 Will  the  Minister  of  Food  and  Agri-
 eultere  be  pleased  to  state:

 (a)  whether  any  policy  has  been
 for  strengthening  the  post-

 Graduate  Centres  of  research  and  edu-
 cation  in  agriculture  in  the  country;

 (b)  if  so,  the  details  thereof;  and
 (e)  the  other  measures  which  have

 been  adopted  to  bring  improvement  in
 agriculture?

 ‘The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculiure,

 a
 Annasahib  Shinde):  (a)  Yes,

 (by  and  (ce).  A  statement  giving
 the  information  required  is  laid  on
 the  Table  of  the  Sabha.  [Placed  in
 Labrary,  See  No,  LT-430/67)..
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 Onkar  Lal  Berwa:
 Will  the  Minister  of  Food  and

 ‘culture  be  p’eased  to  state:
 (a)  the  names  of  the  drought-affect-

 ed  areas  in  Rajasthan  where  famine  or
 near-famine  conditions  prevail;

 (b)  whether  the  Government  of
 Rajasthan  have  approached  the  Central
 Government  for  necessary  help  ito
 meet  the  situation;  and

 fer  if  so,  the  steps  taken  by  Govc:n-
 ment  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Commanity
 Development  and  Cooperation  (Shri
 Annasaheb  Shinde);  (a)  Except  for
 the  districts  of  Alwar,  Ganganagar and  Bharatpur,  all  other  districts  of
 Rajas:han  have  been  affected  by
 drought  and  scarcity,

 ()  and  (९).  During  1986-87  Gov-
 ernment  of  Rajasthan  have  so  far
 Annauheb  Shinde):  (a)  Except  for
 relief  operations  totalling  Rs.  i.50
 crores.  Short  term  loans  for  pur- chase  of  inputs  like  seeds,  fertilizers
 and  pesticides  to  the  extent  of
 Rs.  3.48  crores  were  also  advanced.
 An  accelerated  loan  assistance  of
 Rs.  45.9]  lakhs  was  also  sanctioned  to
 the  State  Government  for  energisa- tion  of  tube-wells  for  relieving
 shortage  of  drinking  water.

 an
 To  meet  the  present  drought  condi-

 gift  wheat  for  free  distribution.
 Modern  Transport  Aircraft  Used  by

 LA.C,  and  Air-India
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 (b)  the  name  and  type  of  aircraft  in

 use  in  India  which  are  not  so  bonded?
 The  Minister  of  Tourism  and  Civil

 ——
 (Dr,  Karan  Singh):  (a)  Yes,

 (b)  All  sircraft  operating  in  India
 are  suitably  bonded,

 Code  of  Conduct  for  Legislators
 "165,  Shri  Inderjit  Malhotra:

 Shri  D.  Cc  Sharma:
 Shri  Bibhuti  Mishra;
 Shri  K.  N.  Tiwary:
 Shri  Hem  Barua:
 Shri  Surendranath  Dwivedy; Shri  Ram  Kishan  Gupta:
 Shri  V.  Krishoamoorthi;

 —-Bhri  Gcorge  Fernandes:
 ¢  Shri  J.  H.  Patel:

 Shri  Madhu  Limaye;
 Shri  A.  8,  Vajpayee:
 Shri  Kanwar  Lal  Gupta:

 Will  the  Minister  of  Law  be  pleased
 to  state:

 (a)  whether  there  is  any  proposal

 ‘ators  (State  and  Central)  for  crossing
 of  floor  after  they  get  elected;  and

 (b)  if  so,  the  details  thereof?
 The  Deputy  Minister  in  the  Minis-

 try  of  Law  (Shri  D,  R.  Chavan):  (a)
 No,  Sir.

 (b)  Does  not  arise.

 Will  the  Minister  of  Tourism
 Civil  Aviation  be  pleased  to  state:

 (m)  the  total  amount  spent  on  pro-
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 The  Minister  of  Tourism  and  Civil

 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  A  statement  is  placed  on  the
 Table  of  the  House.  [Placed  in  Lib.
 rary.  See  No.  LT-434/67].

 Written  Answers

 Rabi  Crop  Production

 "167,  Shri  Abdul  Ghani  Dar:
 Shri  Prakash  Vir  Shastri:
 Shri  Madhu  Limaye:
 Shri  8.  M.  Banerjee:
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 (b)  if  so,  the  details  of  the  reports,
 Stabe-wise,  in  respect  of  the  different
 variotion  of  Rabi  Crop;

 (ce)  whether  the  harvest  has  been
 ह... 4  the  normal  level  of  production;

 @  the  food  requirements  of  each
 State  during  fhe  current  year;

 MAY  30,  7987  Written  Answers  T584.

 (e)  whether  the  Central  Government
 have  issued  any  instructions  to  the
 surplus  States  to  help  the  deficit  States
 in  foog  supplies;  and

 (f)  if  so,  what  is  the  Tesponse  of  the
 wurplus  States?

 The  Minister  of  State  In  the  Mints-
 try  of  Food,  Agricalture,  Community
 Developm  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  Only  quali-
 tative  reports  have  been  received  so
 far;  firm  estimates  based  on  actual
 area  enumeration  and  crop-cutting
 surveys  are  expected  to  become  avail-
 able  after  the  close  of  the  current
 Agricultural  Year  ie.  in  July,  ‘1967.

 (>)  and  (c).  According  to  tentative
 indications,  production  of  wheat  is
 expected  to  be  higher  than  last  year,
 while  production  of  gram  is  likely  to
 be  considerably  less  than  last  year.
 Production  of  barley  is  expected  to
 be  about  the  same  level  as  last  year.
 Production  of  rabi  crops  is  expected
 to  be  above  normal  in  Haryana,
 Punjab,  and  U.P,  nearly  normal  in
 Rajasthan,  Gujarat  and  Maharashtra
 and  below  normal  im  THihar  and
 Madhya  Pradesh.  Production  of  gram
 is  likely  to  be  below  normal  in  al-
 most  all  the  major  rabi  growing
 States,

 (a)  Requirements  of  foodgralns  in
 a  Btate  depend  upon  a  number  of
 factors  including  the  level  of  pro-
 duction  and  prices  of  these  grains,
 availability  and  prices  of  other  food,
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 @  the  other  stape  taken  by  Gov-

 ermmment  to  help  the  Gujarat  Govern- the  Centre  az  much  ment?
 they  can  spare  even  by  making  some
 ‘sacrifice,  Some  of  the  surplus  States
 made  specific  offers  for  supply  to  the  The  Minister  of  State  in  the  Minis. Central  Pool  during  the  current  year  ry  of  Food,  Agriculture,  Community at  the  Chief  Ministers  ting  held  Development  and  Cooperation  (Shri on  8th  and  Sth  April,  1967,  Annagabib  Shinde):  (a)  Scarcity

 Shri  Jagannath  Rao  Joshi:
 Shri  Ram  Singh  Ayarwal:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  it  ig  a  fact  that  the
 Government

 during  the  last  Indo-Pak.  conflict;  and
 tb)  if  ao,  the  steps  taken  by  Gov-

 ernment  to  get  them  released?
 ‘The  Minister  of  Transport  ang  Ship-

 ping  (Dr.  ्,  K.  BR.  V.  Rao):  (a)  Yes,
 Sir,

 (b)  Efforts  are  being  made  through
 diplomatic  channela  to  secure  the  re-
 lease  of  these  vessels.

 Pamine  Conditions  in  Gujarat
 *169,  shri  Virend:ukumar  Shoh:

 Shri  Hukam  Chand  Kachwal:
 Shri  Onkar  Singh:
 Shri  Ram  Singh  Ayarwal:
 Shri  Jagannath  Rao  Joshi:

 Will  the  Minister  of  Food  aud  Agri-
 eulture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  famine
 conditions  exist  in  Gujarat  State:

 (७)  the  amount  which  Government
 have  sanctioned  for  scarcity  operations
 in  the  State;

 (४)  the
 apy  पर्द  reine

 and
 the  allocation  of  to  Gujarst
 Btate;  and

 con-
 ditions  exist  in  a  number  of  villages in  Gujarat  State.

 (b)  ‘The  Govermment  of  India  have
 so  far  sanctioned  Rs.  303,  crores  to-
 ward  expenditure  on  relief  operations.
 A  sum  of  Rs.  2457  crores  has  also
 beer  given  for  purchase  of  agricultu-
 ral  inputs  like  fertilizers  etc.

 te)  The  Gujarat  Government  had
 estimated  the  monthly  requirements
 of  imported  wheat  and  milo  at  1,235,000
 tonnes.  In  view  of  limited  availabi-
 lity  and  inorcrred  demands  from  other
 drought  affected  States  such  as  Bihar
 and  Uttar  Pradesh,  65,000  tonnes  of
 wheat  and  milo  are  being  allotted  to
 Gujarat.

 (d)  The  State  Government  have  ao
 far  been  allotted  3,000  tonnes  of  gift
 wheat  for  free  distribution  to  the  old
 and  infirm  affected  by  the  current
 drought,  The  question  of  allotment  of
 some  quantities  of  milk  powder  is
 under  consideration.

 te  एल  &80  के  प्रन्तर्गत  झमाज  पर
 ब्प्य

 *170.  Bo  राम  मनोहर  लोहिया  :

 क्या  ज्ाध  तथा  कृषि  मंत्री यह  बताने
 की  कृपा  करेंगे कि  :

 (क)  i966  #  पी?  एस०.  480
 कार्यक्रम  के  प्न्तर्गत्त  अनाज पर कितना पर  कितना

 घन  व्यय  हुआ  बौर  जनता  को  अनाज  बेच
 कर  कितनी  राशि  बूम  हुई  ;
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 (a)  क्‍या  उसके  झायात  मूल्य  भौर  बिक्री
 मूल्य  में  कोई  प्रन्तर  है  भौर  क्षरीददार  को
 प्रति  किलो क्‍या  दाम  देने  पड़ते हैं;  भौर

 (ग)  यदि  हां,  तो  इस  प्रकार  कितना
 लाभ  झषवा  हानि  हुई  ?

 कास,  कृषि,  सामुबानिक  घिकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  श्नो
 अपन्नासाहिब  दिये)  :

 (क)  केन्द्रीय  सरकार  ने  i966  में
 Gro  एल०  480  के  श्रन्तर्गत  80'  5  लाख  मीटरी
 टन  खाद्यान्न  खरीदने  के  लिये  343.2
 करोड़  रूपये  की  राशि  व्यय  की  थी  ।  dre
 एल०  480  के  झनाज  को  जतता  भें  बेचकर
 जो  राशि  प्राप्त  हुई  उसका  अलग  हिसाव-
 किताब  उपलब्ध  नहीं  है  क्योंकि  ये  खाद्यान्न
 केन्द्रीय  सरकार  हारा  पअ्रधिप्राप्त  दूसरे  अनाजों
 के  साथ  ही  वितरित  किये  जाते  है  और  ये
 स्टाक  विशेषकर  राज्य  सरकारों  के  द्वारा
 ही  बादे  जाते  हैं  जीप  जपने  प्रासंगिक  खर्चे
 जो  उन  कीमतों  भोषिल  पती  हैं  t

 (a)  आयात  मूल्थ  तथा  ऐसे  अनाजों
 के  बिक्री  मूल्य  ने  अन्तर  हैं।
 भुद्दा  प्रबमूल्यन  से  पहले  गेहूँ  श्रीर  साइलों
 का  रायात  मूय  क्रश:  545  और  36
 पैसे  प्रति किलो.  था।  जब  किमुरा  अवमूल्यन
 के  बाद  उनका  मूल्य  ऋपणा:  6५  और  52
 पैसे  प्रति  किलो  हो  1  ते  ।  कद्रोथ  सरकार
 के  गोदामों  के  द्वार  पर  राज्य  सरपारों  तक
 अन्य  प्राप्तकर्त्ताओं  के  लिये  निगम  मूल्य
 इस  प्रकार  है  वि

 पैसे  प्रति  किलो

 गेहूं  £0(44-!-66 तक)
 fi7  (45-2i-66  से  भागे)

 40(9-6-66  तक )
 33(i0-6-66%

 1611-6638)
 40( 1611-66  से थाने)
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 तंथापि  जनता  को  दिये  गये  भ्रनांओों  के
 राज्य  सरकारों  द्वारा  निर्धारित  निर्गम  मूल्य
 प्रत्येक  राज्य  में  भिन्‍त  सिन्‍न  थे  ौर  भिन्‍नें-
 मिलन  अवधि  में  गेहूं के  लिये  38  पैसे से  लेकर
 9  पैसे  तक  प्रति  किलो  तथा  माइलों  के  लिए
 40  पैसे  से  लेकर  5i  पैसे  तक  प्रति  किलो
 रहे  थे

 (7)  37  मार्च,  i967  को  समाप्त
 होने  वाले  वर्ष  के  लेखों  को  अभी  प्रन्तिम
 रूप  नहीं  दिया  गया  है  1  तथापि,  यह  प्रतुमान
 लगाया  जाता  है  कि  भारत  सरकार  966-67
 के  दौरान  लगभग  i30  करोड़  शपये  केन्द्रीय
 सरकार  के  स्टाक  से  दिये  जाने  वाले  झ्नाजों
 के  विक्र  पर  उपदान  स्वरूप  व्यय
 करेगी  ।

 Export  of  Cattie  Feed  and  Bran
 "VW7.  Shri  Liladhar  Kotoki:

 Shri  N.  RR.  Laskar:
 Shri  Sradtakar  Supakar:
 Shri  Shri  Gopay  Saboo:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  plecgsed  to  state:

 daypowhether  the  Central  Govern-
 ment  have  received  request,  from
 differen:  Stule  Governments  to  stop
 export  of  eattle:  feed  ancl  bron  jn  order
 to  improve  the  cattle  wealth  in  the
 cory;

 (b)  If  so,  the  decision  taken  thereon; and

 (९)  the  other  measures  adopted  to
 improve  the  cattie  wealth  in  the  coun-
 try?

 The  Minister  of  State  in  the  Mints-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annashahib  Shinde)  (a)  A  suggestion
 has  been  received  from  the  Govern-
 ment  of  West  Bengal  for  imposing  a
 ban  on  the  export  of  cattle  feeq  and
 bran.

 (b)  The  matter  la  under  considers.
 tion.
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 (९)  A  number  of  cattle  development
 echemes  have  been  adopted  by  the
 Central  and  State  Governments.  The
 Key  Village  Scheme,  Intensive  Cattle
 Development  Projects,  provision  of
 veterinaty  aid  and  manufacture  of
 biological  products  to  prevent  and
 cure  diseases  are  some  of  the  tmport-
 ant  For  scientific  b:
 a  number  of  cattle  breeding  farms  are
 being  set  up.

 Cotton  Production

 (urs.  Shri  K.  N,  Pandey
 —

 Madha  Limaye:

 Will  the  Minister  of  Food  and  Agri-
 cullure  be  pleased  to  state:

 (a)  whether  it  js  a  fact  that  Gov-
 erament  hive  taken  some  =  special
 muasures  to  increase  the  production
 of  cotton  of  different  varieties  in  the
 country;  smd

 tb)  if  so,  the  salient  features  there-
 of  together  with  the  cost  involved?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community

 id  perat  Shri
 Annashib  Shinde):  (a)  Yes,  Central-
 iy  Sponsored  Schemes  huve  been  taken
 up  for  maximising  production  of  med-
 ium  and  ens

 staple  vuricties  of  colton
 in  mew  Belected  arcus  of  maximuin
 potential,  in  the  ftmpertant  cation
 frowing  States,  besides  continuing  the
 Package  aveas  already  covered  under
 the  State  Programmes.

 (b)  A  statement  giving  the  intor-
 mation  is  laid  on  the  Table  of  the
 Sabha.  [Placed  in  Library.  See  No.
 LT-432/67).

 Revision  of  Fertiliser  rrices

 i889  (SAKA)  Written  Answers  7595.

 fertiliser,  with  effect  from  the  ist
 April,  1967;

 (७)  if  so,  the  reasong  therefor;  and
 (९)  whether  Government  consulted

 The  Minister  of  State  in  the  Minw-
 try  of  Food,  Agriculture,  Community

 ent  and  Cooperation
 Annuahib  Shinde):  (a)  Yes,  Sir.

 (b)  The  prices  of  fertilisers  sold  by
 the  Centra]  Fertiliser  pool  are  to  be
 fixed  with  reference  to  the  cost  of  pro
 curement,  handling  and  transport  of
 the  fertilisers  procured  from  indige-
 nous  factories  or  imported  from
 abroad.  As  a  result  of  devaluation
 the  prices  of  imported  fertilisers  went
 up  hy  57.5  per  cert  from  6-6-1966.  The
 prices  of  fertilisers  sold  hy  the  Cen-
 tial  Fertiliser  Pool  were  muintained
 at  the  pre-devuluation  kvel  upto
 BL-R-L907  ong  the  feces  to  the  Central
 Poot  as  a  result  of  this  subsidy  03
 estimated  to  be  about  Rs,  48  crores.
 In  order  to  reduce  the  Insy  suffered
 by  the  Central  Fertiliser  Pool  in  1907-
 68,  an  upward  revision  of  the  prices
 of  fertilisers  sold  by  the  Central  Pool
 became  necessary.  Even  after  the  re-
 vision  of  pr  from  11907,  the
 Central  Fert  Pool  would  be
 suffering  »  loss  tu  the  extent  of  about
 Rs.  5  crores.

 (e)  No,  Sir.

 Effect  of  Insecticides  usea  for  Food
 on  homan  health

 14,  Shri  Baburay  Patel:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  whether  Government  are  aware
 of  the  lethal  and  poisonous  effects  of
 the  insecticides  and
 used  for  food  and  egricultural  pur-
 poses  in  our  country,

 (>)  whether  Government  propose  to
 eppoint  a  Committee  to  Investigate ‘

 polsonoug  effects  of  these
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 (९)  it  90,  when;  and
 (d)  if  not,  the  reasong  therefor?
 The  Minister  of  State  in  the  Minia-

 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  Yes.

 (b)  The  Indian  Council  of  Agricul-
 tural]  Research  appointed  a  Commit-
 tee,  under  the  Chairmanship  of  Pro.
 fessor  M.  8.  Thacker,  Member,  Plan-
 ming  Commission  on  2ng  June,  i964,
 The  Committee  has  since  submitted
 the  report  which  is  under  considera-
 tion.

 (c)  Does  not  arise,
 (d)  Does  not  arise.

 Milk  Supply  by  D.MLS.
 *775,  Shri  Sharda  Nand:

 Shri  Bharat  Singh  Chauhan:
 Shri  Ranjit  Singh:
 Shri  Sidheshwar  Prasad:
 Shri  R.  8.  Vidyarthi:
 Shri  Bam  Kishan  Gupta:

 Will  the  Minister  of  Food  and  Agri- ealtute  be  pleased  to  state:
 (a)  whether  it  is  a  fact  that  the

 Delhi  Milk  Scheme  has  not  been  able
 to  restare  the  cut  made  two  years  back

 milk  supply  to  the  card  holders;

 (b)  ff  so,  the  steps  taken  by  Gov- ment  to  make  available  adequate
 quantity  of  milk  to  at  least  the  card
 holders?

 The  Minister  of  State  in  the  Minki-
 fry  of  Food,  Agriculiure,  Community tion  (Shri
 Annasahly  Shinde);  (a)  Yes,  Sir.

 (b)  The  following  steps  have  been
 taken  tO  avert  short-fall  in  the  supply of  milk  by  the  Delhi  Milk  Scheme
 during  the  lean  summer  period:—

 (i)  Imported  skimmed  milk  pow. has  been  arranged  to
 make  up  the  normal  short-
 fall  in  procurement  during summer.
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 Gi)  A  stock  of  white  butter  which can  be  used  for  reconstitution

 of  milk  has  been  built-up.
 (iii)  Firm  agreements  have  been

 entered  with  the  contractors
 to  supply  milk  to  Delhi  Milk
 Scheme,  Different  quotas  of
 milk  to  be  supplied  have  been
 laid  down  in  the  agreement
 in  the  ratio  of  l00  per  cent.
 for  winter,  T5  per  cent  for
 rainy  seagon,  ang  60  per  cent
 for  U.P.,  and  50  per  cent  for
 Haryana  areas  for  summer.
 The  contractors  are  subject  to
 a  penalty  of  Rs.  §  per  quintat
 in  case  of  failure  to  supply  the
 agreed  quantities  of  milk  dur-
 ing  the  year.

 (iv)  In  view  of  the  shortage,  the
 Scheme  is  having  to  pay  a
 higher  rate  for  purchase  of
 milk  as  compared  with  the
 same  period  last  year.  Rate
 of  paid  to  contra
 tors  for  supply  of  milk  haz
 also  been  raised.
 A  ben  has  been  imposed  by

 the  Delhi  Administration  on
 the  import,  manufacture,  sale
 or  service  of  milk  products
 like  khoa,  rubree,  poneer  and

 (v)

 milk  sweets.  This  ban  has
 come  into  force  with  effect
 from  17-5-1967.,

 Supply  of  Foodgrains  te  Kerala  State
 "178.  Shri  F.  0.  Adichan:
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 from  the  Central  quota  in  the  last

 (b)  the  quantity  of  foodgraings  sup-
 plied  by  the  Centre;

 (c)  whether  it  is  a  fact  thet  the
 system  in  Kerala  is  in  2

 crisis  due  to  the  inadequacy  of  supply
 from  the  Centre;  and

 (dy  if  so,  the  steps  taken  to

 {c)  whether  the  Election  Commis-
 sion’s  existing  machinery  is  consider-
 ed  adequate  to  prompt  investl-
 gation  ang  redress  of  complsints  prior
 to  the  polling?

 The  Deputy  Minister  in  the  Mints-
 try  of  Law  (Shri  D.  ER  Chavan):  (a)
 है.  number  of  complainta  were  receiv-
 eg  by  the  Election  Commission  gen-
 really  referring  to:—

 supply  of  foodgrains  to
 Kerala?

 The  Minister  of  State  in  the  Minks-

 ment  of  Kerala's  estimate  of  require-
 ment  of  foodgrains  for  informal  ration-
 ing  is  70  to  76  thousand  tonnes  of  rice
 and  77  to  20  thousand  tonnes  of  wheat
 per  month.

 tb)  While  toe  ieguirement  of  wheat
 is  being  met  in  full  the  quantity  of
 rice  that  could  be  supplied  during  the
 period  February  to  April,  ‘1987  was
 .78  lakh  tonnes,

 (c)  Due  to  the  overall  rice  srortage
 in  the  coutitry  it  hag  not  always  been
 pssidle  to  enaure  full  supply  of  rlee
 to  ration  shops.

 (d)  All  efforts  are  made  to  move
 sufficient  rice  for  mesting  the  ration-
 ang  commitments  in  Kerala.  Sufficient
 quantities  of  wheat  have  been  stocked
 in  Kerala  to  make  up  for  any  shortfall
 iu  supply  of  rice.

 G)  Omission  of  names of  electors
 from  electoral  rolls  or  une
 authorised  inclusion  of  names;

 (ii)  location  of  polling  stations  in
 a  perticvlar  place;

 (ii)  participation  of  Government
 servants  in  elections  and  use
 of  Government  machinery;

 (iv)  improper  rejection  of  nomina-
 tion  papers;

 (४)  wrong  allotment  of  election
 symbols;

 (vi)  apprehensin  of  breach  of
 peace  at  the  polling  station;

 (vii)  delay  in  starting  or  in  the
 closing  of  poll  before  sache-
 duled  time,

 and  none  of  these  referred  to  im-
 proper  conduct  of  poll.

 (b)  It  is  not  possible  for  the  Elec-
 tion  Commission  to  make  on  the  spot
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 Quick  yielding  Variety  of  Wheat
 Seeds

 "178,  Shri  N.  8.  Sharma:
 Shri  Sharda

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  in  a  fact  that  the
 Tadian  Agricultural  Research  Institute
 Fas  succeeded  in  producing  a  quick-
 yielding  variety  of  wheat  seeds:

 (b)  if  so,  the  steps  taken  to  popu-
 larise  these  seeds  and  the  States  which
 will  be  covered  by  these  seeds;  and

 (९)  the  extent  to  which  food  produc-
 tion  will  be  increased  by  this  process?

 The  Minister  of  state  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Weveiopment  and  Cooperation  (Shri
 Annasahih  Shinde):  (a)  Yes.  The
 Indian  Agricultural  Research  Institute
 has  selected  a  dwarf  variety  from
 Mexico  named,  Soncra  64,  for  being
 cultivated  under  late-sown  conditions
 This  variety  matures  in  960—l20  days
 depending  upon  the  tions  and  the
 time  of  sowing.  The  original  variety
 had  red  grain  colour  but  this  has  now
 been  changeq  by  automic  radiations
 and  a  sew  variety,  named  Sharbati
 Sonora,  with  bold  amber  graing  and
 25  per  cent  more  protein  than  the
 parent  variety  has  been  developed.

 tb)  Seeds  of  Sonora  64  were  import-
 ed  in  2965  and  4966  from  Mexico  for
 multiplication  and  a  large  quantity  is
 gow  available  in  the  country.  Under
 the  National  Demonstrations  program-
 me,  the  usefulness  of  this  variety  for
 multiple  cropping  is  proposed  to  be
 demonstrated  all  over  the  country.

 Seeds  of  the  new  variety,  Sharbati
 Senora,  developed  at  the  I.A.R.I.  are
 alko  being  multiplied  in  North  India
 during  rabi  and  in  the  Nilgiri  Hills

 The  release  of  this
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 by  the  Centra!  Variety  Release  Com-
 mittee,

 (९)  Tt  is  diffleult  to  assess  precisely
 the  impact  of  these  quick  yielding ieties  On  total  It  can
 only  be  said  at  this  stage  that  these
 varieties  make  crop  rotations,  such  as,
 rice-wheat,  sugarcane-wheat,  potato-
 wheat,  cotton-wheat,  etc.  readily  pos-
 sible.  Being  an  early  variety,  it  can
 safely  be  grown  under  high  fertility
 conditions  in  the  eastern  part  of  U.P.,
 Bihar,  West  Bengal,  Rajasthan,
 Madhya  Pradesh,  Gujarat,  Maharashtra
 ang  Orissa.

 Development  of  Minor  Ports  in
 erala

 7180,  Shri  Vasudevan  Nair:

 (a)  whether  the  Kerala  Govern-
 ment  have  sent  any  scheme  for  the
 development  of  minor  ports  in  the
 State  during  the  Fourth  Plan;

 (b)  if  so,  the  names  of  the  ports  to
 be  developed;

 (c)  the  mair  features  thereof;  and
 (d)  the  estimated  cost  thereof  and

 the  financial  assistance  proposed  to  be
 rendered  by  the  Central  Government?

 The  Minister  of  ‘Transport  and  Ship-
 Bing  (Dr.  ्,  K.  E.  द  Rao):  (a)  to
 (d).  A  statement  is  laid  on  the  Table
 of  the  House,  [Placed  in  Library.  See
 No.  LT-433/67].

 be  pleased  to  state:
 (a)  the  latest  rice  position  in  the

 country;
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 {b)  how  it  compares  with  that  of
 1965-66;  ang

 (९)  how  much  rice  will  be  imported
 during  1967-687,

 The  Minister  of  State  in  the  Minis-

 Annasahib  Shinde):  (a)  and  (b).
 latest  rice  pOsition  in  the  country  is
 ‘more  difficult  than  during  1965-66.

 (०)  In  the  Budget  Estimates  for  1987-
 68,  provision  has  been  made  for  the
 import  of  about  4.6  lakh  tonnes  of
 rice.

 Food  Gifts  from  abroad
 770.  Shri  Baburao  Patel:  Will  the

 Minister  of  Feog  and  Agriculiure  be
 pleased  to  state:

 (a)  the  amount  realized  by  the  Food
 Corporation  of  Indig  by  auctioning  !
 tonnes  of  seedless  raisins  received
 from  Greece  during  March,  1987;

 (४७)  the  names  of  parties  to  whom
 they  were  ivetiones,

 (९)  the  manner  in  which  the  amount
 realizeg  from  the  auction  has  been
 used  for  the  drought-affected  people
 of  Bibar;  and

 (d)  whether  similar  food  gifts  have
 been  auctioned  jn  the  past?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde);  (a)  An  auction
 for  the  sale  of  i  tonnes  raisins,  out
 of  the  gift  raising  received  in  August
 966  from  Greece  for  relief  of  scarcity
 in  the  country,  was  held  by  the  Food
 Corporation  of  India  on  18-4-198T,
 Since  the  highest  bid  fell  short  of  the
 reserve  price,  no  sale  was  made  at
 the  auction.

 ६9)  and  (c).  In  view  of  the  answer
 $  part  (a)  above,  the  questions  do
 mot  arise.

 (ह)  A  quantity  of  about  24]  tonnes  of
 raging  out  of  tits  gift  consignment
 ह...  Greece  was  auctioned  at  Kandis

 last  year  and  the  sale  proceeds  will
 be  credited  to  the  Scarcity  relief  and
 Rural  Development  Fund,

 Cultivation  of  Masoor  Dal
 का.  Shri  ह.)  Patel:  Will  the

 Minister  of  Foog  ang  Agriculture  he
 pleased  to  state:

 fa)  the  names  of  States  and  the
 acreage  on  which  masoor  dal  is  grown
 in  the  country;

 (by  the  steps  which  Government
 have  taken  or  propose  to  take  ६०  stop
 the  cultivation  and  growing  of  this
 poisonous  dal  jn  public  interest  in
 view  of  ill-effects  of  its  use;  and

 (c}  the  States  which  have  decided
 ia  stup  the  cultivation  of  this  dal?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Devel  and  Cooperation  (Shri
 Annasahip  Shinde):  (a)  Masoor  it
 mostly  cultivated  in  Madhya  Pradesh,
 Uttar  Pradesh,  Bihar,  West  Bengal,
 Punjab  and  Haryana,  and  in  small
 areas  in  Assam,  Maharashtra,  Rajs-
 then,  and  wuvccitei  Pradesh.  Separate
 acreage  figures  for  Masoor  ate  how-
 ever  not  available.

 (b)  It  ig  not  correct  that  masoor
 dal  is  misomtys  क्त  as  such  the
 Government  do  mot  propose  to  take
 any  steps  fo  impose  any  restrictlona
 on  its  cultivation.

 fe)  Does  not  arise.
 Petroleum  Mulch

 772.  Shri  Virendrakumar  Shah:  Will
 the  Minister  of  Foog  and  Agriculture
 be  pleased  t0  state:

 (a)  the  outcome  of  mulch
 experiments  carried  out  in  India  by
 ESSO  Research;  and

 (७)  whether  it  has  q  commercial
 proposal  to  grow  food  in  semi-arid
 regions  by  such  experiments?

 ‘The  Minister  of  State  In  the  Minis-
 try  of  Food,  Community
 Development  and  oh
 Annasahib  Shinde}:  (a)  Experiments
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 were  Jaid  out  on  efficiency  of  differ-
 ent  mulches  in  moisture  conservation
 during  the  ytars  96]  and  962  in  the
 LA.R.L  ESSO  agricultural  muich  also
 known  as  Petroleum  mulch,  was  tried
 along  with  straw  mulch  and  polythene
 mulch,  The  petroleum  mule,  deve-
 loped  by  BSSO  research  company,
 U.S.A.  was  used  as  a  liquid  spray  in
 cotton  crop.  The  material  was  spray-
 ed  with  a  prmp  ai  the  rate  of  650  litres
 per  hectare  on  either  side  of  the  cotton
 rows.  Observations  were  recorded  on
 soil  ‘moisture  changes  during  the  hot
 months  of  May  and  June.

 The  straw  mulch  conserved  moisture
 to  the  extent  of  about  26  per  cent,
 polythene  mulch  to  the  extert  of
 about  39  per  cent  and  petroleum  ता  ilch
 to  the  extent  of  about  4  per  cent.
 There  was  no  adverse  effect  of  these
 materials  on  the  yield  or  quality  of
 the  crop.  Thus,  the  petroleum  mulch
 was  the  least  effective  in  moisture  con-
 servation  in  this  trial.

 (b)  In  view  of  the  aforesaid  resuita
 and  with  the  present  prices  in  India,
 it  may  not  be  feasible  to  recommend
 the  use  of  petroleum  mulch  for  large
 scale  use.

 (a)  the  progress  made  in  the  Tuti-
 corin  Harbour  Project;

 (b)  the  schedule  of  work  planned
 for  1906-87;

 (९)  the  total  estimated  cost  of  the
 Project;  and

 (d)  the  amount  spent  so  far?
 The  Minister  of  Transport  and  ship-

 ping  (Dr,  V.  KB.  ¥v.  Rao):  (a)  The
 progress  of  work  is  as  follows:—
 Shore  Works

 All  the  preliminary  works  such  as
 Field  Investig.  ucn:,  Land  Acquisition
 approach  road,  internal  roads,  roads
 to  quarries,  railway  siding  to  the
 quarries,  Ist  and  Zmf  stage  of  quart-

 MAY  30,  967  Written  Answers  600

 ers,  temporary  offices,  first  stage  of
 water  supply,  sewerage,  electrification,
 filling  in  low  areas  etc,  have  been
 completed.
 Off-Shore  Works

 (i)  Construction  of  North  Break-
 water.

 The  work  on  the  construction  of
 breakwater  upto—S  metres  is  complete.
 Laying  of  core  stones  has  been  com-
 pleted  in  the  reach  and  laying  of  ar-
 mour  stones  is  in  progress.

 ii)  Construction  of  South  Break-
 wy  t  oT:

 The  work  on  the  construction  of
 breakwater  upto—3  metres  ‘s  complete.
 Work  on  the  reach  from—3m  to—5m
 is  in  progress.

 (iii)  Approach  Arm.
 The  work  of  reclaiming  the  ap-

 proach  arms  from  chart  datum
 to—im  depth  is  in  progress.

 (b)  A  provision  of  Rs,  93.60  lakhs
 was  provided  in  the  Budget  Estimates
 1966-87  for  continuing  works  relating
 to  construction  of  breakwaters,  roads,
 rail  approach  and  other  preliminary
 works  8nd  also  for  the  purchase  of
 construction  equipmeny.

 fe)  According  to  the  detailed  Pro
 ject  Report,  which  is  under  considera-
 tion  of  Government,  the  Tuticorin
 Harbour  Project  is  estimated  to  cost
 Rs,  twenty-five  crores,

 (8)  Res.  5.22  crores.

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  the  progress  made  in  develop-
 ing  the  terminal  at  Dum  Dum  Air  port;
 and

 (७)  how  long  it  will  take  to  deve-
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 developed  in  two  phases.  In  phase  L
 an  international  terminal  block  is
 being  constructea  The  construction
 work  is  expected  ta  be  completed  early
 in  1968  though  it  will  take  another
 few  mtonths  for  the  iding  to  be
 fuliy  commissioned.  In  phase  II,  a
 Control  Tower  Block  is  being  com-
 structed,  The  pile  foundation  work
 for  this  Block  has  already  been  com-
 pleted  and  the  Work  for  constructing
 the  super-structure  has  been  awarded
 recently,  It  is  likely  to  be
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 leader  of  the  Union  for  discussing  the
 points  made  out  in  the  said  represen-
 tation?

 The  Minister  of  State  in  the  Minis-

 4
 Annasahib  Shinde):  (a)  Yes,  Sir.

 (b)  Despite  the  fact  that  the  Union
 is  an  unfecognised  one,  some  of  the
 grievances  included  in  the  Union's  re-

 in  about  three  years.

 National  Highways
 778,  Shri  s.  Ca  Tha:  Will  the  Minister

 of  Transport  Shipping  be  p
 tn  state:

 (ay  ihe  2umber  and  names  of  Na-
 tional  Highways  in  the  country;  and

 by  the  number  of  such  National
 Highways  and  their  names  in  Bihar?

 The  Minister  of  Transport  and  Ship-
 ping  (Dr.  V.  K.  R.  V.  Rao):  (a)  There
 are  44  National  Highways  in  the
 country.  A  statement  showing  the
 National  Highway  numbers  and  their
 description  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-434/67].

 (b)  3  National  Highways,  namely,
 Nos,  28A,  30  and  33  and  portions  of  4
 National  Highways,  namely,  Nos.  2,
 28,  3l,  and  32  are  in  Bihar.

 Indian  Lac  Research  [ostitute,
 Ranchi

 ™m.  Shri  Tridib  Kumar  Chaudhari:
 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  a
 Hn  siege  rect  — the  standing  vances  of  the  wor!

 employed  ps  the  Indian  Lac  Re-
 search  Institute,  Namkum,  Ranchi  was
 submitted  on  pehalf  of  the  LLAL

 presentatj  have  been  redressed
 going  by  the  general  approach  of  the
 Government  to  stich  cases.  These
 include  raising  the  wages  of  the  casual
 labourers  from  Rs.  .75  to  Rs.  2.25  per
 day,  declaring  the  monthly  rated  maj-
 doors  of  the  Institute  as  regular
 employees  in  the  pay  scale  of  Rs,  70-
 -80-EB--85  etc.  The  Director  did  not
 meet  any  leader  of  the  Union.  How-
 ever,  the  position  in  respect  of  the
 points  raised  in  the  representation
 submitted  by  the  Union  was  explain-
 ed  to  the  Superintendent  of  Labour, Ranchi  by  the  Director,

 River  Steam  Navigation  Company
 TTS.  Shri  Sheopojan  Shastri:

 Shri  Madhu  Limaye:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 River  Steam  Navigation  Company, Assam  has  declared  a  lock-out  from
 the  first  week  of  May,  967

 (b)  whether  the  lock-out  declared
 is  illegal;  and

 (९)  the  steps  taken  by  Government
 to  lift  the  lock-out  and  settle  the
 industrial  dispute  between  the  Com-
 pany  and  its  employees?

 ‘The  Minister  of  Transport  and  Ship-
 ping  (Dr,  V.  हु,  .  दि  Rao}:  (a)  No.

 (b)  and  (c).  Do  not  arise.
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 हिस्दुस्तान  शिपयार्द  लिमिटेड  विशञाक्लापसमभ
 सम्यन्धी  जांच  समिति  का  प्रतिबेवन

 779.  श्री  क्ामेहवर,  सिह:
 शी  जे०  एच०  पटेल:

 क्षी  प्रध्‌  लिसये :

 कया  परिवहन  तथा  नौवहन  मंत्री  यह
 बताते  की  कृपा  करेंगे  कि  :

 (क)  क्या.  हिन्दुस्तान  शिपया्ड
 विशालापत्तनम  की  स्थिति  की  जांच  करने
 के  जिए.  रियर  एडमिरल  एस०  एम०  नन्‍दा
 की  अध्यक्षता  में  _निमुक्त  जांच  समिति  ने
 सरकार  को  भपना  प्रतिवेदन  दे  दिया  है;

 ख)  यदि  हां,  तो  उसको  मुख्य  बातें
 क्या  हैं  शोर  सरकार  ने  इस  प्रतिवेदन  में  की
 गईं  सिफारिशों  पर  क्या  कार्यवाही  की  है;
 और

 (ग)  यदि  उपरोक्त  भाग  (क)  का
 उत्तर  नकारात्मक  है  तो  यह  प्रतिवेदन
 सरकार  को  कब  तक  प्रस्तुत  किया
 जयेगा  ?

 परियहुन  तथा  मौबहुन  मंत्री  (tre
 बी०  के०  प्रार०  ato  राव):  (क)  जो
 नहीं  |

 (@)  प्रश्न  नहीं  उठता  है  t

 (ग)  ज्ञात  हा  है  कि  प्रतिवेदन  का
 श्रारूप  तैयार  है  बौर  उसको  प्रंतिम  रूप
 दिया  जा  रहा  है।  चूंफि  इस  बीच  समिति का
 प्रष्यक्ष  संचालन  कार्य  पर  लगाया  गया  है
 चतः  एक  नये  प्रध्यक्ष की  नियुक्ति  की जा
 रही  है  और  भाधा  की  जाती  है  कि  नये
 झध्यक्ष  के  भार  संभालने  के  3  महीने  के
 झन्दर  प्रतिवेदन तैयार  हो  जायेगा  t
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 चिल्ली  gra  योजना  के  डिपो  सेनेजर
 780.  बबी  लिदेब्वर  झत्ताव  क्‍या  जांच

 तथा  कृषि  मंत्ती  यह  बताने  की  कृपा  करेंगे
 कि  :

 7604

 (क)  क्‍या  यह  सच  है  कि  अप्रैल,  967
 में  दिल्‍ली  दुग्ध  योजना  के  कुछ  डिपो  मैनेजरों
 को  नौकरी री  से  हटा  दिया  गया  था  ;

 (3)  यदि  हां,  तो  कितने  डिपो  मैनेजरों
 की  नौकरी  &  हटाया  गया  था  और  उसके
 क्या  कारण  हैं  ;  धौर

 (ग)  ग्रह  सुनिश्चित  करने  के  लिए
 डिपो  मैनेजर  भौर  सेल्समै  ग्राहकों  से  चित
 व्यवहार  करें,  क्‍या  कार्मबराहाँ  की  गयी
 है?

 लाश.  कृषि,  सामुवाधिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य-मंत्री
 (भों  झन्ना  साहिब  शिदें)  :  (क)  भौर
 (ख)  अप्रैल,  i967  की  ग्रवधि

 में  डिपो  प्रबन्धकों  बं  oi3  डिपो  स्हायकों
 की  सेवायें  समाप्त  की  गई  ग्रयोंकि
 उनके  विरुद्ध  दूध  की  बोतलों  की  मोहर
 बदलते,  कार्ड  वाले  व्यक्तियों  को  दूध  न  देने,
 बिना  टोकन  वाले  व्यक्तियों  को  तकद  बाम
 पर  दुध  बेचने  तथा  टिकलर  फार्मों  का  प्रयोग
 ने  करने  के  ्रारोप  लगाये  गये  थे  ।

 (ग)  बोजनां  को  क्रियाविधि  के  बारे
 में  शिकायतें कम  करने  के  लिए  सख्त  कार्य -
 वाही  की  जाती है  t  दरघ  केसों  का  निरोभण
 हेज  करे  दिया  गया  है  a  निरीक्षण  करने  वाले
 समस्त  कर्मचारी  प्रपनी  रिपोर्ट  प्रध्यक्ष  को
 प्रस्तुत  करते  हैं  ताकि  कबन्ध  को  कुशल  बनाया
 जाये  ।  दुःख  केन्द्रों  के  कर्मचारियों  को  कड़े
 आदेश  दिये  गये  हैं  कि  वे  प्रत्येक  काई/टोकन
 वाले  व्यक्ति को  उसका  दूध  का  पूरा  कोटा
 अवाय दें दें  ।  बिना  कार्ड  या  टोकन  वालों  को
 दुए  की  बिक्री  बन्द  कर  दी  गई  है  “
 केन्द्रों  में  टिकूलर  फार्मों  का  प्रयोग  शक  कर
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 विया  गया  है  ताकि  कार्ड/टोकत  वाले  व्यक्ति
 अपने  कोटे  से  श्रधिक  दूध  त  ले  सकें  1  निर्देशों
 का  उल्लंघन  करने  वाले  कर्मचारियों के  विरुद्ध
 सख्त  कार्यबाही की  जातो  है  (जिसमें  उनकी
 शेवा  की  समाप्ती भी  शामिल  है  )  a

 Agricaltural  University  in  Kerala
 ri  Shri  P.  C,  Adichan:

 2,  Viswambharan:
 Shri  P.  P,  Esthose:
 Shri  EK.  M.  Abraham:

 ‘Will  the  Minister  of  Food  and  Agri-
 eulture  be  pleased  to  state:

 (a)  whether  the  Kerala  Government
 have  requested  the  Centre  to  set  up
 an  Agricultural  University  in  the
 State;  and

 (b)  if  80,  the  action  taken  thereon?
 The  Minister  of  State  in  the  Minis-

 try  of  Food,  Agriculture,  Commanity
 Development  and  Cooperation  (Shri
 Apnasahib  Shinde):  (a)  No  request
 has  so  far  been  received  from  the
 Government  of  Kerala.  In  the  Annual
 General  meeting  of  the  Indian  Coun-
 eil  of  Agricultural  Research,  the
 Minister  of  Agriculture,  Kerala,
 expressed  himself  in  favour  of  start-
 ing  an  Agricultural  University  in
 Kerala.  No  proposals  have,  ho
 been  sent  so  far.

 (b}  Does  not  arise.
 Distribution  of  Nitrogenous  Fertilizers

 788.  Shri  Virendrakumar  Shah:
 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  stute:

 (a)  whother  Government  are  aware
 that  the  system  of  distribution  of  nitro.
 genous  fertilisers  exclusively  through
 the  Co-operative  Societies  has  result-
 ed  into  inad  sales  pro!
 efforts  and  thus  less  interest  among
 the  farmers  for  this  kind  of  fertiliser;
 end

 (b)  whether  Government  would
 consider  promoting  nitrogenous  for-
 tilisers  through  merchants  also  as  is
 done  ह उ  the  case  of  super:
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 The  Minister  of  State  in.the  Minis-
 try  of  Food,  Agricultore,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  It  is  not
 correct  to  say  that  there  is  less  Interest
 amongst  farmers  for  nitrogenous  fer-
 tilisers  on  account  of  inadequate  sales
 Promotional  effort  on  the  part  of  the
 Cooperatives.  The  demand  for  nitro-
 enous  fertilisers  in  the  States  where
 the  distribution  is  entrusted  to  Co-
 operative  Societies  has  been  growing.

 (b)  To  the  extent  that  cooperatives
 may  not  be  able  to  handle  efficiently the  large  quantities  of  fertilisers
 required  by  farmers,  the  State  Gov-
 ernments  have  been  advised  to

 Ploy,  where  ry,  other  agen- cies  such  as  private  dealers.  Subject to  Government's  option  of  taking  over
 upto  30  per  cent  of  the  production new  factories  licenced  upto  3lst  Dee-
 ember,  l967  will  be  free  to  select  their
 own  distribution  agencies  from  Cao-
 operatives  and  private  dealers,  A
 similar  freedom  has  been  given  to
 existing  prod  of
 fertilisers  for  30  per  cent  of  their  pro-
 duction  from  ist  October,  1966,  Direct
 sales  made  by  these  factories  would
 increase  to  50  per  cent  of  their  pro-
 duction  from  Ist  October,  7967  and
 70  per  cent  from  Ist  October,  1968.

 itro nitroge!

 Survey  for  Tubewells  in  Madhya
 Pradesh  and  Gojarat

 733  Shri  Hukam  Chand  Kachwai:
 Shri  Ram  Singh  Ayarwal
 Shri  Nitiraj  Singh  Chaudhary
 Shri  G.  ९.  Dixit:
 Bhri  ¥.  5.  Kushwah:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 {a)  whether  the  Exploratory  Tube-
 well  Organisation  has  done  some
 ground  water  survey  by  drilling  ex-
 ploratory  tube-wells  in  Madhya  Pra-
 desh  and  Gujarat;

 (b)  how  many  exploratory  tube-
 wells  were  drilled  in  each  State;

 (c)  how  many  of  these  were  success.
 full  due  to  the  tapping  of  good  acqui-
 fers  and  how  many  tube-wells  did
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 not  indicate  good  aquifers  or  water
 bearing  strata  giving  State-wise
 figures  H

 (dy  whether  any  area  has  been
 selected  recommended  for  deve-
 lopment  by  tubewells  in  each  State
 based  on  the  data  of  these  exploratory
 tubewells;

 (e)  the  area  irrigated  by  the  exist-
 ing  tube  wells  in  the  different  parts
 of  these  States;  and

 Ww  the  area  which  can  possibly  be
 brought  under  tubewell  irrigation  in
 these  selected  areas?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  Yes.

 (b)  and  (c).  Information  is  given
 below:

 Name  of  No,  of  explo-  No,  of  explo-
 State  ratory  bores  ratory  bores

 drilled,  found  succe-
 séful.

 Madbya  Pradesh  56  3
 Gujarat  89  22

 region.
 rch  Please  see  Annexure.  Laid  on

 the  Table  of  the  House.  [Placed  in
 Library.  See  No.  LT-435/67].

 (e)  According  to  the  latest  informa-
 tien  received  from  the  States,  the
 ares  irrigated  by  the  State  tube-wells
 working  during  the  year  1965-66  was
 as  follows:

 Madhya  Pradesh  a7)  acres
 Gujarat  OATS  acres

 if)  Please  see  Annexure  mentioned
 aginst  (d)  ebove.

 MAY  30,  987

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Travel  Agents  Association  of  India  has
 requested  for  the  creation  of  a  Tourist
 Fund  on  the  lines  of  Shipping  Deve-
 lopment  Fund  for  promotion  of  tour-
 ism  im  the  country;

 (b)  whether  the  request  has  been
 dered  by  Government;  and

 (ce)  if  so,  with  what  results?
 The  Minister  of  Touriem  and  Civil

 Aviation  (Dr.  Karan  Singh):  (a)  to
 (९),  Yes,  Sir,  A  suggestion  was
 received  from  the  Travel  Agents
 Association  of  India  for  the  creation
 of  a  Tourist  Development  Fund  for
 the  promotion  of  tourism.  This  is
 under  consideration.
 P.  &  T,  Workshop  at  Calcutta  Port

 125.  Shri  8,  N.  Malti:
 Shr  5  C,  Samanta:

 चा  the  Minister  of  Transport  and
 shipping  be  pleased  to  state:

 ta)  whether  it  ls  q  fact  that  the
 storage  space  available  at  Calcutta
 port  is  proposed  to  be  used  for  a  Post
 and  Telegraph  workshop;  and

 tb)  if  so,  the  reaction  of  the  Ship-
 ping  Corporation  of  India  in  the
 matter?

 sionera.  This  is  being  used  as  a  Store
 Yard  for  telegraph  stores.  That
 Department  wanted  to  put  up  a  work-
 shop  on  this  plot  but  the  Commis-
 sioners  did  not  agree  to  this,

 (b)  No  complaint  about  this  matter
 has  been  received  from  the  Ship-
 ping  Corporation  of  India.
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 gre  बाजार,  मई  दिलल्‍लो.

 786.  रामगोपाल  जझ्ासवाले  :  क्या
 are  तथा  कृषि  मंत्रों  यह  बताने  को  कृपा
 करेंगे  कि  :

 (क)  सुपर  बाजार,  नई  दिल्‍ली  में
 बेचो  गई  वस्तुओं  को  घटिया  किस्म  तथा
 ऊंची  कीमतों  के  बारे  में  झब  तक  कितनी
 शिकायतें  प्राप्त  हुई  2;  शौर

 पुख)  उत  पर  क्या  कार्यवाही  की
 गई  है  ?

 चात,  कृषि,  सामुदायिक  विकास  तथा
 सहुक्तार  संत्रासय  में  राज्य-मंत्रो  (भी  झ्न्नासाहिब
 fat):(#)  भारत  सरकार  को  सुपर  बॉजार
 द्वारा  बाज'र  भावों  की  झपका  अधिक  भाव
 लेने  के  बारे  में  केवल  चार  शिकायतें  मिली
 थीं।  इन  में  से  दो  शिकायतें  दवाइयों  बौर
 दो  प्रैशर  कुकर  के  बारे  में  थीं।  सभी  शिकायतों
 की  जाँच-पड़ताल को  गईं  शौर  यह  देखा
 गया  है  कि  केवल  एक  मामले  में  सुपर  बाजार
 के  सेलमैंन  ने  शिकायत-कर्ता  से  गलती
 से  कुछ  भेषजीय  कपसूलों  के  दाम  प्रधिक
 लिये  थे  |  सुपर  बाजार  भ्रधिक  लीं  गई  राशि
 को  लौटाना  मान  गया  ।  प्रन्य  मामलों  में
 ज्यादा  दाम  लेने  के  भारोप  सिद्ध  नहीं  हुए
 बमोंकि  जो  मुल्य  लिया  गया  था  वह  निर्माता
 द्वारा  निर्धारित  मूग्य  के  अनुरूप  था  शौर
 कम  भी  था  1

 (=)  सुपर  बाजार  द्वारा  घटिया  किस्म
 की  अस्तुओं  को  बेचते  के  बारे  में  कोई  शिकायत
 न्हीं  मिली  हैं

 सुपर  आजार,  ई  बिल्‍लों

 787.  eft  राखगोपाल  ासबाले :
 क्या  ere  Tr  कृषि  मंत्री  यह  बताते  की
 कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  सुपर  बाजार,

 नई  दिल्‍ली  में  अपना  व्यापार  चलाने  के  लिये
 80  लाख  रूपये  का  ऋण  सिया.  है  ;

 (छा)  यदि  हां,  तो  इस  ऋण  पर  कितना
 ब्याज  लिया  जायेगा  ;

 (ग)  जिन  वस्तुझों  पर  यह  घन-राशि
 लगायी  जायेगी  उन  से  कितने  प्रतिशत  लाभ
 होगा  ;  शौर «

 (भ)  सुपर  बाजार,  नई  दिलती  को
 आत्म-निर्भर  बनाने  के  लिये  क्‍या  कार्यवाही
 की  गई  है  ?

 ज्ञाच,  कृषि,  सामवायिक  विकास  तेथा
 सहकार  मंत्रालय  में  राज्य-मंत्री  (धी  प्रप्तासाहिब
 विवे):(क)  सुपर  बाजार  ने  सिंडीकेट  बैंक
 लि०  से  80  साख  रूपये  का  नकद  ऋण  लेने
 का  प्रबन्ध  किया  है  ।  उक्त  राशि  में  से  धन
 तक  वाह्तम  में  53  लाख  रूपये  का  ऋण
 लिया  गया  है  |

 (ख)  सिडीकेट  बैंक  खिं०  से  लिये
 गये  ऋण  पर  ब्याज  की  दर  9  प्रतिशत  प्रति
 वर्ष  है  1  तथापि,  इस  निधि  के  कई  बार
 व्यापार  में  लगाते  रहने  पर  निर्भर  करते हुए
 लागत  ढांचे  पर  ब्याज  का  भार  बहुत  कम
 पड़ेगा  |

 (ग)  सुपर  बाजार  में  बिकने  वाली
 वस्तुप्नों  पर  सकल  प्रौसत  गुंजाइश  लगभग
 9  प्रतिशत  है  |

 (घ)  सुपर  बाजार  की  तीसरी  शाला
 खुलने  से  इस  संगठन  का  पहला  सौपान  पूरा
 हो  जाएगा  झाशा  है  कि  इसके  बाद  बाजार
 को  कुछ  लाभ  होने  लगेगा  |

 Subsidy  price  of  rice  and  wheat  in
 Kerala

 788,  Shri  E.  है.  Nayanar:
 Shri  Umanath:
 Shri  F,  Gopalan:

 Will  the  Minister  of  Food  and:
 be  pleased  to  state:

 (a)  whether  the  Central  Government:
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 increased  the  subsidy  price  of  rice  and
 wheat  in  Kerala  in  1966;  and

 (b)  if  so,  how  many  times  it  ‘vas
 raised  and  the  quantum  raised  in  each
 case?

 The  Minister  of  State  in  the.  Minis-
 Community

 (a)  The  issue
 prices  of  rice  and  imported  wheat
 supplied  from  Central  stocks  to  all
 State  Governments  including  Kerala
 were  raised  in  1966,  Even  so,  the
 prices  of  coarse  rice  and  wheat  con-
 tains  an  element  of  subsidy,

 (७)  The  inerease  in  the  issue  price
 of  imported  wheat  was  made  only

 ‘once  wef,  Nowember,  1966,  For  rice
 twice,  in  June  and  December  during
 the  year  1966.  The  extent  of  increase
 in  case  of  imported  wheat  for  all
 States  was  from  Rs.  50,00  to  Rs.  55.00
 Per  quintal,  In  case  of  coarse  rice,
 the  increase  in  the  issue  price  for
 Kerala  was  from  Rs.  66.00  io  Rs.  69,00
 wef.  June,  i966  and  from  Rs.  69,00
 to  Rs.  80.00  per  quintal  wef.  Decem-
 ber,  1968,

 ,  Declaration  of  Famine  in  Bihar
 /  7  Shri  Mohan  Swarup
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 Shri  N.  हू,  Sanghi:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  Bihar
 Government  has  declared  one  third  of
 the  State  under  famine;

 (b)  if  so,  the  particulars  of  areas
 whore  famine  has  been

 {c)  the  reaction  of  Government
 thereto;  and

 (d)  the  steps  taken  to  face  the  situa-
 tion  arising  out  of  this  declaration?

 The  Minister  of  State  in  the  Minis-

 Hen  (Shri
 Annasabib  Shinde):  (a)  and  (b).  A
 statement  indicating  the  areas  declared
 as  famine  areas  by  the  Government
 of  Bihar  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-436/67)
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 efforts  to  help  Bihar  Government.
 Relief  measures  on  a  very  large  scale
 have  been  taken  by  the  State  Govern-
 ment  to  meet  the  situation  created  by
 the  drought.  A  statement  of  assist-
 ance  given  by  ‘the  Government  of  India
 to  the  Bihar  Government  so  far  is
 placed  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No,  LT-437/
 a7].

 विजय  :--जापान  से  pfe  विद्ववज्ञों  को  पेशकता

 790.  भरी  सोहन  स्वक्प
 को  Ao  fe  सांधौी  :
 श्नी  हुकम  द  wert:
 sit  राम  सिंह  प्रायरवाल:
 श्नी  मणिभाई  wo  wa:
 श्री  Zhe  Wo  वर्मा:
 श्यो  विभूति  मिश्र:
 श्रीमती  तारफेदवरी  सिहा  ;
 श्री  Be.  प०  चटरी :.
 श्रो  बसाजेय  कुं :
 शनी  स०  Go  सामन्त :.
 ्नी  यशपाल  सिंह:
 थ्यो  qo  Wo  प्रताव:
 कनी  पार्षासार्थो  :
 श्री  क०  ato  तिवारी:
 श्री  बशरभ  राम  रेही:

 क्या  ere  तथा  कृषि  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  जापान
 के  पह्रौध्ोगिक,  प्लाध्यात्मिक,  'घामिक  एवं
 सांस्कृतिक  विकास  संगठन  ने  जापान  के
 500  कृषि  विशेषज्ञों  को  सेवाएँ  भारत
 सरकार  को  समित  करने  की  पेशकश  की

 :  है  जिससे  भारत  कृषि  के  मामले  में
 झअत्मनिर्भरता  प्राप्त  कर  सके  भौर

 (छल)  यदि  हां,  तो  सरकार  की  इस
 संबंध  में  क्‍या  प्रतिक्रिया  है?

 ान्न,  कृषि,  सामुवाथिक  विकास  तथा
 अंत्रालय  में  राज्य-मंत्रो  प्ली

 wer  साहिब  शिवे  ):  (क)  तथा  (ख्व).
 जापान  के  प्रौधोगिक,  पझ्राध्यात्मिक,  'घामिक
 एवं  सांकृतिक  विकास  संगठन  से  विशेषज्ञों
 की  कोई  निश्चित  संख्या  को  पेशकश  प्राप्त
 नहीं  हुई  हैं  |  सहायता  संबंधी  उनकी
 साधारण  पेशकश  पर  उनसे  कहा  गया  है
 कि  कृषि  उत्पादन  को  विशेष  तथा  विस्तृत
 मोजनाएं  भेजें।

 इच्डियन  एयरलाइन्स  कार्परेशान  का
 आशुनिकोकरण

 79h  श्नौ  मोहन  स्वरूप  :
 शो  मणिभाई  Sto  बढ़ेल :.
 शो  बेणोझंकर  शार्मो  :
 शनी  श्रोकार  लाल  बेरवा  :

 क्या  पर्यटन  ललचा  असंनिक  उदयन
 मंत्री  यह  बताने  को  कृपा  करेंगे  कि  :

 (क)  इंडियन  एयरलाइन्स  कार्पोरेशन
 की  प्राधुनिक  रूप  देने  के  लिये  क्या  कार्य-
 वाही  की  गई  है;

 (ख)  क्या  यह  सच  है  कि  इस  समय
 कार्पों  रशन  घाटे  पर  चल  रहा  है;

 (ग)  यदि  हां,  तो  इसके  क्‍या  क'रण
 हैं;  और

 (3)  भविष्य  ८  इस  घाटे  को  दूर
 करने के  लिये  क्या  कार्यवाही  की  है?

 पर्येटल  तथा  भसेनिक  बडडपन  मंत्री
 (ato  कर्ण  सिह):  (क)  इंडियन  एयरलाइन्स

 कार्पोरेशन  अपने.  _विमान-बेंड़े  तथा
 कारखानों  के  आधुनिकीकरण  के  यथा-
 संभव  प्रयत्त  करता  रहा  है।  इस
 दिशा.  में  सीमित  प्रगति  का  कारण  विदेशी
 मुद्दा  की  कमी  रही  है  a  कार्पोरेशन  ने
 जाइकाउंट  विमान  957  में,  फ्रेयाशिप
 i96.%  तथा  कारवेल  1964 %  चाल्लू
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 किये  ।  कार्पोरेशत  के  विमान“बेड़े  में
 6  कारबेल  l4  वाउकाउंट  तथा  9  क्रेष्ड-

 शिप  विमान  हैं  ।  एक  झौर  कारवेल  का  प्रॉर्डर
 दिया  हुभा  है,  जिसके  भ्रक्तूबर,]  967,  में  प्राप्त
 हो  जानें  को  झाशा  है।  9एच०  एस-748
 (एवरों-748)  वायुयानों  के  लिये  हिन्दु-

 स्तान  एयरोनाटिक्स  लिमिटेड,  कानपुर
 को  एक  प्रार्डर  दिया  जा  चुका  है।  इनमें
 से  तीन  1967-68  #  प्राप्त  हो  जाने
 की  प्राशा  है|

 (ख)  झौर  (7).  866 हर  के  लिये
 पुनरीक्षित  प्राककलन  460.  55  लाख
 डपये  का  घाटा  दिखाते  हैं  तथा  1967-68
 के  लिये  बजट  प्रावकलन  349.76  लाख
 इपये  का  घाटा  दिखाते  हैं।  चाट  के
 निम्नलिश्चित  कारण  हैं  _

 (i)  पब्रवमूल्यन  का  प्रभाव;

 (ii)  दो  कारवेल  विमानों  की  हानि,
 जिसके  परिणामस्वरूप  हुई
 ग्रातायात  की  घारिता  (यात्री
 जे  जाने  को  क्षमता  )  में,
 ता  कार्पोरेशन  की  झाय
 में,  कमी ;  झौर

 (iii)  वेतन-मानों  के  पुनरीक्षण
 के  कारण  व्यय  में  बृद्धि।

 (घ)  (i)  कार्पोरेशन  को  अपने
 डेकोंटा.  और  स्काइमास्टरों
 के  परिचालना  में  बड़ी  भारी
 हानि  हो  रही  है।  कार्पोरेशन
 के  विभान-बेड़े  के  प्राधुनिकी-
 फरण  तथा  विस्तार  के
 परिणामस्वरूप  प्राय  में
 द्धि  तथा  लागत  में  कमी
 होने  की  संभावना  है;  भौर

 (ii)  कार्पोरेशन  खर्चे पर  बड़ी[कड़ी
 निगरानी  रख  रहा  है  घौर
 परिचालन  की  सुरक्षा  क
 बयान  रखते  हुए  जहा  कहीं  संभव

 MAY  30,  967  Written  Answers  (  ]

 होता  है  बाच  में  बचत  का
 प्रयत्न  कर  रहा  है  ।

 दिल्‍ली  में  समक-कर  का  भुगतान

 792.  थी  भोहत  स्वक्रप :.
 जी  सनणिभाई  to  aa:

 कया  परिवहन  तथा  नौबहुन  मंत्री  यहू
 बताने  को  कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  को  इस  बात  की
 जानकारी  है  कि  केन्द्रीय  सचिवालय,
 जनपथ  शौर  पुरानी  दिल्ली  में  परिवहन
 निदेशक  के  कार्याताय  में  संडक-कर  जमा
 कश्याने  के  लिये  दिल्‍ली  की  जनता  को
 बड़ी  भ्रसुविधा  होती  है;

 ख)  यदि  हां,  तो  बया  सरकार  का
 विचार  इस  काम  के  लिये  कुछ  झौर  केन्द्र
 बनाने  का  है  ;  श्र,

 (ग)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं?

 परिवहन  तथा  सौवहन  मंत्री  (डा०  tte  के०
 ato  Wt  राव)  :(क)  इस  मामले  में  कभी
 कभ  थोड़ों  भ्रसुविधा  की  सूचना  सरकार  को
 मिली  है।

 (छा)  भ्ौर  केन्द्र  खोलने  का  अस्ताद
 दिल्ली  प्रशासन  के  विचाराधोन  है।

 (ग)  प्रश्न  महीं  उठता।

 गोहत्या  सम्बन्धों  समिति

 793.  भी  रास  गोपाल  झासलबाले:
 थी  भ्रट्ल  बिहारी  aretat,  :
 मो  बलराज  भधोक  :
 की  प्रकाशबोर  ास्थी  :
 शो  राम  _ किलम  गुफा  :
 थनी  शिडेेश्वर  प्रसाद  :
 जो  कंचर  लाल  ुप्ता:
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 Tro  weit  सिह  :
 ओमती  निलेंष  कौर  :
 tt  शिव  कुमार  शास्त्री:
 श्री  शोगप्रकाश  स्यांगो  :
 शनी  बेचकोलस्वन  पहिया:
 श्री  रा०  बच्चा:
 ष्लो  We  qo  देसाई:

 गया  ह्ाचय  तथा  कृषि  मंत्री  गोहत्या  पर
 अभिवन्ध  के  बारे  में  4  अप्रेल,  967  के  तारांकित
 अश्न  संध्या  234  के  उत्तर  के  संबंध  में
 यह  बताते  की  कृपा  करेंगे  कि  :

 (क)  क्या  ग्रोहत्या  पर  प्रतिबंध  लगाने
 के  प्रश्न  पर  विचार  करने  के  लिये  इस  बीच
 समित्ति  स्थापित  कर  दी  है;

 ख)  यदि  हां,  तो  समिति  के  सदस्य
 कौन-कौन  हैं  तथा  विचारार्थ  विषय  क्‍या
 हैं;  शौर

 (ग)  समित्ति ने  झन  तक  क्या  प्रगति
 की  है?

 लाध,  कृषि,  सामुदायिक  विकास  तथा
 मंजालय  में  राज्य-मंत्री  (धो

 झन्नासाहिब  किवे) :  (क)  जो  नहीं  Y

 (ख)  सर्वदलीय  गोरक्षा  महाधिवान
 समिति  के  प्रतिनिधि  मंडल  मे  at  मई,
 196751  खाझ्य  तथा  कक्ष  मंत्री  से  विचार-

 जिसक  के  समंय  बताया  कि  समित्ति  इस
 महीने  की  29  तारीख  तक  भपने  प्रतिति-
 ष्ियों  के  नाम  भेडगी  किन्तु  सवंदतीय
 गोरज्ञा  महानियान  समिति  ने  29  भई,
 res7ame  way  प्रतिनिधियों  के  नाम  नहीं

 भेजें  हैं।  समिति  के  गठन  तथा  विचारार्थ
 विषय  के  बारे  में  बाद  में  घोषणा  की  जायेगी  ।

 (ग)  प्रश्त  हो  नहीं  उठता।

 Rationing  in  States
 198  Shri  3  : 3  Damani:  Will  the

 Minister  of  ood  and  Agricuitare  be
 pleased  to  state:

 a)  whether  it  is  ॥  fect  that  many

 1618,

 States  have  not  so  far  introduced

 (b)  if  ao,  whether  it  has  been  a  deci-
 sion  of  the  States  concerned  or  the
 Central  Government  have  advised  the
 States  like-wise?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  Cooperation  (Shri
 Annasahip  ghinde):  (a)  Yes,  Sir.

 (b)  The  decision  in  this  regard  is
 taken  by  the  concerned  State  Govern-
 ments,

 Agreement  with  0.5,5.E.  in  the  Field
 of  Agricul

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  any  agreement  has  been
 signed  between  the  Governments  of
 U.S.S.R.  ang  India  to  collaborate  in  the
 field  of  agriculture;  and

 (b)  if  so,  the  details  thereof?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,

 and  agricul
 will,  inter  alia  consist

 tee
 tractor  bull-

 dozers,  irrigation  dil  scrapers,
 extractors,  graders,  levellers.  cater-
 pillar  tractors,  grain  and  fertiliser
 drills,  grain  cleaners,  seed  ह... ज
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 gfain  conveyor’,  mowers,  cotton  plaf-
 ters  etc.  and  maintenance  equipment. The  value  of  these  equi;  and
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 May,  997  in  reply  to  Starred  Ques-
 tion  be  The  matter  is  still  under

 machines  is
 ly  Re.  255  lakhs.

 estimated  at  approximate

 Facilities  io  Isracl  Government  for
 Farm  Demonsiration  in  India

 138,  Styl  P.  K.  Deo:
 Shri  हू,  P.  Singh  Deo:
 Shri  Dhirendranath:

 Will  the  Minister  of  Food  and  Agrl-
 culture  be  pleased  to  state:

 (a)  whether  the  Isracli  Government
 have  requested  the  Government  of
 India  to  give  facilities  for  latest  far™
 demonstration  in  this  country;  and

 (9)  If  so,  Government's  reaction
 thereto?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Communii¥
 Development  and  Cooperation  (shri
 Annasahib  Shinde):  (a)  No.

 (b)  Does  not  arise.

 Restoration  of  Indo-Pak  Air  Services
 197,  Shri  Ram  Kishan  Gupta:

 Shri  M,  Rampure:
 Shri  N,  E.  Sanghi:
 Shri  Ebraham  Sulaiman  Sait
 ॥... ह  D.  0,  Sharma:
 Shri  ¥.  A.  Prasad:

 ‘Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  refer  t9
 the  reply  given  to  Starred  Question
 No,  9  on  the  2ist  March,  967  and
 ‘state:

 (a)  whether  Government  have  since
 considered  the  proposal  of  Pakistan
 Government  for  the  restoration  of  Air
 ॥-.......ह  between  the  two  countries;
 and

 (b)  if  so,  the  result  thereof?

 Food  Supplies  to  Delhi
 798.  Shri  Ram  Kishan  Gupta: Shri  Kanwar  Lal  Gupta:

 Shrj  Bal  Raj  Madhok:
 Shri  A,  B,  Vajpayee:

 Will  the  Minister  of  Pood  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  food
 vupplies  te  fhe  रखाझपन,  Pave  een  dis-
 rupted  following  the  Chief  Ministers’
 decision  to  split  the  Northern  Food
 Zone  into  single  State  Zones;  and

 tb)  if  so,  the  steps  taken  or  proposed
 to  be  taken  for  alternative  arrange-
 ments  {o  meet  the  capital's  require-
 ments?

 The  Minister  of  State  in  the  Minls-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  No,  Sir,

 (by  Does  not  arise.

 Tourist  Week
 799.  Shri  N.  B,  Laskar:

 Will  the  Miniater  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  al'-rournd  facilities  to
 tourists  who  came  to  India  during
 “Tourist  Week”  in  March,  967  were
 provided;

 (bo)  whether  expenditure  incurred
 and  foreign  exchange  earned  by  Gov-
 ernment  in  connection  with  the
 Tourist  Week  has  been  estimated;
 and

 (e)  if  so,  the  details  thereof?



 पडा  Written  Answers  JYAISTHA  B  889  (SAKA)  Written  Answers

 the  Week  were  rendered  following

 i,  Special  welcome  at  the  Palam
 Airport  was  arranged  by  the
 Department  of  Tourism,

 2.  The  Mayor  of  Delhi  held  a
 reception  on  ]9th  March,  967
 for  tourists  in  Delhi  on  that
 day.

 3.  An  International  Tourist  Even-
 ing  was  hosted  by  the  India
 International  Centre  when  8
 large  number  of  tourists  were
 invited  to  meet  the  members
 of  the  Centre  in  pursuance  of
 scheme,

 4.  Film  shows  of  documentary
 and  travel  films  were  held  at
 various  hotels  for  the  benefit
 of  foreign  tourists  staying  in
 those  hotels.

 5,  Special  Cultural  Evenings  were
 organised  to  celebrate  the
 International  Tourist  Week.

 है.  Lok  Kala  Manch,  a  voluntary
 organisation  participated  in

 ;  the  Week  by  Celebrating
 Tourist  Holi  Mela  at  Parade
 Grounds,  This  was  largely
 attended  by  tourists.

 7.  Central  Cottage  Industries
 Emporium,  Handloom  House,
 and  other  approved  shop-

 special
 sales,  giving  0  per  cent  con-
 cessions  to  foreign  tourists.

 These  facilities  were  in  addition  to
 the  special  concession’,  such  as  aboli-
 tion  of  visa  fee,  on-the-spot  issuance
 of  visa  by  the  Indian  Embassies
 abroad,  extension  of  period  of  vall-
 dity  of  Temporary  Landing  Permits
 from  72  hours  to  7  days  and  further
 liberalisations  of  Tourist  Baggage
 Rules,  which  the  Government  of  India
 have  announced  as  part  of  the  Inter-
 national  Tourist  Year.

 o)  The  expenditure  incurred  on
 the  celebration  connected  with  the
 Tourist  Week  in  March,  067  war

 7622

 approximately  Rs.  ‘17,000,  No  figures are  available  of  the  foreign  exchange earned  by  the  Government  during  the
 Tourist  Week,  as  these  are  estimated
 for  the  whole  year  at  the  end  of  the
 calendar  year.

 (c)  The  expenditure  was  incurred
 on  the  following  items:—

 l.  International  Tourist  Poster
 Exhibition.

 3.  Production  of  publicity  mate-
 rial  connected  with  the  Week.

 3.  Arranging  of  the  inaugural
 function  at  Vigyan  Bhavan.

 4.  Purchase  of  garlands  for  we!-
 coming  tourists  at  the  airport.

 5.  Ph  blici  broad, e  PB  ह

 Supply  of  Foodgrains  by  Surplus
 States  to  deficit  States

 800.  Shri  B.  s  Sharma:
 Shri  Onkar  Lai  Berwa:
 Shri  Swell:
 Shri  R,  x  Birla:
 Dr.  Karn  singh:
 झाल  Kikar  Singh:
 Shri  Kolai  Birua:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  certain
 States  which  are  surplus  in  foodgrains
 have  refused  to  provide  fondgrains  to
 the  deficit  States;

 (b)  if  ao,  the  names  of  those  States;
 and

 {c)  whether  Government  have  taken
 up  the  matter  with  those  States  to
 procure  the  surplus  foodgrains  for  the:
 deficit  States?

 ‘The  Minister  of  State  in  the  Minis-
 try  of  Food,  Community
 Development  amd  Cooperation  (Shré
 Annasahib  ghinde):  (a)  No,  Sir.

 {b)  and  (०).  Do  not  arlae,
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 Tourist  Cars
 86l.  Dr.  Karni  Singh;

 Shrimati  Nitlep  Kaur:
 Will  the  Minister  of  Tourlam  and

 ‘Civil  Aviation  be  pleased  to  state:
 (a)  the  rules  regarding  the  sale  of

 tourist  cars  to  hotels  and  tourist  Orga.

 (b)  whether  such  cars  can  be  used
 by  officials  and  owners  of  the  Depart-
 ment;  and

 (८)  if  so,  the  rules  regarding  their
 suse?

 The  Minister  for  Tourism  and  Civil
 Aviation  (Dr,  Karan  Singh):  (a)
 Second-hand  imported  cars  are  sold
 by  the  State  Trading  Corporation  for
 the  purpose  of  plying  as  tourist  taxis.
 These  cars  are  allotted  by  the  Depart-
 ment  of  Tourism  to  recognised  tourist
 car  operators/shikar  outfitters/travel

 t  In  determining  tbe  criteria
 for  allotment  of  cars,  consideration  is
 given  to  the  optimum  requirement  of

 ‘Cars  at  a  given  tourist  centre  and  the
 foreign  exchange  earnings  of  the
 allottees.  Hotels,  so  far,  have  not  been

 -allotted  any  cars  but  the  Tourist  Deve-
 lopment  Council  has  recommended
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 State  Trading  Corporation  after  they have  run  for  1,80,000  Km,  and  have
 been  in  use  for  4  years,

 (b)  and  (९),  The  cars  may  be  used
 by  any  other  bona-fide  customer  on
 ‘payment  of  normal  tariff  when  they
 are  not  required  by  tourists,
 Mechanisation  of  Medium  size  Farms

 802,  Dr.  हिला  Singh:
 Shrimati  Nirlep  Kaur:
 Shri  D.  C.  Sharma:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  the  ndations  of
 the  Soviet  exports  for  the  mechanisa-
 tion  of  medium  size  farms  to  enable
 multiple  cropping  have  been  examined;
 and

 (b)  if  so,  the  reaction  of  the  Central
 and  State  Governments  thereto?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  ,  Community
 Development  and  C  tion  (Shri
 Annasahib  Shinde):  (a)  A  team  of
 Soviet  scientists  headed  by  a  Deputy
 Minister  of  U.5.5.R.  had  visited  India
 on  their  own  initiative  to  get  first
 hand  knowledge  of  agricultural  pro.

 specially  in  the  fleld  of  agri- that  hotels  may  also  be  idered  for
 allotment  of  such  cars  in  exceptional
 <cases  in  centres  where  there  are  no
 recognised  tourist  car  operators  or

 cultural  research,  They  have  not  given
 dai  f

 tion  of  medium  size  farms  in  order  to
 ble  multiple  cropping. travel  State  Govern  are

 -also  sold  such  cars  by  the  State  Trad-
 ing  Corporation  on  the  recommenda-
 tion  of  the  Department  of  Tourism
 for  the  use  of  tourists.  The  second-
 hand  imported  cars  purchased  by
 allottees  through  the  State  Trading
 ‘Corporation  can  be  sold  after  these
 have  run  1,860,000  Km,  and  have  been
 in  use  for  3  years  from  the  date  of
 purchase  from  the  State  Trading  Cor-
 poration.

 A  few  new  cars  Were  imported

 b)  The  question  does  not  arise.

 New  Strategy  for  Agricultural  Produc-
 tion

 +  Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  details  worked  out  of  the
 new  strategy  for  agricultural  produc-
 tion;

 (b)  the  areas  selected  in  each  State
 sowing  high-yielding  varieties
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 (c).the  varieties  to  be  made  use  of

 and  the  estimated  increase  in  the  pro-
 duction  thereof;  and

 (d)  whether  supply  of  irrigation  and
 fertilizers  has  been  stream-lined  to
 make  the  scheme  a  success?

 Development
 Annanablb  Shinde):  (a)  to  (d).  <A
 statement  is  laid  on  the  Tabje  of  the
 ‘House,  [Placed  in  Library.  See  No.
 ‘LT-438/67).

 at  ge  e  तापड़िया  :

 क्या  ब्षेडल  तथा  झसेनिक  चड्टपन  मंत्री
 आहू  बताने  की  कृपोी  करेंगे  कि  :

 (क)  क्‍या  पालम  हवाई  डू  को  प्रा
 निक  बनाने  का  भ्रस्ताव  है  ;

 (a)  यदि  हां,  तो  उसको  रूपरेखा
 जया  है  ;  शौर

 (ग)  देश  के  न्य  कौल  से  ऐसे  हथाई
 मं  हैं  जिन्हें  प्राधुनिक  बनाने  का  विचार
 2?

 पर्षेन  तथा  मजैनिक  उद्लयत  मंत्री  (काह
 कर्च  लह)  :  (क)  जी  हां  1

 ख)  पालम  का  सु्य  धावन-प्थ  इस
 समय  वहां  परियासित  किये  जाने  वाले  सभी
 अकार  के  वाणिज्यिक  विमानों  के  लिए  उप-
 युक्त है  1  लेकिन  यात्ियों  का  भौर  भ्रधिक
 झचछ  ढंग  के  प्रवन्ध  करने  की  वृष्टि  से  टरमीनल
 आुविधाधों  में  काफ़ी  सुधार  की  भावश्यकता
 जै।  पहले  दौर  में  &  लाख  हसने  की  लागत
 से  कुछ  'परिवर्बन  दौर  'वशिवर्तन  पहले  ही
 किये  जा  चूके  हैं  भौर  32  लाखा  रुपये  की
 बित  से  निर्मोशि-शार्य  का  तरा  बौर  अलवी
 की  शुरू  किया  लाविया ।  मुख्य  धावन-पथ

 an  fat  THs

 के  दक्षिण  में  एक  नये  प्रन्तर्राष्ट्रीय  टरमीनल
 कॉम्प्लेक्स  की  व्यवहार्यता  पर  विचार  किया
 जा  रहा  है  |

 (ग)  बद्ास  और  बम्वई  के  प्रन्तर्राष्ट्रीय
 हवाई  प्रष्टों  का  भी  प्राघुनिकीकरण  करने
 का  प्रस्ताव  है  ॥  दमदम  पर  एक  नया  अन्त

 ड
 ब्लॉक  पहले  ही  पर्ण  होने  बाला

 ny

 रामेइबरस  तलाई  मौका  सेचा

 805.  जो  झोंकार  खाल  बेशवा  :  क्‍या
 परिवहन  तथा  नौबहन  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  नौवहत
 बोर्ड  ने  रामेश्वरम  झौर  तसाई  मन्नार  के
 बीच  नौका  सेवा  को  रेलव  से  प्रपने  हाथों  में
 ले  लिया  है;

 (ख)  क्या  यह  भी  सच  है  कि  इस  नौका
 सेवा  में  काम  करने  वाले  कर्मचारियों  को
 रेलवे  में  लागू  दरों  से  भरते  मिन रहे हैं; रहे  हैं;

 (ग)  क्या  कर्मचारियों  ने  कुछ  मांगें
 रखी  हैं;  और

 (=)  यदि  हां,  तो  उसका  ब्यौरा  क्‍या
 है  धौर  उन्हें  पूरा  करने  के  लिए  क्‍या  कार्य-
 वाही  की  गई  है  ?

 बरियहून  तंथा  मौजहन  मंत्री.  (ato
 wie  to  झार०  ato  राग)  :  (क)
 रामेश्वरम  झौर  तलाई  मप्तार  के  बीच  की  नौका
 सेबा  को  भारतीय  जहाजी  निर्गभ  लिमिटेड  ने
 दक्षिण  रेलवें  से  झपने  हाथ  में  ले  लिया  है  ।

 च)  जी  हां।  कर्मक्षारियो ंको  i-70-
 67  तक  भारतीय  जहाजी  निगभ  लिमिटेड

 में  लायू  शर्तों  को  स्वीकार  करने  के  लिए  विकल्प
 दिया  गया  है  1

 (ग)  जी  रहीं  I

 (a)  wer  नहीं  उठता  है  ।
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 were  किये  गये  नं  के  मूल्य

 806.  थी  झॉकार  लाल  बेरबा:  क्‍या
 wre  तथा  कृषि  मंत्री  यह  बताने की  कृपा
 करेंगे  कि  :

 (=)  क्या  बहू  सच  है  कि  मई,  967
 से  झायात किये गये किये  गये  गेहूं  के  मूह्य  बढ़ाये जा
 रहे  हैं  ;

 व)  यदि  हां,  तो  हसके  क्‍या  कारण
 हैं।  शौर

 (ग)  मूल्यो ंमें  कितनी  वृद्धि  की  जा
 रही  हैं  ?

 are,  कृषि,  सामुदायिक  विकास  तथा
 सहुकार  मंत्रालय  में  राज्य  संत्री  (शी

 झन्ना  साहिब  कावे) :  (क)  जी  नहीं  ।
 ख)  जौर  (ग).  प्रशन  ही  नहीं

 उठते  ny

 Re-organization  of  I.C.A.R.
 807,  Shri  Inderjit  Malhotra:  Wilt  the

 Minister  of  Food  and  Agriculture  be
 pleaseg  to  state:

 (a)  whether  the  Indian  Council  of
 Agricultural  Research  has  been  re-
 organised;  and

 (b)  if  so,  the  main  features  thereof?

 Annasahib  Shinde):  (a)  and  ®).  A
 statement  giving  the  required  infor-
 mation  Is  placed  on  the  Table  of  the
 House.  (Placed  in  Library.  See  No,
 LT-430/67}.

 Dethi-Srinagar  Jet  Service
 os  Shri  Inderjit  Malhotra:  Will  the

 Minister  of  Tourlem  and  Civil  Avia-
 ton  be  pleased  to  state:
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 tb)  if  ~,  the  period  for  which  this
 service  will  be  in  operation;  and

 e)  what  wil)  be  ity  frequency?
 The  Minister  of  Tourlam  ang  Civil

 Aviation  (Dr.  Karam  Singh):  (a)  and
 (b).  It  is  proposed  to  introduce  &
 Caravelle  service  betwen  Delhi  and
 Srinagar  in  October  this  year.

 (c)  During  the  tourist  season,  the
 service  will  operate  daily.

 Helicopter  Services
 809,  Shri  Inderjit  Malhotra:  Wil]  the

 Minister  of  बठिरालॉजावत  and  Civil  Aviation
 be  Pleased  to  state:

 (a)  whether  any  scheme  is  under

 {b)  if  eo,  the  main  features  thereof?
 The  Minister  of  Tourism  and  Civil

 Aviation  (Dr.  Karan  Singh):  (a)  No,
 Sir.

 (by,  Does  not  arize.

 Resumption  of  Delhi-Pathankot  LA.C.
 Flights

 ‘810.  Shri  Inderjit  Malhotra:  Will  the
 Minister  of  Tourism  and  Civil  Aviation
 be  pleased  to  state:

 (a)  whether  Government  are  con-
 the  tion  of  LAC.

 flights  between  Dethi  and  Pathankot;

 (b)  if  so,  when?
 The  Minister  of  Tourigm  and  Civil

 Aviation  (Dr.  Karan  Singh):  (a)  and
 &).  The  feasibility  of  L.A.C,  resum-
 ing  air  services  through  Pathankot  is
 being  examined.
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 Maushe;  Lohis;
 «SIA  George  Fernandes:

 Will  the  Minister  of  Food  and  Agri-
 enltmre  be  pleased  to  state:

 (a)  whether  Government  have  for-
 and

 be  grown  between  the  two  main  grow-
 ing  seasons;

 (tb)  if  ao,  the  broad  details  thereof;
 and

 fe)  the  additiona)
 these  schemes  afd  approximate
 to  be  brought  under  this  scheme?

 The  Minister  of  State  in  the  Minis.
 try  of  Food,  ,  Community
 Development  and
 Annasahib  Shinde):  (a)  and  (b).
 Keeping  in  view  the  present  difficult
 food  situation  in  the  country  mainly on  account  of  drought,  if  was  decided
 to  explore  the  possibilities  of  growing short  duration  varieties  of  crops  bet-
 ween  the  harvest  of  the  standing  rabi
 crops  and  the  sowings  of  the  next
 kharif  crops.  There  are  certain
 short  duration  varieties  of  7090
 deys'  duration  of  ragi,  paddy,  maize
 ete.,,  which  could  be  successfully  cul-
 tivated  during  this  short  period,  The
 State  Governments  were  ordingly addressed  to  identify  such  varieties
 and  undertake  their  cultivation  in
 areas  having  assured  irrigstion  facili-
 ties.  The  technical  experts  of  the
 Government  of  India  have  also  visit-
 ed  some  of  the  States  to  assist  them
 in  drawing  up  an  action  programme
 and  in  atranging  supply  of  seeds,
 fertilizers  ete,

 (ey  This  programme  will  not
 any  additional  expenditure  to  the
 Government  of  India  by  way  of  grant. The  supply  of  inputs  to  the  cultivators
 will  be  financeg  through  short-term
 loans,

 The  information  so  far  received
 indicates  that  a  total  area  of  about  20
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 Wilh  the  Minister  of  Tourlam  and
 Civia!  Aviation  be  pleased  to  state:

 (a)  whether  Government  have
 undertaken  any  plan  to  replace  the
 old  Dakotag  aircraft  of  LA.C.  now  In
 service  at  different  routes  in  India;

 (9)  if  so,  by  what  time  these  old
 aircraft  will  be  replaced;  and

 (ce)  the  type  of  aircraft  which  is  be-
 ing  put  into  service  instead  of  the  old
 Dakotas?

 The  Minister  of  Tourism  ang  Civil
 Aviation  (Dr,  Karan  Singh):  (a)  Yes,
 Sir.

 by  and  (c).  All  but  है  Dakotas  are
 likely  to  be  replaced  by  the  middle  of
 969  by  Pokker  Friendship  and  HS-743
 {Avro-748)  aircraft.  The  replacement
 of  the  remaining  eight  Dakotas  is
 under  examination.

 8i3,



 of  financial  assistance  and  also  of  the
 allotments  of  foodgrains  made  to  the
 scarcity  affected  States  are  given
 below;
 LFinancial  Assistance

 {Rs.  in  million)

 ‘1986-67  1967-68  Total

 Bihar.  439°90°  82-50  (§22°40°
 Gujarat  44°87  44°87
 Madhya  Pradesh  209-34  675  21609

 Rajasthan  154-38  154°38 8 Uttar  Pradesh  62°85  9  FITS

 Il.  Allotment  of  foodgraing  (imported)

 oon
 allotted

 §
 the  period

 Tom  October, 7966  to  May  7967

 (Figures  in  ‘ooo
 tonnes)

 T29T  5
 ‘Gujarat.  476
 Madhya  Pradesh  298
 Rajasthan  303
 Utrar  Pradesh  786

 The  above  allotment  include  the  fol-
 lowing  quantities  of  wheat  given  to
 the  States  for  free  distribution  83
 gratuitous  relicf  to  the  old  ang  the
 infirm  in  the  drought  affected  areas:

 (Tonnes)
 Bihar.  11,000,
 Gujarat  3,000
 Madhys  Pradesh  3,000:
 Rajasthan.  नि  ०]
 Uttar  8,000

 Voluntary  organisations  in  Bihar
 ana  U.P.  have  been  given  following
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 quantities  of  wheat  for  runtting  free
 kitchens  in  these  States:

 Release  of  wheat  at  Release  of  free
 4  Sconomic  prices  wheat  by  P.M.’s

 OR  nut
 Relief

 see  —_ | :  eH  “§  652

 (b)  ‘The  expenditure  on  relief  opera-
 tions  in  connection  with  natural  cala-
 mitieg  like  drought,  etc.  is  shared  bet-
 ween  the  Central  and  the  State  Gov-
 ernments,  according  to  a  prescribed
 pattern  of  assistance.  This  expendi-
 ture  is  initially  Incurred  by  the  State
 Governments  themselves  though  finan.
 cial  assistance  a  normally  given  to
 the  State  Governments  even  before

 ipt  of  of  expenditure.
 According  to  reports  received  from
 the  Government  of  Bihar,  they  have
 incurred  an
 Rs.  10,07, 24,128  during  i966-87  and
 Rs,  3,92,16,674  upto  the  ird  week  of
 April,  1967.  Figures  of  expenditure
 incurred  by  other  State  Governments
 have  not  yet  been  received  from  them.

 Handling  of  Fertilizer  Cargo
 Bl4,  Shri  Sethiyan:  Will  the  Minis-

 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 Bihar ULF.

 (a)  whether  Govermment  have  any
 Proposal  to  handle  fertiliser  cargo  in
 bulk  at  the  Indian  Ports;  and

 (9)  if  so,  the  possible  saving  in
 foreign  exchante  by  this  process?

 Ammonium  Sulphate  in  bulk  is  being
 made  since  1982,  In  ‘1907,  Nt  is  pro-
 posed  to  import  700,000  tonnes  of
 Ammonium  Sulphate  in  bulk.

 (b)  Based  on  the  differences  in  the
 cost  of  bagged  and  bulk  sulphate  of:
 ammonia  procured  in  1068-87  from
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 U.S.A,  the  saving  per  tonne  is  esti-
 mated  at  I5  dollars.

 Setting  up  of  a  Jute  MIN  In  Coopera-
 five  Sector  In  Assam

 ai8.  Dr,  Ranen  Sen:
 Shri  Dhireswar  Kalita:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  the  Assam  Government
 have  sought  central  assistance  in  set-
 ting  up  a  Jute  mill  in  the  State  in  the
 co-operative  sector;

 (b)  if  go,  the  nature  and  extent  of
 the  assistance  sought  by  the  State
 Government;  and

 (c)  the  action  taken  thereon?
 The  Minister  of  State  in  the  Mink-

 try  of  Food,  Agriculture,  Community

 Government  of  Assam  for  in-
 vesting  the  amount  in  the
 share  capital  of  the  society
 setting  up  the  jute  mill.

 (iii)  The  society  has  been  allotted
 foreign  exchange  to  the  tune
 of  Rs.  84  lakhs  for  import  of
 machinery  from  United  King-
 dom.

 tiv)  The  long  term  loan  applica-
 tion  of  Rs,  89  lakhs  is  under
 consideration  of  the  Industrial
 Finance  Corporation.

 Procurement  of  Foodgraing  by  Pood
 Corporation  of  India

 ‘B16.  Shri  P.  Ramamerti:
 Shri  A,  KE  Gepalan;

 Will  the  Minister  of  Food  and  Agri.
 Development  aud  Cooperation  (Shri

 :  (a)  Yes,  Sir,
 (b)  State  Government  of  Assam

 sought  Centre's  help  in  respect  of  the
 following:

 (i)  Grant  of  a  licence  ynder  the
 Industria]  (Development  and
 Regulation)  Act  795]  for  es-
 tablishment  of  a  jute  mill
 plant  by  the  Assam  Co-opera.
 tive  Jute  Mill  Ltd.,  Nowgong.

 (ii)  Financial  assistance  for  in-
 vesting  towards  the  share
 capital  of  the  society.

 (ii)  Allotment  of  foreign  exchange
 for  import  of  machinery.

 (iv)  A  loan  of  Rs.  89  Iskhs  from
 the  Industrial  Finance  Cor-
 poration  of  India,

 (९)  The  following  action  has  been
 taken  on  the  request  of  the  State  Gov-
 ernment/Society:

 (i)  The  licence  for  setting  up  the
 proposed  mil]  with  a  capacity
 of  producing  000  tons  of  jute
 foods  per  annum  was  issued
 on  26th  May,  I962

 (il)  A  cum  of  Rs,  28.5  lakhs  has
 been  sanctioned  to  the  State

 be  pleased  to  state
 (a)  the  total  quantity  of  foodgrains

 procured  by  the  Food  Corporation  of
 India  during  the  period  from  Decem-
 ber,  966  to  February,  1967;

 (b)  whether  Government  have  as-
 sessed  the  work  of  the  Corporation
 during  the  above  period;  and

 (c)  if  s0,  the  reault  thereof?
 ‘The  Minister  of  state  in  in  the  Minls-

 tity  of  sbout  4.0  Inkh  tonnes  of  food-
 grains  hag  been  purchaseq  by  the
 Food  Corporation  of  India  during  the
 period  from  December,  986  to  Febru-
 ary,  1967,

 (७)  and  (ed,  The  Government  have
 not  made  any  special  assessment  of
 the  working  of  the  Corporation  for
 this  short  period.

 Famine  Conditions  in  Miraepar
 District  (U.P.)

 ‘87  Shri  है.  F.  Singh  Deo:
 Shri  Dhirendranath:

 Will  the  Minister  af  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  ff  fs  8  fact  that  Mirza
 pur  District  in  U.P,  has  faced:  near
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 famine  conditiong  for  the  last  four
 years;  and

 &)  if  so,  the  measures  taken  by  the
 Central  Government  to  meet  the  food
 shortage  there  during  these  years?

 Annatablb  Shinde):  (a)  Eastern  Dis-
 tricts  of  U-P.  are  very  densly  populat-
 ed  ang  availability  of  foodgra
 in  normal  years  is  not  plentiful  there.
 However,  d  opment  of  any  special
 scarcity  in  Mirazapur  District  was  not
 Teported  to  us  before  September-
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 in  Mirzapur  is  8.  For  thig  purpose
 24.5  tonnes  of  wheat  has  been  issued
 to  these  organizations  at  Government
 economic  price  and  65l  tonnes  of
 wheat  hés  been  released  from  Prime
 Minister's  Drought  Relief  Fung  free
 of  cost.

 Visit  by  2-Man  Team  to  Australia  for
 Food  Study  under  Colombo  Plan

 ‘BIB,  Shri  Mantbhal  J,  Patet:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  whether  it  ig  a  fact  that  a  two-
 man  team  has  recently  visited  Austra-
 lia  as  apecial  visitors  under the  Colom- October,  ‘1o66,  Only  after  Oct

 ‘1966,  serious  scarcity  conditions  deve
 loped  in  Mirzapur  as  well  as  the  other
 eastern  districts  as  a  TeSult  of  deficit
 rains.

 (b)  The  assistance  provided  by  the
 Central  Government  to  the  Govern-
 ment  of  U_P.  to  meet  the  scarcity  con-
 ditions  in  Mirzapur  and  other  eastern
 districts  are:

 Central  allotment  of  imported  food-
 Staing  have  been  stepped  up
 from  40,000  tonnes  in  October
 to  about  125,000  tonnes  during
 each  month  February,  March
 and  April,  1887,

 (2)  8,000  tonnes  of  gift  wheat  has
 been  allotted  to  State  Govern-
 ment  for  free  distribution  to
 old  ang  the  infirm  in  the
 drought  affected  areaa.

 (3)  3,444  tonnes  of  milk  powder
 hag  been  allotted  to  the  U.P,
 Government  for  milk  feeding
 centres.

 (4)  70  tonnes  of  biscuits,  2  tonnes
 of  dry  raising  and  q  substan.
 tial  quantity  of  multi-vitamin
 tablets,  baby  food,  ete.  have
 been  given  to  the  State  Gov-
 ernment  for  use  in  the
 drought-affected  areas,

 Besides,  9  number  of  voluntary  or-
 ganizations  have  starteg  free  kitchens
 in  the  drought  affected  areas.  The
 Bumber  of  such  kitchens  functioning

 bo  Flan  for  Food  Study;
 (by  if  so,  the  personne]  of  the  team

 and  the  purpose  for  which  the  team
 visited  Australia;  and

 (ec)  the  results  of  the  visit?

 The  Minister  of  State  in  the  Minis
 try  of  Food,  Agricu  ॥  Community

 and  Cooperation  (Shri
 Anossahib  Shinde}:  (a)  to  (c).  No
 Food  Study  Team  has  been  sponsored
 by  the  Government  of  India  to  visit
 Australia,  The  Australian  Govern-
 ment  had,  however,  offered  two  Spe-
 eial  Visitor  awards  under  the  Colombo
 Plan  to  enable  Shrj  Satwant  Singh,  a
 practical  farmer  who  is  also  a  Diree-
 tor  of  the  Food  Corporation  of  India
 and  a  senior  official  of  the  Govern.
 Ment  to  visit  ang  study  agricultural
 marketing  practices  in  that  country,
 Shri  N.  P.  Sen,  Managing  Director  of
 the  Corporation  was  chosen  in  place of  ap  officia]  candidate.  Their  obser-
 vations  are  not  yet  available  to  the
 Government.

 Visakhapatnam  Port
 81a,  Shri  Manibhal  J.  Patel:  Will  the
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 )  if  2,  the  capacity  Of  the  Port
 after  the  arrangements;

 wards  the  balance  of  dredging  work

 “Agricultural  Production,  Minor  Irri-
 gation  ang  Land  Development,  etc.”
 The  issue  of  scheme-wise  sanction  was

 Z  F  |  4  ?
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 (ey  whether  it  ia  a  fect  that  a  large
 number  of  foreign  and  Indian  tourists
 visit  this  place  every  year;

 (dy  whether  Sohana  hag  been  inclu-
 ded  in  the  tourists  places  of  India
 under  the  programme  of  the  Inter-
 national  Tourlst  year;  and

 (९)  if  not,  the  reasons  therefor?
 The  Minister  of  Tourlan  and  Civil

 Feel
 (Dr.  Karan  Singh):  (a)  Yes,

 “(b)  Details  of  the  scheme  are  awatt-
 ed  from  the  State  Government.

 {c)  No  statistics  are  available  about
 the  number  of  visitors  to  Sohana.  It
 is  however  not  includeq  in  the  tour-
 ists'  itinerary  at  present  due  to  lack
 of  facilities.

 (d)  and  (e).  No,  Sir  as  facilities
 have  no;  yet  been  provided.

 Trunk  Highways  in  India

 $22,  Shri  Sequeira:  Will  the  Minis-
 ter  of  Transport  ang  Shipping  be
 Pleased  to  state:

 (a)  the  main  trunk  Highways  in  the
 country  at  present;

 (b)  the  load  limitation  (maximum
 GVW)  permitted  on  each  of  these
 roads  in  tonnes;  and

 (c)  whether  higher  loads  are  going
 to  be  permitted  and  if  so,  where  and
 when?

 The  Minister  of  Transport  and  Ship-
 Ping  (Dr.  V.  KE.  है.  द  Rao):  (2)  to  (ec).
 The  Government  of  Indig  are  primari_

 Vv
 responsible  for  roads  declared  as

 ational  Highways.  All  roads  other
 than  National  Highways  in  States  are
 easentially  the  responsibility  of  the
 State  Governments  concerned.  A
 list  of  the  roads  included  in  the  cxist-
 ing  National  Highway  System  is
 attached,.  Mere  ig  no  uniform  load
 Hmitation  for  vehicles  operating  on
 thes  highways,  as  the  load  carrying
 capacity  of  various  sections  of  the
 road  and  of  the  bridges  and  culverts
 thereon  varies  widely.  ‘The  limita-
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 tion  varies  from  road  to  road  depend-
 ing  upon  the  condition  of  roads  and
 bridges,  and  also  from  State  to  State
 as  the  subject  of  laying  down
 limitations  for  vehicles
 roads  covering  both  National
 ways  and  other  roads  fallg  within  the
 sphere  of  State  activities.  Recently,
 a  suggestion  was  made  to  the  Chief
 Engineers  of  Bihar,  Uttar  Pradesh,
 Madhya  Pradesh,  Rajasthan,  Maha.
 rashtra,  Gujarat  ang  West  Bengal  to
 consider  permitting  a  uniform  gross:
 laden  weight  of  5  tons  on  the  Delhi-
 Bombay  and  Delhi-Calcutta  routes.
 The  enforcement  of  this  increased

 road  crust  and  the  structures  on  the
 road  are  carried  out  as  and  where
 needed,

 Use  of  Aquifers  fer  Water  ह... अ
 823.  Shri  M.  L.  Sondhi:  Will  the

 Minister  of  Food  and  Agrticuliure  be
 pleased  to  state:

 :
 2

 i

 i

 and
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 January,  985  with  a  view  to  deli-
 nesting  areng  with  ground  water
 potentiality  for  development  by  tube-
 ‘well  irrigation.

 (b)  Yea,  A  senior  officer  of  the  Ex-
 P'oratory  Tubewell  Organisation  was

 (Israel)  in  March,  1987,
 (c)  ‘Yes.  Active  contact  is  ining

 maintained  with  countries  which  sre

 (d)  Yes.  The  Ex  Tube-
 well  Organisation  =i  A con  to
 carry  out  groundwater  exploration  in
 different  parts  of  ०७  sountry  during
 the  Fourth  Plan.  Besid:s.  a  Central-
 ly  sponsored  Scheme  for  Groundwater
 Surveys  and  Investigations  has  also

 (b)  whether  a  surplus

 Bajra
 is  lying  with  the  Mysore  State;

 (c)  whether  the  Central  Govern-

 there  is  a  heavy  demand?

 The  Minister  of  State  in  the  Minis-
 at  Agriculture,  Community try  of  Fopd,

 malty
 Shite):  (a)  The  produc-

 tion  of  bajra  in  Mysore  State  since.
 960-6l  has  been  as  under:—

 (The  figures  are  in  thousand  tonnes)
 W960-6]  ............  120)
 1961-62,  ,...........  100+
 08.63  ...........«  90
 ‘1963-64  Se  384
 I984-B5  ............  143,
 T965-B8  eee  eee  85.

 (b)  and  (c)  Some  surplus  has  been
 declared  by  the  State  Government
 and  has  been  allotted  to  deficit  States
 including  Gujarat.  No  report  of  fur-
 ther  surplus  lying  with  the  Mysore
 State  has  80  far  been  received.  If  any

 क्‍या  लाच  तथा  कृषि  मंत्री यह  बताने  की  |
 कृपा  करेंगे  कि  :

 (क)  क्या  सरकार  को  पता  है  कि  इस
 दर्ष  पानी  न  मिलने  के  कारण  गन्ने  की  खेती
 नहीं  कौ  जा  सकती  है;  अर

 ख)  यदि  हां,  तो  क्‍या  उनके  समंश्ालय
 ते  सिंचाई  बौर  विद्युत्‌  मंत्रालय  को  कोई
 विशष  उपाय  अपनाने को  फहा  है  ?

 ere,  कृषि,  सामुदाधिक  विकास  तथा
 सहकार  wae  भें  राज्य  त्री  (थी

 अन्तासाहिब  शिदे)
 :  (क)  चालू  वर्ष  में

 मौसम  की  स्थिति  अनुकूल  नहीं  रही  है  पौर
 पता  चला  है  कि  प्रमुख  रूप  से  गन्ना  पैदा
 करने  वाले  क्षेत्रों  विशेषतया  बिहार  भौर
 उत्तर  प्रदेश  में  भ्रपर्याप्त  वर्षा  होने  के  कारण"
 बुवाई  पर  कुप्रभाव  पड़ा  है  ad
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 (थ)  जी  नहीं  a  छोटी  .विचाई
 पोजनाभों  जितमें  1, उ  |  फतल  भी  प्राती  है,
 के  लिए  कैस्ीय  सहायता दी  जा  रही  है  ।

 (a)  whether  the  attention  of  Gov-
 ernment  has  been  drawn  to  the  criti-
 cism  in  a  section  of  the  Press  that
 Food  Corporation  of  India  has  failed
 to  bring  down  the  prices  of  0्0तैडहपाड:

 -and
 (b)  if  50,  the  reaction  of  Govern-

 thereto? E

 and  (b).  tt  has  not  been  possible  to
 ‘locate  any  such  specific  criticism  in
 the  Press.  In  any  case,  the  Food

 tion  of  India  to  have  appre-

 (a)  the  target  of  annual  production
 fixed  ‘for  Origsa  State  for

 Written  Answers  MAY  a  087  Written  Answers  x644

 =
 thet  target  was  achier-

 (d)  if  not,  the  actual  production  of coconut  during  the  Third  Plane

 (a) to  (व),  The  information  is  being  col-
 lected  and  would  be  placed  on  the
 Tabie  of  the  Sabha  in  due  course.

 Suppiy  of  Paddy  by  Oris  to  Bihar
 ‘828,  Shr!  =  Chintamani  Panigrabl: Wi'l  the  Minister  of  Food  and  Agri- culture  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  the  Orissa  Government  has
 agreed  to  supply  10,000  tonnes  of
 paddy  to  the  Bihar  Government  and
 20,000  tonnes  of  paddy  to  the  West
 Bengal  Government  directly;  and

 (b)  if  so,  the  rates  of  their  supply?

 Shinde): The  Government  of  Orissa  have  agreed to  suppiy  20,000  tonnes  paddy  ta  Bihar

 any  to West  Bengal,  though  rice  is  being  sup-
 plied  to  West  Bengal  from  Orlesa  ac-
 curding  to  Central  allocation,

 Will  the  Minister  of  Feed  and  Agri- culture  be  plessed  to  state:
 (a)  whether  Government  have  re-
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 Government  regarding  the  damage  of
 crops  in  Orissa  due  to  drought  in  1986-
 87  crop  year;

 (9)  if  ao,  the  extent  of  damage;

 (e)  whether  the  State  Government
 hes  sought  any  relief  assistance  to
 meet  the  drought  situation  in  the
 State;  and

 (d)  if  so,  the  nature  of  the  assistance
 sought  and  rendered  an  far?

 The  Minister  of  State  in  the  Min-

 (b)  The  State  Government  have
 not  given  the  detallg  of  the  'osses  In
 respect  of  all  the  crops  of  1966-67,  but
 only  of  a  limited  category  of  medium
 and  late  varieties  of  paddy  and  here

 also  explained.

 Will  the  Minister  of  Tourism  and
 Civit  Aviation  be  pleased  to  state:

 (a)  whether  development  af  Kova-
 lam  in  Kerala  State  as  a  Tourist  Cen-
 tre  has  been  taken  up  as  a  central
 scheme;

 (b)  if  80,  the  nature  of  development
 proposed  and  the  tota]  estimated  cost
 thereof;

 (९)  the  percentage  of  the  cost  to  be
 met  by  Government;  and

 (a)  when  this  scheme  is  likely  to  be
 completedf

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  Yes,
 ir.

 (b)  to  (d).  Kovalam  will  be  deve-
 loped  as  g  sea-side  resort  for  attract-

 lakhs  out  of  which  the  Central  Gov-
 share  would  be  Rs.  ®

 expected
 of  the  Fourth  Pilon.
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 Feod  Corporation  of  Indis
 88i.  shri  KEK  N.  Pandey:  Will  the

 Minister  of  Food  and  Agriculture
 pleased  to  state

 (a)  whether  it  is  a  fact  that  some
 States  have  questioned  the  need  of
 continuance  of  the  Food  Corporation  of
 India;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 (b)  Does  not  artse.

 Hold-aps  and  Delays  of  Air  Services
 832.  shri  Baburao  Patel:  Will  the

 Minister  of  Tourism  and  Civil)  Avia-
 thon  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  @
 pilot  of  the  Indian  Airlines  Corpora-
 tion  held  up  an  LAC.  Caravelle  at
 Madras  on  the  afternoon  of  l2th  April,
 967  because  of  a  quarrel  with  one  of
 the  air  hostesses;

 by  the  stepe  taken  by  the  Corpora-
 tion  to  prevent  such  hold-ups  and  de-
 leva  due  to  quarrels  between  pilots  and
 air  hostesses;  and

 (ec)  the  code  of  conduct,  if  any,  for
 pilots  and  air  hostesses  and  other  em-
 Ployees  during  flight?

 The  Minister  of  Tourtem  and  Civil
 Aviation:  (Dr,  Karan  Singh):  (a)  The
 flight  at  Madras  was  held up  for  about misunder-

 (b)  The  matter  is  being  investigated
 and  necessary  corrective  actlon  will
 be  taken  by  the  Corporation,

 (९)  Flight  Engineers,  Navigators,
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 833,  Shri  Baburao  Patel:  Will  the
 Minister  of  Transport  and  Shipping
 be  pleased  to  state:

 (a)  whether  the  benefit  of  the  ह...
 vident  Fund  of  Re.  16:90  Jakhs  misap-

 (b)  if  80,  in  what  manner;
 (९)  if  not,  the  reasons  therefor;
 (d)  whether  the  Income-tax  of

 Rs.  120  lakhs  deducted  from  staff
 salaries  but  ‘thisappropristed  by
 Dr.  Teja  has  also  been  paid  to  the
 Income-tax  Department  or  whether
 the  tax  was  collected  again  from  the
 members  of  the  staff;

 (e)  if  paid,  when;  and
 (f)  if  not,  the  reasons  therefor?
 The  Minister  of  Transport  and

 Shipping  (Dr.  दि  हू,  BR.  क,  Rao):  (a)
 and  (b),  he  Provident  Fund  accumu-
 lations  have  since  been  deposited  by
 the  present  mangement  of  the  Jayanti
 Shipping  Company  in  the  name  of  the
 Trustees  of  tne  Provident  Fund  who-
 have  invested  these  funds  with  the
 State  Bank  of  India,  Bombay.

 (९)  Does  not  arise.
 (d)  and  (e).  The  previous  manage-

 ment  had  paid  the  Incame-tax  Habill-
 ties  deducted  from  the  salaries  of  the:
 employees  to  the  Authorities  at  Delhi
 on  $0-3-1966  and  nothing  was  outstand-
 ing  at  the  time  of  taking  over  of
 the  Management  by  the  Government
 on  I0-6-966,

 (f)  Does  not  arise.

 Road  Bridge  over  Baliapattam  River
 om.  Shri  N.  Srockentan  Nair?

 Shri  A.  K.  Gepalan:
 Shri  P.  Ramamerti:

 Will  the  Minister  of  Transport  ap@
 Shipping  he  pleaped  to  state:

 (a)  whether  it  is  ॥  fact  that  ‘the
 Kerala  Government  have  requested
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 (b)  if  ao,  the  action  taken  thereon;
 (e)  whether  Government  are  aware

 that  the  Railway-cum-read  bridge
 will  be  closed  for  the  strengthening

 ™
 @irders  for  more  than  one  yeer;

 (d)  if  ao,  the  steps  taken  to  relieve
 the  hardships  now  confronted  by  the

 ‘public  in  this  sector  of  road  transport?
 The  Minister  of  and

 Shipping  (Dr.  V.  EK.  BR.  V.  Rao):  (a)
 and  (b),  ¥es.  The  question  of  giving
 grant-in-ald  for  this  work  during  the
 Fourth  Plan  is  under  consideration.

 (c)  and  (d).  Yes,  the  proposal  of
 strengthening  the  girders  would
 necessitate  the  diversion  of  road  traffic
 ‘on  the  bridge  for  a  period  of  one  year
 or  so.  The  State  Government  have
 ‘been  asked  to  reopen  the  ferry-service
 to  divert  the  traffic.

 Neendakara  Bridge
 835.  Shri  N.  Sreekantan  Nair:  Will

 (b)  if  so,  whether  orders  have  been
 given  to  proceed  with  the  concreting:

 (c)  ig  not,  the  reasons  thereof;  and

 (6)  the  number  of  design  details

 pending
 with  Government  in  connec-

 ई...  with  this  bridget

 The  Minister  of  Transport  and  Skip-
 ping  (De.  |.  K.  है.  झ  Rao):  (a)  to
 (c)  Load  testing  of  one  well  under
 pier  No,  P-II  has  been  completed,  but
 the  हत्ह्हाप ई  of  this  one  test  is  not  con-

 assess  the  likely  variation  in  settle-
 ment  of  different  wells.  Orderg  have
 not  yet  been  given  to  proceed  with  the
 concreting,  as  these  will  depend  on  the
 conclusions  to  be  drawn  from  the  re-
 sults  of  loed  tests.

 (d)  The  designs  of  bearings,  pier
 caps,  superstructure  as  we'l  os  of  the
 vertical  curve  in  the  decking,  are
 pending  with  the  Government  of
 India,  These  designs  may  need  modi-
 fications  in  the  lignt  of  the  results  of
 loading  tests  which  are  being  conduct-
 ed.

 Will  the  Minister  of  Food  and  मैदान
 culture,  be  pleased  to  stéte:

 (a)  whether  it  is  a  fact  that  the
 cold  storages  in  Delhi  are  being  mis-
 used  by  traders  to  hoard  fruits  and
 vegetable:  with  a  view  to  create  en
 artificial  scarcity  and  raising  prices;

 (b)  if  so,  the  section  taken  against
 such  traders?

 (b)  Does  not  arise.

 Ezhumal  (Kerala)  a5  a  Tourist
 Centre

 ‘837.  Shri  A.  EK.  Gopalan:
 Shei  P,  Ramanarti:
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 (c)  whelher  Government  are  conal-

 brs  Shed
 the  proposal  to  include  it  in

 (@)  if  not,  the  reasons  therefor?
 The  Minister  of  Touriam  and  Civil

 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b)  No,  Sir.  No  officer  of  this  Depart-
 ment  has  visited  Ezhumalai,  Canna-
 nore  District  to  explore  the  possibility
 of  developing  it  as  a  tourist  centre,

 (c)  and  (dy  There  is  no  proposal  to
 develop  tourist  fucilities  at  Ezhumalai
 during  tne  Fourth  Pian.  However  the
 construction  of  a  Tourist  Bangalow  at
 Cannanore  which  in  located  at  a  short
 distance  from  Ezhumalai  has  been
 included  in  the  Fourth  Five  Year  Plan
 on  Tourism,  the  cost  being  shared  in
 the  ratio  of  50:50  by  the  Central  and
 State  Govts.

 f
 (a)  whether  it  is  a  fact  thet  ive

 feed  farms  ‘with  Soviet  assistance  are
 Proposed  to  be  established  in  India;

 (c)  the  main  features  of  such  a
 farm;

 (d)  how  far  the  Soviet  Government
 will  bear  the  liabilities:

 (e)  whether  any  agreement  has
 been  reached  and  signed  with  the
 USSR;  and

 (f)  if  so,  the  details  thereof?

 MAY  20,  ‘1eT

 Will  the  Minister  of  Foog  and  Agrb- culture  be  pleased  to  state:

 (by  whether  the  State  Government
 requested.  the  Cen’

 (९)  whether  the  permission  was  re-
 fused  and  if  90,  the  ressong  therefor?

 available  with  the  Centre  for  distribu-
 tion  and  the  necessity  of  meeting  the
 Tinimum  demands  of  other  States,
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 Oberel  Inter-continental  Hotel,
 New  Delhi

 840.  Shri  B.  8.  Vidyarthi:  Will  the
 Minister  of  Tourism  and  Civil  Avia-

 fe)  Does  not  arise.

 stat  tie  सजी  ग्रादि  का  राशनिंग

 ‘B41.  भी  mr  we  wat  :
 aft  अफ्ताय  शब  बोली  :

 क्या  ere  wer  कृषि  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  गरीब  लोगों
 को  कम  राशन  मिसने  के  कारण  कठिताइयों
 का  सामता  करना  पड़  रहा  है  ;

 ्)  कया  यह  भी  सच  है  कि  डबलटोटी,
 केक  तथा  बिस्कुट  बनाने  वाले  कारखाने  और
 चाबल  तथा  बादे  की  मिलें  सूजी  बनाते  समय
 t0  प्रतिशत  प्रभाज  म्  के  रूप  में  बरगाद
 करते  हैं;

 व्यवस्था  के  श्रन्तर्गत  मिलने  गाली  वस्तुएं
 ग्रश्िक  मात्रा  में  मिल  सकें  ;

 (घ)  यदि  हां,  तो  कब;  भौर

 5
 (ड  यदि  नहीं,  तो  इसके  या  कारण'

 we,  कृषि,  सामुदाधिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  (की
 क्क्ा  साहिब  शिग्दे)  :  (क)  कम  सप्साई
 कभो  कभी  होती है  ।  यह  सच  है  कि  जब
 कभी  राशन  वाली  वस्तुशों  की  निर्धारित
 मात्रा  पूरी  सप्लाई  नहीं  की  जाती  तब  लोगों
 को  कठिनाई होती  है  1

 ब)  रोलर  झांटा  मिलों  द्वारा  मैया
 तैयार  करते  समय  ऋलग  की  गई  गेहूं  की  भूसी
 की  प्रतिशत  20  से  22  के  कीच  होती  है

 we  भूसी  नष्ट  नहीं  को  जातो  है  बल्कि

 पशुभों  के  खाने  के  लिए  प्रयोग  में  लाथी  जातो
 है  ।  चावल  मिलों  द्वारा  सूजी  तैयार  नहीं:
 की  जाती  है।  डबल  रोटी,  केक  प्लौर
 विस्कुट  बनाने  वाले  मैंदा  ौर  सूजी  से  जिन्हें
 ये  झपनी  वस्तुएं  बनाने  में  प्रयुक्त  करते  हैं,.
 भूसी  प्लकतेनीं  रगहँंहू  ?

 (ग)  से  (¥).  डबल  रोटी,  केक  शौर

 ऐसी  श्रन्य  पकी  हुई  'स्तुभों  दनो  रशन  व्यवस्था
 के  प्रन्तर्गत  लाने  का  कोई  विचार  नहीं  है  tr

 fer  सौर  सूजी का  समात  वितरण  सुनिश्चित
 करने  के  बहस्य  से  जब  कभी  आवश्यक  दमा
 तब  इन  बस्तुओों  को  राशन  व्यवस्था  +
 सम्मिलित  कर  लिया  जाएगा  |  |  ैदा  और

 सूजी  की  कुल  खपत  गेहूं  भौर  घाटे  को  भ्रपेक्षा

 बहुत  थोड़ी  है।  इन्हें  राशन  व्यवस्था के
 झन्तर्गत'  लाने  से  ag  भ्रभिप्राय:  नहीं  होगा
 कि  सरकार  को  राशन  की  मात्रा  में  पर्याप्त

 बृद्धि  करती  पड़ेंगी।
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 ाधारतों  का  पकड़ा  जाता

 “$42.  भरी  |  -  कल्बायथ  :
 शी  राम  सिह  श्र/रबाल  :
 शौ

 बशबम्त  सिह  शुबह  :
 शी  कार  सिह  :

 क्या  ज्ञाथ  तथा  हथि  मंत्री  यह  बताने को
 “कृपा  करेंग  कि  :

 (क)  देश  के  विभिन्न  राज्यों  में  t
 नमार्च,  1967,  से  कितने  व्यापारी  पकड़े
 गये  हैं;

 (ख)  उनसे  कुल  कितनी  मात्रा  में
 ्लाद्यान्न  पकड़े  गये  हैं;  भौर

 (ग)  कितने  व्य  क्‍्तयों  के  बिद्द्ध
 नमुकदमें  चल  रहे  श्लौर  कितने  व्यक्तियों
 को  छोड़  दिया  गया  है  ?

 were,  कृषि,  सामृवाधिक  विकास  तथा
 सहकार  भंत्रालय  में  राज्य  मंत्री  (श्री
 ग्गासाहिब  हिस्दे ) :  (क)  से  (ग).
 राज्य  सरकारों/संघ  शाततित  प्रदेशों  से सूचना

 एकत्रित  की  जा  रही  है  और  प्राप्त  होते  ही
 सभा  के  पटल  पर  रख  दी  जाएगी

 दिल्‍ली  में  खोया  बताते  पर  ब्रलिकष

 843.  श्री  हुकम  श्न्द  कछुवाय  :
 ी  क्ॉकार  सिंह  :

 क्या  खाद्य  तथा  कृषि  मंत्री  यह  बताने  को
 कपा  करेंगे  कि

 (क)  क्या  यह  सच  है  कि  हरियाणा
 के  फरीदाआद,  पलवल  तथा  होहल  कस्यों

 सै  दिल्‍लो [ली  सम्भरण योजना  के  बन्तर्गत
 दिल्‍ली  में  ia  लाया  जाता  हैं

 (=)  यदि  हां,  तो  इन  स्थानों  म
 खतिधिन कुल  कितना  [ध  लाया  जाता  है;

 (ग)  क्या  दृध  को  क्री  क  पूरा
 मेकर के के  जए  सरकार का  विचार  बिल्ली  में
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 झग्नासहिंड  शिल्दे)  :  (5)  पलवल  तथा
 होडल  से  दिल्ली  दुग्ध  योजना  द्वारा  बोड़ी
 माता में  दूध  एकत्रित किया  जा  रहा  है।
 फरीदाबाद  से  दृध  नहीं  मंगाया  जा  रहा
 है

 (a)  इन  स्थानों  से  22-5- 1887
 को  लाया  गया  दूध  निम्न  प्रकार है  —

 पलवल  22.04  क्विटल
 होडल  2.43  क्विंटल

 (ग])  दिल्  दुग्ध  पदार्थ  प्रादिश,  1967
 7  माई,  967%  31  झगस्त,  967  तक

 लागू  किया  गया  है  जिसके  झ्न्तर्गत  दिल्ली  के
 संघ  क्षेत्र  में  दूध  से  बनी  कुछ  बस्तुप्रों  के
 बनाने,  प्रायात  करते,  बिक्री  करने  पर  प्रंतिबन्ध
 नंगाया  गया  है

 बिहार  में  ‘Reraae  क्षेत्र

 844,  श्री  विभूति  सिभ  :
 थ्ची  wo  mo  fart  :

 क्या  खाश  तथा  कृषि  मंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  उन्होंने
 20  प्रश्नल,  967  के  लगभग  बिहार  राज्य

 के  मुख्य  मंत्री  को  बिहार  राज्य  की  सरकार
 द्वारा  बिहार  के  कुछ  क्षेत्रों  को  प्रकातग्स्त
 भोधित  करने  सम्बन्धी बातचीत  करने  के  लिए
 दिल्‍ली  बुलाया  था;  शौर

 (@)  यदि  हां,  तो  बातचीत  का  ब्यौरा
 क्या  है  ?

 साध,  कृषि,  सामुदापिक  विकास  तथा
 ‘Syere  waren  में  राज्य  मंदी  (ली
 'न्ालाहिय  किले) :  (क)  जी  नहीं  1

 ्)  प्रश्न  ही  नहीं  उठता  t
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 (क)  कया  यह  सच  है  कि  बिहार  को
 पंजि-परिफर  ने  कुठ  जिलों  को  अकालशग्रध्त
 सत्र  भोषित  कर  दिया  है  ;

 (ख)  यदि  हां,  तो  क्या  केन्द्रीय  सरकार
 ने  भ्रपनी  प्रशासनीय  व्यवस्था  के  द्वारा  स्वतन्त्र
 कप  से  1965,  ‘1968,  i967  वर्षों  में
 22  मई  तक  प्रत्येक  फसल  में  प्राप्त  कुल  कृषि
 उपज के  बारे  में  बिहार के  7  जिलों  के  बारे में
 स्थानवार  झोर  जिनेवार  झ्ांकड़े  एकत  किये
 जे)  जौर

 (प)  यदि  हां,  तो  जिला  अम्पारत
 के  विशिन्न  क्ेत्रों  तथा  इस  समूचे  जिले  में
 क्या  स्थिति  है  ?

 ere,  कृषि,  साभुवायिक  विक्रांस  तथा
 सहुकार  मंत्रालय  में  राज्य  मंत्री  (भों
 अन्ना  साहेब  शिवे)  :  कि)  जी  हां  1

 (छा)  जी  नहीं  ।

 (गे)  प्रश्न  हो  नहीं  उठता  t

 स्

 श्ः

 स्

 i
 F  F

 fF  ad
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 848.  tt  कंचर  लाल  गुप् :.  क्‍या

 विधि  मंत्री  zy  बताने  की  क्षा  करेंगे  कि  :

 (क)  कया  यह  सच  है  कि  गत  धाम
 आुगाव  में  सभस्तत  सेनोश्ों  के  कर्मचारियों  शारा



 76५9

 भेजे  गये  अतपक्ों  को  संसर  विभाग  हारा
 खोल  लिया  गया  था;  शौर

 (खत)  यदि  हां,  तो  दसके  कण  कारण

 विधि  शंत्रालय  में  उपलंत्री  (लो  ato
 Go  wen)  :  (क)  फब  कोई  लिकायत
 ब्राप्स  नहीं  हुई  है  ।

 थि)  ब्वन  ही  नहीं  उठता  ।

 सधन,  तथा  पशुपालत  के  लिए  राधि  का
 वियतन

 tio  at  कंबर  लाल  गण  :
 थो  दम  बवाल  आशवाल  :
 शी  कोम  बरकात  स्वागों  :

 क्या  ret  तका  कृषि  मंत्री  we  बताने  को
 कपा  करेंगे  कि  :

 (क)  पहलो,  दूसरी  तथा  सोसरी  पंच-
 ब्चीय  योजनांधों  में  गोसंबर्धन  तथा  पशु

 + बालन  के  लिए  क्रितती  घतराधि  नियत  को

 ि)  उसमें  &  कितनी  धनराति  का
 उपयोग  किया  गया;  भौर

 (ग)  ह 8  तक  कुल  कितने  मोसदन  तथा
 गाव  के  ya  उःगदन  केन्द्र  छीले  गए  हैं  तथा
 इनमें  कितनी  गाय  रखो  जाती  हैं  मा  इन
 पर  किलला  व्यय  होता  है  ?

 ware,  कृषि,  सामवाधिक  विकास  तथा
 कहुकार  शंत्रालप  में  राज्य  wet  (श्री
 wewt  ताहिब  क्षितवे)  :  (क)  से  (ग)  मांगी
 मई  जातकारी  संतग्त  विवरण  में  दी  गई

 हैं  जो  बदर  की  मेज  पर  रख  दीगाई है।
 [gereree  में  रखो  गयो  ।  देखिये

 शॉस्थों!  एल  t463/67]
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 Misese  of  Money  Earmarkea  for
 drought-kit  Peeple

 ms.  Shri  D.  N.  Patodis:
 Shri  B.  Barua:
 Shri  G.  8.  Mishra:

 ‘Will  the  Minister  of  Food  ang  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  are  aware
 that  funds  earmarked  for  providing
 relief  to  the  drought-hit  people  im
 SCarcity-conditioned  States  are  being:
 migused  or  diverted  for  other  pur-
 Pogee;

 (b)  whether  Government  have  285
 ceriained  the  facis  in  this  regard  from
 the  State  Governments  concerned;  and

 (c)  if  so,  whether  any  action  bas
 been  taken  by  the  Government  subse-
 Quently  to  ensure  that  funds  meant
 for  the  relief  measures  are  actually
 spent  there?

 (b)  and  (c),  Since  the  adjustment
 of  Central  assistance  for  relief  schemes
 is  on  the  basis  of  audited  figures  of
 &Xpenditure  ta  be  furnished  br  ihe
 State  Governments,  irregularities,  if
 any,  will  be  brought  to  light  during
 audit  and  will  be  duly  taken  note  of
 while  finalizing  the  payment  of  Cen-
 tra]  assistance.
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 the  reply  given  to  Starred  Question
 No.  ry  on  the  28th  March,  1967  and
 state:

 (a)  the  extent  to  which  the  Inter-
 national  Tourist  Year  has  been  suc-
 cessful  so  far;

 (०)  the  number  of  tourists  wno
 have  come  over  to  India  under  the
 International  Tourist  Year  so  far  anu
 the  names  of  countries  where  from
 they  have  come;  and

 (c)  the  total  foreign  exchange  earn-
 ed  in  this  regard?

 The  Minister  of  Touriem  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  The
 two  declared  objectives  of  the  Imer-
 nationa)  Tourist  Year  are;  (l)  pro-
 moting  travel  to  India  and  (2)  creat-
 ing  an  awareness  of  the  importance
 of  tourism  within  the  country.  The
 concessions  such  as  abolition  of  visa
 fee.  on  the  spot  issuance  of  visa  by
 the  Indian  Embassies,  extension  of
 the  duration  of  Temporary  Landing
 Permits  from  72  hours  to  7  days,
 further  liberalisation  of  Tourist
 Baggage  Rules  and  other  facilities
 and  efforts  being  made  by  the  over-
 seag  Tourist  Offices,  Indian  Missions
 and  offices  of  Air  India  are  likely  to
 show  their  results  by  the  end  of  967

 Written  Answers  3662

 year.  in  view  of  this  it  is  not  possible
 to  give  figures  of  foreign  exchange
 earned  d  the  ‘ret  three  months
 of  the  International  Tourist  Year.

 Abolition  of  the  Pom  of  Block
 Development  Officers

 [  852,  Shri  Swell:
 Dr.  Karnal  Singh:

 या
 !

 {d@beahwar Prasad:
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 Will  the  Minister  of  Feeg  amd  Agri-
 culture  be  pleased  to  state:

 (a)  whether  the  Central  Govern-
 ment  have  issued  any  directions  to
 the  State  Governments  for  the  aboli-
 tion  of  the  posts  of  Block  Develop-
 ment  Officera  in  the  States;

 (७)  if  so,  the  reaction  of  State  Gov-
 ernments  thereto:  and

 (c)  the  names  of  States  where  the
 pos,  of  Block  Development  Officers
 has  beer  abolished  or  is  proposed  te
 be  abolished  with  the  reasons  there-
 for?

 Development  ang  (Sart
 Ansasabi>  Shinde):  (a)  No,  Sir.

 (b)  Does  not  arise.

 (०)  In  Madhya  Pradesh  posts  of
 Block  Development  Officers  were
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 abolisheq  with  effect  from  lst  Jan-
 uary,  1966.  The  State  Government
 took  this  decision,  it  is  understood,
 mainly  on  the  ground  that  since  bulk
 of  the  work  in  the  blocks  concerns  the
 agriculture  sector.  the  Department  of
 Agriculture  could  attend  to  it  direct-
 ly  through  ifs  own  hierarchy,

 Government  of  India  have  830  far
 received  no  ‘specific  proposals  from
 any  other  State  Government*for  the
 abolition  of  the  posts  of  Block  Deve-
 lopment  Officers.

 Use  of  Helicopters  during  Elections

 853.  Shri  George  Fernandes:
 Shri  Madhu  Limaye:
 Shri  J.  H.  Patel:

 Will  the  Minister  of  Yourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  Government  have  re-
 ceived  complaints  regarding  the  use
 of  a  helicopter  in  contravention  of  the
 rules  and  safety  regulations  in  the
 election  campaign  in  February,  967
 in  Bombay  city;

 (b)  if  so,  the  nature  thereof;  and

 (c)  the  action  taken  thereon?

 Yhe  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  No,
 Sir.

 (b)  and  (c).  Do  not  arise,

 Food  aid  from  U.S.A.

 853.  Shri  D.  C.  Sharma:
 Shri  Ram  Singh:
 Shri  Hukam  Chand  Kachwai:
 Shri  Yajnik:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state.

 (a)  whether  the  allegations  that
 Government  have  accepted  very  hu-
 miliating  terms  to  secure  food  under
 PL  480  agreement  and  other  aids  from
 the  United  ‘States  have  been  looked
 into;

 (b)  if  so,  the  reaction  of  (sovern-
 ment  thereto;  and
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 {c)  the  steps  proposed  to  be  taken
 in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  The  Govern-
 ment  of  India  have  not  accepted  any
 humiliating  terms  to  secure  food
 under  PL  480  agreement  ang  other
 aid  from  the  United  States.

 (b)  and  (c).  Do  not  arise.

 fax,  उत्तर  प्रदेश  और  मद्रास  मे  नजकूप
 लगाना

 856.  श्री  सिद्धदबर  प्रसाद  :  क्या

 खाद्य  तथा  कृषि  मंत्री  यह  बताने  की  क्र्पा  करेंगे

 कि

 (क)  958  पहले  बिहा र,  उत्त र  प्रदेश

 और  मद्रास  में  क्रशः  कितने  नलकृप  लगाये

 गये  थे  तथा  उसके  बाद  1966  लेक  इन
 रप्यों  में  कितने  नलगूप  लगाये  थे  ;

 (ख)  प्रत्येक  राज्य  में  क्रमशः  कितने

 एकड़  भूमि  में  सिंचाई  होती  है;

 (ग)  मरम्मत  न  होने  के  कारण  प्रत्येक

 राज्य  में  कितने  तलकृप  प्रयोग  में  नहीं  आा

 रह  हैं  ;  और

 (व)  गत  तीन  पंचवर्षोय  योजनाओं  में

 इन  राज्यों  में  नये  नलकप  लगाने  तथा  पुराने

 नलकूपों  की  मरम्मत  करने  पर  क्रमश:  कितनी

 रकम  खर्च  की  गई  थी  ?

 खाद्य,  कृषि,  साब॒ुदायिक  बिकास  तथा

 सहकार  मंत्रालय  में  राज्य  मंत्री  (श्री:
 श्प््न्ना  साहिब  शिन्दे)  :  (क)  से  (घ).-

 बिहार,  उत्तर  प्रदेश  तथा  मद्रास  सरकारों  से

 अपेलित  जानकारों  मांगी  जा  रही  है  बौर
 मिलते  हीं  सभा  पटल  पर  रख  दी  जाशेगी  '

 खाद्यान्नों  के  मूल्य

 857.  श्री  सिद्धेद्चर  प्रसाद  :

 श्री  स०  मो०  बनर्जों  :

 .  श्री  सधु  लिसये  :



 श्री  हुकम  सनद  कछवाय  :

 श्री  राम  सिह  श्रायरवाल  :

 श्री  मोहसिन  :

 श्री  विश्वनाथ  पाण्डेय  :

 क्या  खाद्य  तथा  कृषि  मंत्री  यह  बताने  की

 करेंगे  कि  :

 (क)  सभी  प्रकार  के  खाद्यान्नों  के

 कम  करने  के  लिए  ग्रब॒  तक  क्‍या  कदम

 गये  हैं;  और

 (ख)  उनका  प्रत्यक  राज्य  में  पृथक्‌-

 के  रूप  से  मूल्यों  पर  वया  प्रभ,व  पड़
 7

 पथ

 खाद्य,  कृषि,  सामुदायिक  विकास  तथा

 प्हकार  मंत्रालय  में  राज्य  मंत्री  (श्री
 _भ्रत्ना  साहिब  शिन्दे )  (कं)  एक  विवरण

 िंलत  है  |

 (@)  किसी  भी  राज्य  में  बाजार  भावों

 पर  सरकारी  उपायों  के  प्रभाव  का  इलग

 करके  बताना  कठिन  है  ।

 विवरण

 देश  में  खाद्याज्ञों  का  पर्याप्त  उत्पादन

 ब्रढ्ठा  कर  केवल  दोध॑काल  में  खाद्यात्रों  के

 वों  में  गिरावट  लाबी  जा  सकती  है  ।

 बेने  लिए  सरकार  ने  विभिन्न  उपाय  अपनाये

 हैं।  खाद्यात्नों  की  कमी  से  उत्पन्न  स्थिति  का

 काबला  करने  के  लिए,  जिसके  फलस्वरूप

 भाव  भी  बढ़  गये  हैं,  सरकार  ने  धीरे  धीरे

 सरकारी  बितरण  प्रणाली  का  विस्तार  कि.

 2)  अब  इस  प्रगाली  अन्तर्गत  53  करोड
 भी  अधिक  जनसंख्या  wT  चुकी  है  और

 पीयिं  सरकार  सहायता  प्राप्त  मलयों  पर

 वितरण  करने  के  लिए  काफी  माता  में  खाद्यात्र

 देती  है  ।  खाद्यान्नों  के  मूव्यों  में  गिरावट

 के  लिए  उठाये  गये  अन्‍य  महत्वपूर्ण

 र  पर  नियामक  उपाय,  बैंक  ग्रादि  की
 Tr

 ~  fi petal  पर  नयन  |
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 संसद  तथा  विधान  सभाओं  के  लिये  चुनाव

 858.  श्री  छिद्धेदवर  प्रसशद :  क्‍या

 विधि  मंत्री  यह  बताने  की  कृपा  करेंगे

 कि  :

 (क)  क्‍या  यह  सच  है  कि  संसद्‌  तथा

 विधान  सभाओं  के  लिये  अलग-श्रलग  समय

 पर  चुनाव  कराने  के  संबंध  में  सुझाव  प्राप्त

 हुये  हैं  :

 (ख)  यदि  हां,  तो  इसका  आधार  वर्षा

 है।  और
 U

 (ग)  इस  बारे  में  चुनाव  आयोग  की

 क्‍या  प्रतिक्रिया  है?

 विधि  मंत्रालय  में  उपमंत्री  (श्री  दा०  राज

 चव्हाण )  :  (क)  जीहां।

 (@)  इस  सुझाब  के  समर्थन  में  दिया  गया

 कारण  यह  था  कि  इससे  देश  में  स्वस्थ  लोक

 तंत्र  और  द्विददलीय  पद्धति  का  जन्म  होगा
 श्र  वे  रहेंगे  ।

 (ग)  निर्वाचन  आयोग  इस  सुझाव  से

 उन  कारणों  से  सहमत  नहीं  न  जो  भारत

 में  तृतीय  साधारण  निर्वाचन,  962  षर

 रिपोर्ट  के  अध्याय  7  के  पृष्ठ  44  पर

 कथित  है  और  इस  प्रकार  हैं  :

 केरल  और  उड़ीसा  की  बिधान  सभायें

 क्रमशः  फरवरी  960  और  जून  496  में

 ही  निर्वाचित  हुई  थीं  और  इसके  परिणाम-

 maqeqy962  में,  इन  दो  राज्यों

 में,  जहां  तक  उन्डकी  विधान  सभाग्रों  का

 सम्बन्ध  है  ,  साधारण  निर्वाचन  नहीं  होने  थे  ।

 इस  बात  से  कि  दो  राज्य  इस  प्रकार  झलग  पड
 गये  हैं  शर  भविष्य  में  उन्हें  अपने  विधान

 सभा  निर्वाचन,  देश  में  संसदीय  साधार 1

 निर्वाचन,  से  एक  या  दो  ब्ष  पूर्व  कराने  पड

 यह  दिलचस्प  प्रश्न  पैदा  होता  है  कि  क्‍या

 यह  वांछनीय  परिस्थिति  नहीं  है।  यह  कहा
 जा  सकता  है  कि  दोनों  साधारण  निर्दाक्‍्नों

 का  पृथक्करण  करने  और  हरएक  राज्य  भें

 उनको  अलग-अलग  कराने  से  निर्वानकों  करे,
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 प्रत्तवंलित  विधित्त  विदयों  के  मूल्यांकन
 का  भ्रधिक  शण्छा  अवसर  प्राप्त  होगा।
 सिद्धांत:  यह  निस्सन्देह  एक  विधिमान्य  त्त्व
 है।  किन्तु  राष्ट्रीय  भ्र्ध  व्यवस्था  और
 प्रशासनिक  सुविधा  के  व्यावहारिक  विचार  की
 दृष्टि  से  यह  बात  स्पष्टठ:  प्रधिमान्य  हो  जातो
 हैकि  दोनों  साधारण  तिर्वाचन  देश  भर  में
 साव-साथ  कराये  जायें।  साधारण  निर्वाचन
 चाहे  संसद्‌  के  लिए  हो  या  राज्य  विधान  सभा के
 लिए,  उससे  प्रशासनिक  भागास  का,  उस
 कार्य  के  लिये  लगभग  छः  सप्ताह  के  लिये
 श्रावायक  रूपेण  बड़ा  भारी  व्यपवर्तन  हो  जाता
 है  भौर  बस्तुत: ,  दोनों  निर्वाचन  प्रलग-
 लग  कराने  में  इस  कारण  राष्ट्र  के  राज्यकाव

 पर  उस  व्यय का  लगभग  ुमुना  भार  पड़ता
 है  जो  कि  दोनों  निर्वाचन  साथ-साथ  कराने
 caren  है।  रत:  यह  स्पष्टत:  वांछनीय  है.  कि
 इस दौहरे  ग्रायास  ग्रौर  व्यय  से  यदि  संभव
 दो  तो  बचा  जाये ।

 Bridge  over  Ganges  near  Patna
 $49.  Shri  Bishwanath  Roy:

 Shri  Bibhuti  Mishra:
 Shri  K.  N.  Tiwary:
 Shri  Ram  Kishan  Gupta:
 Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  io  state:

 (a)  whether  the  scheme  regarding
 the  construction  of  q  bridge  over  the
 Ganges  near  Patna  has  been  finaiized;
 and

 Chi  if  not.  the  reasons  therefor?
 The  Minister  of  Transport  and

 (Dr.  V,  K.  BR,  ve  Rao):  (a) Shipping
 and  (b)  No,  Sir.  The  proposed  bridge
 falls  on  a  State  road.  The  Govern-
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 with  a  foreigm  firm.  viz,  Ms.  J.  G.
 White  Engineering  Corporation  of
 New  York,  for  studying  the  various
 sites  suggested  so  far  and  recom-
 mending  a  suitable  site.

 दिस्‍लो  में  राशन  में  मिलने  बालों  बस्तुझों  के
 मूल्य

 86i.  छो  राम  सरण  :  कया  खाद्य
 तथा  कृषि  मन्बी  यह  बताते  की  कृपा  करेंगे
 ह  :

 (क)  क्‍या यह  सच  है  कि  दिल्ली  में

 दस्लापिगा  जानू  होने से  काद से  राशन में  मिसने
 बाली  बस्तुभनों  के  मूल्यों  में  कई  बार
 ब्द्धि  की  गई  है;

 (=)  यदि  हां,  तो  मयों  से  किनो
 बार  वृद्धि की  गई  तथा  यह  वृद्धि  किले  कित
 थोजों  के  बारे  में  की  गई  है;  प्रौर

 (ग)  इस  बृद्धि  का  आजार  में  जिकने
 बालो  न्य  चोजों  के  मस्यों  पर  क्या

 प्रभाव  पड़ा  है?

 are,  gfe,  सामुदायिक  विकास

 तथा  सहुकार  मंत्रालय  में  राज्य  मंत्रों  (करो

 (क)  बौर  (ख).  जब  से  दिल्ली में
 शाज्न  व्यवस्था  लागृ  हुई  है  तब  से  राशन  में
 बेष्बी  जाने  वालो  खाद  बस्तुधों  भर्थात्‌
 चावल ,  गेहूं  भौर  हलमील  भाटे  के  विक्री
 मूल्यो ंमें  फेवल वो  बार  बृद्धि की  गई  है  ।
 पहली  बार  यह  वृद्धि  केल्द्रीय  अल्डारों  से
 विभिन्‍न  राज्यों  को  दिये  जाने  बाले  खाधाननों

 के निधम  मूल्य  में  साधास्तवुड़ि  करने  पर
 और  दूसरी  बार  लूदरा  व्यापारी  की  लाभ

 मूंजाइश  में  बढ़ोसरी  करने  पर  की  गयी  थी।

 जहां  तक  चीनी  का  संबंध  है,  मार्च,
 i966  %  मूल्यों  में  वृद्धि  की  गपी  थीं  लेकिन

 जफ्तूघर,  2966  में  मूल्य बठा  दिये  यये  से  1

 तथापि,  करवरी  ,  967  मे  फिर  eet
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 की बयो ।  जीनी  के  मामले  में  भी  एक  वार
 नयूररा  व्यापारी  की  लाज  मूंजाइश  में  वृद्धि
 जी  गयी  थी

 (ग)  दिल्‍ली  में  चय  बस्तुधों

 :
 मूह्य में  कोई  उल्लेखनीय  वृद्धि  गहीं हुई

 I

 862.  शी  रास  रण:  कया  Oe तथा
 कृषि  मनन्‍्त्री  यह  बताने  की  कृपा  करेंगे  कि *

 (क)  1  सितम्बर  i966 से  3।  मार्च
 1967  तक  उनके  मन्तालय  के  कितने  प्रधि-

 कारियों  तथा  कर्मचारियों  ने  उत्तर  प्रदेश
 'और  बिहार  के  सूखाग्रस्त  क्षेत्रों  का  दौरा
 किया;  और

 (@)  इस  पर  कल  कितना  ब्यय  हा  ?

 are,  कृषि,  सामदायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्री  (क्री
 अन्ना  साहिब  वन्दे)  :(क)  75  (पचत्तर)

 (@)  ₹०  ae,  af  a  45  (पैनीस  हजार
 ग्क  मा  चौतींस  रुपये  और  पैतॉलोस  पैसे)

 Rice  Export  from  Orlene
 i,  Shri  Chintamanj  Panigrahi:

 “Will  the  Minister  of  Food  gnd  Agri-
 wcalture  be  pleased  to  state:

 (a)  the  quantity  of  rice  exported
 from  Orinsa  so  far  fram  its  promised

 quota  of  75,000  tonnes  during  1868-87;
 {b)  the  quantity  of  rice  supplicd  to

 “West  Bengal,  Bihar  and  the  Central
 poe)  from  this  quota;

 (९)  the  quantity  of  rice  despatched
 ‘through  the  Food  Corporation  of
 India;  and

 (d)  the  quantity  of  rice  procured
 in  Orissa  through  the  Food  Corpora-
 ‘tion  ag  well  ap  the  State  Government

 Annasahib  Shinde):  a)  A  uantity  of

 (b)  Entire  quantity  of  T1738  tonnes
 rice  was  supplied  to  West  Bengal
 Government.

 (९)  Entire  quantity  of  rice  and

 (dy  ‘The  Food  Corporation  of  India
 have  not  procured  any  quantity  of
 rice  or  poddy,  the  Government  of
 Orissa  procured  181,400,  tonnes  rice

 (epproniseteiy)
 up  to  2th  May,

 Rice  Procurement  Price  in  Orisa
 +864.  Shri  Chintamani  Panigrahl:

 Will  the  Minister  of  Pood  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  procurement  price  per  bag
 of  different  varieties  of  rice  and  paddy
 in  Orissa  fixed  by  the  Food  Corpora-
 tion  of  India  during  the  year  986-67;

 (b)  the  price  at  which  it  supplied
 the  same  ta  Wes;  Bengal,  category-
 wise;

 (c}  the  price  at  which  Orissa  Gov-
 ernment  has  procured  rice:

 td}  the  price  at  which  Orissa  Gov-
 ermmment  has  supplied  rice  to  West
 Bengal:

 (e)  whether  the  Central  Govern-
 ment  have  advanced  any  amount  to
 the  Orissa  Government  for  procure-
 ment  in  1966-87;  and

 (f)  if  so,  the  amount  thereof?

 India.  The  price  of  rice  claimed  by
 the  State  Government  from  Food  Cor-
 poration  of  India  and  under  considara-
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 tlon  of  the  Central  Government  are
 as  follows:

 (Rs,  per  quintal)

 Upto  from
 37-37.  T-4-67

 Common  75°52  वि 52.
 Fine,  +  79°78  82-84,
 Superfine  I]  नि  84  6S  हिए
 Superfine  I  7  87°27  90°33

 88°87  97  93,

 (b)  Rice  is  supplieg  to  West  Bengal
 by  Food  Corporation  of  India  accord-
 ing  to  the  instructions  of  the  Govern-
 ment  of  India  and  at  the  issue  prices
 fixed  by  the  Central  Government,  The
 issue  prices  ar—

 ‘Rs.  per  quintal)

 Coarse  (for  West  Hengal)  72:00
 Medium  +  R400
 Fine.  94°00
 Superfine  I].  09°00
 Superfine  1  t0-00

 collected  ang  Will  be  laid  on  the
 Table  of  the  Sabha.

 Precurement  Price  of  paddy  in  Kerala

 +865,  Shri  K,  M.  Abrabam:  Will  :he
 Minister  of  Foog  and  Agricultare  be
 Pleased  to  state:

 (a)  whether  Government  propose
 to  increase  the  procurement  price  of
 paddy  in  Kerala;  and

 (b)  if  not,  the  steps  to  be  taken  to
 compensate  the  loss  incurred  by  the

 the  table  of  the  Sabha  whén  received.”
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 (a)  whether  there  is  any  proposal
 to  expand  the  airports  at  Trivandrum
 and  Ernakulam  so  as  to  enable  the
 Ports  to  facilitate  landing  of  big
 planes:

 (by  whether  Government  have  cun-
 sidered  this  in  view  of  the  urging
 necessity  for  the  development  of  tour-
 ism;  and

 (c)  if  not,  the  reasons  therefor?
 The  Minister  of  Tourism  and  Civil

 Aviation  (Dr.  Karan  Singh):  (a)  to
 te),  The  runway  at  Trivandrum  hes
 already  been  extended  to  6,000  ft..
 After  the  work  of  strengthening  he
 runway  now  in  progress  and  nearing.
 completion  is  over,  it  will  be  suitable
 for  Vissount  operations,

 The  Civil  Aviation  Department  has
 a  civil  enclave  at  the  Cochin  aerd-
 drome.  The  question  of  constructing
 a  separate  civil  acrodrome  for  Cochin
 near  Ernakulam  is  under  examination,

 Expenditure  on  Import  of  Foodgrains.
 ‘7.  Shri  Nitiraj  Singh  Chaudhary:

 ‘Vall  the  Minister  of  Food  and  Agri-
 enlture  be  pleased  to  state:

 (a)  the  amount  spent  in  purchasing
 food  grains  from  other  countries  from
 the  time  import  of  foodgrains  began
 to-date;  and

 (b)  when  the  regular  purchase  of
 foodgrains  is  Hkely  to  end?

 spent  (cost  and  freight)  in  purchasing
 from  other  countries



 26573.  Written  Answert  IYAISTHA  oe  7089  (SAKA)  Written  Answers  67¢
 (b)  Tt  is  the  declared  objective  of

 Government  of  ndia  to  become
 self  sufficient  in  foodgrainns  by  wm
 The  expectation  is  that  it  will  not  be
 necessary  to  import  foodgraing  there-

 ports  of  Foodgarins
 888,  Shri  Nitiraj  singh  Chandhary:

 Will  the  Minister  of  Food  and  Agri-
 eulture  be  pleased  to  state:

 (a)  the  total  quanity  of  foodgrains
 imported  during  966  and  its  value
 at  Port:

 (b)  the  amount  spent  on
 in  transit,  storage  and  its  value?

 insuranee
 Railway  freight.  cartage  and  ham-
 malage;  ond

 (९)  the  quantity  of  foodgrains  lost
 in  transit,  storage  and  its  value?

 The  Minister  of  State  in  the  Minis-

 ing  966  is  203°58  lakhs  tonnes  and
 its  Cc  &  F,  value  is  Rs,  523-3)  crores.

 (b)  An  expenditure  of  HRs,  48°82
 crores  had  been  incured  in  999

 (९)  Transit  and  storage  losses  are

 dering  the  importance  of  ‘Tekkady,
 the  tourist

 (b)  if  so,  the  steps  tuken  so  far
 in  the  matter?

 The  Minister  of  Totrimn  and  Civil:

 _
 (Dr,  Haran  Singh):  (a)  Yes,

 (b)  A  few  sites  Inspected  so  far
 have  not  been  found  suitable.  The
 Kerala  Government  havo  been  re-
 quested  to  suggest  other  suitable  sites.
 for  inspection.

 Will  the  Minister  of  Tourism  and:
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the  con-
 struction  of  an  airport  at  Calicut  in
 Kerala  has  been  sanctioned;

 (b)  if  so,  the  estimated  cos!  thereof;
 and

 ic)  the  steps  taken  to  construct  the
 same?

 The  Minister  of  Tourism  ang  Civil
 Aviation  (Dr,  Karan  Singh):  (a)  and
 (b),  The  estimates  for  the  construc-
 tion  of  gerodrome  at  Calicut  have  not
 yet  been  finalised.

 (c)  A  site  hag  been  selected  and
 the  Indian  Airlines  Corporation  are
 undertuking  a  study  of  the  traffic
 potential  of  this  place.  The  decision
 regarding  whether  to  construct  an
 aerodrome  there  will  be  taken  after
 the  results  of  the  study  are  known.

 Ernakulam-Teekoy-Peermade  National
 Highway

 a  Shri  K.  M.  Abraham:  Wil]  the



 में  ae  धर्म  लेजा  श्रीमती  तेजा  गौर  डा०  धर्म
 जा  के भन्य  निकट  संबंधियों  के  कितने

 मूल्य  के  शौर  किस  प्रकार  के  जेपर  हैं;

 [ख)  डा०  धर्म  तेजा  और  उसके  संबंधियों
 ने  कितनें  कोपरों  को  राशि  का  भुगतान  नकदी
 में  किया  था  जोर  कितने  मूल्य  तथा  किस
 कार  के  शेयर  उन्हें  उनकी  सेवाओं  के
 बदले  में  मुफ्त  दिये  गये  थे;

 (ग)  क्‍या  डा०  घमें  तेजा  को  उसको

 अवाएों  के  बदले  में  ब्रब्तक  (प्रमोट)
 शेयर  मुफूत  में  दिये  जाते  के  बारे  में  सरकार
 की  ब्नुमति ली गई थी ली  गई  थी  :  बौर

 (घ)  tro  धर्म  तेजा  को  प्रति  माल
 कितना  बेतन  तथा  भत्ते  दिये  जाते  थे  तम्ा  न्य
 क्या  क्या  सुविधायें  निःशुल्क  दी  जाती  थी  ?

 परिक्रत्य  तभा  नोचहुम  मंत्री  (Bre
 Wo  Be  झार०  We  राज)  :  (क)  जयंती
 लिपिंग  कंपनी  के  शेंगर  एक  ही  किस्म

 'क  हैं  श्र्चात्‌  प्रत्येक  100  २०  प्रत्यक्ष

 बल्व  (फेस  वैल्यू)  के  इक्विटी  शेयर  डा»
 aan  ओर  उसके  निकट  के  संबंधियों  के  नाभ

 'के  लेबरों  का  मस्  जैसा  कि  कंपनी  के  रिकार्ड

 भाई)
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 tion  works  stopped  af
 eo

 the  को,  देखकर  निश्चित  किया  गया  है  इस  अकार

 Highway;
 ‘i

 —
 if  so,  when  the  work  will  start;  प्रत्येक  igo  जेंपरो  कौ  शेयरों

 (९)  when  St  is  ikely  to  be  complet-
 we  के इक्वटी  संख्या  कस  प्रत्यक

 ed?
 मूल्य

 =
 (Dr. ee  hey  wc द  Rao):  rad  ]  डान्जे०  «622472  2324720080

 at  le in  ala  a
 Reed  and  is  not  #  National  Highway.  ni

 कुछ  नहीं...  शुछ  नहीं

 Information  on  the  paints  is  being  रनजीत  तैजा
 collected  and  will be  nid  on  the  3  श्री  जी०  3  300  Fo
 Table  of  the  House  in  due  course.  नारायण

 जपन्ती  शिपिंग  कम्पनी  (डा०  तेजा  का

 872.  थ्यी  मुत्युंजय  प्रसाद  :  क्‍या  परिवहन  भतीजा )
 तथा  नौबहन  मंत्री  यह  बताने  की  कृपा  करेंगे  4.  श्री  Ho  00  ee

 fr  :  mre  रोसेयू

 (8)  जयन्ती  शिपिंग  कम्पनी  लिमिटेड  (ite  तेजा  का

 (ख)  नये  प्रबन्ध  के  पास  जो  रिकार्ड
 है  उससे  यह  नहीं  पता  चलता  है  कि  ute
 तेजा  या  उसके  संबंधियों  को  उनकी  सेवाधों  के
 बदले  में  कोई  शेयर  प्रेषित किये  गये  थे।

 क्या  डा०  तेजा  शौर  उसके  संबंधियों
 ने  उनके  लाम  प्रथित  किये  गये  शेयरों  के  लिये
 रोकड़ या  किसी  प्रस्य  रूप  में  भुगतान किया
 है  और  किया है  तो  किस  सीमा तक  इस
 प्रश्न  को  विस्तुत  जांच  को  जा  रहो  है  ?
 यह  जाच  हस  लिय  को  गयी  कि  इस
 संदेह  के  लिये  कारण  है  कि  झावश्यक  भुगतान
 किया  गया  है  1  फिर  भी  यह  सामला  कानूनी
 बातों  से  ग्रस्त  है  ।  संभवत:  वर्तमान  जांच  का
 परिणाम  लगभग तीन  महीनों  में  श्ञात  होगा  ।

 (ग)  प्रश्त के  भाग  (लव)  के  उत्तर को
 दृष्टि में  रखते  हुये  प्रश्न नहीं  उठता  है  |

 (ब)  मेहनताना  के  रूप  में  डा*  तेजा

 को  बेतन,  भत्ता  या  बिता  मूल्य  की  कोई  भी
 शुविधाओें मंजूर  नहीं  थीं।  स्कु  हा+  तेजी  के
 मालो  बिल  तेथा  होटल  के  विस
 समय  समय  पर  कंपनी  et  wit

 इन  दिलों  को  जांच  की  जा  रही  है  da
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 Sbilleng-Jowal-Badarper  Reed

 ‘873,  Shrimati  ह...  Chanda:  Will
 the  Minister  of  Transport  and  Ship-
 Bing  be  pleased  to  state:

 (a)  whether  Government  propose
 to  declare  Shillong-Jowai-Badarpur
 Road  as  a  National  Highway;

 (9)  the  amount  spent  so  far  in  the
 construction  of  this  road  and  the
 amount  to  be  spent  to  complete  it;
 and

 (c)  whether  it  is  a  fact  that  the
 amount  spent  by  the  Assam  P.W.D.
 on  the  various  phases  of  this  road
 has  not  so  far  been  sanctioned?

 The  Minister  of  Transport  and
 Shipping  (Dr.  V,  K.  B.  झ,  Bao):  (a)
 and  (०).  The  Shillong-Jowai-Badar-
 pur  road  forms  part  of  the  Shillong-
 Agartala  road.  which  is  a  State  road
 lying  partly  in  Assam  and  partly  in
 Tripura.  Proposals  have  been  made
 from  tims  to  time  for  the  declaration
 eof  this  road  as  #  National  Highway.
 It  has.  however,  not  been  possible  to
 accept  those  proposals  so  far  dup  to
 financial  limitations,  In  order,  how-
 ever,  to  meet  the  needs  of  traffic,  the
 Government  of  India  are  aiding  the
 development  of  the  link  in
 the  road  from  Jowai  (Passi)  to  Badar-
 pur  in  Assam.  This  work  is  estimated
 to  cost  Rs.  2°22  crores.  Out  of  this,
 aosum  of  about  Rs.  i:50  crores  was
 spent  upto  3ist  March,  I966  and  a
 further  sum  of  Rs.  6  lakhs  has  been
 allotted  for  1966-67.  With  the  balance
 et  Rs.  68  lakhs,  the  work  envisaged
 on  this  road  is  expected  to  be  com-
 pleted.

 te)  The  State  Government  Have  sent

 1889.  (SAKA)

 '  (b)  Transport
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 for  economy.  This  matter  is  being
 examined.

 Tourists  in  Kashreir

 874,  Shrimat!  Jyotena  Chanda:  Will
 the  Minister  of  Tourkm  aad  Cin
 Aviation  be  Pleased  to  state  the
 special  facilities  that  are  being  pro-
 vided  to  the  tourists  visiting  Kashmir
 this  season?

 ‘The  Minister  of  Tourlam  and  Civil
 Aviation  (Dr.  Karma  Singh):  The
 additiona)  facilities  which  are  being
 provided  by  the  State  Government  for
 tourists  visiting  Kashmir  this  season
 arc

 (a)  Provision  of  additional  accom-
 modation  et  Kud,  Batote,
 Banihal,  Pahalgam,  Grinagar.
 Gulmarg  ang  Yusmurg.  The
 accommodation  thus  available
 will  be  thirty  percent  more
 over  last  year.

 facilities  on
 Pathankot-Srinagar  route  are
 being  almost  doubled.

 (ce)  The  water  supply  in  Gulmarg.
 Vaishnodevi,  Fatnitop  and
 Sanasar  has  been  considerably
 supplemented.

 td)  The  Charchinari  Island  in
 Dal  Lake  has  been  developed
 for  providing  entertainment
 to  visitors.  Facilities  such  a3
 a  ¢eafeterica,  sunbathing.  surf-
 riding,  swimming  and  other
 aquatic  sports  will  now  be
 available  in  Charchinari

 By  September  this  year  450
 rooms  are  likely  to  be  added
 to  the  existing  hotel  accom
 modation.

 te  ~

 (१)  Construction  of  ay  all-weather
 Skating  Srinagar  is

 The  above
 tha  normal  facility  of  concessional

 rail-cum-road  tickets  valid  for  April—
 October  pztiod  which  is  given  every
 year,  and  additional  scheduled  and
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 _(b)  whether  any  arrest  har  been
 tmuude  and  clue  detected  of  the  gang
 who  were  doing  this  for  the  lost
 many  years?

 The  Minister  of  Transport  apf
 Shipping  (Dr.  V.  K.  RF.  ¥,  Bao):  (a)
 A  complaint  to  this  effect  hud  been
 received  but  on  enquiry  by  the  C.B.I.
 no  Material  was  found  which  could
 substantiate  the  allegations,

 {b)  Does  not  arise  in  view  of  (a)
 ubove,

 LAC,  Flight  Schedules  from  Dum
 Dam  Airport

 a6.  Shri  Swell:  Will  the  Minister
 of  Tourism  and  Civil  Aviation  be
 Pleased  to  state:

 fa)  whether  it  is  a  fact  that  many
 .A.C.  planes  based  at  Dum  Dum
 Airport  developed  large-scale  mechi-
 nical  troubles  in  April,  1987  resull-
 ing  in  serious  disruptions  of  flight
 schedules  and  inconveniencing  a  large
 number  of  passengers;

 (b)  whether  Government  have
 investigated  the  causes  of  these
 troubles;  and

 (c)  if  so,  the  remedial  measures
 taken?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr,  Karan  Singh):  (a)  Dur-
 ing  April  1967,  there  were  29  mecha~

 nical  delays  of  3D  minutes  and  above,
 ex-Calcutta,  against  589  planned  take-
 offe,  giving  ,  service  regularity  of  95
 per  cent.

 (b)  ‘The  defects  are  under  investi-
 gation.”  .

 Ce  पु

 currence  of  such  troubles.

 Airfield  near  Shillong
 ‘sT7.  Shri  Swell:  Will  the  Minister

 ot  Tourism  and  Civil  Aviation  be
 pleased  to  alate:

 {a)  whether  it  is  a  fact  that  जा
 mrfield  near  Shillong  has  been  com-
 pleted  and  that  the  Indian  Air  Force
 have  successfully  landed  their  planes.
 on  the  field;

 tv)  whether  it  is  also  a  fact  that
 private  operators  are  to  fy
 services  between  Calcutta  and  Shil-
 tong:  and

 ic)  if  so.  whether  Government
 propose  to  make  use  of  the  air-field
 und  extend  the  services  of  the  Indian
 Airlines  Corporation  to  Shillong?

 The  Miniter  of  Tourism  and  Civil
 Aviation  (Ur.  Karan  Singh):  (a)  A
 fuir-weather  airstrip  was  taken  over
 on  I5th  July,  7986  from  Assam  Gov-
 ernment  by  the  Indian  Air  Force,  It
 has  been  developed  for  emergency
 operational  requirements  of  the  Alr
 Forte.

 (b)  No  ficm  application  for  opera-
 tion  of  air  services  between  Calcutta:
 and  Shillong  has  so  far  been  received
 from  any  private  operator,

 (c)  The  Indian  Airlines  Corporation
 has  no  plans  to  extend  Its  services  te
 Shillong  as  there  is  no  suitable  aero-
 drome  there,

 Assembly  Elections  in  Miso  Hull
 District

 978,  Shri  Swell:  Will  the  Minister  of
 Law  be  pleased  to  state:

 (a)  whether  af]  Assembiy  Elections:
 in  the  Mizo  District  have  been
 completed;

 (b)  the  dates  ot  which  these
 Hong  were  held;  and  _¢
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 {c)  the  percentage  of  voters  that
 “teuned  up  in  these  elections?

 The  Depoty  Minister  tux  the  Minjs-
 न्भ्च  of  Law  (Shri  De  Rg  Chavan):  (a)
 Yes,  Sir.

 tb)  and  (c),  There  were  no  candi-
 dates  in  one  of  them  and  in  each  of
 the  other  two  there  was  only  one
 contesting  candidate  who  was  qdeclar-
 ed  elected  on  2st  January,  7967
 Consequently  there  was  no  poll  for

 the  assembly  elections  in  this  district.

 we  स्थिति  का  झमुभान  लगाता

 4879.  थी  Wo  Wo  wre:
 sft  Ge  ye  free  :
 aft  एस०  एव०  Heit  :
 aft  fafaa  कुमार  ौचरों  :
 बौ  यशपाल  सिंह  :

 क्या  wre  तथा  कृषि  मंत्री  यहे  बताने
 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  सरकार  ने  इस  वर्ष  देश  में

 लहकार  मंत्रालय  में

 धर्नासाहिब  शिन्दे)
 :  (क)  जो  नहीं।

 (खत)  जाइन  ही  नहीं  उठता  ।

 in  the  harvest  of
 break-up  thereof;

 (b)  how  the  com-
 pares  with  that  of  1968-06;  and

 (eo  the  quantity  procured  with  the
 help  of  States  by  the  Food  Corpora-
 tion  of  India?

 The  Minister  of  State  in  the  Minks-
 try  of  Feod,  Agriculture,  Community
 Development  and  (Shri
 Annambib  Shinde):  (a)  te  (c).  A
 statement  is  placed  on  the  Table  of
 the  House.  [Plateg  in  Library.  See
 No,  LT-443/67].

 Free  Movement  of  Articles  from
 Punjab  to  Himachal  Pradesh

 ‘a1.  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 1908-67  end  the

 (a)  whether  it  is  a  fact  that  be-
 sides  foodgrains  the  Punjab  Govern-
 ment  have  also  banned  the  free
 movement  of  gur,  sugar,  pulses,  cotton
 and  other  articles  from  Punjab  to
 Himachal  Pradesh  and  put  up  check
 barriers  on  borders;  and

 (b)  if  so,  the  steps  which  Govern-
 ment  propose  to  take  to  remove  these
 barriers  between  one  State  and  other
 States?
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 Moaize—Movement  of  maize  from
 Punjab  is  restricted  under  the
 Northern  Inter-zonal  Maize
 (Movement  Control)  Order,
 रहा,  Issued  by  the  Central
 Government,

 Jowar  and  Bajra.—The  movement
 restrictions  in  respect  of
 jower  and  bajra  have  been
 imposeg  by  the  Punjab  Gov-
 ernment  under  thelr  order
 entitled  the  Punjab  Coarse
 Grains  (Export  Control)
 Order,  966

 Gur—No  restriction.

 Sugar.—Inter-State  movement  of
 sugar  has  been  banned  by
 the  Central  Government,

 Pulses.——No  restriction  except  in
 respect  of  gram-dal  whose

 the  Northern  Inter-zonal
 Gram  (Movement  Control)
 Order,  ‘1967

 <b)  ‘The  check  barricts  put  up  by
 Punjab  Government  at  their  borders
 are  inlendeg  to  regulate  the  move-
 ment  of  articles  for  which  export
 permits  are  required  to  be  obtained.

 Agricaitars]  Land  of  Himachal
 शता...  fx-Servicemen  in  Punjab

 $82,  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  most
 of  the  ex-service  personnel  belonging
 to  Himachal  Pradesh  have  got  agri-
 cultural  lands  in  Punjab  for  their
 war  services;
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 (Sort
 Apnasabeb  Shinde):  (a)  to  (c).  Infor-
 mation  is  being  collected  from  the
 State  Government  concerned  and  will
 be  laid  on  the  Table  of  the  Sabhe  as
 soun  as  it  is  received,

 Wheat  and  Rice  purchaseg  by
 Central  Goverament

 $83,  Shri  Hem  Raj:  Will  the  Minis-
 ter  of  Food  and  Agticulture  be  pleas-
 ed  to  state:

 (a)  the  stocks  of  wheat  ang  rice
 which  have  been  purchased  by  the
 Central  Government  in  different
 States  for  the  Central  stock:  and

 (b)  the  stock  of  wheat  and  rice
 which  have  either  been  purchased  or
 collected  by  levy  by  the  different
 State  Governments  for  extablishing
 their  stocks?

 Annasshib  Shinde):  (a)  and  (b).  A
 statement  showing  the  quantities  of
 wheat,  rice  and  paddy  procureg  (a)
 for  the  Central  Pool  and  (b)  for  the
 State  Governments  own  reserves  gur-
 ing  ‘1966-87  crop  year  so  far  is  placed
 on  the  Table  of  the  House.  [Placed
 in  Library,  See  No.  LT-444/67).

 Chemical  Manures
 eM.  Shri  Yajnik:  Will  the  Minister

 of  Food  and  Agriculture  be  pleased  to
 state:

 (a)  whether  Government  are  aware
 that  many  Western  scientista  have
 pointed  out  the  disastrous  effects  of
 the  use  of  chemical  manures  on  ह
 cultural  land  which  are  being  sought
 to  be  manufactured  in  India  on  &
 large  scale;  and

 (b).  if  mo,  the  reaction.  of  Govern-
 Ment  thereto?
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 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  The  Gov-
 ernment  of  India  are  not  aware  of
 any  such  reports.  However,  there  is
 very  substantial  scientific  evidence,
 built  up  in  this  country  as  well  as
 in  countries  all  over  the  world,  that
 fertilisers,  when  used  judiciously,  give
 excellent  crop  yields  without  any
 dangerous  effects.

 (b)  Does  not  arise.

 Import  of  Foodgrains

 885.  Shri  Yajnik:
 Shri  Ram  Charan:
 Shri  R.  K.  Birla:
 Shri  D.  N,  Patodia:
 Shri  D.  C.  Sharma:
 Shri  S.  R.  Damani:
 Shri  V.  Krishnameoorthi:
 Dr,  Ranen  Sen:
 Shri  Jyotirmoy  Basu:
 Shri  Yashpal  Singh:
 Shri  S.  C.  Samanta:
 Shri  R.  Barua:
 Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Meena:
 Shri  Heerji  Bhai:
 Shri  K.  Pradhani:
 Shri  Sarjoo  Pandey:
 Shri  K.  Lakkappa:

 Will  the  Minister  of  Fo0q  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Gevernment  have  de-
 cided  to  reduce  progressively  the
 imports  of  foodgrains  during  the  next
 few  years  with  a  view  to  secure  self-
 sufficiency  in  foodgrains  by  1971;

 (b)  if  so,  the  programme  of  _  re-
 duced  imports  worked  out  by  Gov-
 ernment  for  the  next  few  years;  and

 (e)  whether  Government  will  con-
 tinue  to  import  some  marginal  quan-
 tities  of  foodgrains  even  after  97]
 from  some  countries  in  the  course  of
 normal  trade?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasihib  Shinde):  (a)  No,  Sir.

 (b)  Assuming:  normal  monsoons  and
 ihe  fulfilment  of  production  targets
 contemplated  for  the  Fourth  Five  Year
 Plan,  import  requirementg  of  food-
 grains  during  the  years  968  to  97]
 are  likely  to  be  as  follows:—

 (Million  tonnes)

 Import  Requirements

 Year  For  current  For  building
 Consump-  up  buffer  Total

 tion  stock

 3966  vie}  Ba  fo}  8-0
 I969  5°70  ‘axe)  6:0
 7970  2७  0  are
 r97T  are)  I-0

 (c)  This  will  depend  on  the  pattern
 -of  trade  arrangements  with  the  coun-
 tries  concerned  at  the  relevant  time.

 Organic  Manure

 886.  Shri  Yajnik:  Will  the  Minister
 of  Foo@  ang  Agriculture  be  pleased
 to  state:

 (a)  whether  Government  are  aware
 of  the  sterling  value  of  the  organic
 manure  and  compost  made  of  all
 human  cattle  and  vegetable  waste;

 (b)  if  so,  whether  Government
 have  worked  out  any  programme  for
 the  collection  and  use  of  organic
 manure  that  is  wasted  in  the  country--
 side  at  present;  and

 (c)  if  not,  the  reasons  therefor?

 Yhe  Minister  of  State  in  the  Minis-
 try  of  Food.  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  Yes,  Sir.

 (b)  The  Government  have  already
 launched  schemes  gor  the  development
 and  utilisation  of  local  manurial  re-
 sources  in  rural  areas  for  compost
 production  which  are  being  imple-
 mented  as  State  Plan  schemes  jin  all
 the  States/Union  Territories.

 These  schemes  have  been  making.
 steady  progress  from  the  Second  Five
 Year  Plan  onwards.  As  against  the
 achievement  of  66.00  mftion  tons  of
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 rural  compost  production  by  the  end
 -ot  the  Second  Plan  (1960-61),  achieve-
 ment  by  the  end  of  the  Third  Plan
 (1965-66)  was  9.58  million  tonnes,

 “Target  for  the  Fourth  Plan  has  been
 ‘fixed  at  65.90  million  tonnes  of  rural
 compost  production  by  the  end  of
 970-7i.  Anticipated  achievement  for
 the  year  1966-67  is  33.42  million  ton-
 nes  and  the  ¢arget  for  the  year
 1967-68  is  4.88  million  tonnes.

 क
 (c)  Does  not  arise.

 Development  of  Kumarakom  35  2
 Tourist  Centre

 887.  Shri  K.  M.  Abraham:  Will  the
 Minister  of  Tourism  and  Civil  Avia-
 tion  be  pleased  to  state:

 (a)  whether  Government  have  re-
 ‘ceived  any  representation  from  Ku-
 marakom,  Kottayam  requesting  that
 Kumarakom  may  be  developed  as  a
 tourist  centre;  and

 (b)  if  so,  the  action  taken  in  the
 matter?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr,  Karan  Singh):  (a)  A
 suggestion  has  been  received’  to
 develop  Kumarakom  as  g  tourist  cen-
 ‘tre.

 (b)  In  view  of  the  limited  resource
 position  it  is  proposeq  to  _  provide
 tourist  facilities  at  Periyar  Wild  Life
 Sanctuary,  Vaikom  ang  at  Kottayam.
 As  such  there  is  mo  _  proposal  to
 ‘develop  Kumarakom  which  is  situat-

 ed  at  a  distance  of  50  miles  from
 Periyar  and  7  miles  from  Kottayam.

 Increase  in  Calcutta

 888.  Shri  Indrajit  Gupta:  Will  the
 Minister  of  Transport  and  Shipping
 lee  pleased  to  state:

 Port  Charges

 (a)  whether  it  is  a  fact  that  the
 recent  increase  in  Calcutta  port
 charges  will  fall  more  _  heavily  on
 imports  than  on  exports;  and

 (b)  if  so,  to  what  extent  this  is
 likely  to  put  up  internal  manufac-

 ‘turing  costs  and  ‘commodity  prices?

 The  Minister  of  Transport  and  Ship-
 ping  (Dr,  V.  K,  R.  V.  Rao):  (a)  and
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 (b).  The  recent  increases  in  Calcutta
 Port  charges  on  commodities  have
 been  imposed  entirely  on  imports  and,
 in  doing  so,  the  Port  Commissioners
 have  taken  into  account  the  cost  of
 the  services  performed  by  them  and
 what  the  different  items  of  traffic  can
 bear.  Port  charges  are  oniy  one  of
 the  many  factors  which  influence
 manufacturing  costs  or  the  sale  price
 of  gifferent  commodities.  They  qo  not
 constitute  a  significant  element  in  the
 cost  structure  of  most  commodities.
 So  far  as  foodgrains,  salt  and  petro-
 jJeum  are  concerned,  the  increases  in
 Port  charges  work  out  respectively  to
 Rs.  2.07,  .50  and  3.55  per  tonne.

 Price  of  Rice  in  States

 889,  Shri  Rane:  Will  the  Minister  of
 Food  and  Agriculture  be  pleased  to
 state:

 (a)  the  prices  of  rice  in  Fair
 Price  Shops  in  States  other’  than
 Madras;  and

 (b)  how  they  compare  with  the
 price  of  rice  at  one  rupee  per
 measure  in  Madras?

 The  Minister  of  State  in  the  Minfs-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  A  statement
 is  placed  on  the  Table  of  the  House.
 [Placed  in  Library.  See  No.  LT-

 445  /67}.
 (b)  They  are  all  higher  except  In

 Jammu  and  Kashmir,  where  they  are
 lower.

 Rice  Procurement  by  Food  Corpora-
 tion  of  India

 890,  Shri  K,  Suryanarayana:  Will
 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state:

 (a)  the  quantity  of  rice  of  various
 varieties  procured  by  the  Food  Cor-
 poration  of  India  from  the  various
 States;  and

 (b)  the  prices  paid  to  the  sup-
 pliers  and  prices  fixed  for  the
 consumers  for  the  different  varieties?

 The  Minister  of  State  iy  the  Mints-
 try  of  Food,  Agriculture,  Community
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 Development  and  Cooperation  (Shri  borne  by  the  Centre  and  the  State

 .
 |

 Annasahib  Shinde):  (a)  about  9:2
 lakh  tonnes  from  ist  November,  966
 to  30th  April,  1967.

 (b)  A  statement  showing  the  prices
 2*  which  the  Corporation  has  purchas-
 eq  different  varieties  of  rice  from  the
 various  States  is  placed  on  the  Table
 of  the  House.  [Placed  in  Library.
 See  No.  LT-446/67].  The  Corpora-
 tion  does  not  sell  rice  in  retail  to
 consumers.  The  retail  prices  are  fixed
 by  the  respective  State  Governments
 and  are  based  on  the  cost  of  rice
 received  from  all  sources  including
 internal  purchase.  It  is  difficult  to
 isolate  the  retail  prices  of  the  varie-
 ties  of  rice  purchased  by  the  Food
 Corporation  of  India.

 Grants  for  Reclamation  of  Unculti-
 -vated  Land

 891.  Shri  Randhir  Singh:  Will  the
 Minister  of  Foog  and  Agriculture  be
 pleased  to  state:

 (a).  whether  Government  propose
 to  enact  an  Agriculture  Act  on

 ‘U.K.  pattern  providing  special  grants
 Per  acre  to  farmers  for  reclamation
 of  uncultivated  land  in  order  to
 augment  food  production  in  the

 ‘country  and  give  special  incentive
 to  farmers;

 (b)  if  not,  the
 ‘and

 reasons  therefor;

 (c)  if  so,  from  which  date?

 The  Minister  of  State  भा  the  Minfs-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri

 Annasahib  Shinde):  (a)  No,  Sir.

 (b)  and  (c).  The  question  of  enact-
 ang  an  Agriculture  Act  on  U.K,  Pat-
 tern  for  providing  special  grants  to
 the  farmers  for  reclamation  of  unculti-
 vated  lands  has  not  been  examined.
 However,  Government  of  India  and

 State  Governments  are  already  pro-
 viding  assistance  for  the  reclamation
 ‘of  Governments  waste  lands  primarily
 for  the  resettlement  of  landless  agri-
 ‘cultural  labourers.  Under  this  scheme
 assistance  is  given  subject  to  a  maxi-
 mum  of  Rs.  300  per  acre  which  is
 460  (Ai)  LS—6.

 Governments  on  50°50  basis.  Besides,
 State  Governments  also  provide  as-
 sistance  for  the  terracing  and  recla-
 mation  of  land  where  subsidy  to  the
 extent  of  25—50  per  cent.  is  provided
 ang  the  remaining  amount  is  recover-
 ed  on  easy  terms  over  a  number  of
 years.  Further,  assistance  to  the
 farmers  for  land  reclamation  is  also
 available  from  the  Agricultural  Re-
 finance  Corporation.  Schemes  to  re-
 claim  and  develop  about  i°3  million
 acres  at  an  estimated  cost  of  Rs.  30
 crores  have  been  sanctioned,  The
 targets  of  Fourth  Five  Year  Plan  for
 land  reclamation  fixed  are  25  million
 acres  for  the  schemes  other  than  those
 financed  by  Agricultural  Refinance
 Corporation.

 Cattle  Slaughter  House

 892.  Shri  Randhir  Singh:  Will  the
 Minister  of  Food  and  AgTiculure  be
 pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 Cattle  Slaughter  House,  Essex
 Farms  (Private)  Ltd.  by  name,  is
 being  constructed  with  the  financial
 help  and  patronage  of  the  Central
 Government  at  l7th  Mile  G.T.  Road
 near  Delhi  State  border;

 (b)  whether  it  is  a  fact  that  Local
 Gram  Panchayats,  Block  Samiti,
 Zila  Parishad  and  the  Sub-Divi-
 sional  Administration  have  opposed
 the  establishment  of  this  slaughter
 house;

 (c)  whether  it  is  also  a  fact  that
 all  political  parties  and  social  and
 religious  organisationsehave  strongly
 opposed  this  on  the  plea  that  it
 injures  the  religious  sentiments  of
 the  local  population;  and

 (d)  if  so,  the  steps  which  Govern-
 ment  have  taken  to  annul  the
 establishment  of  this  slaughter
 house?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  to  (d).  There
 is  no  proposal  with  the  Government



 (a)  the  number  of  National  Parka
 which  are  in  the  country  and  their
 names  and  locations;

 (b)  the  criteria  for  declaring  in
 area  as  a  National  Park  and  the
 assistance  rendered  to  it  by  Govern-
 ment;  and

 pile pul
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 om.  Shri  Atam  Das:  Will  the  Min-
 ister  of  Tourism  and  Civil  Aviation
 be  pleased  to  state:

 (a)  whether  there  is  a  proposal  to
 construct  a  civil  aerodrome  at
 Gwalior  in  Madhya  Pradesh;  and

 (b)  if  so,  when  it  will  be  cons-
 tructed?

 (b),  There  is  no  proposal  to  construct
 a  clyil  aerodrome  at  Gwalior.



 The

 (c)  their  delivery  schedule?

 (b)  Nine  Avro-748  (HS-748)  Series

 (९)  The  delivery  scheduled  is  os

 (b)  the  number  of  Avro  jets
 (a)  No,  Sir.  tion  for  Avro  Jets  to  replace  Dakotas;

 ordered  and  at  what  retes;  and
 es  wuch  for  fin-

 the  Government

 (b)  Details  of  the  proposed  develop-
 ment  are  under  consideration.

 (c)  No,  Sir.
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 (a)  whether  the  construction  of  the
 Silchar-Manipur  road  has  been  com-
 pleted;  and

 (b)  if  not,  when  it  will  pe  complet-
 ed?

 The  Minister  of  Transport  and  Ship-
 ping  (Dr,  क  E.  EK.  प्र.  Rao);  (a)  A  road
 already  exists  from  Silchar  to  the
 river  Jiri  at  the  border  between
 Assam  and  Manipur.  Perhaps  hon’ble
 Member  ig  referring  to  the  portion  of
 the  New  Cachar  Road  (Jiri-Imphal)

 of  this  road  has  not  so  far  been  com-
 pleted.

 {b)  The  road  is  expected  to  be  com-
 pleted  in  ‘1970.

 Settlement  of  Landless  Agricultural
 Laboarers

 .  Shri  BH.  N,  Mukerjee:  Will  the
 Minister  of  Food  and  Agriculture  be
 Pleased  to  state:

 fa)  the  progress  made  so  far  in
 implementation  of  the  schemes  re-
 celveg  from  State  Governments  and
 Union  Territories  for  the  settlement  of
 Landless  Agricultural  Labourers;  and

 (b)  the  break-up  State-wise?

 my
 Minister  of  State  ty  the  Minks-

 ६4  किलर  s
 Food,  Agriculture,  Community

 and  ‘Shri Cooperation  (
 Ansesshih  Shinde):  (a)  Under  the
 Centrally  Scheme  of  Re-

 of  the  families  resettleg  under  the
 above  scheme  !s  as  follows:

 Ss.  No.  of  fami~
 No.  Stace

 t.  Andhra  Pradesh  3352
 z  Amam  ३०
 3.  Bihar  x  I4s775
 co  Gujarst  .  *  ‘$342,
 §.  Madras.  927
 6.  Mysore.  ४  t00
 be  Madhya  Pradesh  959
 8.  Kerala  ’  2000,
 9.  Orisse  ‘  360

 10.  Punjab,  ‘  2  .  41,926
 a  Mahatashtra  16,124
 t2.  Uttar  Pradesh  .  936
 eo  Tripura  4० 6

 96,527

 (a)  the  quota  of  grains  promised
 to  Bihar  for  the  months  of  March,
 April,  May,  967  by  the  Centre;

 (b)  the  actual  quota  delivered  to
 the  Btate;

 (c)  the  proportion  of  milo  and
 wheat  in  these  :

 (8)  the  proportion  of  milo  and
 wheat  in  the  grain  quota  given  to
 other  States;

 (e)  the  resson  for  the  shortfall  In
 the  promised quota  to  Bihar  and
 actually  delivered;

 @  the  reason  for

 pare!
 Bihar  i:  the  ratte:  ‘wt  malo
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 The  Minister  of  State  fa  the  Minis-

 Annamhib  shinde):  (a)  The  allot-
 Ments  made  to  Bihar  were—

 March  178,000  tonnes
 April  197,000:  tonnes
 May  225,000  tonnes

 (b)  The  quantities  despatched
 were—

 March  172,400  tonnes
 April  196,600  tonnes
 May  180,400  tonnes

 (Upto  20-5-I967)

 (c)  The  total  quantity  despatched

 (७)  if  nn  the  main  features  there

 programme  for  the  Fourth  Plan  period
 in  respect  of  National  Highways  and

 centrally

 Inte  Production  Target

 of  Jute  during  1967-68;

 (c)  The  minimum  sypport
 Ameo  Bottom  variety
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 ‘The  Minister  of  Transport  and  Ship-
 ping  (Dr,  द  K.  B.  द  Rao):  (a)  and
 (b).  The  crew  of  crane  vessals  under

 ‘Chief

 30th  March,  967  following  the  suspen-

 having  allegedly  asssaulteq  the

 ty

 905.  थी  १०  We  बाॉकपाल :  बयां
 लात  तथा  हथि  मंत्री  बहू  बताने की
 कृपा  करेंगे  कि  :

 (क)  ere  तीति  को  करियान्वित  करने
 में  राज्य  सरकारों  ह्वारा  दील  से  काम  लिये
 जाने के  सम्बन्ध  में  सरकार  क्‍या  कार्यवाही
 कर  रही  है;

 च)  उन  राज्यों  के  ताम  कया  हैं  जो
 केल्ीय  ना  तीति  का  श्नुसरण  नहीं  कर  रहे

 '

 (7)  क्या  यह  सच  है  कि  हरियाणा,
 पंजाब  तथा  राजस्थान  में  झनाज  के  मूल्यों
 में  बड़ी  प्रसमानता  है;  भौर

 सहकार  संत्रालय  में  रा्य-मंत्री  (eft
 अपनासाहइ॒धि  किसे) :  (क)  धौर  (ल).
 ere  नीति  प्रपने  खिभिन्र  पहलुओं  के  साथ
 राज़्यों के  मुख्य  भुृंज़ियों के  परामर्श  से  तैयार
 की  जाती  है  धौर  इस  भीसि  की  समय  समन
 पर  समीक्षा  की  जाती है  1  राज्य  शरकारें
 भरा  पने  राज्यों  की  स्थिति  के  संदर्भ  में  प्रपनी
 पूरी  बोब्यता  के  साथ  छत  नीतियों  को  कार्या-
 स्थित  करने की  कोशिश  कर  रही हैं  1

 (=)  धौर  (ण)-  दृरियाणा,  aera
 site  राजस्थान  राज्यों  में  कई  ererdt  के

 / वाद्य: भादों में, हुछ क्यों  दें  कुछ  फा  है  शो  खि  लिचिच
 on  च्््यों  कादि  Ecce.  cer  खज़ाईँ,
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 राजस्थान  में  केजीव  हथि  शार्ज

 906.  थी  प०  ला०  wea:  क्या
 प्ात  तथा  कृषि  मंत्री  यह  बताने  फी  कृपा
 करेंगे  कि  :

 (क)  यह  सच  है  कि  सरकार  द्वारा
 राजस्थान  में  संचालित  केम्ीय  कृषि  फार्म
 चिरकाल से  घाटे  पर  चल  रहा है  ;  भौर

 (ख)  बद  हां,  तो  इस  फार्म  की  स्थापना
 के  झब  तक  किन  वर्षों  में  लाभ  रहा  है  भौर
 किन  किन  में  हानि  हुईं  है  ?

 ere,  कृषि,  साभुदाथिक्त  थिकाल  तथा
 सहकार  मंत्रालय  में  राज्य-मंत्री  (लौ
 अलासाहिद  किल्वे):  भौर  (क)  «®  :  केवल
 i965-66  में  सूरतथढ़  फार्म  &  मनन  हानि

 चा  धत्वविक हाति  दिलाई  है।  i950-s9
 ज्लौर  i960-6:  में  फार्म  ने  मूल  लाभ  तथा
 ध्रत्यकिक लाभ  दिलाया  ।  शेष  बचों  में  फार्म

 मे  मूल  हानि  तथा  घत्यधिक लाभ  दिखाया

 शओीफकामेर  (राजस्थान)  में  ऊंट  पालन
 केमा

 $07.  @  Yo  We  STENT:  क्‍या
 ere  तथा  क््चि  1. ह  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  अंठों की  ee  को  सुधारने
 के  लिये  जनुरंधान  करते  के  हेतु  बीफामेर
 (राजस्थान)  में  कोई  डंड  पालन  केन  स्वाप्ति

 किया  कया  है;  ae

 ageeg w  मैर  ant  .  eg  फिल
 इक  पर  -  राशि  ee 7"

 ६. अ  1...  tra tae
 ae

 z  है?-
 és  ््क्क  ख्  है Sa  fae  wt  |. | ह  *  (8)  3

 (ल)  i-9-i959  को  कार्य  शुरू
 किया  गया  i-9-959  से  ‘31-865
 तक  के  6  वर्षों  के  लिये  स्वीकार  की  गईं  धन
 राशि  तिस्न  प्रकार  है:

 राज्य  सरकार  का  हिस्सा--7,  02,020  क्पए
 भारतीय  कृषि  भनुसंधान  परिषद्‌  का  हिस्सा-
 415,030  रुपए  ॥

 उसके  पश्चात्‌  योजना  समाप्त  हो  गई  ।

 भारतीय  कृषि  धनुस बान  परिषद्‌  के
 हिस्से  के  रूप  में  2,32,800  पये  राज्य
 सरकार  को  भेज  दिये  गये  ।

 विदेशी  पर्यटक

 908.  थी to  we  wre:  eT
 पर्यटन  तथा  असेनिक हवन  मंत्री  यह  बताने
 की  कृपा  करेंगे  कि  :

 (क)  1  जनबरी,  i9678%  30  मार्च
 96758  विदेशों  &  जावे  ह... ,  की

 कितनी  हंख्या है;  भौर

 $  30  बाच,  २७७7  तक  री  बरतें
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 भारत  भाने  वाले  विदेशी  यात्रियों  की

 संख्या  निम्न  प्रकार  से  थी  :-
 .

 अवधि  यात्रियों  की

 संख्या

 जनवरी-  दिसम्बर  964  156,673

 जनवरी-दिसम्बर  965  147,900

 जनवरी-दिसम्बर  966  «०  59,603

 जनवरी-मार्च  967  40,800

 (अ्रनं  तिम

 रूपसे)

 योग  504,976

 (ख)  उपरोक्त  अवधि  के  दौरान

 पर्यटन  द्वारा  उपार्जित  विदेशी  मुद्रा  का

 ग्रन्तिम  रूप  से  लगाया  गया  अनुमान
 निम्न  प्रकार  से  है

 अवधि  ग्राय  (करोड़
 रुपयों  में  )

 जनवरी-दिसम्बर  964  23.00

 जनवरी-दिसम्बर  965  2.59

 जनवरी-दिसम्बर  966  उपलब्ध

 जनवरी-मार्च  967  नहीं

 Central  Inland  Water  Transport
 Corporation

 909.  Shrimati  Jyotsna  Chanda:
 Shri  Y.  A.  Parsad:
 Dr.  Ranen  Sen:
 Shri  Hem  Barua:
 Shri  Nath  Pai:
 Shri  Surendra  Nath  Dwivedy:

 Will  the  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Céntral  Inland  Water  Transport

 MAY  30,  967  Written  Answers  7०4

 Corporation  has  been  set  up  to  take
 over  the  assets  of  the  River  Steam.
 Navigation  Co.  Ltd;

 (b)  if  so,  the  authorised  capital  of.
 the  Corporation  and  liabilities  and
 assets  of  the  River  Steam  Navigation.
 Co.  Ltd.,  being  taken  over;  and

 (c)  the  number  of  employees  of
 the  Corporation  and  number  of  em-
 ployees  of  the  River  Steam  Naviga--
 tion  Co.,  Ltd.  being  taken  over?

 The  Minister  of  Transport  and.
 Shipping  (Dr.  V.  K.  R.  V.  Rao):  (a)
 Yes;  Sir.

 (b)  The  authorised  capital  of  the
 Central  Inland  Water  Transport  Cor--
 poration  is  Rs  4  crores  divided  into
 40,000  shares  of  Rs.  000  each.  The:
 liabilities  of  the  Rivers  Steam  Navi-
 gation  Company  expected  to  be  taken
 over  aggregate  to  Rs.  7.72  crores  in--
 clusive  of  interest  upto  3I-3-967  while
 the  assets  expected  to  be  taken  over
 are  expected  to  be  Rs.  4  crores.

 (c)  Out  of  a  total  of  about  7500  em-
 ployees  of  the  Rivers  Steam  Naviga-
 tion  Company,  it  is  expected  that
 about  5000  employees  would  be  taken
 over  by  the  Central  Inland  Water-
 Transport.

 Exploratory  Tube-wells  Organisatiom
 in  Andhra  Pradesh

 910.  Shri  M.  S.  Murti:  Will  the
 Minister  of  Food  and  Agriculture  be:
 Pleased  to  state:

 (a)  whether  any  tubewells  have:
 been  sunk  by  the  Exploratory  Tube-
 wells  Organisation  in  Andhra  Pra--
 desh;  and

 (b)  if  so,  the  number  of  wells:
 sunk  so  far  and  the  number  of  wells:
 that  proved  successful?

 The  Minister  og  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shr¥
 Annasahib  Shinde):  (a)  and  (b).  Im
 the  course  of  groundwater  exploration
 in  Andhra  Pradesh,  the  Exploratory
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 Tubewells  Organisation  drilled  5  ex-
 ploratory  bores  of  which  only  li
 yielded  satisfactory  discharge  of
 water.

 Air  Service  to  Baroda

 9ll.  Shri  Manibhai  J.  Patel:  Will  the
 Minister  of  Tourism  and  Civil  Avia-
 tion  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  air
 flights  to  Baroda  have  been  sus-
 pended;

 (b)  if  so,  the  reasons  therefor  and
 when  the  flights  will  be  resumed;

 (c)  whether  the  Air  ©  strip  of
 Baroda  is  not  in  working  order;  and

 (d)  if  so,  the  action  taken  in  the
 matter?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  Yes
 Sir.

 (b)  to  (d).  The  airstrip  at  Baroda
 has  become  unserviceable  for  opera-
 tions.  Estimates  for  improving  the
 runway  have  been  been  sanctioned
 and  the  work  awardeg  this  month.  The
 work  is  expected  to  be  completed  in
 about  8  months  time.  The  question
 of  resumption  of  air  services  through
 Baroda  will)  be  examined  as  goOn  as
 the  work  js  completed.

 Area  under  Sugarcane  Cultivation

 9i2.  Shri  Nitiraj  Singh  Chaudhary:
 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  area  under  sugarcane  culti-
 vation,  State-wise,  during  the  years
 1965-66,  1966-67  and  1967-68;

 (b)  the  sugar  production,  State-
 wise,  during  1965-66  and  1966-67,
 and

 (c)  the  quantity  of  sugar  likely  to
 be  produced  during  1967-68,
 State-wise?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasihib  Shinde):  (a)  and  (b).  The
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 Tequired  information  for  1965-66  and
 1966-67  is  given  below.  Estimates  of
 area  under  sugarcane  during  1967-68
 are  not  yet  available:

 Area  under  ‘Total  produc-
 State  sugarcane  _  tion  of  sugar

 (000?  acres)  (000’  tonnes):

 I965-  I966-I965-  I966--
 66  67  66  67  (up:

 (2nd  to
 East)  15-5-67),

 U.P.  3660  3059  737०0  774
 Bihar  420  368  37I  2I0
 Punjab  887  887  759  85
 Assam,  1  74  75  9  6
 W.  Bengal  97  8I  I3
 Orissa  m5  29  II  9
 Ms  Bs  1  I69  755  36  7.
 Rajasthan  I40  779  8  8
 Maharashtra  387  370  764  620°
 Gujarat.  .  87  78  55  40
 Andhra  295  2II  294  746
 Madras  2I3  I24  228  =  I59:
 Mysore  I90  783  745  78
 Kerala.  23  2  23  8
 Pondicherry  5  Not  I2  7

 available

 (c)  It  is  too  early  to  give  any  esti-.
 mate  of  production  of  sugar  during:
 1967-68.

 Relief  to  Famine  Areas  in  Bihar  and
 U.P.

 913.  Shri  P.  Parthasarathy:
 Shri  है.  0.  Reddy:

 Will  the  Minister  “of  Food  and  Agri--
 culture  be  pleased  to  state:

 (a)  the  foreign  countries  which
 have  extended  sympathy  and  help  to
 give  relief  to  the  famine  affected
 areas  in  Bihar  and  U.P.;  and

 (b)  if  so,  the  total  assistance  re-
 ceived  in  rupee  value  from  abroad?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasahib  Shinde):  (a)  and  (b),  A.
 statement  jg  laid  on  the  Table  of  the
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 कार

 and  4,000  tonnes  in  April.  For,  May,
 10,400  tonnes  of  wheat  has  bean  allov-
 ted  and  the  despatches  are  in  progress.

 fax  (बोर)  करने  बाली  महौतें

 920.  श्यो  सिद्धेशवर  wer
 की  धि  रंजन  :

 क्या  wre  तथा  कृषि  मंत्री  यह  बताने
 को  कृपा  करेंगे  कि  :

 (क)  पहाड़ी  क्षेत्रों  में  नलकूप  लोदने
 के  लिये  राज्यवार  कितनी  मशीनें  प्रयोग
 में  लाई  जाती  है;

 (छू)  गत  छः: महीनों  में  बिहार के
 अकालब्स्त  लेत  तथा  उत्तर  प्रदेश  के
 सूखा-ग्रस्त  क्षेत्रों  के  लिये  ऐसी  कितनी
 मक्ीनें  प्राप्त  की  गई  ;  धोर

 (ग)  इस  अवधि में  एसी  कितनी
 का  आयात  किया  गया  ?  '

 wre,  कृषि,  सामुदायिक  विकात  तथा
 सहकार  मंत्रालय  में  राज्य-संधी  (लो
 झन्नासाहिय  शिन्दे)  :(क)  से  (ग).  उपलब्ध
 जातकारी  का  एक  विवरण  सभा  पटल
 पर  रख  दिया  गया  है  +  [पृस्तकालथ  में
 रखा  जाया ।  वेखिये  संक््या  LT-  448/67)

 Price  of  Milk  in  ‘Dethy
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 neer  Karnal  hes  been  raised  from
 Rs,  73,00  per  quintal  to  Rs.  77.00  per
 quintal  w.ef,  April  30,  1967.

 दिल्‍ली  में  एयर  इंशिया  के  लालकों  के  लिये
 निधास  स्थान

 922.  शी  हरदयाल  देवगुण  :  क्‍या
 पर्यटन  तथा  लसेमिक  उद्ययन  मंत्री  यह
 बताने  की  कृपा  करेंगे  कि:

 (क)  क्या  यह  सच  है  कि  एयर  इंडिया
 इंटरनेशनल के  चालकों  के  लिये  बिल्ली के के
 एक  गैर-सरकारी  होटल  में  निवास  की
 व्यवस्था  की  गई  है;

 (ल्ष)  यदि  हां,  तो  होटल  वालों  को
 प्रति  व्यक्ति  कितना  खच  दिया  जाता
 है;  शौर

 (ग)  इन  बालकों  के  लिये  सरकारी
 होटलों  में  निवास  की  व्यवस्था  ते  करने
 के  क्‍या  कारण  हैं?

 बर्षडन  तथा  झप्तेनिक  उड्डयत  बंती  (ato
 we  fox)  :  (क)  से  (ग).  एयर  इंडिया
 की  झपने  विसान-कार्मिकों  के  लिये
 दिल्‍ली  में  नियमित  रूप  से  किसों  होटल
 में  निबास-व्यवस्था  करने  की  प्रावश्यकता
 नहीं  होती,  क्योंकि  दिल्ली  विमान-कामिकों

 के  लिये  परिवर्तन  हान  नहीं  है।  यदा  कदा,
 जब  कियान-कामिकों  के  लिये  दिल्‍ली  में  निवासन
 व्यवस्था  करना  प्रावश्यक  हो  जाता  हैं,
 तो  उबकी  निवास-व्यवस्था  सरकारी  होटलों
 में  कर  दी  जाती  है।

 ba

 opens,  Tourist  Cantes at.  ip  view
 Of  ity  yistoriog]  interest;

 (0)  if  not,  the  reesoeis  therefor?
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 gas. श्री  अन्तिका  प्रसाद  :  क्या  बरिवहन
 रथा  गौबहुन  मंत्री  यह  बताने  की  कृपा  करेंगे
 ह,  पटनों  झौर  बनारस  के  बीच  बक्सर  मेँ
 धुल  बनाने  की  योजना  में  क्‍या  प्रगति हुई  है  ?

 परिषहृत  तथा  गसौबहन  मंत्री
 (डा०  fo  Ro  झार०  Who  राब) :
 अक्सर  में  गंगा  नदी  पर  पुल  निर्माण
 की  योजना  से  संबंधित  प्रगति  उत्तर  प्रदेश
 झौर  बिहार में  यंगा  नदी  के  कुछ  न्य  स्थानों
 सभा  भाजोपुर,  मिर्जापुर,  फहकाबाद,  रावती,
 इर,  पटना  शौर  सकरीगलोभाट  करें  बुलों
 की  योजताझो ंके  अ्रध्ययतों को  प्रगति  से
 अंबड़  है।  इन  |  पलों  के  निर्माण  का  दायित्व
 शुस्यत:  संबद्ध  राज्य  सरकारों  का  है  क्योंकि

 ये  पुत  राज्य-मार्गों  पर  पड़ते  हैं।  इतमें  पार-
 ध्परिक  प्राथमिकता  का  निश्चय  करने  भौर
 संबद्ध  राज्यों  की  चतुर्थ  योजनाभों  में  शामिल
 करने  से  लिये  उनके  चुनाव  को  सुविधा
 के  लिये  एक  भ्राधिक  शक्‍यता  प्रध्ययनल  किया
 जा  रहा  है  शौर  बक्सर  पर  प्रस्तावित  पुर
 सहित  उनके  बारे  में  झन्तिम  निर्णय  इस  प्रध्यवन

 के  पूर्ण हो  जाने  पर  ही  लिया  जा  सकेगा

 Will  the  Minister  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  the  quantity  of  fertilisers  actual-
 ly  supplied  to  Orissa  during  1966-67;

 (b)  whether  there  is  any  proposal
 to  increase  the  quota  during  ‘1987-68;
 and

 (c)  if  so,  the  details  thereof?

 upto
 12-5-1987  against  the  allotment  are
 Mentioned  below:

 Serra  aantit Kind  of  fertiliser
 y

 Supplied for  1966-67  till  I2-5-67

 Sulphate  of  Ammonia  22445,  33.445
 Urea.  ‘i  5284  4502
 CAN.  .  26,449  24,630
 Amm.  Phosphate  ,  112,000  11447
 Di  Amm.  Phos.  13167  12,847,

 Total  terms
 Nitrogen  17,753,  16,649

 (७)  Ha  regard  to  the  different
 pesesdion,  eects  the  availebi-
 lity  of  ६... ... ज  exchange  for  imports



 Tonnes
 Sulphate  of  Ammonia  I3,4.28
 Urea  74507
 Di  Am.  Phos.  3,774

 To‘al  in  terms  of  Nitroegn  9462
 The  balance

 —
 of  16,288

 tonnes  of  Nitrogen  be  allotted

 viz.  July  to  September,  October-De.
 cember,  97  and  January-March,
 1968,
 Farm  Output  in  Orissa  and  Rajasthan

 ‘27.  Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Moona:
 Shri  EK.  Pradhani:
 Shri  Heerji  Bhai:

 Will  the  Minister  of  Food  ang  ह,
 oulture  be  pleased  to  state:

 Development  and  Cooperttien  (Shri
 Annasshib  hinds):  (a)  and  (b), मे Yeu.  Details  are  given  below:

 Orisse  Rajasthan
 (Rs.  in  Iekhs)

 Fertilizer  marketing  39°69  9  76777
 Traccavi  loan  for  ferti-

 en  00°00  66°53
 Pesticides  40°00  33°00
 Seeds  .  fo-  7७

 Tort.  25367  347  96

 928. क्री  पामचमा  बीरप्या :  क्‍या
 ere  तथा  कृषि  मंत्री  !  नवम्बर,  966  के
 सारांकित  दकन  संध्या  7  के  उत्तर  के  संदंध

 मैं  यह  बताने की  कृपा  करगे कि  कृषि,  सामु-
 दामिक  विकास  तथा  सहकार  विभागों  का
 एकीकरण  करने  के  बारे  में  केन्द्रीय  सरकार
 के  सुझाव  को  कार्यान्वित करने  के  संबंध  में
 इस  बीच  बौर  क्या  प्रगति  हुईं  है  ?

 ‘wr,  कृषि,  साभुवाधिक  काल  तथा

 सहुक्ार  संत्रालभ  में  राज्य  मंत्री  (श्री  ow
 साहिब  जित्वे)  ्ण्क  विवरण  जिसमें  कुछ  राब्यों
 से  ब्राप्त हुई  जानकारी  दी  गई  है,  सभा  की  मेज
 पर  रख  दो  गयी  है  [वुस्तकालय  में  रला
 गया  ।  देखिये  संख्या  [.[-&«9/67]

 बीबर  (मंसूर)  में  हवाई  चड्डा

 929.  भी  राजचला  थीरण्या  :  क्‍या
 पर्यटन  तथा  अ्सेनिक  उदम्डुबल  मंत्री यह  बताने
 की  कपा  करेंगे कि  :

 (क)  क्या  चौथी  पंचवर्षीय  योजना

 के  अन्तर्गत  लोगों  को  सुविधा प्रदान  करने  के
 लिये  मसूर  राज्य  में  बीदर  के  स्थान  पर  एक
 हुबाई  भ्रड्डा  बताने  का  प्रस्ताव  है  ;  भौर

 (@)  यदि  नहीं,  तो  इसके  क्या  कारण
 हैं?

 पर्यटन  तथा  बलैगिक  चद्टबन मंत्री  (छान
 कर्ण  |... | ह  (क)  भौर  (ल).  बीदर में  (जिसे
 जामंतौर  पर  विदार  बोलते  हैं  )  पहले  से

 शका  ert  weer  है  ।
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 wt  की  उपण  के  निचे  भेतुर  को  EY

 930  at  cas  बीरप्पा  :  क्या
 ere  तथा  कृषि  मंत्री  यह  बताने  की  कृपा
 करगे  कि  :

 (क)  कया  वर्ष  l965—66  के  दौरान
 खेती  को  उपज  बढ़ाने  के  लिए  मैसूर  सरकार
 से  केन्द्र  से  अनुदान  मंजूर  करते  का  पनुरोध
 किया था  ;

 (ख)  यदि  हां,  तो  उसका  क्‍या  परिणाम
 मिकला;  झर

 (ग)  इन  झलदानों  का  उपयोग  किस
 प्रयोजनों  के  लिए  किया  गया  ?

 wre,  कृषि,  सामुदायिक  विकास  तथा
 शहकार  मंत्रालय  में  राज्य  संत्री  (ली  oe
 साहिब  शिम्दे):  (क)से  (१).  तीसरी  पंचवर्षीय
 योजना  के  झन्तगत  i95-66  में  मैसूर
 सरकार  को  कृषि  उत्पादन  के  लिये  848.  95
 का  रुपये  की  सहायता  दी  गई  थी  |  जिन
 डयोजनों  के  लिए  सहायता  दी  गई  थी  के
 ऋण  व  झनुदान  के  लिये  प्यक-पथक  निम्त
 अकार  हैं  —

 ऋण  अनुदान

 (लाख  ्पयों  में)
 l.  fe  उत्पादन
 (इसमें भूमि  विकास

 भी  शामिस है)  |  36.81  67.  57
 2.  भबु  सिंचाई  602, 35  29.09
 3.  पक्ु  पालन  तथा

 ढेरी  19.35  28.69
 rs  बन  9.63  5.50

 ह.  भूमि संरक्षण  30.9  9.977

 698.33  (50,  62

 इसमें  ag  नियतन  भी  शामिल  है  जिसकै
 लिए  राज्य  सरकार  ते  लघु  सिंचाई  योजनाधों
 के  लिए  भ्रतिरिक्‍त  मांग  की  थी

 केन्द्रीय  सरकार  के  गोदा्ों  में  भ्रमाज  की
 क्षति

 93i.  थ्भी  रामचन्द्र  वीरप्पा  :  क्‍या
 ere  तथा  कृषि  मंत्री  यह  बताते  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  पिछले  दो
 वर्षों  में  अन्ध  प्रदेश,  मंसूर  तथा  महाराष्ट्र
 में  केंद्रीय  सरकार  के  बोवामों  में  बड़ी

 मात्रा  में  ग्रनाज  की  क्षति  हुई  ;

 (ख)  इस  क्षति  के  क्‍या  कारण  थे
 पौर  इस  प्रकार  कितने  मूल्य  के  ग्रनाज  को
 क्षति हुई हुई  ;  शर

 (ग)  क्या  इस  क्षति  के  लिए  जिम्मेदार
 व्यक्तियों के  बिधड़  कोई  कार्यबाहों  की  गई
 है?

 ere,  कृषि,  सामुदायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  मंत्रों  (थी  झन्ना-
 साहिब  शिन्‍्दे  a  (क)  जी  नहीं,  महाराष्ट्र  राज्य
 में  केकीय  सरकार  के  गोदामों  में  केवल  8.  8
 मीटरी टन  बयानों  की  मात्रा #  तित्रस्त  हुई  थी  #
 ांघ  प्रदेश  भौर  मैसूर  में  केनदीय  सरकार
 के  गोदाम  i-a-965  से  भारतीय  are
 निगम के  हवाले  किये  गये  थे  ।

 ु)  गोदामों  में  यह  हानि  भाटी  के

 नालों  के  हसकने  के  कारण  हुई  थी  कुल
 8.8  भौटरी  टन  में  से  3.6  मीटरी  टन

 निपटा  दिये  गये  हैं  |  इस  मात्रा  पर  986 .  20

 रुपये  नुकसान हुआ  है  शेष  माता पर  कितना
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 झतः  उपर्युक्त  हानि  के  लिये  किसी  व्यक्ति

 को  उत्तरदायी  नहीं  ठहराया  गया  1

 Subsidy  to  bring  dewn  price  of  Rice
 in  Staies

 982.  Shri  Mohsin:
 Shri  K.  M.  Abraham:
 Shri  Sradhakar  Supakar:
 Shri  N.  BR.  Laskar:
 Shri  Ramachaséra  Veerappa:
 Shri  Namblar:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  some
 “States  have  asked  for  subsidy  from
 the  Centre  to  bring  down  the  price

 -of  rice;
 4b)  if  so,  the  States  which  have

 vaskeg  for  such  g  subsidy;  and

 (९)  the  reaction  of  Government
 thereto?

 The  Minister  of  State  in  the  Minis-
 try  of  Food,  Agriculture,  Community

 ‘Development  and  Cooperation  (Shri
 -Annasahib  Shinde):  (a)  No,  Sir.

 (b)  and  (९),  Do  not  arise.

 g
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 tion  Commission  did  not  revelved  any
 complaint  that  elections  were  not  held
 in  a  peaceful  way.

 (b)  No  auch  information  ५  available.

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Joint  Farming  Pilot
 Schemes  are  proposed  to  be  organised

 Rajasthan  during

 (b)  whether  there  ls  any  proposal

 bd eae
 the  queta:  during  1087-68;

 (९)  if  so,  the  details  thereof?
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 the  quantity  actually  supplied  till
 2-5-i967  aguinst  the  allotments  are
 a3  mentioned  below:

 (Figures  in  tonnes)

 BS Oa
 ey 1066-67,  till  125.67,

 Sulphate  of  Ammonia  37338,  उनण०
 Urea.  4,989  2435
 CAN...  «-  28,643  26,884.
 Amm.Phosphate  5/000  $1,000.
 DiAm.  Phosphate  6s21  6st
 Sul,  of  Potash  Ico  96
 ‘Total  in  terms  of

 Nitrogen  18,520  ©  15,571

 (b)  Having  regard  to  the  different
 production  programmes,  the  availabi-
 lity  of  foreign  exchange  for  imports
 and  estimated  indigenous  production
 and  the  roquirements  assesed  for
 1967-68,  the  likely  allotment  for  हघत85-.
 than  would  be  of  the  order  of  28.60
 tonnes  in  terms  of  Nitrogen  during
 1967-68,

 (९)  Allotments  of  nitrogenous  fertl-
 lisers  are  made  from  the  Centra)  Gov-
 emment  on  quarterly  basis.  The  fol-
 lowing  quantities  of  nitrogenous  fer-
 tilisers  have  so  far  been  allotted  for
 the  first  quarter  viz.  April—June  :

 (Tonnes)

 Sulphate  of  Ammonia  14,286
 Urea.  6.533
 CAN.  4463
 Amm.  Phosphate  .  .  4875

 Total  in  terms  of
 Nit.  मे  7855

 The  balance  quantity  of  20,308
 tonnes  Nitrogen

 hey  Re  apr  = favour  of  Rajasthan  State  in  aul
 sequent  three  quarters  viz.  July  to

 ,  October  to  December  67
 aod  Jenuary—March  968

 480  (Ai)  LS—7.
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 Development  cf  Horticultare  in
 Rajasthan

 936,  Shri  Ramachandra  Ulaka:
 Shri  Dhuleshwar  Meena:
 Shri  K.  Pradbani:
 Shri  Heer#i  Bhai:

 ‘Will  the  Minister  of  Food  and  Agri
 culture  be  pleased  to  state  the
 amount  proposed  to  be  given  to
 Rajasthan  Government  for  the  deve-
 lopment  of  horticulture  jn  the  State
 during  1967-687

 The  Minister  of  State  in  the  Mink-

 that  the  Rajasthan  Government  are
 envisaging  an  outlay  of  Rs.  7.62  lakhs
 for  the  development  of  horticulture  in
 I967-68.  But  we  do  not  have  definite
 information  yet.

 The  Central  financial  assistance  is
 not  sanctioned  or  released  for  jndl-
 vidual  schemes;  but  only  for  broad
 heads  of  development.  AS  such  it  is  not
 porsible  to  give  the  figuTes  of  central
 assistance  intendeq  exclusively  for
 horticultural  schemes.

 Development  of  Sugarcane  Cultivation
 fn  Rajasthan

 37,  Bhri  Dhvweshwar  Meenz:
 Shri  Ramachandra  Ulaka:
 Shri  Heerj!  Bhat:
 Shri  K,  Pradhas!:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  whether  Government  have
 given  any  financial  assistance  ta
 Rajasthan  for  the  development  of
 sugarcane  cultivation  in  that  Stale
 during  1968-67;

 (०)  if  so,  the  details  thereof;

 (ec)  the  total  acreage  brought  un-
 der  sugarcane  cultivation  in  that
 State  during  the  above  period;  and

 a)  the  total  production  of  sugar-
 cone  in  that  State  during  the  above
 period?



 Shinde):  (a)  Yes,  Sir.

 (b)  Sugarcane  development  schemes
 of  States  are  included  under  the  head
 “Agricultural  Production”  for  which
 Central  assistance  of  Rs.  9.77  lakhs
 (Loans—4.98  lakhs  and  Grants—
 Rs.  86.9  lakhs)  was  sanctioned  to  the
 State  Government  of  Rajtsthan  dur-
 ing  1966-67.

 (९)  According  to  All-India  second
 estimate  of  sugarcane  1966-67,  the
 total  area  under  sugarcane  in  सिवन
 than  during  1986-67  was  placed  at
 48.1  thousand  hectares.  The  final
 figure  of  the  area  will  be  available  in
 June-July  1987,

 (d)  The  production  of  sugarcane  (in
 terms  of  gur)  is  expected  to  be  sili-
 ghtly  more  than  73,000  tons,

 Youth  Hostels  in  Enjasthan  and  Orissa
 938.  Shri  Dhuleshwar  Meena:

 Shri  Ramachandra  Uiaka:
 Shri  Heerji  Bhai:
 Shri  K.  Pradhant:

 Will  the  Minister  of  Tourism  and
 इच्छी  Aviation  be  pleased  to  state:

 (a)  the  amount  actually  allotted
 to  Rajasthan  and  Orissa  States  for
 the  construction  @t  Youth  Hostels
 during  1966-67;

 (b)  the  places  where  such  hostels
 have  been  constructed  during  the
 above  period;  and

 (c)  the  amount  proposed  to  be
 given  to  these  Statee  during  1967-68
 for  the  purpose?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)
 The  Central  Government  did  not  give
 any  subsidy  to  the  Government  of
 Rajasthan  for  construction  of  Youth
 Hotels  during  1968-67.

 (5)  No  subsidies  were  given  for
 construction  of  Youth  Hostels  at  any
 other  place  during  the  same  period.
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 (९)  The  subject  Youth  Hostels  has
 been  transferred  to  the  Ministry  of
 Tourism  and  Civil  Aviation  only  re.
 cently,  and  therefore  no  provision  hap
 been  made  for  this  item  in  the  cur-
 rent  year’s  budget  of  the  Department
 of  Tourism.  The  programme  for
 construction  of  Youth  Hostels  and  the
 pattern  of  financing  their  construction
 are  under  active  consideration.

 Will  the  Minister  of  Food  and  Agri-
 culttre  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No.  476  on  the  4th  April,  967  and
 state:

 (a)  whether  any  fresh  decision  has
 since  been  taken  on  the  recommenda-
 tlons  made  by  the  Dentwala  Commit-
 tec:  and

 (b)  if  so,  the  nature  thereof?
 The  Minister  of  State  in  the  Minis-

 try  of  Food,  Agriculture,  Community
 Development  and  Cooperation  (Shri
 Annasuhib  Shinde):  (a)  No.

 (b)  Does  not  arise.

 Graving  dock  Project  at  Visakha-
 patnam

 940.  Shri  Dhuleshwar  Meen3:
 Shri  Ramachundra  Ulaka:
 Shri  Heerji  Bhal:
 Shri  K.  Pradhani:

 Will  the  Minister  of  Tramspert  and
 Shipping  be  pleased  to  refer  to
 the  reply  given  to  Unstarred  Question
 No.  479  on  the  4th  April,  7  and
 state:

 (a)  whether  the  report  from  the
 Japanese  consultants  on  the  Graving
 Dock  Project  at  Visakhapatnam  hes

 —_
 been  examined  by  Government;

 (b)  if  20,  the  results  thereof?
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 The  Minister  of  Transpor;  ang  Ship-

 Meg  (07.  द  हैं.  RK  V,  Rao):  (a)  and
 tb).  The  report  is  shill  under  consi-
 @eration  of  the  Government.

 gee  में  खाद  का  उत्पादन

 o4i-  थी  भहाराण  सिंह  भारती  :
 बयाँ  खाद  तथा  कृषि  यंत्री  यह  बताने  की
 कृपा  करेंगे  कि  :

 (क)  झोला  (दिल्‍ली)  में  धति  ब्य
 कितना  ाद  तैयरा  किया  जाता  है  ;

 (@)  किसाभों  को  किस  दर  पर  चा
 किस  प्रकार  बचा  जाता  है  ;

 (ग)  क्या  मह  बाद  दिल्‍लो  के  अ्रतिरिश्त
 धन्य  पड़ौसी  राज्यों  की  भी  दिया  जाता
 शोर  यदि  gi,  तो  किन  शर्तों  पर;  घोर

 (3)  पिछले  वर्ष  में  उक्त  बाद  का
 कितना  प्रतिशत  घास  के  मंदानों  के  लिये
 प्रयोग  किया  गया  ?

 शाद,  कृषि,  सामुदायिक  'चिकास  तथा
 सहुकार  मंत्रालय में  राज्य  मंत्री  शी  AT

 साहिब  शिने  ry  (क])  प्रोदचत में  7तिव्ष  लगचबन
 36,000  टन  ाद  बैनार  किया  जाता
 है  d

 खि)  झोबता  को  छाव  सरकारों  ट्रकों
 हारा  निम्तलिखित  दरों  पर  सप्लाई  की
 जाती  है

 aft  एक  पये

 5  मोल  खो  दूरी  के  स्वगत  ‘15.  00
 isttastgt  amie  =  20.00
 25  मीज  को  वूरो  के  प्रन्तांत  25,  00
 25  मौल  की  टूरो  से  कपर  30.00

 ब्रामीभ  क्षेत्रों  में  35.  00

 प्रपता  w  eer  करते  बाले  कृषकों
 को  3  दपए  प्रति  इक  (जिसका  भार  3  हन
 तक  हो)  के  हिसाब  से  छाद  दिया  जाता
 है  i

 सम्भरण  के  लिये  प्रार्थना  पन्न  ब्ाप्त
 किये  जाते  हैं  शिनके  साथ  बाद  की  पूरी  कीमत
 झप्रिम  रुप  से  प्राप्त  की  जाती  है  ।  सम्त
 प्रार्थता  पत्नों  को  तरतीन  वार  रिकाई  जिया
 जाता  है  भौर  उसी  ढंग  से  खाद  सप्लाई  ॥ ह  था
 जाता है  i

 (ग)  जी  हां  ।  झास-पास  वाले  राज्यों
 को  भी  दिल्ली  संघ  क्षेत्र  की  शर्तों  पर  ही
 खाद  सप्लाई  की  जाती  है  t

 (3)  घास  के  मंदानों  में  प्रयंग  हंसे
 बाल  दाद  के  विपय  पे  कोई  स्काई 1 हूँ
 रखा  जांता  ।

 Mangalore  Fort  Project

 42.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  Transport  ang  Shipping
 be  pleased  to  state:

 (ay  whether  the  technical  report.
 from  the  National  Mineral  Develop-
 ment  Corporation  for  seeking  final
 clearance  of  the  Central  Government
 for  the  Re.  28  crore  Mangalore  Port
 Project  has  been  received;

 tb)  whether  the  same  has  been
 considered  by  Government;  and

 (ce)  if  so,  the  decision  taken  there-
 on?

 ‘Tne  Minister  of  ‘Transport  and
 Shipping  (Dr,  V.  है.  rR  द  Rao):  (a)

 of  mar-
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 Agricultural  Policy
 943,  Shri  D.  0,  sharma:

 Shri  xX  Lakkappn:
 Will  the  Minister  of  Food  and  Agri-

 culture  be  pleased  to  state:
 (a)  the  steps  taken  to  achieve  a

 break  through  in  agriculture  to  ac-
 celerate  the  process  of  economic
 development;

 (9)  the  details  thereof;  and
 (c)  the  success  achieved  so  far?

 ts
 Minister  ef  State  in  the  Minis
 Food,  Agriculture,  Community

 Development  and  Cooperation
 Annasahib  =  shinde):
 tural  programmes  envisaged  for  :he
 Fourth  Plan  aim  at  securing  quick and  perceptibly  large  increases  in
 agricultural  production  mainly  through

 Strategy  adie  tte
 yields.  The  New

 ra  a  has  the  following
 important  programmes:

 (0  Applying  a  package  of  prac-
 tices,  comprising  water  man-
 agemen,  high-yielding  varie-
 ties  of  seeds,  pest  contro]  and
 @  sufficiency  of  fertiliser  ap-
 plication  along  with  good  cul-
 tura]  practices  covering  an
 area  of  32'5  million  acres  in
 1970-71,  and

 (ii)  Introducing  short-term  varie-
 ties  in  the  major  cereals  of  the
 country  which  are  as  good
 yielders  as  Me  hong-term
 varieties  under  g  suitable
 Package  of  practices;  thereby
 allowing  for  the  growing  of
 a  major  second  crop  jn  the
 irrigated  areas  of  the  coun-
 try  where  only  one  crop  was
 being  grown  under  irrigated
 conditions.  This  programme  is
 expected  to  reach  30  million
 acres  in  1970-71.
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 (i)  High  Yielding  Varieties  Pro-
 grame  will  be  undertaken
 over  5  million  acres.

 Gi)  Multiple  Cropping  Program-
 ‘me  will  be  organised  over
 nearly  7.5  million  acres.

 (iii)  Fertilisers  to  the  extent  of
 33.5  lakh  tonnes  of  nitrogen,
 5  lakh  tonnes  of  P,°  and  3
 lakh  tonnes  of  K,°  will  be
 made  available  for  the  yarious
 Programmes.

 (iv)  An  additional  area  of  3  to
 3.5  million  acres  will  be
 covered  by  minor  irrigation
 works.

 (v)  The  area  to  be  benefited  by
 Plant  protection  measures  wHl
 be  extended  to  26  million
 acres  (gross).

 (vi)  Benefit  of  soil  conservation
 measures  on  agricultural  lands
 will  be  extended  to  an  addi.
 tional  area  of  3.9  million  acres.

 (vii)  Supporting  arrangements  for
 the  supply  of  inputs  (eg.
 seeds,  pesticides,  machinery
 and  credit)  training  of  exten-
 sion  personnel  and  of  farmers,
 have  also  been  made.

 (९)  The  year  1966-67  was  a
 year  of  expcrimentation  and  reslts  20
 far  achieved  show  that  the  High  Yield-
 ing  Varieties  Programme  is  acceptable
 to  the  farmer  and  his  response  is  most
 encouraging  as  will  be  seen  from  the
 following:—

 (l)  The  willingness  of  the  ‘far-
 mer  to  try  out  the  new  varie-
 ties  and  even  ¢xperiment  with
 them  using  large  amounts  of
 fertilisers  and  pesticides  for
 plant  protection;

 (HC  The  willingness  of  the  farmer
 to  invest  in  spplementary  it-
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 wells,  pump  sets,  filter-points
 and  tuoewells;  and

 (ili)  The  willingness  of  the  farmer
 to  take  to  proper  land  level-
 ling  for  optimum  use  of  water
 including  contour  terracing
 ang  his  readiness  to  invest
 money  in  thig  programme.

 Despite  adverse  weather,  the  yields
 from  the  High  Yielding  Varieties  Pro-
 gramme  have  been  encouraging  dur
 ing  (966-67,  The  Programme  in  all  its
 aspects  has  been  taken  up  only  from
 1967-68.  and  given  normal  weather,  the
 full  impact  of  the  new  policies  and
 Programmes  is  expected  to  be  felt
 more  clearly  during  the  coming  year.

 समस्तीपुर  सेप्ट्ल  शूगर  कम्पनी  लिसिटेड

 944.  भी  भोगेल  झा  :  कया  खाद्य  ता
 कषि  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (#)  कया  यह  सच  है  कि  सरकार  ने
 जनवरी,  964  में  समस्तीपुर  सेन्द्रल  शूगर
 कम्पनी  लिमिटेड  का  प्रबन्ध  प्रपने  हाथ  में
 के  लिया  या  ;

 [ख)  क्‍या  3  जुला,  967  को  इसको
 अवधि  समाप्त  होते  पर  इसकः  प्रबन्ध  पुराने
 प्रबन्धकों  को  सौंपन  का  प्रस्ताव  है।

 (ग)  क्या  पुराने  प्रवन्धक  झब  इस
 चीनी  मिल  का  प्रबन्ध  सम्हालने  के  लिये
 समक्ष  हैं  ;  गौर

 (घ)  यदि  हां,  तो  क्या  सरकार  का
 विचार  इस  मिल  का  प्रबन्ध  स्थायी  रूप  से
 झपने  हाथ  में  लेने  के  प्रश्न  की  जांच  करने  का

 है?

 ere,  कृषि,  सामुवाधिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य  संत्री  भी  झमना-
 साहिए  चिस्दें) :  (क)  जीहां।

 (8)  फारखानें  को  पहली  जलाई,
 9°7  से  पूर्व  भारतीय  खृरक्षा  नियमों  के

 अचीन  नियन्त्रण  से  मुक्त  करते  का  विवार

 t

 (ग)  कारखानें  के  हिस्सा.  धारियों  से
 नये  निदेशक  चुनने  के  लिये  कहा  गया  था
 जो  इसका  कार्य  भार  सम्हाल सें लेकिन हें  लेकिन
 उन्होंने  इस  भ्ाश्षय  का  एक  प्रस्ताव  पास
 feat कि  वे  इस  समय  प्रबन्ध  वापस  लेने  के
 अनिछुक  हैं

 (")  जी  नहीं।

 Tourist  Week  (March,  1967)
 MBL  Shri  K.  N,  Pandey:

 Shri  Dhirendranath.
 Will  the  Minister  of  Tourian  saad

 Civil  Aviation  be  pleased  to  state:
 (a)  whether  Government  have

 assessed  the  impact  of  the  Tourist
 Week  celebrated  in  March,  I967  on
 the  tourist  traffic  in  the  country;  and

 (b)  if  so,  the  result  thereof;
 The  Minister  of  Tourism  and  Civil

 Aviation  (Dr,  Karan  Singh):  (a)  and
 (b).  The  Tourist  Week  held  in  March, 967  was  celebrated  only  in  Delhi.
 Similar  Tourist  Weeks  have  also  been
 held  in  Madras,  JafPur  and  Chandi-
 gath,  and  other  States  plan  to  celebe-
 rate  Tourist  Weeks  during  the  course
 of  the  year.

 It  is  too  early  to  assess  at  this  stage
 the  impact  of  the  International  Tourist
 Week  celebrations  on  the  tourist  arri-
 vals  in  this  country,  The  various  faci-
 lities,  concessions  and  other  activities
 which  are  being  observed  as  part  of
 International  Tourist  Year  are  likely
 to  show  results  by  the  end  of  1967,
 when  it  will  be  possible  to  compare
 the  tourist  arrivals  with  those  of  last
 year,

 Federal  Road  Transport  Authority

 946.  Shri  EK.  W.  Pandey:  Will  the
 Minister  of  Transport  and  Shipping
 be  pleased  to  state:

 (a)  whether  there  is  any  proposal
 for  setting  up  a  Federal  Road  Trans-
 sort  Authority;  and

 (b)  if  so,  its  functions  and  com-
 position?
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 The  Minister  of  Transport  and  Ship-
 Ping  (Dr.  प्र,  EK.  RB.  V.  Rao):  (a)  and
 (8).  There  is  no  formal  proposal  on
 this  question  under  consideration  at
 Present.  However,  the  Minister  of
 ‘Transport  and  Shipping  had  stated  in
 a  specch  at  Calcutta  that  it  may  be-
 ‘come  necessary  eventually  to  think  of

 Federal  Road  Transport  Authority
 with  a  national  policy  and  enhanced
 resourees  hut  owned  and  administered
 jointly  with  the  States  and  possibly
 also  the  private  sector  and  working  in
 co-ordination  with  Railways  and  other
 forms  of  transport  like  inland  water
 transport  and  coastal  transport.  All
 relevant  material  in  this  connection
 is  being  collected  afler  which  a  deci-
 sion  will  be  taken  on  formulating  a
 proposal  for  consideration.

 Sailing  Vesie,  “Suraj  Salamat*
 7,  Shri  Vishwa  Nath  Pandey:

 Will  tne  Minister  of  Transport  and
 Shipping  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  a
 sailing  vessel  “Suraj  Salamat"  laden
 with  onion  and  iron  ore  sank  off
 Bilimora  in  rough  sea  as  a  gale
 lashed  the  Sauvashtra  coast  on  the
 3rd  March,  1967;

 (b)  if  so,  the  total  loss  suffered;
 and

 (c)  the  steps  taken  to  safeguard
 ships  from  such  accidents?

 ्
 The  Minister  of  Transport  and  Ship-

 ping  (Dr.  द  K.  EB.  V.  Rao}:  (a)  Yes.
 The  vessel  however  sank  on  the  9th
 March,  1967,

 (b)  The  vesse]  and  the  cargo  which
 were  insured  for  Rs.  10,000  and  5,000
 respectively  became  a  total  Josa.  There
 was  no  loss  of  life

 (९)  The  following  measures  have
 been  taken  to  reduce  accidents  to  sail-

 Part  XV  of  the  Merchant  Shipping
 Act,  1958,  for  regulating  the  carriage  or

 or  passengers  in  sailing  veasels
 pro-
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 (2)  The  Principal  Ofticers,  Mercan-
 tile  Marine  Departments  and  all  Port
 Officers  on  the  coast  have  been  em-
 powered  to  prevent  any  unseaworthy/
 unsafe  sailing  vessels  from  proceeding
 to  sea.

 (3)  The  Port  Officers  exhibit  storm
 warning  signals  on  receipt  of  advance
 infoxmation  from  the  Meteorological
 Department.  They  also  bring  to  the
 notice  of  Tindals  of  sailing  vessels  the
 danger  of  going  out  to  sea  in  de-
 teriorating  weather  conditiuns.

 (4)  Government  have  —  sanctioned
 sort  term  training  courses  to  educate
 Tindals  and  crew  of  sailing  vessels  in
 practical  navigution,  fire  fighting,  iife
 saving  appliances,  light  and  sound
 signals  and  other  statutory  equip-
 menis,  Rule  of  the  Road,  Meteorology
 ete.  These  training  courses  have  been
 placed  on  permanent  footing  in  can-
 sultation  with  the  State  Governments
 concerned,

 (5)  Government  have  _  established
 Air/Sea  Seach  and  Rescue  Organisa-
 tlon  to  assist  ships  in  distress  on  the
 high  seas.  This  machinery  which  ts.
 available  to  sailing  vessels  also  is  set
 in  motion  immediately  any  informa-
 tion  about  sailing  vessels  in  distress  is
 ret  cived.

 (6)  The  Maritime  State  Govern-
 ments  have  installed  and  are  in  the
 process  of  installing  wireless  receiver
 sets  at  some  of  the  minor  parts  consi-
 dered  important  from  the  sailing  ves-
 sels  trific  point  of  view  so  that  port
 authorities  could  forewarn  seagoing
 vessels  with  a  view  to  their  taking
 timely  shelter.

 (7)  The  various  Sailing  Vessel  As-
 sociations  have  been  instructed  to  ad-
 vise  the  owners  of  seagoing  sailing
 vestels  to  carry  transistor  radio  sete
 on  8  voluntary  basis  in  the  first  ins-
 tance  to  enable  them  to  pick  up  perio-
 dical  whether  bulletins  put  out by  the
 All  India  Redio  in  consultation  with
 the  Indian  Metrological
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 Santa  Crus  Airport
 8,  Shri  Vishwa  Nath  Pandey:

 Will  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  it  is  fact  that  Gov-
 ernment  are  considering  to  remodel
 the  Santa  Cruz  Airport,  Bombay;

 (b)  if  so,  when;  and
 {c)  the  total  amount  involved  on

 this  scheme?

 The  Minister  of  Tourism  ang  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  to
 (९).  Yes,  Sir.  The  work  on  expan-
 sion  of  the  Internutional  Wing  in  the
 Santacruz  Terminal  Building  hag  jst
 teen,  completed  at  a  cost  of  about
 Rs.  32.5  lakhs.  Certain  additions  and
 alterations  costing  about  Rs.  40  lakhs
 have  recently  been  sanctioned.  These
 works  are  expected  to  be  compleird
 by  the  end  of  968,  The  aestion  of  de-
 veloping  a  new  International  Termi-
 nal  Complex  is  under  consideration.

 Kise  in  Prices  of  Fond-stafl  in  Hima-
 chal  Pradesh

 949,  Shri  Bal  Raj  Madhok:  Will  the
 Minister  of  Food  and  Artculture

 be  pleased  to  state:
 (a)  whether  i  is  a  fact  that  prices

 of  food-stuffs  have  suddenly  shot  up
 in  Himacha!  Pradesh  in  the  wake  of
 introduction  of  single  State  Food
 Zones;

 (b)  if  so,  the  steps  which  Govern-
 ment  have  taken  to  ensure  adequate
 food  supplies  at  reasonable  rates  to
 Himachal  Pradesh;  and

 (c)  whether  there  is  any  proposal
 to  re-constitute  a  single  Food  Zone
 of  Punjab  and  Himachal  Pradesh?

 The  Minister  of  State  in  the  Minls-
 try  of  Food,  Agriculture,  Oommunity
 Development  and  Cooperation  (Shri

 Annasahib  Shinde):  (a)  Prices  of
 some  foodgrains  which  registered  an
 upwerd  trend  immediately  after  the
 creetion  of  single  State  Zones  have
 recorded  some  decline  recently.

 (b)  Additional  quantities  of  wheat
 and  rice  have  been  made  available  to
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 Himachal  Pradesh  from  the  Central
 stocks  and  also  by  the  Punjag  Govern-
 ment,  during  May,  1967,

 (९)  A  proposa]  wag  received  from
 Himachal  Government.

 Accident  to  Sydney-bound  Qantas
 Boeing

 950,  Shri  Vishwa  Nath  Pandey:  Will
 the  Minister  of  Tourism  and  Civil
 Aviation  be  pleased  to  state:

 (a)  whether  it  is  a  gact  that  pas-
 sengers  and  some  members  of  the
 crew  were  injured  when  a  Sydney-
 bound  boeing  of  Qantas  airlines  sud-
 denly  dropped  before  landing  at  Dum
 Dum  Airport,  Calcutta  in  March,
 1967:

 (b)  if  so,  the  causes  of  the  accident;
 ang

 (ed  the  number  of  persons  in-
 jured?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  w
 (०).  Qantas  Empire  Airways  Boeing
 aircrafi,  operating  q  scheduled  service
 from  London  to  Sydney  on  27th
 March,  ‘1967,  encountered  excessive
 turbulence  near  Jamshedpur  on  the
 Karachi/Calcutta  sector.  As  g  result,
 eight  unstrapped  pasSengers  and  iwo
 Flight  Stewards  were  flung  about  in
 the  cabin  of  the  aircraft  and  wert
 injured.  The  aircraft  was  given  a
 priority  landing  and  it  landed  at  Cal-
 cutta  after  23  minutes  from  the  time
 of  the  incident.  Six  passengers,  who
 received  minor  injuries,  were  given
 first  aid  and  were  allowed  to  proceed
 on  the  flight.  The  remaining  two
 passengers  and  the  two  Flight  Ste-
 wards  were  admitted  to  hospital  at
 Calcutta.

 लाइचुंग  Aiew—2  भान

 o5i.  श्री  महाराज  हु  भारतों  :
 क्या  wre  तथा  कृषि  मंजी  वह  बताते  की
 कृपा  करेंगे  कि  :

 (क)  धागामों  अरीफ़  फसल  में  कितने
 एकड  जमीन  में  ताइचुंग  नेटिव- 1  किस्म
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 का  धान  बोने  का  समय  निश्चित  किया  गय!  पर  राष्ट्रीय  बीच  निगम  झादक्यक  माता  देते
 है  तथा  इस  सम्बन्ध  में  खाद  तथा  कीटनाशी  का  प्रबन्ध  करेगा  ।
 दवाइयों  के  बारे  में  लब्य  तथा  सम्भरण

 —

 |  wet तक  उर्दरकों  का  संबंध  है  उपरोण्त बोजनायों  का  ब्योरा  क्यो  है;
 क्षेत्र  की जरूरतों को  पूरा  करने  के  लिये  राज्यों

 (ण)  उपरोषत  |, अ  में  सिचाई  की
 समुचित  व्यवस्था  करने  के  लिये  क्या  प्रबन्ध
 किये  गये  है  ;  धौर

 (ग)  धान  की  उपरोक्त  किस्म  के
 धचावा  झौर  कोन-कोन  सी  बिस्में  बोई
 जायेंगी,  इस  कार्य  के  लिये,  कितनी  जमौन

 में  बुधाई  देबी  घोर  इस  सम्बन्ध  में  किल-किम
 श्रताधनों को को  काम  में  लाया  जायेगा  ?

 श्ाच,  कृषि,  सामुवायिक  विकास  तथा
 सहकार  सन्त्रालय  में  राज्य-सत्जो  (करो  श्रस्ता-
 सहिब  चिन्वे):  (क)  से  (ग).  खरीफ  967
 के  दौरान  कुल  लगभग  41.36  लाख
 एकड़  भूमि  में  धान  की  भ्रधिक  उपज  वाली
 किस्मों  को  बोने  का  लक्ष्य  है  1  जितने  क्षेत्र
 प्ें  विभिन्न  किस्मों  को  बोना  है  वह  निम्नलिखित

 L.  ताइचुंग  हेटिव-1  19.  03  का  एकड़
 2.  एडीटी-27  8.  65  लाख  एकड़
 3.  लाइनान-3  3.2  लाख  एकड
 4.  aEqi-65  3.  32  लाख  एकड़
 5.  झ्राईझार- है  2.  20  साथ  एकड़
 cs  wee  किसमें  5.  04  लाख  एकड़

 1.  36  लाख  एकड़

 उपरोक्त  कार्य  क्रम  उन  क्षेत्रों |  शुरू  किया
 जाएगा  जिनमें  स्िचाई/वर्षा  होगी  i

 को  5  लाख  टोन्‍्ज  निट्रोजन  उपलब्ध  किया
 जाएगा।  इस  मात्रा का  सगभग  585 safer
 we  पहले  ही  तिमासिक  घाल,  जून
 967  के  लिये  केन्द्रीय  पूल  से  राज्यों  को
 लाट कर दिया गया है कर  दिया  गया  हैं।  जहां तक  कीट-
 माशक  प्रौषधियों  का  सम्बन्ध'  है  कार्यक्रस
 की  जकरतों को  पूरा  करने  के  लिये  राज्य
 सरकारों  के  पास  पर्याप्त  स्टार  है

 झधिक  उपज  वाली  किरम  कार्यक्रम  के
 अन्तरगत  कृषि  ऋण  की  जरूरतों  को  पूरा
 करने  के  लिये  रिज  बैंक  झाफ  इंडिया
 कोग्ापरेटिव  के  सदस्यों  को  पर्याप्त  ऋण
 स्वीकृत  करने  को  सहमत  हो  गया  है

 जैर-सदस्यों  के  मामले  में  राण्य  सरकारें

 शत  बर्य  की  तरह  किसानों  को  तकावी  ऋण  देते
 का  प्रबन्ध  करेंगी  ताकि  भ्रधिक  उपज  वाली

 किस्मों  की  खेती  शुरू  की  जा  सफे  ‘1967-68
 के  बढ़े  कार्यक्रम  को  दृष्टि  में  रखते  हुए  राज्य
 सरफारों  को  सलाह  दी  गई  है  कि  ये  रिज
 बैंक  झाफ  इंडिया  द्वारा  स्वीहृत  किए  जाने
 बाले  उदार  ऋणों  का  पूरा  लाभ  उठायें  1
 राज्य  सरकारों  से  जो  विचार-विमर्श  ह्भा
 उससे  संकेत  मिलता  है  कि  i967-68
 के  बौरान  भधिक  उपज  वाली  किस्म  कार्यक्रम
 के  लिये  प्रल्प-कालीन  ऋण  की  जरूरतों  को
 पूरा  करने  में  कोई  कठिताई  नहीं  होगी  ।

 दिल्‍ली  जाहवरा में  कड़ा  काव का प्रयोग का  प्रवोग
 952.  शी  महाराज  सिंह  भारती  =

 क्या  खाद्य तभा  कृषि  मंत्री यह  बताने की  कृपा
 करेंगे कि  :
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 इस  समय  कहा  are  बनाने  के  लिये  ब्रयोग

 नहीं  किया  जाता  बल्कि  सीजी  भूमि  को  भरने
 के  लिये  प्रयोग  किया  जाता  है  |

 ्)  क्या  यह  भी  सच  है  कि  कहे
 में  से  जिसते  ाद  बनाई  जाती  है  कंकड़,
 बल्वर,  शीरे  के  टुकड़े  प्रादि  नहीं  निकाले
 जाते  हैं  भौर  क्या  यही  कारण  है  कि  किसान
 दिल्‍ली  की  खाद  नहीं  जरीदते  हैं  ;  भ्रौर

 (ग)  कया  सरकार  का  विचार  विदेशी

 सहयोग  से  एक  उवर्रक  कारखाना  स्थापित
 करने  तथा  इस  कड़ा  खाद  को  कच्चे  माल  के
 रूप  में  प्रयोग  करने  का  है  ?

 ar,  कृषि,  सामवाधिक  विकास  तथा

 मंप्रालय  में  राज्य-मंत्री  (भो  झननातहिण
 दिस्वे):.  (क)  तथा  (wr). oe  सच  हैं  कि
 दिल्‍ली  मगर  निगम इस  समय  बडे  को  तीची

 भूमि  को  भरने  के  लिये  प्रयोग  में  ला  रहा  है  t

 कूड़े  को इन्ट्ठा  करने  की  विधि  द्वारा  भौर
 विशेषकर  नगर  निगम  द्वारा  शाहदरा  कड़े
 के  भण्डार में  इक्टठा  किये गए  कड़े  में  कन्कर
 पत्थर,  शीज्षे  के  टुकड़े  श्रादि  भवश्य  पाए  जाते

 है  -  इस  कारण  किसान  इस  खाद  को
 नहीं  खरीदते  1  भरत:  नहें  पह  खाद

 मुफत  उठाने  की  भर्नुर्मात  दी  जाती
 है  ।  दिल्‍ली  प्रशासन  कितानों  में  बचने
 के  लिये  इस  खाद  को  छाननें  का  घबगा  कर

 रहा  है।

 (ग)  जी  बहीं।

 शस्पों  में  खाधानं  के  सत्य

 953.  डा०  माहदेश  प्रसाद  :  क्‍या
 काच तथा कृषि तया  कृषि  मंत्री  यह  बताते  की  इपा  करेंगे

 किः

 दक)  क्‍या  उन  राज्यों  में,  जहां  मैर

 कांग्रसी  सरकारें  है,  बसतुषों  के  मूल्य,  विशेषकर

 शाद्याल  के  54  गिर  गये  है  ;  शौर

 पु)  यदि  हां,  तो  इसके  कया  कारण

 हू!

 rma,  कृषि,  सामुवाधिक  विफास  तथा

 सहुकार  मंत्रालय  में  राज्य-संत्रो  (भरी  धन्तासहिण
 विल्दि) :.  (क)  कांग्रेसी  सरकारों  झौर  गैर-
 कांइसी  सरकारों  वाले  राज्यों  में  खाद्यान्न  सहित
 कृषि  बस्तुझों  के  भावों  में  बढ़ोतरी  पर  गिरावट
 के  मामसे  में,  जिनके  बारे  से  खाद्य,  कृषि,
 सामुदायक  विकास  तथा  सहकारिता  मम्जालय
 में  सूचना  उपलब्ध  है  ;  कोई  भेद-पाव  नहीं
 देखा  गया  है।

 पुच)  प्रश्न  ही  नहीं  उठता  |

 Sale  of  gift  clothes  in  Bikar

 954.  Shri  K.  N.  Pandey;  Will  the
 Minister  of  Food  and  Agriculture  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  gifts
 of  clothes  from  Europe  and  North
 America  distributed  among  the  desti-
 tute  persons  in  Bihar  are  sold  in  the
 open  market  to  shopkeepers;  and

 (b)  if  sa,  the  steps  being  taken  to
 check  this  practice?

 (a)  and  b).

 Detention  of  Vessels  at  Port  Bistr

 955,  हू,  R.  Ganesh:  Will  the  Minister
 of  Transport  and  Shipping  be  pleas-
 ed  to  state:

 (a)  whether  it  is  a  fact  that  the
 mainland-island  Vessel  ‘M.V.  Nicobs?
 on  her  voyage  ex-Port  Slar  on  we
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 2nd  May,  2987  was  detained  in  the
 Port  for  about  ten  days;

 (b)  if  so,  the  reasons  therefor;
 (c)  the  number  of  days  for  which

 the  Vessels  normally  half  at  Port
 Blair;  and

 (d)  the  extra  detention  charges
 paid  by  Government  on  account  of
 enforced  haltage  of  ‘M.V.  Nicobar’
 during  her  voyage  ex-Port  Blair  on
 2nd  May,  1967?

 The  Minister  of  Transport  and  Ship-
 Ping  (Dr,  V.  हू.  R,  V.  Hao):  (a)  and
 (b),  Yes,  Sir.  The  ship  was  detain-
 ed  for  abou!  3  to  4  days  on  account
 of  the  rush  of  passengers  and  to
 provide  transport  facilities  for  teachers
 and  their  families  entitled  to  free
 Passage  to  the  main-land  during  the
 vacations.

 (९)  Normally  the  stay  of  the  ship
 is  8  to  0  days  depending  on  the
 nature  and  quantity  of  the  cargo  to
 be  handled  ang  the  weather.

 (dy  The  detention  charges,  if  any,
 to  be  puid  in  this  case  will  be  known
 only  after  the  receipt  of  annual
 accounts  [or  the  operation  of  the
 vessels.  This  wii!  be  rendered  by
 the  Shipping  Corporation  of  India  at
 the  end  of  the  current  financial  year.

 Scheduleg  A.C.  flights  to  Port  Slair
 from  Calcutta

 956.  Shri  K,  B,  Ganesh:
 Shri  R  हू,  Sinha:

 Wilt  the  Minister  of  Tourism  and
 Civil  Aviation  be  pleased  to  state:

 (a)  whether  the  Indian  Airlines
 ‘Skymaster’  oon  its

 scheduled  flight  to  Port  Blair  on  the
 lth  May,  967  had  to  return  to  Cal-
 cutta  from  near  Port  Blair  due  to
 ¢eloud  formation  over  Port  Blair;

 (b)  whether  it  is  a  fect  that  the
 Indian  Air  Force  Terminal  Base  at
 Car  Nicobar  could  not  be  contacted  by
 the  aircraft;

 (९)  if  so,  the  reasons  therefor;  and
 (d)  whether  Government  propose

 to  instruct  the  Indian  Air  Force  Ter-
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 mina]  Base  et  Car  Nicobar  to  keep
 Watch  on  the  movement  of  the  Indian
 Airlines  Corporation  aircraft  on  its
 scheduled  flights  to  Port  Blair  and
 Caleutta?

 The  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Karan  Singh):  (a)  and
 (b).  Yes,  Sir.

 (oy  ang  (d).  As  there  was  @
 thunderstorm  and  heavy  ram  at  Port
 Blair  and  also  as  the  hill  tops  on  the
 approach  to  Port  Blair  aerodrome
 were  covered  by  clouds,  it  was  not
 possible  for  the  aircraft  to  land  there.
 The  pilot  tried  to  contact  Car  Nicobar
 to  Obtain  the  weather  conditions  but

 he  could  not  de  se,  Car  Nicobar  has
 been  designated  as  alternate  airport  for
 Port  Blair  for  LA.C,  scheduled  flights.
 Arrangements  already  exist  for  Car
 Nicobar  airfield  to  remain  open  one
 hour  before  the  expected  time  of
 atrival  and  one  hour  after  the  ex-
 pected  time  of  departure  of  the  air-
 craft.  The  circumstances  in  which
 the  pilot  warn  unable  to  contact  Car
 Nicobar  on  that  particular  day,  are
 being  lookeg  into.

 Andaman  Labour  Force  Co-operative
 Society

 3,  Shri  K.  BR,  Ganesh:  Wili  the
 Minister  of  Food  and  Agriculture  be
 Pleageg  to  state:

 (a)  whether  the  Andaman  Labour
 Force  Co-operative  Society  is  not
 functioning  now;

 (b)  whether  the  accounts  of  the
 maid  society  have  been  qudited;

 (c)  the  main  findings  of  the  audi-
 tors;

 (d)  whether  large  number  of  share-
 holders  have  not  been  given  thelr
 share-money  back;  ang

 (e)  if  so,  the  number  of  such  share-
 and  ‘the  reasons  therefor?
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 Sailings  ex-Port  Blair
 958,  Shri  EK,  Rr  Ganesh:  Will  the

 Minister  of  Transport  and  Shipping
 be  pleased  to  state:

 (a)  the  number  of  passengers  who
 had  applied  for  passages  during  the
 sailings  of  ‘M.V.  Andaman’  and  "MV.
 Nicobar’,  during  their  voyages  ex-
 Port  Blair  on  or  about  2nd  and  ard
 May,  1967;

 (b)  the  number  of  passengers  who
 were  refused  passages  during  these
 voyages,

 tei  the  number  of  passages  allotted
 tu  tin  general  public  during  these
 voyazes  und  their  percentage  to  the
 lotal  aecommudation  in  both  the
 vessels;

 (d)  the  number  of  passengers  who
 have  continuously  been  refused  pass-
 apes  during  the  last  three  sailings  of
 the  two  vessels;

 (e)  whether  it  is  a  fact  that  passen-
 gers  who  had  come  from  the  different
 Parts  of  the  Islands  have  been  strand-
 ed  at  port  Blair;  ang

 (f)  if  80,  the  remedial  measures
 tuken  to  clear  the  backlog  of  passen-
 gers  awaiting  accommodation  in  the
 vessels  during  the  last  gew  months?

 The  Minister  of  Transport  and  Ship-
 Ping  (Dr.  V.  K.  R.  प  Rao):  (a)  The
 number  of  passengers  who  applied  for
 Passages  by  ‘M.V.  Nicobar’  (sailed  for
 Calcutta  on  2ng  May)  and  by  ‘M.  प्र.
 Andamans’  (sailed  for  Madras  on  $rd
 May)  ex-Port  Blair  for  saloon,  bunk
 and  deck  is  270I.

 (b)  3852  (one  Thousand  eight
 hundred  and  fifty  two).

 (c)  Eighty  six.  This  is  a  little  over
 ten  per  cent.

 (@)  and  (९),  The  information  is  nat
 readily  available.  The  information
 owill  be  collected  and  laid  in  the  table
 of  the  Lok  Sabha.

 As  a  long  term  arrangement  it  ‘7
 proposed  to  operate  a  larger  vessel
 ण्  this  service  from  about  the  last
 weok  of  June  this  year.

 बिहार  को  जाद्याप्नों  को  सप्लाई

 959.  भरी  गुणानःन  ठाकुर  :  बया  RTE
 तथा  कृषि  मंत्री  यह  बताने  की  कृपा  करेंगे
 कि

 (के)  "४  यह  सच  है  कि  जिदाए  को
 खाद्यान  की  नियत  मात्रा  जनवरी  से  पैल,
 L967  %  बौच  नही  भेजी  गयी

 (ख)  सपा  यह  मो  सच  है  कि  बिहे।र
 में  खाद्यान्न  ठोक  समय  पर  नहीं  पहुंचते;
 शौर

 (7)  यदि  हा,  तो  इन  कमियों  को  दूर
 करने  के  लिये  सरकार  का  क्या  व्यवस्था
 करने  का  विचार  है  ?

 खाता,  कृषि,  सामुवायिक  विकास  तथा
 सहकार  मंत्रालय  में  राज्य-मंत्री  पो  प्रन्‍्नासहिय
 चिन्दे) :  (क)  जनवरी से  मार्च,  is67  के
 महीनों  भ॑  सप्लाई  में  कमी  सीमास्त  थी  ।
 अप्रैल  का  कोटा  परा  सप्लाई  किया  गया
 था  rn

 (ख)  झौर  (ग).  भ्रायातित  बाद्याननों
 का  भेजना  बन्द  रगाहों  पर  जहाजों  के  पहुंचने
 जिनका  ठोक  ठीक  नियमन  नहीं  किया  जा
 सकता  है,  पर  निर्मर  करता  है  :  कुछ  मामलों
 में  खाद्यास्त  दूरस्थ  स्थानों  से  भेजें  जाते  हैं
 धौर  ऐंसे  मामलों  में  मार्ग  में  विलम्ब  होना
 अनिवार्थ  है|  माल  देर  से  प्राप्त  न  हो  इसके
 लिये  ग्रामतौर  पर  केन्द्रीय  सरकार  के  स्थानीय
 भ्रण्डारों  से  माल  दिया  जाता  है
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 2203  hun  Minister  has  been  called.  You  have
 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE
 Reporres>  NEWS  ABOUT  SOME  OF  THE

 CENTRAL  WINISTERg  BEING  ON  THE
 PAY  ROLL  uF  EimLas
 Shri  s.  M.  Banerjee  (Kanpur):  I

 call  the  attention  of  the  Prime  Minis-
 ter  to  the  following  matter  of  urgent
 public  importance  and  I  request  that
 she  may  make  a  statement  thereon:

 Reported  news  about  some  of
 the  Central  Ministers  being  on  the
 pay  roll  of  Birlas.
 Sir,  before  she  mekes  a  statement,

 I  may  suggest  that  we  expect  that
 one  of  the  Ministers  who  is  taking
 honoraria  from  the  Birla  trust  and
 other  institutions......  (Interruption).

 Mr.  Speaker:  Don't  anticipate  any-
 thing.

 eh  ant  फरनेंडोज  (बम्बवई-दक्षिण)  :
 धध्यक्ष  महोदय,  मेरा  एक  व्यवस्था  का  प्रश्न
 है  ।  प्रधांन  मंत्री  को  इस  प्रश्न  का  जवाब
 नहीं  देना  चाहिए  ।  मैं  कारण  बताता  हूं  ।
 बिड़ला ने  खुद  मुझ  को  कट्दा था  कि  वे  श्रीमती
 इन्दिरा  गांधी  को  प्रधान  मंत्री  बनाने  की
 कोशिए  में  है  .  .  (इंटरप्वांज)

 Mr.  Speaker:  That  has  nothing  to
 do  with  it,  (Interruptions).

 थी  ज्ञाज  करनेंडीस  :  बिड़ला  ने
 Me...  (इंटरथांश)

 श्री  ु  लिमये  (मुंगेर)  :  हल्ला  करने
 की  क्‍या  जरूरत  है  |  भ्रध्यक्ष  महोंदय  फैसला
 दे  सकते  है।  इत  लोगों  को  बड़ा  गुस्सा  भाता
 है?
 Mr.  Speaker:  All  of  you  may  please

 sit  down.  (Interruptions).  Order,
 order,  Will  you  kindly  sit  down?

 Mr,  Fernandes,  you  cannot  discuss
 &  private  conversation  over  somebidy.

 She  is  the  Prime  Minister.  She  has
 to  reply,  The  attention  of  the  Prime

 no  right  to  object  to  it.  (Interrup-
 tions).

 Now  १  will  not  allow  anything.  Will
 you  take  your  seats?  She  is  the  Prime
 Minister.  She  has  to  answer,  (Inter-
 ruptions).

 Mr.  Speaker:  Order,  order.  May  I
 request  all  of  you  to  sit  down?  (Inter-
 ruptions).  That  would  not  help  the
 proceedings.  You  are  only  complicat-
 ing  it  further.  May  I  request  all  of
 you  to  sit  down?  She  is  the  Prime
 Minister.  She  will  now  answer.

 Shri  Mathyal  Rao  (Nagar  Kurnool):
 He  must  withdraw  what  he  said.

 Mr,  Speaker:  He  did  not  say  any-
 thing.  J  have  prevented  him  from
 saying.

 श्री  भ्रषु  लिमये  :  यह  सवाल  ही  नहीं
 उठता  है  ।  वापिस  लेने  का  क्या  सवान  है  ?
 संत्य  को  कभी  काटा  जाता  हूँ  ?

 Shri  M.  .  Erishna  (Peddapalli):  It
 should  be  expunged.

 An  hon.  Member:  He  is  made  to
 say  this.

 Mr.  Speaker:  The  Prime  Minister  is
 on  her  legs.  (Interruptions).

 Shri  Vasudevan  Nair  (Peermade):
 Is  it  Birla's  Government?

 Mr,  Speaker:  He  may  consider  the
 Government  as  Birla’s  Government  or
 they  may  consider  him  as  somebody's
 agent,  Where  will  it  lead  us,  I  want
 to  know,  I  request  you  all  to  main-
 tain  order.

 sit  मू  लिमये :.  विड़ल।  का  नाम
 लेते  ही  कितने  लोग  छड़ें  हो  जाते  है,  इसी
 से  पता  चलता  है

 Shri  Baburao  Patel  (Shajapur):  On
 a  point  of  order.

 Mr,  Speaker:  There  are  no  proceed-
 ings  before  the  House.  There  cannot
 be  a  point  of  order.
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 Shri  Baburao  Patel:  It  will  add  to
 the  prestige  of  our  country  if  you  ask
 the  foreign  press  to  withdraw  on  such
 occasions,

 Mr.  Speaker:  No,  please,  Our  pro-
 ceedings  are  public,  There  is  nothing
 to  hide  from  anybody.

 a  ant  फरनेंडोस:  कांप्रेस  के  कितने
 एम०  पीज०  को  बिढ़ला  से  पार  मिलती
 है.  ।  (इंटरप्शंस)

 The  Prime  Miulster  and  Minister  of
 Atomic  Energy  (Shrimati  Indira
 Gandhi):  Before  I]  make  the  state-
 ment,  may  I  just  make  one  remark?
 Listening  just  now  to  the  hon.  Mem-
 ber,  Mr,  Fernandes,  it  seems  to  me
 that  he  is  in  the  confidence  of  Mr.
 Birla,  (Interruptions).  No  such  con-
 fidential  remarks  have  been  made  to
 me  by  anybody  so  far  as  my  know-
 ledge  goes.

 So-  far  as  the  statement  ty  con-
 cerned...

 Shri  S.  M.  Banerjee  rose—

 An  hon.  Member:  Sit  down.  (Inter-
 ruptions).

 Mr.  Speaker:  Order,  order.  All  of
 you  may  please  sit  down.  Now  let  us
 hear  the  Prime  Minister's  statement.

 Shrimati  Indira  Gandhi:  At  the
 recent  meeting  of  the  Congress  Parlia-
 mentary  Party,  Shri  Arjun  Arora
 made  a  general  statement  to  the  effect
 that  some  Central  Ministers  were  in

 I  have  requesied

 Mr.  Speaker:  May  I  now  suggest
 that  at  this  stage....

 Sh  s  M.  Banenjee:  We  have  got
 I  also  come  from

 Kanput.

 pay  of  Birlas  (C.A.)

 mation  at  this  stage.  She  says  she  is
 awaiting  further  information,

 Shri  DhiresWar  Kalita  (Gauhati):
 We  have  further  information.  (Inter-
 ruptions),

 Shri  5.  M.  Banerjee:  May  I  know
 whether  it  is  a  fact  that  a  Cabinet
 Minister  and  a  Minister  of  State,  who
 were  on  the  Birla  list  of  honorarium,
 are  still  getting  the  honorarium?  The
 Cabinet  Minister  was  the  Chairman  or
 Vice-Chairman  of  a  Birla  tryst.  The
 Minister  of  State  was  not  a  Minister
 of  State,  I  belleve,  in  1966.  I  would  like
 to  know  whether  they  ate  getting  it
 still.  Is  it  also  a  fact  that  the  worthy
 son  of  a  Cabinet  Minister  got
 Rs.  1,80,000  as  commission  from  Birlas
 In  9867  I  would  like  to  know  whe-
 ther  the  hon.  Prime  Minister  knows
 this  fact,  and  whether  the  fact  about
 the  Cabinet  Minister  was  brought  to
 the  notice  of  Shri  Kamara}  who
 shamelessly  said  that  he  knows  it.
 (Interruptions).

 Mr,  Speaker:  Whatever  it  is,  they
 cannot  now  reply....

 Shri  J.  ™M  Biswa  (Bankaura):  She
 must  reply.

 Shrimati  Indira  Gandhi:  I  do  not
 know.  Tt  has  to  be  looked  into....
 Cnterruptions).

 Mr.  Speaker:  if  Shri  Banerjee  has
 got  information,  he  can  pass  it  on.
 The  Prime  Minister  has  to  look  into
 it,  If  he  or  any  other  hon.  Member
 has  got  some  information,  they  may
 pass  it  on  to  the  Prime  Minister  and
 she  should  be  given  a  clear  ten  days.
 Naturally  she  has  to  verify  it.

 Spri  N.  Sreekantan  Nair  (Quilon):
 Has  Shri  Arjun  Arora  become  the
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 [Shri  Ss.  M.  Banerjee]
 the  Congress  members.  Even  in  this
 call  attention  notice,  there  are  ae  many
 Members  who  have  put  their  signa-
 ture  to  it,  but  all  are  Opposition
 Membere  and  none  a  Congressman.
 No  Congressman  dare  sign  this  call
 attention  notice,

 I  seek  your  guidance.  Can  the
 Prime  Minister  withhold  information
 about  what  J]  am  asking?  We  know
 that  Shri  C.  D.  Deshmukh  had  written
 a  letter  to  the  ex-Prime  Minister,  Shri
 Nehru,  giving  information

 Mr,  Speaker:  No,  no.  He  is  going
 far  beyond.

 Shri  S.  M.  Banerjee:  You  have
 admitted  the  call  attention.  Let  me
 have  my  say.

 The  Prime  Minister  can  withhold
 information  on  two  grounds.  One  is
 that  it  cannot  be  disclosed  in  the
 interest  of  the  security  of  the  State.
 If  a  Cabinet  Minister  is  in  the  payroll
 of  Birlas,  it  ig  not  a  security  matter.
 Ra‘her,  the  elimination  of  the  Cabinet
 Minister  from  the  Cabinet  will  be  in
 the  interest  of  security.

 The  second  point  on  which  she  can
 withhold  information  is  public

 interest.  |  have  put  a  pertinent  ques-
 thon  whether  a  Cabinet  Minister  and

 * "मथ  Jo  daisy  ६

 Shri  Pitoo  Mody  (Godhra):
 hin.

 Mr,  Speaker:  Do  not  name  him.

 Shri  Piloo  Mody:  What  is  the  point
 in  not  dis“losing  the  names?  (Inter-
 ruptions).

 -Ghri  8.  M.  Banerjee:  I  want  to
 know  whether  this  was  reporied  to
 Shri  Kamaraj,  the  Congress  President,
 about  the  Cabinet  Minister,  the  Minis-
 ter  of  State  and  the  worthy  son  of
 Cabinet  Minister  who  got  Rs.  1,80,000,

 ‘Some  hon.  Members:  Name  them.
 (interfuptions).'

 Name
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 Skri  s  को,  Banerjee:  Shri  Satya
 Narayan  Sinha;  and  my  friend,  Shri
 K.  C,  Pant,  when  he  was  not  a  Minis
 ter—he  was  getting  the  money  when
 he  was  not  a  Minister.  I  would  like
 to  know  whether  he  is  getting  it
 (Interruptions).

 Several  hon.  Members:  Shame,
 shame,

 Mr.  Speaker:
 Madhu  Limaye.

 Shri  S.  M.  Banerjee:  Let  the  Prime
 Minister  say  whether  it  is  within  her
 knowledge  or  not.  They  are  trying  to
 gag  Shri  Arjun  Arora  and  asking  him
 not  to  disclose  the  names.  But  it  is
 in  the  publie  interest  to  disclose  them.
 The  public  should  know  who  are  the
 Miristers  who  are  in  the  payroll  of
 Hirlas  who  are  controlling  the  Udyog
 Bhavan  licensing  committees  and
 o-her  important  offices,.....

 Shri  P.  Venkatasubbaiah  (Nandyal):
 On  a  polnt  of  order.

 I  am  calling  Shri

 Shri  J.  M.  Biswas:  Let  the  Prime
 Minister  reply.

 Shri  Shashi  Ranjan  (Pupri):
 Point  of  order...

 Ona
 (Interruptions).

 Mr.  Speaker:  She  says  she  is  look-
 ing  into  it.  How  can  she  reply  now,

 क्री  मघ  सिसये  :  मानगोय  सदस्य  का
 सवाल  गाहें  कि  क्या  ये  नाम  उनके  पास
 बाये  हे  या  नहीं

 Shri  §.  M.  Banerjet:  I  want  to  know
 whether  it  is  in  her  knowledge.

 Shrimat!  Indira  Gandhi:  He  has
 referred  to  things  of  the  past,  not
 about  the  present.  He  has  made  some
 allegations.  One  cannot  say  anything
 about  them  until  those  allegations  are
 inquired  into.

 Shri  §.  M.
 pmo  oro

 not  impute
 any  motive,  a  very  good
 friend  of  mine.  (interruptions).
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 tt  शभु  लिमये  :  उ्रध्यक्ष  महोदय,  श्री
 अर्जुन  भरोड़ा  ने  जो  भारोप  लगाए  थे,  शायद
 ब  तक  उन  के  बारे  में  मह  कहा  जा  सकता
 था  कि  मे  झारोप  कांग्रेस  पार्टी  की  बैठक  में
 लगाये  गए  थे  और  यह  उत  का  अन्दरझूती
 मामला  है--हालांकि  मैं  इस  बात  को  नहीं
 मानता,  क्योंकि  जब  भ्रखबारों  में  यह  बात
 भा  गई  है,  तो  यह  एक  सार्वजनिक  मामला
 हो  गया  है---,  लेकिन  चूंकि  ब  स्वयं  प्रधान
 मंत्री  जी  ने यहू॑  उल्लेख  किया  हैं  कि
 श्री  प्र्जुत  प्रोड़ा  के  द्वारा  मंत्रिन्परिषद्‌
 के  सदस्यों  के  खिलाफ  इस  तरह  के  झा  रोप
 लगाए  गए  हैं  और  उन्होंने  उन  से  नाम,
 तलब  किये  हैं  गौर  सबूत  भी  मांगा  है  इस
 लिए  अब  यह  मामला  केवल  ध्यानाकषण
 का  नहों  रहता  है  |  प्रधान  मंत्री  जी  के  वक्‍तव्य
 के  बाद  अब  मेरे  विशेषाधिकार  के  सवाल
 को  ते  काल  लेना  चाहा  |  झाबे  यह  सामसला
 प्रधान  मंत्री,  उप-प्रधान  मंत्री  श्र  श्री  भ्र्जुन
 अरोड़ा  के बीच  का  ममाज्ञा  नहों  रह  गया
 है,  क्योंकि  मंत्रि-परिषद्‌  को  जिम्मेदारी  शौर
 दाथित्व  लोक  सभा  के  प्रति  है,  राज्य  सभा
 के  प्रति  नहीं  |  जब  मंत्रि-परिषद्‌  के  किसी  भी
 सदस्य  पर  इस  तरह  के  आरोप  या  लॉछन
 लगाए  जाते  हैं,  तो  हमारे  लिए  दो  ही  रास्ते
 रह  जाते  हैं।  एक  तो  यह  है  कि  हम  श्री  भर्जुन
 झरोड़ा  से  कहें  कि  वह  इस  सदन  या  इस  सदन
 की  एक  कमेटी  के  सामने  च्यायें  और  ग्पने
 झादोपों  को  साबित  करें  ।  भ्रगर  इन  झारोपों
 को  साबित  कर  दिया  जायेगा,  तो  मंत्रियों
 के  जिलाफ  कार्यवाही  की  जा  सकती  है  भौर
 करनी  चाहिए--उस  के  बारे  में  मैं  एक
 मिसाल  दे  रहा  हूं--भौर  यदि  श्रो  अर्जुन
 अरोड़ा  अपने  झ्ारोपों  की  पृष्टि  नहीं  कर  पाते
 हैं--इप  सदन  या  इस  सदन  की  किसी  कमेंटी
 के  सामने,  तो  फिर  हमें  श्री  ग्र्जुन  प्ररोड़ा
 के  बिलाफ  भी  कार्यवाही  करनी  पड़ेगी।  यह

 तो  मंत्रियों का  मामला  है।  मुझे इस  से  मततब

 लहीं  है  कि  जंत्री  राज्य  सभा  के  सदस्य

 der.  .

 pay'of  Birlas  (C.A.)
 Shri  Krishna  Kumar  Chatterjee:

 (Howrah):  On  a  point  of  order

 एक  माननीय  सदस्य  :  क्या  यह  बिड़ला
 एजेस्ट  हैं  ?

 Shri  Krishna  Kumar  Chatterjee:
 Vhere  are  more  Birla  agents  on  the:
 other  side  than  on  this  side.

 I  refer  to  rule  #12)  Gx)  and  (x):
 “it  shall  not  reflect  on  the

 character  or  conduct  of  any  per-
 son  whose  conduct  can  only  be
 challenged  on  a  substantive
 motion;”

 “it  shall  not  make  or  imply  a
 charge  of  a  personal  character.

 l  want  your  guidance  whether  in  the
 light  of  this,  he  cou'd  be  allowed  to
 make  these  remarks....

 ओ  मधु  लिमये  :  मानतोय  सदस्य  नियम
 नहीं  जानते  हैं  पौर  बेकार  समय  बबाद
 कर  रहे  हैं।

 Shri  Hrishnan  Kumar  Chatterjee:
 lie  is  circumventing  the  purpose  of
 this  rule.

 Mr.  Speaker:  The  hon.  Member  can.
 #o  ahead.  He  hag  not  made  such  an
 allegation  now.

 ही  मु  लिसये  :  मैं  ने  कोई  आरोप

 नहीं  लगाया  है।

 में  यह  अर्ज  कर  रहा  था  कि  इस  बात  से
 कोई  मतलब  नह  है  कि  संबंधित  मंत्री  राज्य
 सभा  के  सदस्य  हैं  या लोक  सभा  के  सदस्य  हैं
 या  किसी  भी  सभा  के  सदस्य  नहीं  हैं,  क्योंकि
 मंत्री  होते  के  नाते  उत  को  सारे  वही  विशेषा-
 घिकार  प्राप्त  हैं,  जो  हम  सदस्यों  को  प्राप्त  हैं।
 मैं  एक  मिसाल  देता हूं  जिस  का  संबंध  भ्रसरीका
 की  सेनेट  से  है  सेनेटर  डाड  पर  जो  झारोप
 सगाए  गए  थे  वे  बहुत  ही  मामूली  थे  ।

 Mr,  Speaker:  All  those  things  couh?
 be  given  to  the  Commi‘tes,

 it



 पु
 a7gt  AMllegations  re.

 (Mr.  Speaker}
 there.  But  now  we  are  on  a  cal)  atten
 tion  notice.  You  are  expected  to  ask

 @  question.

 a  मतु  लिमये  :  प्रवान  मंत्रों  के वक्तव्य
 के  बाद  में  विशेतविफार  के  वारे  में  कदू  रहा  हूं!
 अगर  उत  का  यह  बयान  ने  होता  बोर  शो
 अ्र्जुत  अरोड़ा  को  बात  स्व  के  सामने  ये
 आतो,  तो  में  इस  बात  को  न  उच्यता  ।

 सेनेटर  डाड  के  खिलाफ़  जो  कई  आरोप
 लगाए  गए  थे,  उत  मे  ये  भो  थे  कि  उत्होंने
 डेमो के  टिक  पार्टी  को  ओर  से  चुनाव  के  लिए
 जो  च्बत्दा  इकट्ठा  किया,  उस  को  उन्होंने
 झपने  लिए  खर्च  किया  भोर  अपने  प्रवास  के
 लिए  दो  दो  लोगों  से  बिल  हकटठा  कियां ।

 .एक  वाक्य  शौर है,  चिस  को  ाप  ध्यान  से
 सुनें।  यह  मैं  स्मूसबीक  मे  पढ़  रहा  हूं  :

 As  for  Dodd's  trip  to  West  Germany
 ‘in  964  allegedly  to  promote  the  busi-
 ness  of  Lobbyist  Julius  Klein's  an

 agent  forindusirial  and  quasi  political
 interests,  the  committee  said  that
 Dood  had  been  indiscreet,

 Mr.  Speaker:  Huw  is  it  relevant?

 st  मु  लिसये  :  रेलिवेंट  है।

 “The  six  member  committee  of
 standards  of  conduct  unanimously
 recommended  that  the  Senate  cen-
 sure  the  Conneticut  democrat  for
 behaviour  that  is  contrary  to  good
 morals,  derogates;  from  the  public
 trust  expected  of  a  senator  and
 tends  to  bring  the  Senate  into  dis-
 honour  and  disrepute.”  Time-news
 magazine.

 प्रध्यक्ष  महोदय,  भव  ाप  यह  मामला
 भ्रघान  मंत्री  जी  पर  न  छोड़िए  |  यह  अब  सदन
 का  भामसा  हो  गया  है।  में  मे  आज  ही  यहां

 जाने  से  पहले  मियम  904  के  मामतहत  एक
 मस्ताव  का  नौटठिस  दिया  है  t  या  तो  प्राप
 मेरे  विशेषाधिकार  के  प्रश्त  को  विशेषाधिकार
 अमिति  को  सौंप  दीजिए  मा  मेरा जो  अत्ताव

 दि.  #
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 कि  वहू  सदन  फ़ैसला  करता  है  कि  श्री  अरगुग
 भरोड़ा  के  द्वारा  मंत्रि-परिषव्‌  के  सदस्यों
 के  जिलाफ़  जो  झारोप  लगाए  गए  हैं,  उन  को
 जांच  करने  के  लिए  पंद्रह  सदस्यों  को  एक
 संसदीय  समिति  बनाई  जाए  शोर  उस  पर
 छः  सदस्य  तामज़द  करने  के  लिए  राज्य  सभा
 को  विनतो  की  जाए।  जैसा  कि  मैं  में  कहा
 है,  या  तो  ाप  मेरे  विशेषाधिकार  के  प्रस्ताव
 को  सानिएं,  या  मेरे  1 ल  प्रस्ताव  पर  बहस
 कराइये  मेहरबानी  कर  के  ब  प्राप  इस
 को  एक  घरेलू  मामला  न  रहने  दीजिए।  शब
 यह  कांग्रेस  पार्टी  का  मामला  नहों  रह
 गया  है,  नही  झब  यह  केवल  मंत्ि-परिषद्‌
 का  प्रन्तर्गत  मामला  है  भ्ौर  न  ही  श्रो  प्रजून
 भारोड़ा,  उप-प्रधान  मंत्रो  और  श्रोमती
 इन्दिरा  गांधी  के  बोच  का  निजी  मामला
 है।  इस  लिए  झाप'  तत्काल  मेरे  इन  दो  सुझावों
 मैं  से  एक  को  स्वोकार  करें  और  सदन  को

 इस  पर  बहस  करने  का  मौका  दें  ।

 Some  hon.  Members  rose—
 Mr,  Speaker:  I  am  now  calling  Shri

 Hardayal  Devgun

 seen  it.  I  will  see  it  and  then  decide
 on  it.

 Shri  पा,  N.  Mukerjee  (Calcutta  North
 East):

 Mr,  Speaker:  There  is  no  question
 of  any  discussion  now.  I  am  asking
 Members  to  put  questions  on
 attention  statement.
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 Party  investigation  conducted  by  the
 Prime  Minister  takes  place,  every
 Member  of  the  Cabinet,  the  Prime
 Minister  herself.  Mr,  Morarji,  Mr.
 Chavan  and  the  whole  lot  of  them
 will  be  under  suspicion...  (Inter-
 Tuptions).

 An  hon,  Member:  This  is  most  un-
 fair.

 Mr.  Speaker:  Let  me  cal]  the  name
 of  Members.  We  can  look  into  this.

 aft  न  लिसये:  प्रध्यक्ष  महोदय,  भाप
 सुन  लोजिए  dy  ऐसे  मामले  बार-बार  नहीं
 झाते

 Shri  H.  N.  Mukerjee:  Mr,  Limaye
 has  pointed  out  very  legitimately  that
 from  the  implications  of  the  statement
 of  fact  which  is  uncontested,  this  is
 a  matter  which  should  be  taken  pos-
 session  of  by  the  House  and  not  by
 the  Prime  Minister  herself  who  might
 herself  be  the  accused  person,  for  all
 |  know  or  do  noi  know.  Therefore,
 it  is  something  of  which  the  House
 must  take  possession.  It  is  immate-
 rial  to  get  one  fact  or  the  other  from
 Mr.  Banerjee  or  Devgun  or  whoever
 else  might  be  the  signatory  to  this
 motion.  These  facts  might  be  very
 important.  But  those  facts  should,  in
 the  nature  of  parliameniary  propriety,
 be  placed  before  some  parlimentary
 body  for  Investigation  and  not  in  this
 kind  of**  that  we  are  having  at  this
 particular  moment.  (Interruption).

 Bhrimati  TarkeahWari  Sinka  (Barh):
 We  object  to  the  word  7”,  Parliament
 ig  not  a  *,  Parliament  cannot  be
 a”,

 eri  Sheo  Narain  (Basti):  Parlia-
 ment  is  pot  a  -  It  is  wrong  for  him
 to  my  that.  (interruption).

 ह... अ  of  Birlas  (C.A.)

 Shri  H.  N.  Mukerjee:  I  do  not  hesi-
 tate  for  4  moment  to  withdraw  that
 word;  efter  all,  the  hon.  Finance
 Minister,  I  thought,  had  a  sense  of
 humour,  but  that  is  an  illusion.

 Several  hon,  Members  rose—
 Mr.  Speaker:  Order,  order.  [  am

 calling  Shri  Dange,  the  leader  of  the
 communist  party.

 Shri  s.  A.  Dange  (Bombay  Central
 South):  Mr,  Speaker,  Sir,  I  wanted
 to  say,  arising  out  of  the  remarks  you
 were  pleased  to  make—

 Shrimati  Lakshmikanthamms
 (Khammam):  Mr.  Speaker,  Sir,  I  am
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 Shri  Ranga  (Srikakulam):  In  bet-
 ween,  You  have  allowed  this,

 Mr,  Speaker:  I  have  called  Shri
 Devgun  now.

 Shri  S.  A.  Dange:  7  have  heen
 standing,  Sir.  Arising  out  of  your
 remarks,  that  you  will  give  considera-
 tion  to  Mr.  Madhu  Limaye's  resolu-
 tion  later  on,  ]  want  to  bring  to  your
 attention  one  more  point.

 Mr.  Speaker:  It  is  not  discussed
 now.

 Sbri  s.  A.  Dange:  You  said  just
 now—

 Shri  Surendranath  Dwivedy  (Ken-
 drapara);  Sir,  you  want  to  punish  us
 because  we  are  silent?  There  must
 be  a  procedure.

 Shri  SB  A.  Dange:  I  am  not  asking
 any  question—

 Shri  Surendranath  Dwivedy:  ]  am
 asking  the  Speaker  for  my  own  infor-
 mation.

 Mr,  Speaker:  Nobody  can  discuss
 the  motion.  The  notice  which  he  has
 given—that  will  be  considered  sepa-
 rately.  Now,  we  are  only  taking  up
 the  Cal]  Attention  Notice.  Hon,  Mem-
 bers  should  confine  their  remarks  to
 the  Calling  Attention  Notice.  If  any
 hon.  Member  has  something  to  say,
 he  can  certainly  say.  But  this  is  not
 the  forum  for  discussing  the  other
 thing,  Shri  Devgun.

 Shri  ss  A.  Dange:  You  allow  me  to
 speak,  Sir.

 Mr.  Speaker:  Not  on  this.

 Shri  S.  A.  Dange:  I  rose  to  speak
 om  your  remarks.  I  am  not  speaking
 on  the  resolution.

 +  भी  हरदधाल  देवगुण  (पूर्व  दिल्ली):
 were  महीदय,  कांग्रेस  पार्टो  की  मीटिंग  में
 26  मई  को  यह  बात  कही  गई

 Shri  Surendranath  Dwivedy:  Sir,  a
 point  of  order,  4६  ja  about  the  pro-
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 cedure  that  you  have  follewed  in  this
 House,  Now,  there  ig  a  Calling  Atten-
 tion  Notice.  Shri  Madhu  Limaye  was
 a  signatory;  he  was  perfectly  within
 his  rights  to  put  a  question.  He  con-
 tinued  with  some  other  matter,  and
 you  permitted  that  to  be  recorded
 here,  Therefore,  it  becomes  neces-
 sary  now,  on  that  very  matter  which
 you  permitted,  to  make  observations,
 and  observations  can  be  made  by  as
 many  such  Members  as  want  to  make
 them.  This  is  a  serious  matter  that
 has  come  before  the  House.  It  will
 not  be  proper  to  bar  othcr  members
 from  making  Sony  observations,  once
 having  permitted  Mr.  Limaye  to
 introduce  this.

 Mr.  Speaker:  That  is  a  separate
 matter.  We  will  finish  the  Call  Atten-
 tion  Notice  first.

 श्री  मधु  लिसये  :  मैंने  इस  जिये  प्रश्न
 नहीं  पूछा  क्योंकि  प्रधान  मंत्री  के  व्यान
 में  विशेषाधिकार  का  मामला  साफ  सामने
 आ  गया  |  नह्ीी  तो  मैं  प्रश्न  पूछता  ।  इस
 लिये  मैं  चाहता  हूं  कि  श्राप  सब  लोगों  को
 सुनिय--जों  भी  इस  के  बारे  में  कहता  चाहते
 हैं  ॥।

 श्री  हरदयाल  देबपृण  :  प्रध्यक्ष  महोदय,
 26  मई  को  कांग्रेसी  संसदीय  दल  को  बैठक
 हुई,  जिस  भें  यह  प्रारोप  लगाया  गया  1
 27  मई  को  यह  सारे  समाचा  र-पत्रों  में  प्रकाशित
 हुआ  अर  सारे  देश  में  इस  से  सनसनी  पैदा
 हुई-मंत्री  मंडल  के  भ्नेक  सदस्यों  पर  यह
 झारोप  लगा,  थे  कौन  से  मंत्रों  हैं,  यह  लोगों
 को  मालूस  नहीं  है  ।  इस  लिये  इस  में  कोई
 भी  हो  सकता  है,  सारा  मंत्री,  मंडस  भ्रौर
 भारत  सरकार  लांछित  हो  कर  सारे  देश  के
 सामने  शौर  संसार  के  सामने  बड़े  हैं।  हम
 ने  झप  को  काल-एटेन्शन  का  नोटिस  दिया,
 उस  पर  झांपने  वक्तव्य  मांग  लिया,  लेकिल

 उस  माटिग  में  उपप्रधान  मंत्री  ने  भर्जुन  दा
 को  कहा कि  गह  प्रधान  मंत्री  को  नाम  बता  नें  t
 सेकिन  धाज  प्रधान  मंत्री  कहती  हैं  कि  5-6
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 दिन  के  बाद  झभी  तक  उन  को  उनके  नास
 मालूम  नहीं  हुए  हैं--इस  का  रहस्य  क्‍या
 है  ?  जिससे  आज  सारे  देश  में  सनसनी  हैं,
 सारी  गवर्नमेंट  प्राफ़  इण्डिया  सेस्पर्ड  है  चौर
 लांछित  है  Y  wa  तक  उन  को  नाम  मालूम
 नहीं  हुए  हैं.  कब  मालूस  होंगे  घौर  कब  तक  वह
 इस  सदन  को  विश्वास  में  लेंगी

 श्री  बलराज  मघोक  :  (दक्षिण  दिल्ली)
 भ्रध्यक्ष  महोदय,  सब  से  पूर्व... .  .

 श्री  झटल  बिहारी  बाजपेयो  (बलरामपुर):
 अध्यक्ष  मजोदय,  प्रश्न  का  उत्तर  नहों  दिया
 गया,  क्या  प्रधान  मंत्री  महोंदया  ने  नाम  पूछे
 हैं?

 श्रीमती  इन्बिरा  गांधी  :  मैंने  यड़  नहीं
 कहा  है  कि  मुझे  नाम  बताये  गये  हैं  रा  नहीं
 बलाये  गये  है  ।  रैने  यह  कहा  है  कि  जब  उस
 के  बारे  में  गव  तक  कोई,  (व्यवधात)

 ी  झटल  बिहारी  बाजपेयी  :  प्रधान
 मंत्री  महादया  ने  कहा  है  कि  वह  जांच  कर  रही
 हैं।  समाचार  पत्रों  में  भी  यह  छरा  है.

 श्रीमतो  इम्बिरा  गांधी  :  मैं  कोई  जांच

 नहों  कर  रही  हूं  ।

 शनी  मधु  सिमये  :  तो  क्‍या  कर  रहो  हैं,
 कुछ  नहीं  कर  रही  हैं  t

 कली  wo  ae  तिबादी  (गोपालगंज)  :
 अध्यक्ष  महोदव,  मेरा  प्वाइन्ट  aT
 are  है  |  मैं  यह  जानना  चाहता
 हूं  कि  झगर  किसी  सदस्य  के  बारे  में
 था  मिनिस्टर  के  बारे  में  मर  किसी  पार्टी
 को  मोटिंग  में  या  झखबांर में  कोई  बोज  निकल
 जाय,  क्‍या  बह  काल-एटेग्शन  का  सब्जेक्ट  बन

 »  सकता  है  ?  में  जानना  बाहता  हूं  कि  आपने
 इस  को  कंवे  यहां  पर  विया  है  ?  कसि  यह  बयान
 दिया  बया ?

 ॥...  in  7756
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 की  झल  बिहारी  बाजपेयी  :  अध्यक्ष
 म्रहोदय,  पहले  शन  का  उत्तर  नहीं  भाया  I
 सवाल  सह  पूछा  गया  है  कि  क्या  प्रधान  मंत्री
 महोदया  ने  श्री  प्र्जुन  अरोड़ा  से  यह  जानने
 की  कोशिश  की  कि  उन  के  भारोप  किन  मंत्रियों
 के  बारे  में  हैं  ?  प्रधात  मंत्री  महोंदया  कहती
 हैं  कि  ये  जांच  नहों  कर  रही  हैं,  तो  क्या  कर
 रही  हैं  ?

 Shrimati  Indira  Gandhi:  What  I
 have  said  is  this:

 “]  have  requested  Mr.  Arora  to
 furnish  whatever  facts  or  infor-
 mation  he  may  have  in  his  posses-
 sion  to  support  the  allegation.  He
 has  promised  to  do  so.  When  I
 receive  this,  I  shal]  naturally  look
 into  it.”

 श्री  बलराज  मधोक  :  अध्यक्ष  महोदय,
 हमारा  राजनीतिक  जीवन  बहुत  दिनों  से
 दृषित  हो  चका  है,  इस  लिये  कि  जो  देश  के  बड़े-
 बड़े  बिजनेस  हाउनेज़  हैं.  उन  के  साथ  सत्तारूढ़
 दल  का  मरबन्ध  रहा  है  यह  सर्वविदिन है
 (व्यवधान  )

 एक  मसाननोय  सदस्य  :  वे  सब्र  से  ज्यादा
 मदद  तो  जनसंघ  की  करते  हैं  t

 ht  बलराज  मधोक :  समय  समय  पर
 इस  प्रकार  के  प्रारोप  लगते  रहे  हैं  कि  बहुत
 सारे  मंत्री  या  उन  के  रिश्तेदार  या  उन  के
 संबंध  फिसो  न  किसो  बड़े,  बिजनेस  हाउस
 से  कोई  न  कोई  लाभ  उठाते  रहे  हैं  ।  कभी
 कभी  कोई  बिजनेस  हाउस--किसी  कारण
 यदि  उन  का  सम्बन्ध  बिगड़  जाय-न्सो
 विकिटसाइज़  भी  हुप्रा  है।  इस  समय  हमारे
 सामने  एक  स्पेसिफिक  क्वेश्बत  ध्ांया  है--
 यहां  घर  का  भेदी  बोला  है,  घर  के  भन्दर
 से  स्ाबाज़  उठो  है  कि  कुछ  मंत्री  घोर  कुछ
 धन्य लोग  बिरला  की  पे  में  होंगे, कुछ  किश्नी
 थौर  बिजनेस  हाउस  की  पे  में  होंगे  ewer
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 [sit  बसराज  मधोक]
 मंत्रों  महोवया  ने  कहा  है.  कि  उत  के  बारे

 में  वे  फैक्ट्स  इक्टठे  कर  रही  हैं  i  यह  जो  मंत्री
 मंडल  है  इस  को  प्रधान  मंत्रो  न ेनौमिनेट  किया
 है,  इप़को  रेस्पोन्सिबिलटो  कलैब्िटिव  है  ौर
 जिम्न  ने  उस  मन्  मंडल  को  गठित  किया
 है  और  लिस  प्रधान  मंत्री  के  स्वयं  के  बारे
 में  इस  प्रकार  के  संणय  हैं  कि  उन  के  चताव
 में  बिड़ता  हाउप  को  शोर  से  पहायदा  मित्र:
 है,  मैं  पूछना  चाहता  हूं.  .  (व्यवधान)
 क्‍या  बढ़ी  प्रधान  मंत्री--चहें
 चोर  बोर  वहीं  जज--यह  चाज  नहों  चल
 सकती  |
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 इनववायर!  होनी  झावश्यक  है  क्योंकि
 यह  सारे  हाउस  और  सारे  देश  की  प्रतिष्ठा
 का  सवाल  है।  माँ  पूछना  चाहता  हूं
 कि  क्‍या  इस  प्रश्न  के  ऊपर  जैसा  सुझाव
 दिया  गया  है  कि  एक  पालियाम्मैंटरी  कमेटी
 का  गठम  कर  के  उस  कनेटी  के  सामने  वह
 सारे  तथ्य  श्री  जुन  झरोड़ा  भी  रक्खें,
 प्रधात  मंत्री  भी  रक्खे  शौर  प्रत्य  मंत्री  भी
 रक्खे  ताकि  उस  के  बाद  सारी  चीज़  स्पष्ट
 हो  जाय  तो  क्या  वह  इस  के  लिए  तैथार  हैं
 यह  मेरा  एक  स्पैस्फिक  सवाल  है.  झौर  उस

 का  मैं  उन  से  उत्तर  मांगता  हूं  ?

 संसद-कार्य तथा  उचार  मंत्री  (ate  रास
 शुमग  क्ति)  :  भ्रध्यक्ष  महोदय,  श्री  बलराज

 मधोक  ने  प्रधान  फंल्री  जी  के  लिए  जो  ग्रभी
 शब्द  इस्तेमाल किये,  .  i  .  .  .

 Shri  Bal  Raj  Madhek:  |  want  an
 answer  from  the  Prime  Minister.

 Bre  राव  सुभाग सिह  :  मेरा  प्वाएंट
 ह,  झार्डर है  कि  मानीय  सदस्य  श्री  बतराज
 अधोक  ने  प्रधान  मंत्री  के  लिए  जो  शब्द  इस्से-
 माल  किये  बह  प्रनुचित हैं  ।  उन्होंने  कहा
 था...

 MAY  30,  067  Minister,  being  in  pay  3760
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 Shri  Range:  is  he  answering  the
 questien  or  is  he  raising  a  point  of
 order?  What  is  he  doing?

 Mr.  Speaker:  He  is  raising  a  point
 of  order,

 Wo  रास  सुभग  सिंह:  वह  जो  साननोय
 सदस्य  श्री  वलराज  मधोक  ने  कहा  कि  वही
 चोर  और  वहाँ  जज  तो  प्रधान  मंत्री  के  लिए
 उनका  ऐसे  शब्द  इस्तेमाल  करना  अनुचित
 हैं  शौर  पहू  वही  चोर  भर  वही  जज  शब्द  उन्हें
 वापिप्त  लेने  चाहिएं  1

 Sir,  I  want  your  ruling  as  to  whe-
 ther  it  is  parliamentary.  If  it  is  not
 parliamentary,  it  must  be  expunged
 from  the  proceedings.  (Interruptions).

 Mr.  Speaker:  Unfortuna‘ely,  this  is
 tending  to  become  something  out  of
 which  nothing  will  come  out.  The
 point  made  by  Shri  Madhok  and  others
 is  that  there  should  be  a  parliamen-
 tary  committee.  That  is  a  question
 which  cannot  be  decided  here  and
 now.  This  is  only  a  Calling  Atten-
 tion  Notice.  In  view  of  the  fact  that
 there  is  already  a  substantive  motion,
 I  do  not  know  whether  there  is  any
 point  in  discussing  it  now  in  this
 House.

 Shri  Bal  Raj  Madhok:  Sir,  my  ques-
 tion  arises  out  of  the  statement  made
 by  the  Prime  Minister.  She  said  that
 she  has  not  the  facts  at  her  command
 and  she  is  trying  to  get  those  facts.
 In  view  of  that  statement  of  the  Prime
 Minister  my  question  arises.  It  is  a
 very  pertinent  question  and  a  specific

 willing  to  place  all  these  facts  before
 a  committee  of  this  House,  preferably
 the  Privileges  Committee.  It  is  ror
 her  to  say  Yes  or  n0.

 Some  hon.  Members:  No,  no.  (Inter-
 ruptions)

 Dr,  Ram  Subbag  Siagh:  Sir,  wher  is
 your  ruling  on  my  paint  of
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 Mr.  Speaker:  If  those  words  were
 used  against  the  Prime  Minister,  I  am
 very  sorry.

 Shri  Bal  Raj  Madhok:  Sir,  I  did  not
 mean  any  refiection  against  any  hon.
 Membcr,  least  of  all  the  Prime  Minis-
 ter.  I  used  only  &  Hindi  proverb.
 It  is  not  meant  against  anybody.  I
 do  not  think  it  is  unparliamentary.  It
 means  thal  the  same  people  who  made
 the  charge  .cannot  be  the  judge  also.
 Shri  Arjun  Arora  of  the  Congress
 Party  has  made  the  charge.  The
 Prime  Minister  belonging  to  the  same
 pariy  cannot  sit  in  judgment  over  that.
 It  ig  wrong.

 Mr.  Speaker:  lf  those  words  “chor”
 and  all  that  were  meant  against  the
 Prime  Minister,  they  are  unparliamen-
 tary  and  I  would  have  them  expunged.
 But  I  shall  fee]  happy  if  Shri  Madhok
 says  that  they  were  not  meant  against
 the  Prime  Minister  and  they  were  said
 in  a  general  way.

 Shri  Bal  Raj  Madhok:  I  only  quoted
 a  Hindi  proverb  which  means  that  the
 thief  and  che  judge  cannot  be  the
 same  person.  I  did  not  call  the  Prime
 Minister  ‘thief’.

 Mr.  Speaker:  Then  it  is  all  right.
 The  hon.  Member  says  that  they  were
 not  used  against  the  Prime  Minister.
 (Interruptions)

 Shri  Ranga:  Sir,  we  must  under-
 stand  how  these  proceedings  are  being
 conducted.  We  are  not  able  to  follow
 anything.  The  hon.  Member,  Shri
 Madhok,  has  put  &  question.  It  is  for
 the  Prime  Minister  to  say  ‘yes’  or  ‘no’.
 Instead  of  asking  the  Prime  Minister
 to  give  her  reply,  you  are  proceeding
 with  the  next  question.

 Shrimati  Indira  Gandhi:  Sir,....
 (Interruptions).

 Mr.  :  Order,  order,  Do  you
 not  want  to  hear  the  reply  of  the
 Prime  Minister?  All  of  you  resume
 your  seats.

 Shrimati  Indira  Gandhi  rose—

 Gast  Abéal  Ghani  Dar  (Gurgaon):
 te,  on  &  paint  of  order,

 Allegations  re.  JYAISTHA  9.' 1889  (SAKA)  Ministers  being  in  3762
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 Mr,  Speaker:  You  do  not  want  to
 hear  the  Prime  Minister?  Let  us  hear
 her.  Now  the  short  point  made  by
 the  opposition  is  whether  instead  of
 a  further  inquiry  the  Privilege  Com-
 mittee  or  some  other  committee  of
 the  House  could  go  into  it.

 श्रो  भ्रटल  बिहारी  बाजपेयी :  प्रध्यक्
 महांदय, मैं  प्रधान  मंत्री  से  यह  पूछना  चाहता
 हूं  कि  आखिर वह  भपने  ऊपर  इस  आंच  को
 जिम्मेदारी  क्‍यों  लेती  हैं  ?

 Shri  Shivaji  Reo  8.  Deshmukh  (Par-
 bhani):  Sir,  I  rise  on  a  point  of  order.
 By  the  very  nature  of  the  question,
 whether  the  issue  should  be  left  to
 the  committee  of  this  House  or  the
 Privileges  Committee  to  consider,  it
 is  not  for  the  Prime  Minister  to  decide
 this  question.

 at  मधु  लिसये  :  धब  यह  तो  स्पीकर
 साहब  तय  करेंगे  ।

 Mr.  Speaker:  There  is  no  point  of
 order.

 Shrimati  Indira  Gandhi:  There  is
 a  Code  of  Conduct  which,  |  believe,
 was  accepted  by  the  House.

 at  wa  ford  :  कब्र  हुभा  ?

 any
 ter,  naturally  it  must  be  looked  into.
 But  I  do  not  think  that  there  can  be
 a  demand  for  an  inquiry  on  the  basis
 of  entirely  unsubstantiated  allegations.

 sh  wy  लिगये  :  सदन  करेगा  धाप
 नहीं

 (Rajapur):
 Speaker,  will  you  allow  me  to  speak
 one  sentence  to  help  you?

 Mr.  Speaker:  The  position  is  yet  to
 be  clarified,

 Shri  Nath  Pal:  ]  want  only  to  help
 you  not  obstruct  you.
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 Shri  Abdni  Ghani  Dar:  Sir,  on  28
 Point  of  order.  .  पिछले  चार  दिन से  देख

 रहा हूं  कि  कोलिंग  प्रटैंशन  नोटिसेज  जो  हां
 पर  लिये  जाते  हैं  उन  पर  शाप  जन्हों  माननीय
 सदस्यों  को  बोलने  पर  शौर  सबाल  पूछते
 का  मौका  देते  हैं  जिनके  कि  नाम  कोलिग
 अटैंशन  नोटिसेज  में  होते  हैं  ।  उन्हीं  को सबालात

 वगैरह  पूछने  का  मौका  दिया  जाता  है  हांलाकि
 बकल  तो  सारे  हाउस  का  होता  है  तो  मेरे
 जैसे  जीवित  मैम्बरों  को  भी  उन  पर  सवालात
 पूछने  का  मौका  क्‍यों  नहीं  दिया  जाता  है  ?

 मैं  बतलाना  चाहता  हूं  कि  कांग्रेस  को
 इज्जत  बचाने  के  लिए  प्रधान  मंत्री  को  शान
 को  बचाने  के  लिए  वह  खुद  बखुद  रिजाइन
 कर  देंग  शोर  मैंने  सुना  है  कि  उन्होंने  रिजाइन
 भी  कर  दिया  है  1
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 le  te
 Mr,  Speaker;  There  i  point  of

 order,
 —

 Shri  Nath  Pai;  Mr.  Speaker,  I  want
 to  cite  an  example  which  may  be  of
 sOMe  use  to  yOu  in  reaching  a  final
 decision  on  the  proposal  put  before
 you  by  Shri  Limaye.  In  the  House
 of  Commons  there  was  an  incident
 very  identical  to  the  one  with  which
 you  are  Concerned  now.  One  Mr.
 Belcher,  Minister  and  Under  Secretary in  the  Ministry  of  Lord  Attlee,  it  was
 Suggested,  was  guilty  of  accepting
 illegal  gratification.  No  substantial
 chatge  was  mentioned  and  no  facts
 were  furnished  at  that  time.  What
 happened  was,  at  the  Tory  Club  it
 became  a  fashion  those  days  to  re-
 mark  that  since  the  worthless  mem-
 bers  of  the  proletariat  have  become
 Ministers,  naturally  corruption  is  in-
 evitable  and  Britain  is  going  to  pieces.

 a@  report  was  again  repeated  by
 Mr.  Winston  Churchill.  But  when
 Mr.  Churchill  repeated  it,  Mr.  Attlee
 thought  it  his  bounden  duty  as  the
 Prime  Minister  of  Britain  !o  stand  on
 the  floor  of  the  House  and  say  “here
 and  now  I  announce  the  appointment
 of  8  Committee  under  Lord  Sankey,
 anybody  who  has  got  any  evidence”—
 not  only  Mr.  Arora—‘“may  come  and
 furnish  it;  I  shall  bow  down  to  the
 verdict  of  that  Committee".  Now  the
 Position  is  that  the  Prime  Minister  has
 been  good  enough  to  make  a  reference
 to  the  Code  of  Conduct.  She  was  not
 here  when  only  last  week  her  right
 hang  man,  Shri  Chavan,  said  here  that
 he  has  not  accepted  the  Code  of  Con-
 duct  of  the  Santhanam  Committee.
 So,  when  did  they  accept  it?

 But  I  submit  that  before  you  give
 your  final  ruling  on  the  proposal  the
 Prime  Minister  should  selze  the  initia-
 tive.  Very  serious  allegations  are
 being  made.  The  allegations  may  be
 wrong,  but  this  is  a  parliamentary
 democracy  and  when  allegations  are
 made  on  the  floor  of  the  House—I  am
 hot  concerned  with  what  Shri  Arora
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 says—when  a  senior  Member  says
 that,  she  just  cannot  say  that  she  is
 asking  somebody  to  furnish  the  facts.
 That  will  not  satisfy  anybody  and  the
 cloud  of  suspicion  will  continue  to
 hang.  Therefore,  I  appeal  to  her  not
 to  go  by  small  procedural  things,
 whether  it  was  in  order  or  not,  What
 is  important  is  that  serious  allegations
 have  been  made  and  therefore  let  us
 call  the  highest  judiciary  to  our
 rescue.  But  first  I  want  a  parliamen-
 tary  committee  to  go  into  this.

 Mr.  Speaker:  Shri  Madhu  Limaye
 says  that  he  has  written  to  me  on  this
 but  I  have  not  yet  seen  that.  Now  a
 few  suggestion  has  been  made.  In
 view  of  this,  may  I  suggest  that  we
 proceed  with  the  next  item  so  that  it
 will  give  me  time  to  see  that  and
 later  on,  if  necessary,  I  will  consider
 this.

 Shri  8,  A.  Dange:  When  you  pay
 attention  to  Shri  Madhu  Limaye’s  pro-
 position  in  your  Chamber,  may  I
 request  you  to  add  to  that  one  more
 item.  It  is  not  only  a  question  of
 Shri  Arjun  Arore’s  facts  being  veri-
 fied  but  also  it  is  a  question  of  Shri
 Gulzarila]l  Nanda,  the  ex-Home  Minis-
 ter,  having  stated  that  45  Members
 of  this  House  were  in  the  pay  of
 Birlas,  That  should  also  be  added  to
 Shri  Madhu  Limaye's  proposition,

 Shri  Hem  Barua  (Mangaldai):  May
 T  cite  a  precedent  of  this  House?

 Mr.  Speaker:  So,  if  the  House
 agrees,  ]  would  take  it  out  now  and
 consider  the  question  raised  by  Shri
 Dange,  Shri  Madhu  Limaye,  Professor
 Ranga  and  o:hers.

 Shri  Hem  Haraa:  |  want  to  help  you
 in  that.

 Mr.  Speaker:  If  you  want  to  go
 through  the  calling-attention,  each  one
 of  you  is  going  to  put  questions  and
 naturally  she  has  no  answer  because
 ebe  has  asked  Shri  Arjun  Arora  to
 #ive  her  the  facts.

 Shri  ss.  38,  Baneriee:  It  is
 (Interruption).

 no  use...
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 will  take  up  this  question  separayery-

 22.53  brs,
 PAPERS  LAID  ON  THE  TABLE

 Auprr  Report  (Crvit),  967  on  Revenve
 RECEIPTS

 १  beg  V0  द...  Un  Tne  Take  a  copy
 of  the  Audit  Report  (Civil),  7967

 5I()
 [Placed  in  Library.  See  No,  LT-
 450/67]

 AnnvaL  AccounTs;  oF  THE  Cockmr
 Port  TRUST  For  1965-66  ann  Nort-

 FICATIONS  UNDER  Motor  VEaICLEes
 Act

 The  minister  of  Transport  and
 Shipping  (Dr.  च,  K.  R.  V.  Bao):  Sir,

 qa  I  beg  to  re-lay  on  the  Table—

 (i)  A  copy  of  the  Annual
 Accounts  of  the  Cochin  Port
 ‘Trust  for  the  year  I965-66  and
 the  Audit  Report  thereon
 under  sub-section  (2)  of  3805
 tion,  08  of  the  Major  Port
 Trusts  Act,  1963,  [Placed  in

 ial
 See  No,  LT-05/

 Jd
 ii)  A  copy  each  of  the  following

 Notifications  under  sub-section
 @  of  section  133,  of  the
 Motor  Vehicles  Act,  939:—

 (a)  The  Delhi  Motor  Vehicles
 (Third  Amendment)  Rules,
 1966,  published  in  Notifica-
 tio,  No  F.8(23)/65-66.
 Transport  In  Delhi  Gazette
 dated  the  22nd  December,.
 1968.

 by)  Notification  No,  58/88/F.
 fo.  68-$22/86-Pub.  publish-

 ed  in  Andaman  and
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 man  and  Nicobar  Islands
 Motor  Vehicles  Rules,  1989.

 (c)  Notification  No,  366/66/F,
 No.  68-26I/66-Pub.  publish-
 ed  in  Andaman  ang  Nicobar
 Gazette  dated  the  27th  Dec-
 ember,  1966,  making  certain
 amendments  to  the  Anda-
 man  and  Nicobar  Islands
 Motor  Vehicles  Rules,  ‘1989.
 {Placed  in  Library.  See
 No,  LT-96/67.]

 (2)  |  beg  to  lay  on  the  Table—

 4)  A  copy  of  the  following  papers
 under  sub-section  (2)  of  sec-
 tion  703  of  the  Major  Port
 Trusts  Act,  963:—

 (a)  Annual  Accounts  of  the
 Visakhapatnam  Port  Trust
 for  the  year  ‘1964-65,  and  the
 Andit  Report  thereon.
 {Placed  in  Library.  See  No.
 LT-45/67].

 @)  Annual  Account,  of  the
 Mormugap  Port  Trust  for
 the  year  l964-65  and  the
 Audit  Report  thereon.
 [Placed  in  Library.  See  No.
 LT-452/67.]

 (ii)  A  copy  of  the  Annual  Report

 (iii)  A  copy  each  of  the  following
 Notifications  under  sub-section
 a)  of  section  723  of  the  Major

 ‘Port  Trusts  Act,  963:—

 (४)  The  Mormugag  Port  Trust
 (

 Rules,
 published  in  Notification  No..
 G.3.R.  9T7T  in  Gerette  of
 India  dated  the  24th  Decem-
 ber,  1986,  [Placed  in  Lib.
 rary.  See  No.  LT-454/67.]

 GSR  2027  in  Gazette  of
 India  dated  the  3ist  Decem--
 ber.  1986,  [Placed  in  Lib-
 rary.  See  No.  LT-455/67.)

 English  translation.
 See  No.  LT-456/87.]

 ;  ;  |
 8



 ‘Mr.  Speaker:  You  want  them  to  lay
 Shri  Nande’s  speech  also?

 85  a  particular  political  party,

 should  have  been  inid  on  the  Table  of
 the  H  so  that  we  could  have
 judged  whether  Mr.  Nanda  was  correct
 or  Mr.  Subodh  Banerji  wag  correct.

 the  code  ang  Mr.  Nande’s  speech  on
 the  All  India  Radio,  the  bon.  Minister
 said  that  he  would  look  into  those’
 things.  About  the  script  of  the  speech
 og  the  West  Bengal  Labour  Minister,
 he  said  that  it  would  be  laid  on  the
 Table.  About  other  things,  he  said
 that  he  would  lock  into  them.

 Shri  C.  K.  Bbattacharyye  (Raiganj):
 I  have  a  submission  to  make. a
 speech  of  the  West  Bengal

 TYAISTHA  9,  2889  (SAKA)  Papers  laid  =  Wo
 Mr.  Gpeaker:  They  will  look  into

 the  legal  aspect  og  it,

 Norurications  UNDER  ArRcrarT  Act

 Tae  Minister  of  Tourism  and  Civil
 Aviation  (Dr.  Katan  Singh):  [  beg  to
 Jay  on  the  Table  a  each of  the
 following  Notifications  under  section
 ‘14-A  of  the  Aircraft  Act,  1934,  to.
 gether  with  Explanatory  Note:—

 (l)  The  Aircraft  (Anvendment)
 Rules,  1967,  published  in  Noti-
 Geation  No.  G.S.R.  484  in
 Gazette  of  India  dated  the
 8th  April,  1067,

 (2)  The  Aircraft  (Second  Amend-
 ment)  Rules,  1967,  published
 in  Notification  No.  G.S.R.  5ll
 in  Gazette  of  India  dated  the
 ‘15th  April,  I987.

 (3)  The  Aircraft  (Third  Amend--
 ment)  Rules,  1967,  published
 in  Notification  No.  G.S.R,  48
 in  Gazette  of  India  dated  the
 22nd  April,  1967,  [Placed  in.
 Library,  See  No.  LT-457/87.}

 Norirication  unpra  Rice-Mrino
 Inpustry  (RecuLATIONS)  Ac?

 (Sari
 Annasahib  Shinde):  reer  I  beg  to  re-
 lay  on  the  Table  a  copy  of  the  Rice-
 Milling  Industry  (Regulation  and
 Licensing)  Amendment  Rules,  1967,
 published  in  Notification  No.  G.S.R.
 767  in  Gazette  of  India  dated  the  22th:
 February,  1967,  under  sub-section  (4)
 of  section  22  of  the  Rice-Milling  In-
 dustry  (Regulation)  Act,  1958,  [Plac-
 ed  in  Library.  See  No.  LT-28/67.]

 (2)  7  beg  to  lay  on  tha  Table—

 (i)  A  copy  of  the  Rice-Milling  |
 4
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 Notification  No.  G.S.R.  735  in
 Gazette  of  India  dated  the  20th
 May,  i967,  under  sub-section
 (4)  of  section  22  of  the  Rice-
 Milling  Industry  (Regulation)
 Act,  1958.  [Pleced  in  Library.
 See  No,  LT-458/67,]

 {ii)  A  copy  each  of  the  following
 Notifications,  under  sub-sec-
 tion  (6)  of  section  3  of  the
 Essential  Commodities  Act,
 955:—

 (a)  G.S.R.  497  published  in
 Gazette  of  India  dated  the
 Sth  April,  1987,  making  cer-
 tain  amendment  to  Notifica-
 tion  No.  G.5.R,  63  dated  the
 ist  February,  1967.

 (b)  G.S.R.  499  published  =  in
 Gazette  of  India  dated  the
 300  April,  ‘1967,  rescinding
 the  West  Benga]  Essential
 Commodities  (Restrictions
 on  Movement)  Control
 Order,  1965.

 (९)  The  Rajasthan  Foodgrains
 (Restrictions  on  Border
 Movement)  Second  Amend-
 ment  Order,  19867,  published
 in  Notification  No.  GSR.
 56]  in  Gazette  of  India  dated
 the  22ng  April,  1967,

 (d)  The  Inter-Zonal  Wheat  and
 Wheat  Products  (Movement
 Control)  Fourth  Amend-
 ment  Order,  1967,  published
 in  Notification  No  GSR.
 582  in  Gazette  of  India
 dated  the  22nd  April,  1967.

 fe)  GSR  563°  published  in
 Gazette  of  India  dateg  the
 22nd  April,  1967,  rescinding
 the  Gujarat  Roller  Mills
 Mixed  Atta  (Price  Control),
 Order,  1966.

 a@  The  Inter-Zonal  Whest  and

 MAY  30,  1907  Papers  lag  Pe

 Order,  1967,  published  in
 Notification  No,  G.S.R.  867
 in  Gazette  of  India  dated  the
 36098  April,  ‘1987.

 (g)  The  Delhi  Specified  Food
 Articles  (Movernent  Con-
 trol)  Amendment  Order,  967
 published  in  Notification  No.
 G.S.R.  568  in  Gazette  of
 India  dated  the  15th  April,
 1967.

 (h)  The  Northern  Inter-Zonal
 Rice  (Movement  Control)
 Order,  1967,  publisheg  in
 Notification  No.  G.S.R.  573
 ‘in  Gazette  of  India  dated  the
 890  April,  1967.

 (i)  GSR.  574  published  in
 Gazette  of  India  dateg  the
 8th  April,  l967,  rescinding
 the  Northern  Zone  Paddy
 (Restriction  of  Export)
 Order,  ‘1950,

 (j)  The  Northern  Inter-Zonal
 Gram  (Movement  Control)
 Order,  ‘1967,  publisheg  in
 Notification  No.  G.S.R.  575
 in  Gazette  of  Indig  dated  the
 18th  April,  1967,

 (४)  The  Northern  Inter-Zonal
 Maize  (Movement  Con-
 trot)  Order,  1967,  published
 in  Notification  No.  G.S.R.
 658  in  Gazette  of  India
 dated  the  3rd  May,  i96'7.

 ()  GSR,  708  publisheg  in
 Gazette  of  India  deted  the
 10th  May,  1967,  making
 certain  amendments  ta  No-
 tification  No.  G.S.R.  8423
 dated  the  24th  December,
 1984,

 (m)  The  Rajasthan  Foodgrains.
 (Restrictions  on  Border
 Movement)  Third  Amend-
 ment  Order,  1967,  published
 in  Notificetion  Ne.  GAR.
 T36  in  Gazette  of  India

 (Placed  th  Tea  ie  ag
 _

 LT.430/67.
 me
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 (i!)  A  copy  of  the  Annual  Ac-
 counts  of  the  Anima]  Welfare
 Board,  Madras  for  the  year
 1085-66  along  with  the  Audit
 Report  thereon.  [Placed  in
 Library.  See  No.  LT-460/67,]

 Orcoens  unpex  Darianration  Comrs-
 ston  Act

 The  Deputy  Minister  in  the  Minis-
 éry  of  Law  (Shri  D.  ‘iE,  Chavan):  |  beg
 to  lay  on  the  Table

 a)  A  copy  each  of  the  following
 Orders  of  the  Election  Commission
 under  sub-section  (2)  of  section  nh  of
 the  Delimitation  Commission  Act,
 1982,

 (i)  Order  No.  80  published  in
 Notification  No.  5.0.  ॥47  in
 Gazette  of  India  dated  the
 llth  Januaty,  1967,  making
 certain  amendment,  in  the
 Delimitation  Commission's
 Order  No.  5  dated  the  2nd
 June,  ‘1966,  relating  to  the,
 State  of  Hibar.

 (ti)  Order  No.  5A  published  in
 Notification  No.  S.O.  352  in
 Gazette  of  India  dated  the
 27th  January,  ‘1967,  making
 certain  corrections  in  the
 Delimitation  Commission's
 Order  No.  5  dated  the  28rd
 May,  1966,  relating  to  the
 State  of  Uttar  Pradesh.

 (iii)  Order  No.  5p  published  in
 Notification  No.  89.  420  in
 Gazette  of  India  dated  the  $lst
 January,  ‘1967,  making  certain
 correctiong  in  the  Delimite-
 tion  Commission’s  Order  No.  5
 dated  the  Ind  Jume,  ‘1966,  re-
 Isting  to  the  State  of  Bihar.
 [Placed  in  Library.  See  No.

 इता-बह1/ हा]

 (2)  A  copy  of  the  Delimitation  of
 Constituencies  (Mysore)

 Amendment  Order,  ‘1987,  published  in

 ee
 59  No,  GSR.  628  in  Garette
 Gated  the  26th  April,  1007

 JYAISTHA  9,  3989  (SAKA)  Papers  Leia  774

 under  sub-section  (3)  of  section  3  of
 the  Representation  of  the  People  Act,
 i950,  [Placed  in  Library.  See  No.
 LT  62/87.)

 (3)  A  copy  of  the  Registration  of
 Electors  (Amendment)  Rules,  1967,
 published  in  Notification  No,  3.0.  1137,
 in  Gazette  of  India  dated  the  ist  April,
 1967,  under  sub-section  (3)  of  section
 28  of  the  Representation  of  the  People
 Act,  1950,  [Placed  in  Library,  See
 No,  LT-463/67.}

 (4)  A  copy  of  the  Conduct  of  Elec~
 fons  (Amendment)  Rules,  1967,  pub-
 lished  ip  Notification  No.  8.0  542  in
 Gazette  of  India  dated  the  25th  April,
 ‘1967,  under  sub-section  (3)  of  section
 369  of  the  Representation  of  the  Peo-
 ple  Act  ‘1951.  [Placed  in  Library.
 See  No,  LT-464/67.)

 2.59)  nts.

 ‘PETITION  RE.  SHIFTING  OF  VEHI-
 DEVELOPMENT CLE  RESEARCH

 ESTABLISHMENT  FRO
 AHMEDNAGAR  TO  AVADI

 ऑॉजिरं  फरनेल्टीज  (अम्बई  दक्षिण  ):
 अध्यक्ष  महोदय,  मैं  बहिकल  रिसर्च  डवेंलपर्मेंट
 इस्टैब्लिशमैंट  को  अहमदनगर  से  श्राबड़ी
 हटाने के  संबंध  में  अहमद  नगर  को  वसंत
 वासुदेव  कुलकर्णो  द्ौर  अन्य  नागरिकों  की
 घोर  से  एक  याचिका  पेश  करता  हूं  rt

 अध्यक्ष  महोदय,  यहं  याचिका  करीब.

 Mr.  Speaker:  No  speech  please
 tInterruption)

 The  House  stands  adjourned  for
 lunch  to  meet  at  2  O  Clock,

 5  brs.

 The  Lok  Sabha  then  adjourned  for
 Lunch  HI!  Fourteen  of  the  Clock



 2775

 The  Lok  Sabha  re-assembled  after
 tunch  at  Fourteen  of  the  Clock,

 (Mr,  Deevry-Speaner  in  the  Chair]
 STATEMENT  UNDER  DIRECTION

 ns  RE.  FOODGRAINS  SUPPLIED
 TO  KERALA

 Shri  Vasudevan  Nair  (Peermade):
 Sir,  under  Direction  25(])  by  the
 Speaker,  I  seak  to  make  aq  statement
 correcting  the  statement  made  by  Shri
 Jagjivan  Ram,  Hon.  Minister  for  Food,
 concerning  monthly  food  supplies  to
 Keraia.

 am  quoting  a  portion  of  the  state-
 ment  made  by  the  Minister  on  22nd
 May,  967  while  replying  to  the  debate
 on  the  adjournment  motion,  He  has
 repeated  the  same  in  Rajya  Sabha  also.

 “Shri  Jagjivan  Ram:  In  April,
 the  shortfall  had  been  quite  size-
 able.  Instead  of  70,000,  it  has
 been  53,00.

 Shri  P.  Eamamarthi:  41,000.
 That  was  what  the  Kerala  Chief
 Minister  told  me  the  day  before
 yesterday.

 Shri  Jagjiwan  Ram:  I  am  quite
 sure  of  my  facts.  पु  am  not  going
 to  take  figures  from  my  friend.”

 Subsequent  to  this  statement  by  the

 There  has  been  no  attempt  on  my
 part  to  mislead  the  House.  (Interrup-
 tions).

 Shri  N.  Sreekantan  Nair  (Quilon):
 What  i,  this?  We  do  not
 this.

 Mr.  Deputy-Speaker:  No  discussion
 now.

 Some  hon.  Members  rose—
 Mr.  Deputy-Speaker:  Mr.  Vasude-

 van  Nair  made  a  statement  and  the
 Minister  hag  made  a  statement  in
 reply.  There  cannot  be  any  discussion
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 Mr,  Deputy-Bpeaker:  Will  the  hon.
 Member  please  resume  his  seat?  I  am
 not  just  pointing  out  the  vules  of  pro-
 cedure,  but  I  am  Only  saying  that  if
 he  is  not  satisfied  with  the  reply,  then
 there  are  other  methods.  He  can  put
 @  question  and  purstie  the  matter,  but
 if  we  continue  like  this,  it  would  be
 very  difficult.

 Shri  A.  K.  Gepalan:  We  are  forced
 %  continue  this  discussion.

 Shri  S.  M.  Banerjee  (Kanpur):  I
 ‘want  to  rise  on  a  point  of  order...

 Shri  A.  greedharan  (Badagara):  He
 must  apologise  to  the  House.

 Shri  E,  K.  Nayanar  (Palghat):  He
 should  apologise  to  the  House.

 Shri  Jyotirmey  Basu  (Diamond  Har-
 bour):  We  have  been  misled  all  the
 time  with  wrong  figures.

 Shri  E.  K.  Nayanar:  Let  the  hon.
 Minister  say  whether  the  figure  ‘3  cor-
 rect  or  not;  if  it  is  incorrect,  let  him
 apologise  to  the  House.

 Shr}  A.  Sreedharan:  Let  him  say
 that  his  figure  was  incorrect.  He  car-
 not  just  make  this  statement  and  get
 away  with  it,

 Shri  E.  K,  Nayanar;  Let  him  say
 whether  the  figure  is  correct  or  not,

 i
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 may  be  no  necessity  for  any  disecus-
 sion.

 Shri  A.  K.  Gopalan:  Before  he  clari-
 fies  the  position,  I  want  him  to  answer
 this  point  also,  A  ship  laden

 went  to  other  places.
 the  Chief  Minister  and  the  Food  Minis-
 ter  of  Kerala  have  said.
 wrong,  then  certainly  the
 ter  can  make  an  enquiry  and  punish

 by  the  Food  Minister  and  Chief  Mim-
 ster  of  Kerala.  When  we  had  asked
 them  why  they  were  saying  like  that,
 they  told  us  that  this  was  the  poai-
 tion  and  that  the  ship  had  gone  to
 other  places  after  half  the  quantity
 had  been  unloaded.  It  looks  as  if,
 therefore,  that  if  a  ship  goes  to  Cochin
 with  10,000  tonnes,  that  goes  into  the
 account  of  Kerala.  Is  this  the  way
 in  which  it  should  be  done?

 Mr.  -Sptaker: .  Depaty:  Let  the  hon.
 Minister  have  his  say.

 Shri  Jagliwan  Ram:  I  was  going  to
 exp'ain  why  this  divergence  had
 arisen.  There  is  no  intention  to  with-
 hold  anything  from  either  the  hon.
 Members  of  Kerala  or  from  the  whole
 House,  because  I  have  admitted  that
 there  has  been  a  shortfall.  The  point
 is  that  we  have  been  maintaining  bere
 the  figures  of  supply  to  Kerala,  which
 the  Food  Corporation  gives  us,  and
 that  iz  what  has  led  to  this  difficulty.
 I  have  no  difficulty  in  admitting  that.

 Shri  Vasudevan  Nair:  Who  is  wrong?
 Is  the  Foog  Corporation  wrong?

 Shri  Jagjiwan  Ram:  The  Food
 pon tion  is  wrong  to  this  extent

 La  includes  not
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 country  but  also  imported  from  abroad
 it  may  contain  also  certain  quantities

 Shri  E,  K.  Nayanar:  Let  the  hon.
 Minister  accept  that  his  figure  is  in-
 correct.

 Shri  Jagjiwan  Ram:  As  regards  why
 this  divergence  in  figures  has  arisen,
 I  have  since  gone  into  that.  What  I
 said  was  the  quantity  supplied  tu
 Kerala.  Naturally,  one  will  presume
 that  the  supply  meant  supply  from
 outside  Kerala.  The  practice  has  been
 wna  the  Food  Corporation  has  been
 Teleasing  from  its  stock.  53,000
 tonnes  is  the  quantity  moved  from
 rice  procured  in  Andhra  Pradesh,
 imported  from  outside  and  also  relea-
 sed  from  the  stock  of  the  Food  Cor-
 poration  which  they  may  have  pro-
 cured  local'y  there.  I  shall  give  the
 figures  presently.  Since  then  2
 have  ascertained  the  positidn.  That
 is  the  figure  of  supply,  and  that  is
 what  we  have  been  maintaing  here.  I
 have  got  the  figures  for  the  last  year
 and  also  this  year.

 I  shall  give  the  quantities  which
 have  actually  moved  into  Kerala  and
 that  will  remove  the  misunderstand-
 ing  that  has  arisen.

 In  January,  the  total  movement  of
 tice  Was  67300  tonnes,

 Shri  E.  EK,  Nayanar:  That  is  incor-
 rect,

 Some  hon.  Members:  Let  us  hear  the
 hon,  Minister  fully.

 Shri  Jagjiwan  Ram:  In  February,
 it  was  48,200  tonnes  In
 it  was  70,706  tonnes.  In  April,

 Shri  E.  K.  Nayanar:  That  is  wrong.
 It  was  43,860  tonnes.

 Shri  Jagjiwan  Ham:  There  are  2९०
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 about  a  thousand  tonnes  has  arisen.
 I  shall  try  to  see  why  thig  divergence
 hag  arisen.

 Shri  Vasudevan  Nair:  That  is  not
 the  main  divergence.  The  hon.  Minis-
 ter  made  a  statement  that  it  was  about
 53,000  tonnes.  We  challenged  it  at
 that  very  time.  Shri  P.  Remamurti
 said  that  it  was  not  53,000  tonnes.  And
 now  the  hon.  Minister  says  that  it  was
 only  45,000  tonnes.  That  means  that
 his  statement  at  first  was  incorrect.

 Shri  Jagjiwan  Ram:  ]  am  saying  that
 53,000  tonnes  is  the  quantity  that  has
 been  supplied  by  the  Food  Corporation
 which  functions  on  our  behalf,  and  on
 the  order  of  the  Kerala  Goverrnment~
 releases  to  the  various  ration  shops  and
 fair  price  shops.  That  has  been  the
 misunderstanding.  The  figure  that  I
 had  quoted  was  the  figure  supplied
 by  the  Food  Corporation  which  had
 been  doing  this  for  the  last...

 Shri  E.  K.  Nayanar:  That  is  incorrect.
 Shri  Jagjiwan  Ram:  There  is  no

 intention  to  withhold  information
 Shri  A.  Sreedharan:  The  malin  point

 is  that  th»  hon.  Minister  had  made  an
 incorrect  statement  on  the  floor  of  the
 House,  What  was  the  actual  quantity
 supplied?

 Shri  E.  हू,  Nayanar:  That  means
 that  the  hon.  Minister  admits  that  he
 had  made  an  incorrect  statement  to
 the  House,

 Shri  Jagjiwan  Ram:  I  do  not  admit
 that.  I  say  that  the  figure  that  I
 have  supplied  is  the  quantity  aupplied
 by  the  Food  Corporation  to  the  Kerala
 ration  shops  and  fair  price  shops  and
 other  places,

 Shri  A.  Sreedharan:  Will  he  verify
 it  with  the  State  Government?  Has
 he  verified  it,  and  if  so,  what  is  the
 reply  given  by  the  State  Government?

 Shri  Jagjiwan  Ram:  ]  am  giving  the
 i
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 quantity  supplied  and  the  quantity  re-
 eelved  from  outside  are  different.  I
 shall  give  the  quaitity  received  ce

 Shri  A.  Breedharan.  What  was  the
 reply  from  the  State  Government?

 Shri  Jagjiwan  Ram:  This  js  the
 figure  that  the  State  Government  pre-
 sumably  quotes;  and  if  there  is  any
 divergence  in  this  figure,  I  have  said
 that  I  shall  ascertain  from  the  State
 Government  why  this  divergence  of
 2,000  or  3,000  tonnes  has  arisen.

 So  far  as  April  is  concerned,  |  have
 Biid  that  the  figure  is  45,000  tonnes,
 but  according  to  them  and  according
 to  the  telegram,  it  is  43,869  tonnes.
 So,  there  is  a  slight  difference  of
 about  one  thousand  tonncs.  We  shall
 have  to  check  up  why  this  difference
 has  arisen.

 That  was  why  ]  wanted  to  explain
 to  the  Members  that  there  was  no  in-
 tention  to  withhold  any  informa-
 tion,  because  I  have  admitted  already
 that  there  has  been  a  shortfall.  The
 difficulty  has  arisen  only  because  we
 have  given  the  figure  of  supply  made
 to  Kerala......

 Shri  P.  Ramamurtl  (Madurai):  What
 about  May?

 Shri  Jagjiwan  Ram:  ....from  the
 stock  that  is  maintained  in  Kerala,
 either  the  imported  foodgrains  or
 foodgrains  procured  in  this  country or  procured  locally  in  Kerala  itself.

 Shri  P.  Ramamurti:  What  about
 May?  The  hon.  Minister  had  said  that

 हक०्तद्राचाा,  SVAISTHA  9,  889  (SAKA)
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 Shri  P.  Eamamurti:  Would  he  be
 surprised  if  I  tel]  him  that  till  the
 24th  of  this  month,  as  against  63,000-
 tonnes,  only  29.000  tonnes  have  been.
 moved?

 Shri  Jagjiwan  Bam:  I  shall  not  be
 surprised.

 Shri  A.  K,  Gopalan:  It  is  a  very
 serious  ‘matter.  I  can  understand  his.
 saying  that  there  was  no  time  to  en-
 quire.  Before  the  day  of  the  adjourn-
 ment  motion  also,  4  had  sent  4  letter
 to  the  Food  Minister  giving  all  these
 figures.  I  had  gol  a  letter  from  the-
 Food  Minister  of  Kerala  where  all  the
 figures  had  been  mentioned,  and  the
 April  figures  were  also  there.  I  had.
 sent  a  letter  to  the  Food  Minister  here
 Pointing  out  al}  those  figures,  When
 the  hon.  Minister  here  knew  from  the
 letter  that  1  had  written  on  the  basis
 of  the  information  supplied  by  the
 Food  Minister  of  Kerala,  that  there
 wat  some  difference  between  his
 figures  and  the  figures  given  by  the
 Kerala  Food  Minister,  he  should  have
 enquired  about  it  and  found  out  why
 the  difference  had  arisen.  On  the  day
 of  the  adjournment  motion  also,  we
 had  referred  to  it.  Then  also,  instead
 of  going  into  the  matter,  the  hon.
 Minister  said  that  we  might  have  got
 the  information  from  some  other  place,
 and  it  might  not  be  correct.  This.
 morning,  the  Chief  Minister  of  Kerala
 has  given  a  press  statement  wherein.
 also  the  figures  are  like  this.  So,  it
 is  not  a  question  whether  there  is
 some  discrepancy,  Why  is  it  that
 when  we,  Members  of  Parliament,.

 get  some  information  trom  our  State,
 from  the  Minister,  the  Food  Minister
 or  the  Chief  Minister—and  I  wrote  a
 letter  to  the  Food  Minister  saying  all
 these  things—the  Food  Minister  here
 did  not  at  least  look  into  it?  Ever
 though  he  does  not  reply,  and  when
 he  understands  that  there  is  some-
 discrepancy?  It  may  be  that  when  we
 wrote  letters  some  figures  may
 have  been  correct,  but  he  should
 said  “No;  yaur  figures  are  not  correct”,
 or  be  should  have  enquired  from  ther ar]

 iz
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 [Shri  A.  K.  Gopslan]
 State  and  then  said,  ‘there  is  some
 discrepancy.  I  shall  enquire  into  it.”
 So,  it  may  not  have  been  done  can-
 sciously  or  unconsciously,  but  it  ia  mis-
 leading  the  people  and  it  is  mislead-
 ing  the  House  also,  because,  so  many
 times  the  letters  have  been  sent  to

 ‘the  Food  Minister.  The  same  copy  of
 the  letter  sent  to  me  was  sent  to  him.
 In  that,  the  figures  are  given.  At
 least  at  that  time,  he  should  have  en-
 quired  into  it.  He  must  have  respect;
 it  may  not  be  a  Congress  Food  Minister
 in  Kerala,  but  when  the  Food  Minis-
 ter  of  Kerala  says  something,  he  must
 have  enquired  and  then  adviseq  the
 Food  Minister,  “Your  figures  are  not
 correct,"  or  told  the  Food  Minister
 that  “my  figures  sre  correct,  or  the  in-
 formation  that  I  have  got  is  not  cor-
 rect.”  It  is  not  a  simple  thing  today
 to  say  that  “there  is  some  discrepancy
 and  I  shall  enquire  into  it.”  It  must
 have  been  enquired  into  earlier.

 We  are  sitting  here  as  Members  of
 Parliament.  I  have  respect  for  Shri
 Jagjiwan  Ram.  I  am  also  a  Member
 of  Parlizment  elected  to  this  House
 from  952  onwards.  When  I  send  a
 letier  to  him  saying  this  is  the  posi-
 tion,  he  must  reply  and  say  “Your
 figures  are  not  correct,”  or  “I  shall
 enquiry  into  it."  There  were  i5  days’
 time  for  enquiry.  Even  now,  it  is  not
 being  done.

 aft  vara  ठाहूर  (सहरसा)
 उपाध्यक्ष  महोदय,  बिहार  के  सम्बन्ध  में  भी
 यही  हालत  है

 Shri  Jagjiwan  Eam:  Mr.  Gopalan
 wrote  a  letter  to  me.  Unfortunately,
 at  that  time,  I  was  out  of  the  head-
 Quarters.  I  returned  only  on  the  2st
 morning.  Unfortunately,  I  saw  the
 letter  of  Mr.  Gopalan  after  the  Ad-
 fournment  Motion  was  over.  That  is
 why  I  have  not  been  able  to  send  re-
 Plies  to  his  letter.

 Sit  Manmebaran  (Madras  North):
 Even  now  you  are  not  in  a  position
 to  my.

 Ingiiwan  Ram:  There  is  no
 question  of  mincing  matters.  I  am

 MAY  30,  987  swppliad.to  Keri  (St)  किय

 saying  that  a  misunderstanding  has
 arisen  because  here,  in  the  depart-
 ment,  they  have  been  maintaining  the
 figures  of  supplies  from
 Corporation,—

 aft  मु  लिभये  (मुंगेर)  :  उपाध्यक्ष
 महोदय,  मेरा  व्यवस्था  का  प्रश्न  है।  निदेश
 115%.  मामला  इस  सदन  में  कई  व्फ़ॉ

 उठ  चुका  (  |  जब  मन्त्रों  महोदय
 कोई  ग्रलतबयबानी  करते  हैं  या  गलत
 श्रांकड़े  या  जानकारी  देते  हैं,  तो  उन  को  सीधे
 कुबूल  करना  चाहिए  और  ग्रपनी  जिम्मेदारी
 को  स्वीकार  करना  चाहिए  +  इस  तरह  की
 चर्चा  नहीं  करनी  चाहिए  कि  मेरे  डिपार्टमेंट
 में  फलां  झफ़सर  ने  यह  किया  ।  उस  से  हमें
 कोई  मतलब  नहीं  है  |  हमारा  सोधा  सम्बन्ध
 मंत्री  सहोदय  से  है।  यहां  पर  इस  बारे  में  कई
 बार  निर्णय  हो  चुका  है,  लेकिन  मंत्री  महोदय
 झ्रपनी  ध्ादत  नहों  बदलते  हैं  7 उन  को  झपनी
 ज़िम्मेदारी  कुबूल  करती  चाहिए  |

 श्री  'अगबोधन  राम  :  इस  में  ग्रादत
 बदलने  का  सवाल  नहीं  है  1:  मैं  पूरी  जिम्मेदारी

 लेने  के  लिए  तैथार  हूं  1

 The  figures  that  have  been  maintained
 are  the  figures  relating  to  the  supplies
 from  the  stocks  of  the  Food  Corpora-
 tion  to  the  fair  price  and  other  shops
 of  the  Kerala  Statc.

 Chief
 Minister  of  Kerala  saya  it  is  only  60,000
 tons.  How  is  it  that  always  the  figures
 given  by  the  Government  of  India  are
 higher  than  what  we  receive?  It  is  a

 the  Food
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 of  10,000  hag  not  been  taken  into
 account  here.  Only  5,000  has  been
 taken  into  account.  It  so  happened
 that  in  the  previous  month,  the  10,000
 tonnes  that  was  to  be  unloaded  arrived
 two  days  later.  It  came  on  the  2nd  of
 the  succeeding  month  and  it  was  taken
 into  account  in  the  succeeding  month
 as  10,000,  So  far  as  the  5,000  is  con-
 cerned,  only  5,000  has  been  taken  into
 account.  (Interruptions).

 Shri  Vasudevan  Nair:  What  is  the
 explanation  for  giving  out,  various
 figures  like  63,000,  then  60,000  and
 then  50,0007

 Shri  Jagjiwan  Ram:  So  far  as  the
 |

 Andhra  to  Kerala.  On  that  basis,  I
 said  our  expectation  is  that
 quantities  of  rice  will  move  to  Kerala.
 I  never  said  that  it  has  moved.
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 Shri  N.  Sreekantan  Nair:  Sir,  he
 has  no  business  to  interfere.  I  can

 =  understand  the  Food  Minister  giving
 _areply.  Our  people  are  _  starving.

 He  must  sit  down.

 Mr.  Deupty-Speaker:  Order,  order.
 -  Let  all  hon.  Members  resume  their

 seats.  This  being  gq  sensitive  issue  I
 allowed  some  latitued  and  allowed
 questions  seeking  clarification  to  be

 There  is  no  question  of  argu-
 ments  and  counter-arguments  being

 put  forward  at  this  stage.  What  I
 would  suggest  is,  the  hon.  Minister

 has  given  an  explanation  and,  there-
 fore,  let  us  stop  it  here.  If  there  is

 any  further  argument....  (Interrup-
 tion).

 Shri  S.  M.  Banerjee:  Sir,  on  a
 ‘point  of  order.  From  the  statement

 at  whatever  he  said  on  the  22nd,

 som:  of  the  figures  have  been  proved

 ‘to  be  wrong.  He  has  taken  shelter
 under  the  plea  that  he  did  not  know

 exactly  what  was  supplied  or  procured
 by  the  Food  Corporation.  As  men-

 tioneg  by  Shri  Ramamurti,  the  Chief
 Minister  of  Kerala,  who  is  here  today

 has  given  a  statement  that  the  total
 "allotment  from  December  to  May  was

 3,94,059  tons  while  the  actual  receipt
 to  24th  May  was  only  3,14,269  tons.

 @  u  will  permit  me,  Sir,  I  would
 like  to  pay  it  on  the  Table  of  the

 louse  so  that  hon.  Members  may
 see  for  themselves  who  is  confusing

 he  country,  whether  it  is  the  Chief
 inister  of  Kerala  or  the  Food  Minis-

 the  Union  Government.  TI  shall
 _on  the  Table  of  the  House,

 Deupty-Speaker:  This  will  be
 jlished  and  sent  to  the  Food  Minis-

 sr.  He  will  go  through  it.  It  is  not
 ssary  to  lay  it  on  the  Table.

 Shri  S.  M.  Banerjee:  Sir,  if  you
 allow  me,  I  will  lay  it  on  the

 e,

 Mr.  Deputy-Speaker:  If  public
 statements  of  either  the  Food  Minis-
 ters  or  the  Chief  Ministers  of  different
 States  are  to  be  laiq  on  the  Table  of

 JYAISTHA  9,  889  (SAKA)  supplied  to  Kerala  790
 (St.)

 the  House,  it  would  create  a_  difficult
 situation.  He  can  send  it  to  the  Food
 Ministery  50  that  he  can  go  through
 it.  न

 Shri  5.  M.  Banerjee:  I  wish  to  know
 whether  that  statement  is  correct  or
 not.

 Mr.  Deputy-Speaker:  He  has  already
 replied  to  it.

 Shri  Chengalraya  Naidu  (Chittoor):
 Sir,  on  a  point  of  order.  The  Minister
 has  given  g  statement.  Are  we  to  rely
 on  that  statement  of  the  Foog  Minis-
 ter  or  the  statement  of  somebody  who
 does  not  belong  to  this
 (interruptions).  If  this  continues  you
 are  not  going  to  get  any  more  rice
 from  Andhra....  (interruptions).

 श्री  गुणानन्द  ठाकुर  :  इसकी  जांच

 हो,  जांच  कमिशन  बैठाया  जाय  ।

 Mr.  Deputy-Speaker:  The  hon.  Mem-
 bers  are  within  their  right  to  quote
 what  their  Chief  Minister  has  stated
 and  try  to  seek  further  clarification
 from  the  Central  Food  Minister.  There
 is  nothing  wrong  in  it.

 Shri  Tenneti  Viswanatham  (Visakha-
 patnam,):  I  would  like  to  say  ३  word.
 I  understand  that  8  friend  froin
 Andhra  Pradesh  has  said  that  if  this
 continues  Andhra  will  not  supply  rice
 to  Kerala.  Did  I  hear  him  correctly?

 Mr.  Deputy-Speaker:  I  do  not  think
 he  has  said  anything  of  that  sort.  That
 is  a  personal  expression...  (interrup-
 tions).  It  is  not  the  Government’s
 view  nor  is  it  the  party’s  view;  it  is
 an  individual  opinion,  and  it  has  no
 value.  Anyway,  I  thank  you  for
 pointing  it  out  to  me.

 Shri  Tanneti  Viswanatham:  Shall
 we  take  it  that  he  has  not  saig  it?

 Mr.  Deputy-Speaker:  I  would  like
 to  agree  with  you.

 Shri  Tenneti  Viswanatham:  He  has
 not  said  it.

 Mr.  Deputy-Speaker:  Yes.
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 ot  Kerala  was  not  reasonsble,  they
 were  not  going  to  give  Kerala  the
 priority.  We  are  not  at  anybody's
 door  with  the  beggar’s  bowl.  If  you
 cannot  give  us  rice,  we  will  get  rice
 from  outside;  give  ug  the  foreign  ex-
 change.  We  are  not  begging.  We  do
 not  go  about  seeking  alms  at  the  doors
 of  Andhra.  We  are  people  who  do
 our  work  and  earn  foreign  exchange..

 Shri  Jagiiwan  Ram:  Sir,  may  I  say
 just  one  thing?  As  regards  the  ques-
 tion  of  figures,  I  attach  great  impor-
 tance  to  the  figures  given  by  the  Food
 Minister  or  Chief  Minister  of  Kerala—
 I  cannot  brush  them  aside—and  I  will
 have  to  se  that  we  reconcile  our
 figures  of  arrivals  in  Kerala  with
 their  figures  of  arrivals  in  Kerala.

 So  far  as  Andhra  ig  concerned,  it
 will  be  our  endeavour  to  see  that
 Andhra  meets  the  commitment  of  6
 lakh  tonnes  of  rice  to  be  given  to  the
 Centre  for  supply  to  Kerala.

 “That  in  pursuance  of  ule
 3(I3)  of  the

 Parr  taal
 the  Indian

 Council  of  Ressarch,

 to  serve  ag  members  of  the  Indian
 Counei]  of  Agricultural  Research.”

 The  motion  was  adopted.

 (m)  NatrowaL  Surrivc  Boas
 The  Minister  of  State  in  the  Minis

 Agriculture,  Community

 Shri  V,  K.  R.  V.  Rao....
 Shri  A,  B.  Vajpayee  (Balrampur):

 “That  in  pursuance  of  sub-

 i  &  5  Fe  ee
 gE

 “That  in  pursuance  of  sub
 sectlon  @  (8)  .of  section  4  of  the
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 move:
 “That  in  pursuance  of  the  Minis-

 try  of  Food,  ,  Com-
 munity

 जी  जटल  बिहारी  वाजपेयी  (बलरामपुर):
 उपाध्यक्ष  महोदय,  रेलवे  पत्री  ने  जो  बजट
 प्रस्तुत  किया  है  वहू  चाटे  का  बजट  है,  भौर
 पच्चीस  सालों  में  पहली  बार  यह  पाटे  का
 बजट  रक्खा गया है.  ।  यह  घाटे  का  बजट
 रेलों  में  दिखाई  जाने  वाली  उस  लाल  झंडी
 की  तरह  से  है  जिसे  न  देखने  का  झष  होगा
 रैलों  को  एक  वित्तीय  शाई  में  पटकना  शौर
 देश  के  प्र्थ  संकट  को  शौर  भी  गहरा  करना  t

 रेलवे  मंत्री  ने  यह  कहा है  कि  घाटे  का
 कारण  कम  माल की  बुलाई का होना है. का  होना  है  t
 माल  ढोने  का  जो  पनुमान  ज्गाया  गया  था
 उस  की  तुलना में  प्रायः  80  लाख  टन  कम
 मॉल  ढोया  गया  |  लेकिन  मैं  पूछता
 चाहता  हूं  कि  यह  भनुभान  लगाने  के  लिये
 जिम्मेदार  कौन  है?  रेलो ंको  कितना  माल
 दोता  पड़ेगा  इस  का  गलत  भ्रनुमान  लगाया
 गया,  और  इस  गछती  के  लिये  योजना
 प्रायोग  प्रौर  न्य  मंत्रालय  उत्तरदायी
 हैं,  लेकिन  भाश्चर्य  की  बात  यह  है  कि
 उनकी  गल़ती  के  लिये  झब  यात्रियों पर
 किराया  बढ़ाया  जा  रहा  है  भौर
 माल  ढोने  की  दर  में  भी  वृद्धि  की  जा  रही
 है।

 रेलवे  मंत्रालय  स्वय्म  किस  तरह
 से  अनुमान  लगाता  है  यह  हम  ने  भा
 श्लौर  मई  में  पेश  किये  गये  बजट  में  देखा  |

 आर्च  के  जद  में  धनुमान  था  कि  कुल  मिला
 कर  5  करोड़  to  का  चाटा.  होगा,  लेकिन
 मई  के  बजट  में  घाटा  5  करोड़ रु०  से  बढ़
 कर  24  करोड़ व० च  हो  गया  ।  भव  बहि
 रेलवे  मंत्रालय  दो  महीनों की  भ्वधि  में
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 जाते हैं  उत  लक्ष्यों का  निर्धाएण  बवाच बादी
 ाधार  पर  किया  जाता  है  ।

 यहूं  कहा  गया  है  कि  मा  होने  में  इस
 लिये  कमी  हुई  कि  वर्या  पढ़ा  शोर  नाज

 तथा  भ्रस्प  कृषि  उत्पादनों  में  कमी  हुई  लेकित
 इस  बात  से  इन्कार  नहीं  किया  जा  सकता
 कि  रेसों  को  काफी  माता  में  भ्रमरोका  से
 शाया  ड््मा  गेहूं  ढोता  पड़ा  :  यदि  सूबा
 न  होता,  अभाव  न  होता  तो  इततो  बड़ी
 मात्रा  में  भभरीका  से  गेहूं  मंगाने  की  झावन
 स्पकता ते  पड़ती  |  यह  भी  कहा  गया  है  कि
 कोयला  होने  में  कमी  हुई,  इस  से  चाटा
 हुमा  o  उपाध्यक्ष  महोदय,  भाप  को  सुन
 कर  ताज्जुब  होगा  कि  एक  पोर तो  कोयला
 होने में  कमी की  शिकायत की  जा  रही  है
 झौर  दूसरी  घोर  सौराष्ट्र  में  कोयला  पानी
 के  जहाज  से  ढो  कर  ले  जाया  जा  रहा  है  ।
 मंत्री  महोदय  इस  में  पता  लगायें
 कि  भावनगर  अौर  कांडला  में  कोमला
 रेजों  से  नहीं  ले  जाया  जाता,  पानो के  जहाज
 के  सारी  परिक्रमा कर  के  ले  जाया  जाता  है।
 यदि  रेलों  के  पास  अगन  खाली  हैं,उन  दँगनों  के
 लिये  माल  नहीं  है,  तो  हम  जहाज से  कोयला
 से  जायें  इस  बात  की  क्‍या  भावश्यकता है  ?

 मंत्री  महोदय ने  अपने  भाषण में  कहा
 है  कि  इस्पात के  का रखातों  का  जो  माल  ढोया
 जाता है  पौर  वहां से  जो  मास  लाया  जाता
 है  उस  में  कमी  होने  की  वजह  से  भी  माल

 की  दुलाई  में  वाटा  हुआ  है  a  सेकित  में
 मिदेशन  करता  चाहूंगा  कि  इस्पात  के
 कारबानों  में  क्षे  माल  के  ले  जाते  या  वहां
 से  पक्के  साल  के  लाते  में  इतता  बड़ा  भाटा

 हीं दो  सकता ।  चर्य की बत तो. की  बात  तो  यह
 है ंकि  एक  झोर  तो  माल  कम  होया  गया

 है  |  की  |  से  बाटा हुच  शोर  [५
 शोर  मांस  ढोने  की  दर  बढ़ाई  जा  रहौ  है  जो

 :
 a

 बुर्का  अंधार  कीच  से  कहा  कर  6
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 फोतदी किया  जा  दा  है।  क्या  यह  रेखों  हें  Chee
 मात्र  को  झागांतित  करने  का  तरीका

 धर
 इस  बात से  कोई  इन्कार  नहों  कर  सकती

 कि  रेलों  में  भौर  सबक पर चलते पर  चलते  वाले
 परिवहन में  जो  प्रतियोतिता  हो  रहौ  है

 उस  में  रेलें  पिछड़  रही  हैं  पौर  सड़क  परि-
 बहुन  रेलों  को  पछाड़  रहा  है  ।  साल  भाडे
 की  दर  बढ़ा कर  मंत्री  महोदव  शायद  5
 करोड़  रुपये  कमा  सें,  लकिन वे रेलों वे  रेखों  को
 भ्धिक  माल  ढोने  के  लबे  भ्राकर्षक  नहीं
 बना  रहे  हैं।  सभी  जानते  है  कि  सडक
 से  माल  ढोना  मंहगां  पढ़ता  है
 क्योंकि  उस  को  चालन-कोमत  ज्याया  है।
 लेकिन  फिर भी  हम  रेलों  की  तुसता में
 सड़क  परिवहन  का  झाश्रय  लेते  हैं,  कम  से  कम

 उत  मालों  को  ढोने  के  लिये  जिन  का  मूल्य
 ज्यादा  है  क्योंकि  एक  तो  माल  हीक  समय

 पर  भपने  गन्तव्य  स्थान  पर  पहुंचता  है  भौर
 दूसरे  बीच  में  माल  की  क्षति  नहीं  होतो  भौर
 जो  साज  दुसाने वाले  हैं  उत  को  सन्तोष  मिलता
 है।  लेकिन  रेलों  के  माल  ढोने  का  तरीका
 क्या है  ?  क्या  रेलों  ने  मांस  ढोने  के  अपने
 तरीके  में  सुधार कर  के  सड़क  परिवहत्र  को
 प्रतियोगिता  में  भ्रधिक  योग्य  सिद्ध  करने
 का  प्रथत्त  किग्रा  है  ?  मेरा  निवेदन है  कि
 नहीं  ।  मैं  एक  उदाहरण पाप  के  सासते
 रखता हूं  ।  मैं  श्रभी  पटना  गयाथा  |
 वहां  सोन  नदी  की  रेत  बाहर  जेजी  जाती
 है  1  उस  का  सोमेस्ट  बनाने  बौर  फ््य
 कार्मों  में  उपयोग  होता  है।  जब  |. ड  कम्पनी
 की  थी  तो  ये  माल  दोने  को  दर  कम  रख  कर
 खोने  नहीं  की  रेत  बाहर  से  जाते  थे,  लेकिन
 भाष  रेत  के  लिये  वहीं  माल  भाहा  है
 जो  पधनांज  के  लिये  भाड़ा है  ।  योड़ा
 बहुत

 "1
 सकता  है  लेकिस  अधिक

 सगर  महीया यह  हो  रहा  है
 कि  शोग  गंदी  का  जो  रेत  Oi  में  फि

 बावा था  जु दे ब  ces  ee
 yk

 we  ae  te
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 watt  एक  मांस  गाड़ी ने  फरीदाबाद से  ालें-
 घर  पहुंचते  में  बीस  दिन  सगाये।  इन  बीस
 दिनों  में  जसे.  खराब  हो  गया,  व्यापारी

 को  बाटा  हुआ  गौर  जब  मुधावडे  के  लिए
 बह  व्यापारी लिम  लें  कर  गया  तो  साल

 अर  जांच में  तया  धोरजांच का  नतीजा  यह
 निकला  कि  फरीदाबाद  से  आलंधर  पहुंचने  में
 को  बीस  दिन  से,  कह  बिल्कुल  ठीक  था,
 इससे  पहले माल  गाड़ी  जालंधर नहीं  पहुंच
 झकती  |  प्रव  रेलों  से  फलों  को  कोत  से
 जाएंगी,  क्यों  ले  जाएगा,  वेगन  क्यों  नहीं
 आती फ्वे  रहेंगे  ।

 एक  तीसरा  उदाहरण  मैं  देगा  चाहता
 हूं  t  रेखें  एक  घोर  तो  शिकायत  कर  रही
 हैं  कि  उनके  पास  बैगनें  पड़ो  रहों,  4

 करता हूं  V  झांकड़े  कहां  तैयार किये  जाते
 यह  मेरे  लिये  कहता  कठिन  है  ।  लेकिन  कभी
 की  संसद  की  और  बनता  की  भ्रांखों  में
 भूल  झोंकने  के  लिए  ांगले  गढ़े  जाते हैं  भौर
 देश  के  पाये  पर  मढ़े  जाते  हैं  7  इस  बारे

 स  सदन  को  सासन  है  कि  गाड़ियों  के  धागे
 जाने  का  वास्तविक  समय  नहीं  बताया  जाता

 जहां  समय,  गाड़ियां  सचमुच  स्टेशन  पर

 न्य

 2

 ह  लेकिन
 32444  4  4  ०
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 के लिख  भोकों  से  इंजिन  कहीं  शाया  बह
 गाढ़ी  बाढ़  ग्यारह फ्जे  किसे  रबता  हो
 गईं  ?  रेलों  के  बाने  जाते  का  समय  प्लन
 भत्तग  रखा  जाता  है,  स्टेशन  मास्टर  का  समय
 अलग होता है, यादे होता  है,  यार्ड  का  समय  प्लग  होता
 है  और  कंट्रोंलर  का  समय  असम  होता  है  ।
 स्टेशन  मास्टर  कहता  है  गाड़ी  दो  घंटे  जेट
 शाई  है,  कंद्रोलर  कहता  है  चित्ता  मत  करों,
 गाड़ी को  राइट  टाइम  दिल्लाओं और  गाड़ी
 राइट  टाइम  विद्याई जाती  है  ।  यह  बड़ा
 गम्भीर  झादोप ह ैहै  ।  संसद को  बबर

 में  रक्षा  जाता  है,  देश  को  धोला  दिया  जाता
 है।  मैं  इस  धारोप  को  साबित  करें

 के  लिए  तैयार हूं  ।  झगर  संसद के  सदस्यों
 की  कोई  कमेटी बने  तो  मैं  साबित कर  सकता
 हूं  कि  रेलवे बो्े  पौर  रेल  मंजालन भी  तक
 संसद को  धोखा  देते  रहे  हैं,  जनता  को  दमन
 राहु  करते  रहे ंहैं  7  गाड़ी जिस  समय
 पर  स्टेशन पर  पाती  है  वह  समय  कंड्रोलर
 के  भार्ट  में  नहीं  दिखामा  जाता  है  1  इस
 तरह  से  धौर  भी  आंकड़ों मे ंमें  गड़नड़ हो  सकती
 है।  मैं  चाहता  हूं  कि  शेलों  के  पास
 भाल  की  कमी  या  बैंगनों  को  कमी  थी  इस.
 बात  की  भी  पूरी  जांच  होनी  चाहिये!

 रेलें  किस  तरह  के  झफ्ने  उपभोकताभों
 का  काम  करती  है  इसका  मैं  उदाहरण  भापको



 [भो  रटत  बिहारी  वाणपेवी]
 का  तबादला कर  दिया  गया  ।  वह  भार
 भहीने  पहले  उस  स्टेशन पर  झागा  था।  मैंने

 उसका  भामला  मंत्री  महोदय  को  दिया  है  1
 क्या  रेलवे  प्रशासन  व्यापारियों  को  मजबूर
 कर  सकता  है  कि  दे  बेंकार  बौम:र  भौर  जिन

 में  पानी  रिसता हो  ऐसे  डिम्ब  लें?  मैं
 चाहता हूं  कि  मंत्री  महोदय  जवाब  देते  समय

 इस  बात  का  ठीक  तरह  से  स्पष्टीकरण

 करें  कि  सारे  देश  में  माल  गाड़ी  के  कितने
 डिल्यों की  मांग  थी  और  कितने  ड्न्बि  बेकार
 पड़े रहे  ।  कोयले के  लिए  स्टील  कारबानों
 के  सामान  को  ढोने  के  लिए  अगर  अलग
 से  डिब्बे  बनाये  गए  हैं  अलग  तरह  के  दिल्‍्दे
 बताये गए  हैं  तो  मैं  उन्हें  इस  गिनती  से
 निकालते  के  लिए  तैमार  हूं.  t  लेकिन  मैं
 अंती  महोदय  का  यह  दावा  महीं  मानता  कि

 बाटे  के  सिए  भाल  की  दुलाई  ही  मुख्य  रूप
 से  जिम्मेदार हैं  ।  और  मी  बीजे  हैं  जो
 जिम्मेदार हैं

 wear  भलग  रेलें  हैं  उनके  भलग  बलम
 डिविजन हैं  ।  जहां  दो  रेलों के  दो  डिविज्वन

 मिलते  हैं  वह  माल  गाड़ी  कई  दिनों  तक  पड़ी
 रहुती है  7  शिविजयत  डिविजन  के  बीच  में  संघर्ष
 होता  हैं  दलों  और  देनों  के  बीच  में  लड़ाई
 होती है  माल  ढोने  वाले  भाटे  में  रहते
 हैं  व्यापारी  नूक्सान  उठाते  हैं  ।  इसका
 नतीजा यह  होता  हैं  कि  रेखों  का  रास्ता  छोड़
 क्र  सड़क  परिवहन  का  रास्ता  पकड़ते  हैं  ।

 रेल  मंत्री जी  ने  वावा  किया  है  कि
 i968-66  में  सब से  कम  दुर्घटनायें  हुई
 हैं।  लेकिन इसी  [रिपोर्ट  में  उन्होंने
 यह  मी  साता  है  कि  i9se—67 में  जिन

 की  जांच  कमिशन  झाफ  रेलवे
 Bett के  हारा  की  गई  है  थे  दुर्घटनायें  क्यावा
 हुई  हैं  भौर  ऐसी  दुर्घटनाओं  में  भरते  वाले

 EG tent  भी  ज्यादा  है  ।  प्री तक

 MAY  30, 1967 -  General  Diz.

 निवेदत  हैं  कि  दुर्घटनायें

 कर  रह ेये  उसी  दिन  दक्षिण  में  हुई  एक
 दुर्घटता का  हवाला  दिया  गया  था  जिस  में

 बहुत  बड़ी  संख्या  में  लोग  मरें  थे  ।  यहां  तक
 किः  हद  से  भिड़  के  लिए  जो  लाइट  रेलवे
 जाती है  नैरोगेज  प्रौर  जिस  में  आझाज तक तक
 हमने  कभी  दु्टना  की  बात  नहीं  सुनी उस उस
 पर  भी  दुर्भटना हो गई हो  गई  गोहद  पौर  शौनेरा
 के  बीच  में  7  इस  में  तीन  लोग  मर  गए,  32
 घायल हो  गए  1  जब  कभी  दुर्घटना का
 सवाल  उठाया  जाता  है  मंत्ती  महोदय  दावा
 करते  हैं  कि  ग्रधिकतर  दुर्घटनायें  इसलिए
 होती  हैं  कि  रेल  कर्मचारी  अपने  कर्संवग्य

 का  ठीक  तरह  से  पालन  नहीं  करते  '
 इसे  वह  फेल्मोर  भाफ़ है  यूमैन  एलीमेंट  कहते
 हैं  ।  इस  रिपोर्ट  में  भी  उन्होंने  दावा  किया
 है  कि  गाड़ियों  की  पककर  भौर  पटड़ी  से  उतरने
 की  i048  की  घटताझों  में  से
 688  'घटनाधों  के  लिए  भर्थात्‌  60.58
 फीसदी  के  लिए  रेस  कर्मचारी  जिम्मेदार
 हैं।  मैं  पूछना  चाहता  हूं  कि  रेल  मंबारी
 जिन  परिस्थितियों में  काम  करते  हैं  उनके
 लिए  जिम्मेदार कौन  हैं  ।  रेल  कर्मचारी
 गलती  कर  सकते  हैं  लेकिन  रेल  कर्मचारी

 गलती  न  करें,  रेल  कर्मचारी भपने  कर्तव्य
 का  की  से  भ्रण्छी  तरह  से  पालन करें  यह:
 वातावरण  पैदा  करना,  इस  तरह  की  काम

 की  शर्तें  उन्हें  देना  ताकि  वें  ठीक  तरह  से  काम”
 कर  सकें,  इसलिये  उपयुक्त  सुविधा  देता:
 क्या  यह  रेश  मंतज्ञालय  की  जिस्मेदारी  नहीं
 है  ये

 hes.
 उपाध्यक्ष  महोदय,  रेल

 दुर्भटनाधों  के  लिए  केवल  रेते
 कर्मचारी  विम्मेदार  होते,  तो  क

 i  विदव्यर  से  लेकर  a1  fevers  के  thre

 अगर
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 भास्टरों ने बचे  द्  ew  deter  किया  था,
 शेसा  ग  होता  कि  एक  भी  दुर्घटना न  होती  ।
 ह! 2  तीस  हजार  स्टेशन  मास्टर  शौर  सहायक
 स्टेशन  मास्टर  बर्क  रू  कल  केल्मंघन  भला
 रहे ंथे,  उन  इक्कीस  धिनों  में  देश  में  एक  ी
 रैल  दुर्घटना  नहीं  हुई

 रेल-डुपंटनायें  इस  किए  होती हैं  कि  रेल-
 कर्मचारियों  को  मजबूर  किया  जाता  है  कि
 वे  नियमों  का  पालन  न  करें  गौर  शार्ट-
 कट  तरीके  घ्पनायें  |  ऊपर के  प्रधिकारी  छपनी
 दक्षता  को  दिखाने के  लिए  भौर  भ्रपना  रिकार्ड
 बनाने  के  लिए  रेलवे  कर्मचारियों  को  नियमों
 का  उल्लंपन  करने  और  शर्टि-कट  तरीके
 अपनाने के  लिए  मजबूर  करते  हैं

 मैं  इस  सम्बन्ध  में  दो  उदाहरण  आप
 के  सामने  रखता  चाहता  हुं  |  भागरा  में
 शक  स्टेशन  मास्टर  को  इस  लिए  मुभ्रत्तित
 कर  दिया  गया  कि  उस  ने  कहा कि  जिस
 माल  गाड़ी  में  वैक्यूम  नहीं  है  दौर  याह  नहीं
 हैं;  में  उस  को  भागे  बढ़ाने  से  इन्कार  करतो
 हूं  ।  क्‍या  झाप  ने  कभी  बिना  बेक्यूम के के
 और  बिना  गई के  गाड़ी  चलते  हुए  सुना
 है  जब  जस  स्टेशन  मास्टर  ने  शिकायत
 की  कि  चूंकि  गार्ड  पौर  वैक्यूम नहीं  है,  इस  लिए
 बाड़ी  आगे  नहीं  बढ़  सकती,  तो  उस  को  धमकी
 दी  गई  कि  गाड़ी  भागे  बढ़ाधो,  वर्ना  इत-
 सवाश्निशन  के  लिए  तुम्हारे  खिलाफ  कार्यवाही
 की  जायेगी  कार्यवाही की  गई  शौर
 बाद  में  यह  वापस  भी  ले  सी  गई  ।  मगर
 & द  यह  है  कि  कर्मचारियों  को  नियमों

 का  उल्लंभत  करने  के  लिए  मजबूर  क्‍यों  किया
 जाता  है  ।

 भी  4  मई  को  एक  माल-पाड़ी  हरिद्वार
 &  देहराइन जाते  हुए  दोईबाला  पर  दुर्घटना-
 जस्त हो गई, हो  गई,  जिस में  गार्ड  सहित  पांच  लोग
 आरे गए  ।  लग  नाड़ी  हरिह्वार से  चली,

 at -  को  देखभाल  करंके  गहीं  भिकाता

 ह"...  Dis.  —-  80

 गयी  t  गाड़ी  में  वैक्यूम  नहीं  गबा--खाली
 इंजिन  में  वैक्यूम  था,  लेकिन  (री  गाड़ी  में
 वैबयूम  नहीं  था  शौर  इसलिए  जब  गाड़ी
 ऊपर  चढ़ने  लगी  डोईवाला  की  तरफ,  तो

 उस  के  लिए  ऊपर  चढ़ना  सम्भव  नहीं  हुगा
 मालगाड़ी के  हिल्‍्बे  इंजिन  से  निकल  गए
 ौर  ढलान  पर  दोड़े  7  झागे  जा  कर  मे
 डिब्बे  चकना-चूर  हो  गए  ।  tte  एम०  fo
 की  वअिलिमिनरी  एन्काबायरी  हुई  ।  रेल
 मंत्री इस  बात  का  पता  लगायें कि  डी०  एम०
 fo  ने  यह  प्रिलिमितरी  एन्कवायरी  रिपोर्ट
 देने  को  कोशिश  की  कि  यह  दुर्घटना  प्रपने  प्राप
 हुई, इस  के  सिरे  कोई  जिम्मेदार  नहीं  है  a
 &  चाहता  हूं  कि  दस  मामले  की  विशेष
 जांच  कराई  जाये,  क्योंकि  जिस डी  ०  ुमईन
 मे  प्िलिमिनरी  एन्यदायरी  रिपोर्ट  दी,  वही
 tte  एम०  fo  एन्कवायरी  कमेटी  का  भी
 एक  मेम्बर  है  और  वह  कर्मचारियों  को
 धमका  रहा  है  कि  वे  सही  बात  न  कहें  ।

 उस  गाड़ी  के  इंजिन  का  ड्राइवर  बारह
 घंटे  से  ज्यादा  काम  कर  चुका  था  ।  उस
 शाड़ी का  इंजित,  जिस का  नम्बर सी  ०  डबल्यू  ०
 Wo  i2499  है,  एक  निकम्मा  इंजिन
 था  os  डोईवाला  में  दुर्घटना  के  बाद  वह
 इंजिन  देहरादून  में  मुश्किल  में  फंस  गया
 और  बाद  में  मुरादाबाद  में  मुश्किल  में
 फंस  गया  1  बहू  खराब  इंजिन  दे  दिया  गया
 ड्राइवर  को  बारह  घंटे  से  ज्यादा  काम  करने
 के  लिए  सजबूर  किया  गया  और  गाड़ी  में
 बैब्यूम  नहीं  था,  इससिए  यह  साल-गाड़ी  अकना-



 झौर  सेफ्टी  दंह्पैक्टर  ब्ययंट  करने  से  शुघंट-
 जायें  नहीं  टर्सैंगी।  करोड़ों रुपया  सैफ्टी  भार-
 चनाइजेशन पर  बर्बर  किया  जा  रहा  है,  पोस्टर
 छापे था रहे हैं, या  रहे  हैं,  पैम्फ्लेट  निकाले  जा  रहे  हैं,
 समर  जिस  हुबूमैन  एलिमेंट  से  रेलवे  प्रशासन

 को  काम  लेसा है,  उस  को  कोई  चर्चा  के  लिए
 नहीं  बुलाता, उस  से  कोई  नहीं  पूछता कि
 लकिन्ग  हलब  में  कितने  ऐसे  ex  हैं,  यो
 भ्रव्यावहारिक  हैं,  जो  अमल  में  नहीं  लाए
 था  सकते  हैं,  जो  पुराने  पड़  गए  हैं,  बिन
 को  बदलने  की  जरूरत  है  t

 तीस  हजार  स्टेशन  मास्टरों  भौर  सहायक
 स्टेन  मास्टरों  ने  इती  लिए  |.  कल

 क्षुम्पेयत  किया  था  कि  नियमों  के  भनुस्तार
 काम  हो  झौर  शौोर्ट-कट  तरीके मे  भपनांये
 जारे  ।  सेकित  रेलवे  प्रफसर  शौर्ट-कट
 तरीके  अपनाने  के  लिए  मजबूर  करते  हैं  ।
 रस  बं हू  ल  सस्पयत,  के  दौरान  कोई
 दुर्घटना  नहीं  हुई  ।  उस  समय के  रेल  भंत्री,
 eft  पाटिल,  ने  यह  प्राएधयासन  दिया  कि  तीस
 हजार  स्टेशन  मास्टरों  की  मांग  पर  विचार
 किया  जागेगा  भर  किसी भी  कर्मबादी के
 खिलाफ  बदले  को  कार्मवाही नहीं  की  जायेगी  t
 अगर  दानापुर  डिविजन  में  तीन  कर्मचारी
 झभी तक तक  ससपेंशन  में  है  भोर  उन  को  काम
 पर  बापस नहीं  लिया  गया  है  /  भी

 सारे  तबादले  रह  नहीं  किये  गए  हैं  ।
 हुर्बारों  स्टेशन  मास्टरों  पर  चार्जशीट  सगाई
 ग्रईहै  1

 34.87  केला,

 खाए  Bat  Ras  Mammon  in  the  Chair)

 उत  भार्य-शीट्स  को  वापस  नहीं  लिया
 बय  हैं  )  मुझे  भगता  है  कि  रेल  मंत्रालय
 धुराने  रेल  मंब्ी  के  हारा  दिये  मये  प्राश्यासन
 का  प्रालन  करने  के  लिए  उत्सुक  नहीं  है  d
 बह  सकादन  मुझे  और  मेरी  एशोसियेशन

 लेकिन  मुझे  रेल  मंत्री  पर  भ्रभी भी
 विश्वास है  ।  यह  नये-नये पाएं  हैं,  मगर
 रेतने  बोई  के  चंगन  में  फंस  रहे  हैं  ।  रेखों
 में  जो  अफसरशाही है,  किसी  भी  रेल  मंत्री
 के  लिए  उस  से  बच्च  निकलता बड़ा  मुश्किल
 है।  कभी  कभी  मुझे  झक  होता  है  कि  'भारतोय
 रेलों  का  भाग्यनविधाता  कोन  है।  इस
 सोग  सभा  के  प्रति  जिम्मेदार  मंत्री या  रेलवे
 बोर्ड के  ऊंचे  ऊंचे  भफ़तर  |  यह  बारूरी है. है  कि
 कर्मचारियों  के  साथ  झज्छे  सम्बन्ध  कायम
 किये  जायें  ।  रेल  मंज़ी  महोदय  ने  दावा
 नी  किया  है  कि  जो  दो  भवित-भारतीय
 संगठन  हैं,  उन  के  साथ  हमारे  सम्बन्ध  बहुत
 भच्छे  हैं।  लेकित  जो  कर्मेझरी इन  संब-
 हनों सें से  नहीं हैं,  उन  का  कया  होगा  ?

 रेखबे  बशाशन ते ते  दो  कर्मच्रारी-संवठनों
 को  मान्यता  दे  कर  बन  हं  हल्‍्ट्री,  बन  रेकोमना-
 1. अ  घूलियन  के  सिद्धान्त  को  तिलांजलि
 देदी।  झगर  रेख़बे  में  दो  कर्मयारी-संगठन
 माने  wr  सकते  तो  तोग  क्यों  नहीं  माने  ar
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 गार्ड  हों,  या  यो  भौर  भी  ऐसे  कर्मचारी हैं,
 जो  गर्कशाप  में  काश  नहीं  करते,  लेकित  श्लों

 को  अलाने  में,  रेल का  पढिया  भालू  रक्षने  में  जिन
 का  महत्वपूर्ण  योगदान  है,  उन्त  के  हितों
 'का  संरक्षण और  संबर्डन  कौत  करेगा  ।
 दो  भ्खित  भारतीय  संगठन  उनके  हितों  का
 रक्षण  नहीं कर  सके,  इस  लिये  मैं  चाहता
 हूँ  कि  रेलों  में  भी  डाक  तार  विभाग  की  तरह
 कैटगरी  बाइजश  यूनियम्त़्  'रिकगलाइस  की
 जायें।  यह  ठीक  है  कि  रेलों  में  केंटेगरीज
 ज्यादा  हैं,  मगर  उनको  प्रूपिंग  की  जा  सकती
 है  और उन  मूनिवन्य  को  रिकगनाइड  करके
 उनका एक  नन्फडरश  बने,  जैंसा  पी०  एण्ड

 पटी में कन्फेड्रेगन  है  धौर  इस  तरह  से  हर
 एक  श्रेणी  के  कर्मचारियों  की  शिकायतों

 को  सुना  जाय  |  रेल  मंत्री को  भ्रपती सम  नीति
 ग्पर  फिर  से  विचार  करना  होगा।

 महोदय,  मैं  झापका  झधिक ||  नहीं
 लूंगा  ।  ।  स्बे  बजट  में  यात्ियों के  किराये
 ओर  जाल  भाड़ ेमें  जो  वृद्धि की  गई  है,  कस
 'जुड़ि का  कोई  श्रौचित्य  नहीं  है,  उस  वृद्धि
 को  वापस  से  लेना  भाहिए।  शायद  वित्त
 मंत्री  महोदय ने  प्रपना  बोझा  रेल  मंत्री पर
 डाल  दिया  है।  रेस बाट  में  नहीं कल  रही  हैं,
 रैल  जनरल  रेवन्यू  में  भ्रपना  हिस्सा
 जराबर  दे  रही  हैं  |  प्रगर  वह  हिस्सा
 थोडा  कम  कर  दिया  जांता  तो  बालियों
 का  किराया  बढ़ने  से  रोका  जा  सकता
 था,  माल  भाड़े की  दरों को  भी  गधावत
 बनाये  रखा  जा  सकता था,  मगर  रेल  मंत्री
 जे  यह  रास्ता नहीं  भ्रपताथा।  सेकिन  मैं
 समसे  एक  बात  कहना  चाहता  हूं  कि  भ्रगर
 ये  रेसों का  पृतरमंदत  करें,  अगर  रेन्नों का का
 अपण्यय  रोक,  -  कफिफायतशारी  अपनायें,
 सो  20  करोड़  रुपये  का  भाटा  बिता
 किराया  बेढ़ाये,  चिना.  जाढ़े  की  दरों
 को  बढ़ाये,  पूरा  किया  जा  सकता  है।
 मे  इस  सम्बता मे  wr  ge  डोस  सुझाव
 भाहता  हूँ
 Reta  weet  को  बहु  धरव्रिकार

 संगठतों  से  रुपया  बचूल  किया  जाता  भाहिए,
 जिनसे  हेमरेग  झौर वा  रफेज  लिया जाना  चाहिये
 उनके  साथ  साठ-गांठ  कर  के  रेलव  के  भफसर
 उसको  माफ  कर  देते  हैं।  करोड़ों  रुपया

 इस  तरह  से  माफ  किया  जाता  है।  में  मंत्री
 सहोदय  से  जानना  बाहता  हूं  कि  जिस  सास
 का  बजट  हम  चर्चा  में  इस  वक्‍त  लिये  हुए
 हैं,  उस  साल  में  ढेमरेज  भोर  वारफेंज में
 अफसरों  ने  कितने  करोड़  उपये की  माफी

 दी  है--इसका  ब्योरा  व  सदन  के  ख्ोमने
 रखें  |  मेरा  निवदन  है  कि  मह  अधिकार  झफ-
 सरों से से  वापस  के  सेना  भाहिए,  इससे  रेलवे
 को  प्रामदनी  बढ़  सकती  है।

 2.  कर्मचारियों  को  मकारण  ायजे-
 शीट  दी  जाती है,  उन  पर  मामले  चलते
 हैं  भौर  सरकारी  धन  का  प्रपथ्यय  होता है,

 सभो  डिवीजनों  में  कर्मचारियों  को  अभर

 इस  तरह  से  मुझत्तित्त किया  जाएगा  तो  पस
 भी शर्च  होगा  भौर  कर्मचारियों  में  घसम्तीथ

 भी  होगा।
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 नहीं  है,  सेफ्टी  संगठन पर  वार्थ  होने  वाला
 रुपया  बचाया जां  सकता  है।

 Rly,  Budget—

 cf  बिना  टिकट  याज्ञा  से  9  करोड़
 रुपये का  घाटा  होता  है--ऐसा कहा  जाता
 है।  भगर  मंत्री  महोदय  सभी  राजनीतिक
 दलों  भझौर  विधार्थों  संगठनों  का  सहयोग  लें

 तो  इस  धाटे को  बहुत  मात्रा  में  कम  किया
 जा  सकता  हैं।  बिता  टिकट  यात्रा  करना
 एक  अपराध है,  लेकिन  उसके  लिये  हमें
 जागृति  पैदा  करनो  होगी,  रेलों  को

 कैक  करने  भौर  यात्षिपों  को  बैकिंग  करते
 का  इल्तजाम  भी  कड़ा  करना  होगा,  तभी  बिता
 टिकट  यात्रा  करने  वालों  को  संख्य  घटाई
 जा  सकतो  है---ऐसा  मेरा  निवेदन  है  ।  इस
 दिक्षा  में  प्रभावी  कार्यवाही  होती  चाहिये  1

 5.  यह  भी  ज़रूरी है  कि  अफसरों को
 जो  सलून  दिये  जाते  हैं,  वे  सलून  बन्द  कर
 दिये  जाय।  रेलवे के  अफसर  सैलूनों  में
 च्े,  यह  माज  युग  में  शोभा  नहीं  देता।
 रेलवे  के  भफसर  झन्प  मंत्ालयों  के  अफसरों
 के  समक्ष  होने  चाहियें।  'प्रगर  प्रन्श  मंत्रालयों
 के  प्रफर  साधारण  गाड़ी में  भ्च्ल  सकते
 हैं  भ्पना  काम  कर  सकते हैं  तो  रेन्नवके  के  प्रफ-
 प्तरों  के  लिये  सेलूनों  को  जरूरत  नहीं है  1
 मुझे  बताया गया  है  कि  इस  समय  900
 सैमून  हैं,  धगर  900  सलूनों  को  सवारी
 साड़ियों  में  परिवर्तित  कर  दिया  जाय,
 तो  कम  से  कम  50-60  नई  गाड़ियां  चल
 सकती  हैं।  रेलवे  मंत्नालय ने  इस  साल  कुछ
 कुल  67  गाड़ियां  नई  चला कर  बताई  हैं,
 झगर  ये  सादे  सैलून  सवारी  गाहियों  में
 परिवतित  कर  दिये  जायें,  तो  इस  साल
 में  जितनी  नई  गाड़ियां  चली  हैं  उतनी
 ही  और  नई  गाड़ियां चल  सकती  हैं।

 e  यह  भी  जरुरी है  कि  प्रफसरों  के
 बौल्व-बास  भौर  '

 सिल्वर -पाख  रह  होने
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 wig?)  गोस्ड-पास  की  क्‍या  जरूरत  है।
 पाक्षियामेंट  के  मेम्बर  कार्य  पास  से  काम.
 अला  सकते  हैं,  प्रफसरों के  लिये  गोल्ड-पास
 सिल्वर  पास,  .

 भी  हॉंकार  सांस  बेरबा  (कोटा):
 टोकन  दिये  हुये  हैं।

 थीं  डल  बिहारी  बाजपेमी  :  वह  मुझे
 टोक  रहे  हैं--वात टोकन  की  कर  रहे  हैं।
 मैं  चाहता  हूं  कि  गोल्ड पास  धौर  सिल्वर
 पास की  जरूरत  नहीं हैं।  यह  बहुत  पुरानी
 व्यवस्णा  है,  पंग्रजी  राज्य  से  चल  रही  है,
 झब  ज़रा  रेल्वे  श्रफतरों  को  अपना  दंग  बदलना
 होगा,  उतने  को  भ्पना  काम  करने  का  तरीका
 बदलना  होगा।  जब  अफसर  स्टेशनों  पर
 जाते हैं  तो  नवाबी  जमाने का  उन  का  स्वागत
 सत्कार किया  जाता  है।  उन  को  प्रंग्रज़ो
 सलामी  दी  जाय,  हटो-बचों  का  वातावरण
 बनाया  जाय---यहू  लोक-तंत्र  के साथ  मेल
 नहीं  खाता है,  इस  बातावरण  को  बदलना
 होगा  ,

 महोदय,  मैं  भ्रापकों  धन्यवाद  देता  हूँ---
 झापने  मुझे  जो  समय  दिया है।  मैं  श्राशा
 करता  हूं  कि  मैंने जो  मुद्दे  खड़े  किये  हैं,  रेल
 मंत्री  महोदय  उत  पर  विधार  करेंगे  भौर
 जो  झाश्यासन  हमें  “बकंद  हल-कम्पवेन'
 के  बारे  में  दिया  गया  था,  उसेको  अमल  में
 लाने की की  कोशिश  करेंगे  ।  धन्यवाद !



 about  the  proposala  ta
 financial  position  as  he  has  pictured
 in  the  railway  budget  is  far  worse
 than  it  was  In  the  interim  budget.  We
 find  that  the  fall  expected  in  the
 railway  earnings  amounts,  to  Rs,  00

 Minister  finds  himself  in
 Seylla  and  Charydis—on  the  one
 hand  the  stern  warning  of  the  Deputy
 Prime  Minister  that  he  will  not  be

 which  will  pose  not  only  miserins  to
 the  people  but  will  perhaps,  in  the
 long  run,  prove  infructuous  in  the
 way  he  expects  the  budget  to  tum
 up.

 In  the  matter  of  investment  he  has
 taken  the  House  into  confidence  and
 snig  that  he  will  not  go  beyond  the
 present  level,  he  will  not  increase  the
 investment.  But  one  thing  he  has
 forgotten,  that  many  sectors  of  our
 economic  life  depend  on  reilway  in-
 vestments  and  railway  order,  ta  feed
 them.  I  come  from  a
 which  is  full  of  big  engi
 and  also  small  ones.  They
 railway  orders  to  keep  the  economy

 a il
 want:  E
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 {Shri  Krishna  Kumar  Chatterji]
 harmful  to  the  railway  interests  be-
 cause  ultimately  .we  may  find  that
 the  amount  of  goods  traffic  has  gone
 down  because  of  these  higher  rates.

 Sir,  one  other  thing  has  contribu-
 ted  to  this  kind  of  deficit.  The  work-
 ing  expenses  have  been  going  up.  The
 ordinary  working  expenses  rose,  from
 Rs.  325  crores,  in  1961-62  to  Rs.  362
 crores  and  in  1962-63  to  Rs.  392
 crores,  In  1963-64,  it  went  up  to
 Rs,  433  crores,  in  1964-65,  to  Rs.
 486  crores  and  in  1965-66  accord-
 ing  to  the  aporoximate  figures
 Now  available  Rs.  53,  crores.  Out
 of  the  increase  of  Rs.  24  crores
 in  ordinary  working  expenses  bet-
 ween  1962-63  and  1965-66  nearly
 Rs.  77  crores  was  on  the  cost  of  staff.
 This  was  in  spite  of  the  fact  that  the
 number  of  staff  on  million  gross  ton
 per  kilometer  fell  from  3.52  to  3.37
 between  1962-63,  and  1965-66.  The
 biggest  single  factor  in  the  increase
 in  expenses  has  thus  been  the  increase
 in  the  cost  of  staff,  which  has  risen
 from  Rs.  9.53  to  9.62  ang  23.28  in
 1965-66.  Thus,  it  appears  to  me  that
 the  hon.  Minister  has  been  forced  to
 balance  the  budget  to  avoid  deficit
 financing  and  there  went  one  step
 further  by  trying  to  save  something
 to  the  extent  of  Rs.  i4  crores.

 Here  I  want  to  say  that  the  hon.
 Railway  Minister  must  choose  one
 thing.  He  must  not  choose  the  same
 old  path  lest  one  day  he  may  find
 himself  in  the  wilderness  of  ineffici-
 ency,  mismanagement,  corruption  and
 eertain  obscessed  ideas  which  will
 land  him  fnto  difficulties.  I  must  con-
 fess  that  sometimes  I  feel  dejected
 that  even  after  freedom  we  have  been
 pursuing  the  same  course  of  action
 in  administrative  matters.

 Here  is  a  huge  piece  of  document,
 the  report  of  the  Railway  Board,  that
 august  body.  I  am  one  of  those  who
 seldom  agree  with  our’  friend  over
 fhere,  Shrj  George  Fernandez,  but  I
 am  at  one  with  him  at  least  on  this
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 count  that  I  agree  with  him  that  this
 august  body  should  be  wound  up  and
 repiaced  by  a  department  of  the
 Ministry  which  can  do  a  goUd  piece
 of  job.  In  that  case  I  am  sure  there
 will  be  no  necessity  to  increase  the
 fares  and  freights.

 As  Y  go  through  this  document  it
 appears  to  me  to  be  a  lifeless  piece
 of  document  without  any  sense  of
 purpose  Gr  urgency  in  it.  I  will  read
 &  few  observations  that  will  substan-~-
 tiate  what  I  want  to  convey.  The
 members  of  the  Railway  Board  have
 brought  out  this  report  for  perusal  by
 the  Members  of  Parliament.  With
 regard  to  ticketless  travel  jt  has  enu-
 merated  how  they  are  very  vigilant
 now,  how  they  have  organised  q  pilot
 scheme  where  additional  ticket  check-
 ers  and  all  the  paraphernalia  has
 been  brought  into  existence.  But
 what  is  the  result?  Look  at  the
 result.  Here  [I  will  quote  only  one:
 itern,  item  No.  6,  amounts  realised
 from  unbooked  and  partially  booked
 luggage.  In  1964-65,  the  realisation.
 amounted  to  Rs.  40.59  lakhs  and  in.
 (1965-66  aftey  so  much  effort  on  the
 part  of  the  officers  of  the  Railway
 Board,  what  an  improvement,  jt  has:
 gone  up  from  Rs.  40.59  lakhs  to
 Rs.  40.78  lakhs.  I  am  sure  the  ex-
 penditure  involved  in  this  process
 must  have  much  out  weighed  the  gain
 that  we  have  got.  Not.  only  this.
 There  are  other  portions  of  the  report
 which  reveal  the  same  position.  Be-
 cause  of  the  limited  time  at  my  dis-
 posal,  I  cannot  refer  to  all  of  them..
 The  Efficiency  Bureau  ang  the  Econo-
 mic  and  Statistical  Bureau  are  some
 such  departments.  I  would  request
 the  hon.  Railway  Minister  to  look
 into  the  archives  of  the  Railway
 Ministry.  Probably,  in  the  early  part
 of  the  9th  century  you  will  find  some
 such  reports  underneath  the  dust
 there,  written  or  couched  in  the  same’
 language,  printed  in  the  same  noble
 manner  and  presented  to  the  Parlia~
 ment  of  those  days.  I  would,  there-
 fore,  request  the  hon.  Minister  of



 Rly.  Budget—

 Railways  to  think  whether  the  Rail-
 w  y  Board  is  really  a  necessity  now.
 This  is  a  fast  changing  world  ana  we

 are  in  the  atomic  age  now.  We  must
 not  stick  to  old  ideas;  we  must  leave

 our  old  moorings  ang  try  to  think  in
 a  dynamic  manner  so  that  we  move

 with  the  times.

 |

 Mr.  Chairman:  The  hon.  Member
 should  try  to  conclude  now.

 Shri  Krishna  Kumar  Chatterji:  7
 will  only  point  out  a  few  irregiuiari-
 ties  and  finish  my  speech.  It  is  very
 interesting  to  note  how  our  adminis-
 trative  machinery  is  functiening.

 for  example  the  affairs  of  che
 GN  (Statistical  Branch),  Hastern

 ilway.  The  _  irregularities  have
 nm  sO  pronounced  that  a  leading
 (gali  newspaper  of  Calcutta  came

 with  a  list  of  these  irregularities
 66  It  was  published  jin  Bengali

 ige  and  I  may  read  out  a  trans-
 of  the  same:—

 3

 “A  deep  sense  of  resentment
 and  frustration  ts  haunting  tne

 mind  of  each  and  every  staff
 f  this  Department  on  account  of

 ie  irregulay  promotions  of  a  few
 hot  favourites  in  supersession  of
 many  deserving  and_  efficient

 persons  far  senior  to  them.  Ex-
 nt  rules  regarding  selection  of

 candidates  for  promotion  to  higher
 posts  are  honoured  by  the  officer

 in  charge  of  the  department  more
 in  their  breach  than  in  observa-

 Ad

 ‘is  only  one  part  of  it.  In  the
 of  selection  of  staff  for  train-
 BM  machines  jnstalleg  on  this

 lway,  the  selection  of  staff  fcr  IBM
 ing  at  Faridabad  was  made
 arbitrarily.  As  per  Board's

 rs,  staff  attached  only  to  the  Ma-
 Section  were  to  be  sent  for

 ing  at  the  Faridabad  Training
 But  a  junior  staff  not  work-

 in  the  Machine  Section  at  that
 ras  sent  for  such  training  and

 eturn  therefrom  posted  in  the
 Section  and  within  a  very

 d  elevated  to  the  pust  of
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 Machine  Superviser  in  supersession  to-
 many  of  his  seniors.  This  1s  @  very
 serious  matter.

 e

 Then,  the  initial  selection  of  other
 staff  for  operating  the  IBM  machines
 including  Puncherg  was  done  in  the
 most  erratic  manner.

 Then  I  will  refer  to  the  injustice  to
 ex-North  Eastern  Railway  staff  ab-
 sorbed  in  the  Eastern  Railway.  When
 In  958  NE  Railway's  neadquarters
 offices  were  shifted  to  Gorakhpur,  the
 Railway  Board’s  notification  mention-
 ed  that  staff  who  declined  to  g9  to
 Gorakhpur  were  to  be  absurhbed  ky
 Eastern  and  South  Eastcrn  Hailways.
 The  NE  Railway  staff  were  not  given
 regular  cadre  at  that  time  due  to
 shortage  of  sanctioned  staff  strength.
 Railway  Board  have  directed  that  all

 staff  would  be  absorbed  in  the  regu-
 jar  cadre  gradually.  But  8  years
 have  elapsed  since  then.  ‘The  fate  of
 these  staff  still  remains  undecided
 without  having  equitable  scope  of  pro-
 motion.  The  local  authorities  are  not
 implementing  the  Board’s  order.

 There  are  a  few  more  cases.  in
 1956  when  the  Second  Five  Year  Plan
 work  was  very  greatly  hampered  due
 tc  want  of  technical  staff,  to  face  this
 critical  situation  draftsmen/  estimators
 were  recruited  locally,  but  they  have
 been  denied  all*the  privileges  of
 seniority  because  of  sume  _  technical
 auestions  although  it  is  found  that  the
 Railway  Board  jn  certain  similar  cases
 have  gone  over  their  owa  decision  and
 lave  allowegd  them  this  facility.

 Mr.  Chairman:  The  hon.  Member
 should  conclude  now.

 Shri  Krishna  Kumar  Chatterji:  In,
 the  end  I  will  submit  that  unless  the
 hon.  Minister  decides  to  think  anew
 as  to  how  the  administrative  machi-
 rery  can  be  streamlineg  and  how  we
 can  bring  down  the  cost  of  running
 the  railway,  probably  the  necessity
 for  such  kind  of  increase;  of  fares  and
 freights  will  be  there  and  thea  mise-
 ries  of  the  people  will  not  be  remov-
 ed.  Of  course,  I  stand  in  support  of



 'टेकिग्स  हैं  वह  प्रधिक तर  घाट ेमें  चल  रही
 हैं।  हमारे  रेलवे  मंत्री  ने  जो  रेलवे का  बजट
 तैयार  किया  है  वह  ऐसी  इंडस्ट्रीफा  बजट
 है  जोकि  हिन्दुस्तान  की  सबसे  बड़ी  गवर्नमेंट
 की  इंडस्ट्री  है।  झाशचर्य  की  जात  है  कि  मंत्री
 महोदय  ने  उसमें  घाटा  विखलाया  है।

 मंत्री जी  ने  घाटे  के  तीन  कारण  बतलाये
 हैं।  पहला  कारण  यहू  बतलाया हैं  कि  हमारे
 माल  भाड़े  में  कमी  झाई,  दूसरा  कारण  यह
 बतलांगा  हैंकि  महंगाई  के  बढ़  जाने
 से  भेम्टेलेन्स  धौर  मेंटोरियल  की  कास्ट  बढ़
 गई  और  तीसरा  कारण  यह  बतलाया  कि
 गवरनने भेंट  एम्पलायीज का  tte  Te  बढ़ाता  पड़ा
 मैं  इस  बात को  बताना  चाहता  हूं  कि  ग्राखिर
 फ्रेंड का  शार्ट  फाल  कंसे  पैदा  हुमा?  बैसे

 तो  हमारे  अहुत  से  साथी  इसके  बारे  में  बोल

 ु  हैं  घौर  उन्होंने  भी  बतलामा  कि  इस
 शार्ट  फाल  की  वजह  क्‍या  हुई,  लेकिन  असली
 कारण  मह  है  कि  रोड़  ट्रांस्पोट जो  है.  वह
 बढ़ता  जा  रहा  है  भौर  लोग  उसमें  ज्यादा
 इन्टरेस्टेड  होते जा  रहे  हैं  बमुकाबले  रेलवे
 ड्रॉसपोर्ट  के।  रेलवे  ट्रॉसपोर्ट  में  सेफ्टी
 नहीं  है।  अगर  यहा ंसे  सौमील  के  फासले
 के  लिये भी  कोई  मास  बुक  करता  है  भौर  उत्त
 पर  कबर  नहीं  है  तो  बाधा  भाल भी  ठीक से
 नहीं  पहुंच  पाता  है  जिसकी  बजह में में  विज-
 बेसमैन  इंटरेस्टेड  नहीं  रहते  हैं  सौर  रेलने

 को  भ्री  क्लेम  अगैरह में  बहुत सा  कम्पेस्सेशन

 जैगा  पढ़ता  ki  चंकि  भ्रांम  जनता  इंटरेस्टेड

 ही  गया है।  यह  भानने  की  बात  है  कि  मैटी-
 रियल  की  कास्ट  इल्क्रीज  हो  गई  है  लेकिन
 रेलबेकी की  मेंटेंनेन्स  पर  जो  पैसा  ब्यर्च'  होता
 हैं  उसमें  50  फी  सदी  वेस्टेज है।  झगर
 इसका  सही  ढंग  से  प्रयोग  किया  जाये  शौर
 प्रापर  विजिलेंस  हो  तो  इस  घाटे  को  पूरा
 किया जा  सकता है।  लेकिन जो  रेखवे के
 बड़े  बड़ें प्रधिकारी हैं  वह्‌  इस  की  बिल्कुल
 वरवाह  नहीं  करते  हैं,  सिर्फ  भ्पने  पाम्प  और
 शो  में लगे  रहते हैं।  जब  भी  रेलवे  के  बड़े
 बड़े  प्राफिसर  किसी  स्टेशन  पर  उतरते

 हैं  तों  झगर  स्टेशन का  स्टाफ  उन  को  सैल्पूट
 मारे  तब  तो  ठीक  है  नही ंतो  aq  उतके

 खिलाफ  ऐडवर्स  रिपोर्ट  लगा  देते  हैं।  लिहाजा
 प्रापर  सुपरविजन  इस  पर  होना  चाहिए  भौर
 मेन्टेनि्स पर पर  जो  बेस्ट  हो  रहा  हैं  उसको
 बचाना  भाहिए।

 इसके  पब्रलावा  बेस्टेज  कौन सा  हैं?
 यह  वेस्टेज  सिविल के  द्र  भी  है  -एलेक््रि-
 कल  क ेप्रन्दर  भी  है  पौ  मिकेनिकन्त के
 अन्दर  भी  है।  सिविल के  धन्दर  ो  मेन्टेनेन्स
 के  पी०  बस्त्यू  ०  झाई०  हैं  ig  सरकारी
 पैसा  बचाकर  जला  जाते  हैं।  एलेक्ट्रिकल
 के  झण्दर  भी  प्रापर  पल्टन  नहीं  होता है।
 अैमेज्ेज  ज्यादा  हो  जाते  हैं।  मिकंनिकल के
 अन्दर मैं  बतलाना  चाहता  हूं  कि  गुद्स  |...
 के  झन्यर  नीचे की  तरफ  जो  ब्रास  होछा  हैं
 उसको  लोग  लिकाल  ले  जाते हैं।  लेकिन
 गवर्णभेंट  के  लिये तो  उसकी  कास्‍्ट  शायद
 300  इफयों  के  भासपास  होती है  लेकिन

 यह  लोग  जाजार में  भा  कर  बेचते हैं घौर हैं  भौर
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 है  होता है।  मैं  बतलाना  चाहता  हूं  कि
 अगर  रैले के धल्दर  सही  ढंग ते  विजिलेंस
 को  तो  यह  लास  कवर  किया  जा  सकता
 2:

 ब्रांच  लाइनों  पर  टिकटलेस  ढेबल
 बहुत  ज्यादा  होता है।  इसकी  शोर  रेलवे
 लोड का का  प्राज तक  ध्यान  नहीं  गया  है  t
 क्या  कारण  हैं  कि  ब्रांच  लाइंज  पर  ज्यादा
 इटिकटलैस  ट्रेबल  होता  है?  वहां पर  जो
 Pro  fro  धाई०  चलता  है  उसको  कोई  प्रोटेकान
 नहीं  मिलता  है.  स्टेंड  गवर्नमेंट  की  तरफ से
 उसको  सपोर्ट नहीं  मिलती  है।  अगर  बह
 बैमिले  तो  जो  पोजीशन  है  वहू  इम्प्रूव हो  सकती
 है  ।  मेने  लाइंज  पर  टिकटलैंस
 ड्रेबल कम  होता है  लेकिन  जॉच  लाइंज़  पर
 ज्यादा  होता है।  ब्रांच  लाइन्श  पर  रेलवे
 की  प्रापर्टी  को  भी  सेफ्टी  नहीं  होती  है।
 मैं चाहूंगा  कि  रेलवे  बोर्ड  स्टेट्स  से  सपोर्ट

 मांगें  ताकि  ब्रांच  साइंज  पर  भरी  टिकटलेस
 ड्रेबल  को  कम  किया  जा  सके  और  प्रापर्टी
 की  भी  रक्षा  कीजा  सके।

 'रेलवे  मिनिस्टर से  मैंने  झपनों  कस्टिट्‌-
 खुएंती  से  एक  शटस  को  मांग  को  थो  1
 मैं उनको  तोन  पत्र  शीलिख  चुका  हूं
 wat  जो  स्पेशल  भ्रसिस्टेंट  हैं उतका  जवाब
 आया  है  कि  यह  मामला  झंडर  कंसिड्रेशन
 2  |  प्रसतोगढ़  जौर  शुजा  को  जनता  की

 और  से  प्रापकफो  रिप्विजेंटेशन  इस  बारे
 े भाए है  ।  जो  लोग  धलोगढ ़से  दिल्लों

 ईचिजिनेस के सिलसिले में के  सिलसिले  में  या  ब्राफिस  एटेंड
 करने  के  लिए  जा  से  भाते  हैं  उनको  बढ़ी
 ब्तकलीफ  होती है  ।  कई  बार  ऐसा  होता
 @  कि  जो  लोग  प्राफिस  एटेंड  करने  के  लिए

 कु दे  भाते ह  वे  चूंकि  गाड़ी  लेट  होती
 डे  इस  ससे  लीव-तीय  ौर  चार-भार
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 घंटे  शाफिस  लेट  पहुंचते  हैं  शौर  इसका
 नतीजा  यह  होता  है  कि  उनकी  भाधे  दिन
 को  छ्ट्टी  काट  ली  जाती  है  t  afar
 बाद  से  नई  दिल्‍ली  तक  एक  शटल  जाती  है
 बह  नई  दिल्‍ली  में  ग्रा  कर  क  जातो  है  भौर
 शाम  को  वापिस  होती  है  7  उसी  को  अगर
 श्राप  भलीगढ़  या  जूर्जा  तक  चला  दें  तो  अनता
 को  बहुत  सुविधा  हो  सकती  है।

 रेलवे  में  कुछ  श्रेणियों  के  कर्मचारियों
 को  बहुत  परेशानी  होती  हैं  ।  उनको  इतना
 Ste  fo  नहीं  मिलता  है  कि  वे  बड़ती  हुई
 महंगाई  की  मार  से  बच  सके  और  प्रपना
 शुजारा  चला  सकें  ।  कुछ  लोग  हैं  जो  कि
 प्रनफेयर  मीज़  से  अपनी  भ्रामदनों  बढ़ा  लेते
 हैं  लेकिन  बाकी  लोग  जो  ईमानदार  हैं,
 बड़ी  तकलीफ  में  दिन  काटते  हैं  1  मैं
 चाहता  हूँ  कि  कास्ट  झाफे  लिविय  जिस  तरह
 से  बढ़ता  है  उसो  हिसाब  से  उनको  महंगाई
 भत्ता  भी  मिलना  चाहिये,  उसी  हिसाब  से
 उनका  महंगाई  भत्ता  बढ़ना  चाहिये
 साथ ही  जिनको  मकान  नहीं  भिले  हैं  उतको
 हाउस  रेंट  दिया  जाना  चाहिये  V

 दूसरी  जो  फैसिलिटीज  हैं  बे  भी  उनको
 मिलती  चाहिये  ।  जिन  को  मैढीकल
 फेसिलिटीज्  नहीं  मिलीं  हुईं  हैं  उनको  ये
 फैसिलिटीज  मिलनों  चाहिये  ।  उनके
 बच्चों  की  एजुकेशन का  इंतजाम  होता  चाहियें।
 जहां  पर  फ्ल  नहीं  है  वहां  पर  उनकों  उत्तके
 बच्चों  की  एजुकशन के  लिए  पैसे  दिये  जाने
 आहियें  1,

 रेलवे  के  प्रन्दर  बड़े-बड़े  स्टेशनों  पर,
 मेन  लाइंज  पर  दो-दो  धौर  तीन-तीन  डाक्टर
 ्य  जाते हैं।  इन  डॉक्टरों  का  काम
 यह  होता  है  कि  ये  सिकनेस  घौर  फिटनेस
 के  पदिफिकेट  दें,  इसके  प्रतिरिक्त  उनका
 कोई  काम  नहीं  होता  है  tr  ये  फल्ट
 क्लास  धाफिसर  होते  है  1  किसी  ने  पांच
 रुपये  दे  दिये  तो  उसको  सिकनैस  सर्टिफिकेट
 मिल  जाता  है  1  झगर  झाप  उनके
 तम्बर को  कम्त  कर  दें  तो  काफी  इकोसोमी
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 हो  सकती हैं  ।  तीन  के  बजाय एक  झाप
 कर  सकते  हैं  ।  झगर  उनको  सिकनेस
 प्लौर  फिटनेस  के  सर्टिफिकेट  हो  देने  हैं  तो
 एक  से  ही  काम  चल  सकता  है  ।  झगर
 तीन  डाक्टर  वहां  हैं  तो  दो  भाप  कम
 कर  सकते  हैं  शोर एक  हाकंटर  उस  काम  को
 कर  देता  है  ।  इस  तरह  से  इकोनोमी
 हो  सकती है.  I

 भव  मैं  एक्सीडेंट्स  के  बारे  में  कुछ  कहना
 चाहता हूं  ।  येकयोंहोते  हैं  ?  ये  इसलिए
 होते  हैं  कि  जो  प्रापने  मेकुड़ी  भाफ़िपर्स  रखें
 हुए  हैं  वे  प्रपना  काम  ठीक  तरह  ले  नहीं  करते
 हैं।  वे  फर्स्ट  क्लास  में  सफर  करते  हैं  ग्रौर
 स्टेशंज  पर  वास्तव  में  जो  उनकी  डयूटी  होती
 है  उसको  वे  निभाते  नहीं  हैं  ।  उनको  जो
 मुपरवाइक्  करना  होता  है  कह  नहीं  करते
 हैं  >  जो  प्रफसर  या  स्टाफ  ठीक  ढंग  से

 काम  नहीं  कर  रह ेहैं  उनके  खिलाफ  एक्शन
 लें  ।  दे  फर्स्ट  बलास  में  बैठते  हैं,
 स्टेशनों  पर  जो  स्टाफ  है  उनके  साथ  चाय
 पीत ेहैं  धौर  आओ  he  कह  कर  चले
 जाते  है  ।  यही  काम  उनका  हर  एक
 स्टेशन  पर  होता है.  ।  ०  के०  कह  कर
 ये  एक  स्टशन से  दूसरे  स्टेशन चले  जाते
 हैं  ।  केरल  साइड  में  प्रभो  एक  एक्सी-
 डेंट  हुमा था  ।  तब  मैं  बंगलौर  से  थ्रा  रहा
 aot  मेरे  साथ  तब  फर्स्ट  क्लास  में  एक
 सेफ्टी  प्रफतरबैठ  थे  मैंने  उन  से  कहा
 कि  भापकोी  ड्यूटी  क्या  है  ।  उसने  कहा
 कि  मैं  सेफ्टी  ध्रफसर  हूं.  मैंने  उससे
 कहा  कि  फर्स्ट  बलास  में  बैठ  कर  प्राप  सेफ्टी

 क्या  करेंगे  ?  अगर  देक्षना  है  इंजन  को
 देखों,  गाई  के  पास  जाझो,  देशों कोई  डि-
 फैक्ट  कहीं  पर  गाड़ी  में  तो  नहीं  है  ।  लेकिन
 ब्रगते  स्टेशत पर  बह  उतरे  भौर  हाथ  मिशा
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 कर  झौर  चाय  पी  कर  चले गए  ।  इस  तरह
 की  सेफटी  का  फायवा  नहीं  भौर  इस  तरह
 से  एक्सीडेंट्स  को  होने  से  प्राप  नहीं  रोक
 सकते  |

 झौर  एक  बात  झाप  देखें  ।  जो  द्वेन
 एग्जामिनर  होता  है  बह  स्टेशन  पर  भ्राता
 है  ।  उसकी  डयूटो  होती  है  कि  वह  स्वयं
 हर  डिब्दे  को  चैंक  करे,  गाड़ी  के  नोचे  देखे
 कि  कोई  डिफंक्ट  तो  नहीं  है  जिसको  रिमृव
 किया  जाना  है  था  फा  पार्ट  तो  नहीं  है  जिस
 को  रिप्लेस  किया  जाना  है  ?  लेकिन
 बह  इस  जिम्मेदारी  को  छलासी  पर  छोड़
 देता  है  ।  जो  खलासी  है  वह  इसको  कुती
 पर  छोड़  देता  है.  ।  कुली  हथौड़ा  ले  कर
 टक,  टक,  टक,  करके  जहां  तक  उससे  बन,
 पड़ता  है  उस  डिफेक्ट  को  दूर  कर  देता  है  1
 स्टेशनों  पर  जब  गाड़ियां  छड़ी  होतो  है  तक
 वह  हथौड़ा  नीचे  से  घुमाता  है  और  इसको
 झापने  भो  झनुभव  किया  होगा  जो
 ट्रेन  एस्जामिनर  है  वह  कभी  ट्रेन  को  झुक
 कर  नहीं  देखता  है  कि  क्या  डिरफीक्ट  है  भौर
 जो  -डिफीक्ट ह ैहै  क्या  वह  रिमूव  कर  दिया
 गया है  ।  भ्रक्सर  यहा  कारण  होते  हैं  जिन
 की  वजहे  से  एक्सीडेंट  हो  जाते  हैं  या  हिन
 पेसमेंट्स  हो  जाते  हैं  i  ट्रेन  एग्जेमिनर
 अपनी  डयूदी  को  प्रापरली  नहीं  करता  है
 धौर  इसकी  शोर  प्रापका  ध्यान  जाना
 चाहिये

 art  we  के  स्टाफ  के  बारे  में  मैं  कुछ
 कहता  चाहता  हूँ  ।  वहां  पर  कोयले की
 वेस्टेज  बहुत  भ्रधिक  होती  है  £  कम्प्लेंट्स
 अगर  की  जाती  हैं  तो  कोई  सुनवाई  नहीं
 होती  है  7  कोयला  ब्लैक  में  जा  कर  विकता
 है  ट्रकों  में  भर  कर  उसको  ले  जाते  हैं  ॥
 इस  ओर  भी  भापका  ध्यात  जाता  भाहिसे  ॥
 अगर  एकाउंद्स  बाकायदा  रख  जायें  तो
 कोयले  झन्दर  काफी  इकोनोमी  हो  सकती
 है,  जीकेज  भी  बन्द  हो  सकता  है  |
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 विजिलेंस  डिपार्टमेंट  के  बारे  में  में  कुछ
 कहना  भाहूता  हूं  ।  यह  रेलवे का  हो  स्टाफ
 है.  धौर  रेलवे  स्टाफ  का  ही  यह  विजिलेंस
 करता  है  ।  मैं  समझता  हूं  कि  इस  तरह
 से  विजिलेंस  नहीं  हो  सकता  है।  सिवाय टी  ०
 wo  झौर  डी०  ए०  बनाने  के  यह  रटाफ  कुछ
 नहीं  करता  है  ।  घूम  कर  एक  आध  केंस
 एकड़  का  देने  के  अलावा  यह  कुछ  नहीं
 करता  है  |  मुझे  विजिलेंस  स्टाफ  के  कुछ
 प्रावमी  मिले  थे  1  वे  बैठे  हुए  गप-शप
 जड़ा रहे  थे  ;  मैंने  उन  से  पूछा  कि  झाप
 कया  करते  हैं,  उन्होंने  कहा  कि  विजिलेंस
 करते  हैं  ny  पैंने  कहा  कि  भाप  तो  फर्स्ट

 बलास  बेटिंग रूम में रूम  में  बैठे  हुए  हैं, इस  तरह
 से  क्या  कभी  विजिलेंस  हो  तकता  है  ॥
 विजिनेंस  करना  है  तो  प्रापर  वें  में  करें  |
 शैद  पर  जायें,  चैक  करें  ।  उन्होंने  कहा
 कि  हम  जया  करें  हमारा  सैपेरेट  केडर  नहीं
 &  हमारी  प्रोमोशन  नहीं  होती  है.  -  हम  तो
 समय  गुजार  रहे  हैं  ।  इस  तरह से
 विजिलेंस  का  कोई  फायदा  नहीं  है  ।  प्रगर
 विजिलेंस  स्टाफ  झापने  रखता  है  तो  उसका
 आप  संपेरेट  केडर  बनायें,  उनको  प्रोमोशन  के
 चांस  दें  धौर  उनको  रेलवे  से  बिल्कुल
 अलग कर  दें  a  प्रगर  वे  किसी  भ्रफसर
 की  शिकायत  करें  तो  उसकी  इनक्वायरी
 रेलवे  बोर्ड  को  नहीं  वल्कि  जिस  तरह  से
 सौ०  घाई०  बी०  है  उस  तरह  से  होती  चाहिये
 जिस  तरह  से  सी०  आई०  बी०  के  प्राफिससे
 इनवैस्टीगेट  करते  हैं  उस  तरह  से  यहां
 भी  होना  चाहिये  ।  अगर  किसी  के  खिलाफ
 शिकायत  कुरप्शन  की  जाती  है  तो  जो
 कम्प्लेंट  होती  है  उसको  एक  धफसर  दूसरे
 फसर के पास के  पास  भेज  देता है  भोर  दूसरा
 तीसरे के  पास  और  इस  तरह से  जिस के
 चि्लाफ  वह  की  जाती  है  उसी  के  पास  वह

 पहुंच  जाती  है  |  hig  भादमी  खुशामद
 कर  लेता  है  या  कोई  भौर  तरीका  प्रपना कर
 उसको  रफ़ा-दफ़ा  करवा  लेता  है  ।  जरूरत

 इस  ब  की  है  कि  इनका  बिल्कुल  सैपेरेट
 केहर झाप बनायें सांप  बनायें  और  ेखवें  बोर्ड  के  झल्दर
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 या  उसके  मातहत  यह  नहीं  होना  चाहिये।
 होम  भिनिस्ट्री  के  मातहत  इसको  होना
 चाहियें ।  तब  ये  प्रपना  काम  प्रच्छी  तरह
 से  कर  मयेगे  झौर  विजिलेंस  भी  दीक  तरह
 से  हो  सकेगा  बाद  का  जो  एक्शन  है  वह
 पुलिस  के  जरिये  से  हता  चाहिए  ।

 हमारे  गहां  बुर्जा  में  एक  लाइन  निकली
 है,  सिकन्दन्पुर  स्टेंसन  पर।  उस  लाइन
 को  नार्दन  साइड  में  पुकसटेंड  करना  था
 इस  काम  को  कांड्रेवटर  को  करने  हैः  लिये
 दिया  गया।  जब  उस  जस्ट्रेवटर  ने  देखा
 कि  नाथ  की  साइड  में  जगह  काफी  गहरी
 है  गौर  उस  पर  काफी  खर्च  आएगा,  काफी
 लेबर  लगाती  पड़ेगी  तो  उसने  नार्थ  के  बजाय
 साउथ  में  उसकों  डाल'  दिया।  इसका
 नतीजा यह  हुभा  कि  गरीब  लं,गों  के  जो  उस
 तरफ  घर  हैं  उनको  डिमालिश  करने  की
 नौवत  झा  गई।  निजी  लाभ  के  लिये
 बेवारे  गरीब  लोगों  के  घरों  को  इस  तरह  से
 ढहो  देना  उचित  सहीं  है।  इस:  बारे  में
 र्प्निजेंटेशन  भी  हुए  है  लेकिन  कोई
 ध्यान  नहीं  दिया  गया  है।  मैं  चाहता
 हूँ  कि  श्राप  इफको  देखे ।

 रेलवे का का  बजट  जो  पेश  किया  गया  है
 इसमें  चूंकि  घाटा  था  प  बस्त  फ्रेट  और
 मजे  को  बढ़ाया  गया  हैं।  मैं  समझता

 हूं  इनको  दाने  को  नोबत  नहीं  था  सकती
 थी  प्रगर  एंड्मिनिस्ट्रेशन  में  एफिशेंसी  झा
 जाती  प्रापर  सुपरबिजन  होता  झौर  साथ  ही
 साथ  जो  हिफैक्टस  ैं  बताएं  हैं  उनको

 रिमूब  कर  दिया  जाता।

 झगर  झापकों  फ्रेद्स  को  बढ़ाता  ही  है
 तो  प्राप यह  भी  देखें कि  लोगों  को  माल  भेजने
 में  सुविधा हो,  उनका  माल  सुरक्षित  भौर
 समय  पर  प्पने  गन्तब्य  स्थान  पर  पहुंचे  ।

 गर  यह  कर  दिया  जाता  है  तो  बिजिनेसर्मन

 को  भी  लाभ  होगा  बर  रेलों  को  भी  ज्यादा
 फायदा  होगा  ॥
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 प्रश्र  राम  चरण]
 रैलों के  भ्रन्दर जो  कुरप्कन  है  वहू  ऊपर

 से  शुरू  होती  है  भौर  नीचे तक  चली  जाती
 है  |  किन्ही  स्तरों  पर  यह  ज्यादा

 है  घौर  किन्हीं पर  कम  t  मैं  मिसाल  देना
 चाहता  हूं  ।  क्लास  फोर  की  रिकटम्ेंट
 होती है  a  ag  मैरिट  पर  नहीं  होती  है  t
 are  कोई  चार  पांच  सौ  रुपया दे  देता  है
 तो  उसको  सिलैक्ट  कर  लिया  जाता  हैं
 याकियों  को  जवाब  दे  दिया  जाता  है  झौर
 उनको  इंटरव्यू  लैटर  तक  नहों  भेजे  जाते
 हैं। उन  लोगों  तक  को  रख  लिया  जाता  है
 जिन  की  एप्लोकेशन  तक  नहीं  श्राई  होती
 और  उनको  कह  दिया  जाता

 है  कि  वह  एप्नीकेशंज भेज  दें  ।  द्रसफर
 जब  होती  है.  तो  बिना  किसी  ग्राउंड  के  वह
 हो  जाती  है  और  पैसा  दे  कर  वह  रुक  जाती
 है  या  किसो  को  सिफारिश हो  जाए  तो  रुक
 जाती है  ।  इस  तरह  जो  कुरप्शन  होतो
 है  इससे  एडमिनिस्ट्रेशन  में  इनएफिशेंसी
 भाती  हूँ,  स्‍्लैकनैस  आती  है"  ।  इस  कुर-
 प्शन  को  सह्म  किया  जाना  चाहिये  |

 मैंने  जित  शटल  का  जिक्र  किया  है  उसको
 आप  देने  की  कृपा  करें  '  अगर  आपने  ऐसा
 किया  तो  लोगों  को  आज  जो  तकलीफ  होती
 है  वह  नहीं  होगी  ।  गांव  वालों  को,  विद्या-
 ियों  को,  यवर्नमैंट  एम्पलायीज  को,  बिजि-
 चेसमन को को  जो  परेशनी  होती  है  उससे  उनकों
 मुक्ति  मिल  जाएगी  t  यह  सभी  के  इंटि-
 ईस्ट में  होगा  ।  देन  में  ज्यादा  लोग  सफर
 करेंगे  पौर  झ्रापकी जो  इनकम है  वह  भी

 इस  तरह से  बढ़  सकती है  1

 मैं  मंत्री  जी  से  निवेदन  करूंगा  कि
 रेलवे  एम्प्लाइज  को  ग्रीबेंसिश  को  रीमूव
 करमे  की  तरफ  भी  ब्यान  दिया  जाना  भाहिए.  1

 उन  की  जोपरेश्ा.  ६  चाहे  वे  इंडिविजप्ल
 हो ंया  जेनरल  उन  को  टूर  करने की  कोशिश

 की  जाये।  सेरा  सुझाव  है  कि  हर  एक  डिविजन
 में  एम्पालाइज  के  बैलफेयर  के  लिए  एक

 MAY  30,  797  General  Dis,  I

 t
 सैपरेट  कमेटी  सैट-प्रप की  जाये  जिस  में  नान-

 पौलोटिकल्ल  व्यक्तित  और  भ्रफसर  भादि  हों  ।
 बहू  कमेटी  उन  लोगों  के  स्रीवेंसिज  को  एग्जा-
 मित  करें  प्लौर उन  को  दूर  करते  के  उपाय
 करे ।

 Shri  N.  हू,  ganghi  (Jodhpur):  I
 along  with  the  millions  of  people  of
 this  country);  have  been  watching  the
 railway  budget  which  is  being  de-
 bated  in  this  House  today  but  I  am
 sorry  to  say  that  the  hopes  and  m-
 pirations  of  the  people  have  been
 completely  belied  in  this  budget.  It

 facts  and  figures  at  official  ang  non-
 official  meetings,  which  we  find  today
 incorporated  in  this  budget.

 The  budget  lacks  complete  dyna-
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 [Shri  N.  K.  Sanghi]
 tion  thought  of  There  will  be  8  lesser  drain  on  the

 vailway  lines  which  help  the  defence
 cf  the  country.

 The  progress  of  the  Rajasthan  Canal
 is  well  and  it  is  going  at  full  speed
 and  vigour.  The  Centre  is  spending
 a  large  amount  of  money  on  this  Canal
 but  I  am  sorry  to  cay  that  no  plan-
 ming  had  been  done  for  providing  4
 rail  link  by  the  side  of  the  Rajasthan conal.  It  is  time  that  some  action  Is
 taken  on  these  lines,  simultaneously
 while  the  canal  works  are  in  progress.
 After  the  lands  are  allotted  and  other
 developments  had  taken  place,  it  will
 किट  very  difficult  for  the  railways  to
 plan  the  line.  What  has  really  hurt
 us  has  becn  the  statement  of  the
 Railway  Minister  that  no  priority
 would  be  given  to  railway  lines  unless
 they  are  fully  economical.  If  that  is
 the  attitude,  I  do  not  think  any  ex-
 pansion  of  the  railways  can  be  done
 in  Rajasthan.

 We  find  a  Jot  of  attention  paid  to
 Cying;  we  hear  a  lot  from  the  Mem-
 bera  about  it.  Caravelles  are  bought,
 viscounts  are  added  and  jets  and  Boe-
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 tration  to  an  end,  and  will  bring  effi-
 ciency  in  the  administration.
 16  hrs,

 Every  year,  we  find  that  the  railways are  coming  out  with  a  time-table;
 rather  every  six  months,  they  bring
 out  a  revised  time-table,  in  gvhich
 there  are  some  adjustments  made  here
 and  there.  If  you  go  through  these
 time-tables,  you  will  fing  that  a  train is  speeded  up  by  five  minutes  and  the
 starting  time  of  another  train  is  put
 back  by  five  minutes  and  so  on;  there
 are  some  minor  changes  made  here
 and  there.  And  a  few  air-conditioned
 coaches  are  added.  These  are  the
 things  that  are  done  in  every  revision
 of  the  time-table.  If  you  look  into  it
 deeply,  therc  is  railly  no  fundamental
 difference  in  the  time-tables  over  the
 six  months,  made  by  the  railway  ad-
 ministration.

 I  would  draw  the  attention  of  the
 Railway  Minister  here  to  one  point,
 namely,  that  in  making  these  time-
 tables,  some  incentive  should  be  given
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 very  congested;  they  are  congested, mot  because  of  the  passengers  but  be-
 cause  a  lot  of  goods  are  usally  lying
 on  the  platforma,  and  there  is  hardly
 {fy  space  for  the  passengers  to  move.
 It  is  a  very  serious  matter,  and  [  think
 that  authorities  should  have  separate
 goods  godowms  or  goods  yards  where
 these  goods  can  be  kept.  Not  only
 this.  When  we  see  the  people  travel-
 ling  on  these  trains,  there  is  usally  a
 large  crowd  waiting  on  the  platform,
 and  the  people  who  are  travelling  by
 the  train  cannot  see  where  the  guard
 is,  or  where  the  conductor  is  or  where
 the  coach  is.  I  do  not  mind  if  the
 price  of  the  platform  tickets  is  further
 increased,  but  the  whole  idea  is  that
 the  influx  of  unwanteg  people  on  the
 platform,  of  people  who  are  not  tra-
 velling,  should  be  reduced.  That  is
 an  important  matter,  and  that  should
 solve  a  lot  of  difficulties  of  the  travel-
 ling  public,

 Mr.  Chairman:  The  hon.  Member's
 time  is  up.

 Shr  N.  हू,  Sanghi:  So,  I  hope  all
 these  things  would  be  given  a  thought-
 ful  consideration,  I  request  that  the
 case  of  Rajasthan  should  be  looked
 into.  It  has  been  forgotten  history  as
 far  as  the  Railway  Ministry  is  con-
 cerned.

 yam):  ‘Mr,  Speaker,  Sir,  at  the  out-
 set,  let  me  express  my  grateful  thanks
 to  you,  Sir,  and  this  august  House  to

 General  Dis.  830

 fares,  But  after  the  elections,  with
 only  a  slender  majority,  the  Congress
 Government  has  come  forward  to  bring
 all  round  increase  in  the  passenger
 fares  not  even  leaving  the  poor  third
 class  passengers.  Not  only  the  increase
 in  railway  fares,  approximately  Ra,  l0
 crores  are  proposed  to  be  collected
 from  the  people  by  way  of  general
 taxation  by  the  Finance  Minister  which
 will  undoubtedly  hit  the  middle  class
 and  lower  midle  class  people  of  our
 country.  It  should  be  remembered
 that  the  Railways  is  a  national  and
 monopoly  institution  and  if  it  goes  on
 increasing  the  burden  of  the  people
 without  adequately  making  provisions
 for  the  convenience  of  the  travelling
 public,  it  deserves  to  be  condemned.
 At  present  over-crowding  in  Railways
 which  is  very  heavy  in  the  Southern
 Railway,  has  gone  to  such  an  extent
 that  one  passenger  train  normally  car-
 rise  a  passenger  load  which  should  be
 carried  by  at  Jeast  two  trains.  Even
 inspite  of  the  fact  that  the  income  of
 the  Railways  has  increased  substan-
 tially  on  account  of  the  over-crowd-
 ing,  yet  the  net  gurplus  shown  during
 the  year  1967-68  is  Rs.  .28  crores  only,
 which  is  really  a  very  sorry  state  of
 affairs  and  the  Railway  Ministry
 should  be  ashamed  at  this  poor  per-
 formance.  According  to  the  Budget,
 the  passenger  income  for  ‘he  year
 1987-68  is  expected  to  increase  from
 Rs.  237  crores  to  Rs.  256  crores,  thus
 fetching  an  additional  income  of
 Rs.  i9  crores  than  the  last  year  by
 Way  of  passenger  fares.  Similarly  the
 expected  income  from  freight  charges
 during  the  year  1967-68  would  be
 Rs,  528  crores,  as  compared  to  the
 last  year's  figure  of  Rs.  507  crores.  The
 total  income  that  would  accrue  to  the
 Railways  by  way  of  increased  pas-
 senger  fares  and  freight  rates  would
 come  to  Rs.  38  crares.  I  should  like
 to  emphasize  that  out  of  a  total  income
 of  =

 847  crores  and  with  the  addition



 that  for  the  lest  20  years  since  Inde-
 pendence  the  fares  have  been  increa-
 sed  several  times  with  no  resultant
 benefit  to  the  poor  people.  I  do  not
 even  mind  aif-conditioned  First  Class
 travel  being  made  more  costly  as
 those  who  travel  in  such  class  could
 easily  afford  to  pay  the  increased  fares.
 It  is  really  pitiable  that  by  increasing
 the  III  clasg  passenger  fases  by  i2  per
 cent  the  poor  people  will  be  heavily
 hit.  We  are  Members  of  this  august
 House  and  sre  entitled  to  travel  by
 First  Class.  If  we  travel  from  Madras  to
 Delhi,  thanks  to  the  dust  and  the  heat
 when  we  get  down  at  New  Delhi,  we
 Jook  like  Desert  Nomads.  Only  when
 the  Hon'ble  Railway  Minister  travels
 by  First  Class  from  Delhi  to  Madras,
 he  could  realise  the  hardships  cand
 sufferings  undergone  by  First  Class
 passengers,  Why  I  am  saying  “his  is
 that  if  such  is  the  condition  of  First
 Class  passengers,  nothing  need  he
 sald  about  third  class  passengers,  It

 any  fresh  taxation  proposals,  com-
 parisons  are  made  with  some  foreign
 countries;  and  the  Railway  Minister  is
 ho  exception  to  this  general  practice.
 But  when  comparisons  arg  made  as  re-
 gards  fare,  it  is  only  proper  if  at  the

 pendence  and  ifthe  Railway  Adminis
 tration  ig  not  able  to  provide  more
 traing  and  attach  more  bogies  so  that

 for  the  Railway
 forward  all  round  increase  in  the  fares
 which  will  add  to  the  miserles  of  our
 people.

 Not  only  that,  I  should  like  to  ex~
 press  my  indignation  at  the  sudden
 increase  in  the  cost  of  meals,  both
 vegetarian  and  non-vegetarian,  served
 at  the  Dinning  Cars  in  the  trains,
 which  has  been  effected  from  5th
 May  1967.  Before  l5th  May,  a  veget-
 tarian  meal  cost  Rs.  .35  which  has
 now  been  increased  to  Rs,  .86~an
 increase  of  37  per  cent,  When  the  meal
 was  charged  at  Rs.  1.35,  Rasam,  Dhal?
 and  Ghee  were  served.  It  is  really
 strange  that  after  the  neal  charge  is
 increased  to  Rs.  1.88,  all  the  above
 three  items  are  not  being  served,  for
 what  reasons  one  does  not  know.  Simi-
 larly  the  non-vegetarian  meal  now
 costs  Rs,  2.37  as  compared  to  Re.  .55
 before,  5th  May  19687,  I  should  like  the

 instead  of  doing  that,  the  Railways:
 are  doing  everything  to  aggravate  the

 I  would  appeal  to  the  Rail-
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 implement  them  as  early  as  possible,

 Mr.  Speaker,  Sir,  onee  again  |
 thank  you  on  my  behalf  and  on  be-
 half  of  my  Party  for  having  afforded
 me  this  opportunity  of  participating
 on  the  Railway  Budget.

 6.2  hrs.

 |  Mr,  Depury-Spreager  in  the  Chair]

 ah  अबुदल  गनी  वार  (  गुड़गांव  )  :  उपाध्यक्ष
 महोदय,  ग्रभी  जब  वह  मातसीय  सदस्य  झपना
 भाषण  दे  रहें  थे  तो  यहां  झ्रापके  सेक्रटरियिट
 का  कोई  भी  झादमी  उतको  रिपोर्ट  नहीं  कर  रहा
 था।  इसलिए  क्या  भाप  कोई  एसा  इंतजाम
 यहां  के  लिए  करेंगे  कि  माननीय  सदस्य  जिस
 किसी  भी  जबान  में  बॉलें  उस  जबान  का  जानने
 वाला  यहां  कोई  न  कोई  मौजूद  हो  जो  कि  उनकी
 स्पीच  को  रिपोर्ट  कर  सके  y  मैं  इस  पर  ध्रापका

 हुक्म  चाहता  हूं  कि  क्या  यह  जरूरी  नही  है  कि
 सब  जवानों  के  समझने  वाले  कम  से  कम  एक
 रिपोर्टर  जरूर  हो  जो  कि  पूरी  तौर  पर  सभो
 तकरीरों  को  वरबेटम  में  नोट  कर  सकें?
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 Mr:  Deputy-Speaker:  The  speech of  the  hon.  Member  has  been  tape- recorded.  The  hon.  Member,  if  he  so
 desires,  will  submit  a  translation
 hia  speech.

 Shri  S.  Kandappan  (Mcttur):  Sir, the  record  is  played  back,  a  transla-
 tion  is  made  and  incorporated  in  the
 Proceedings,

 Mr.  Deputy-Speaker:  If  need  be
 we  will  supply  a  translation  for  cor-
 rection  by  the  hon.  Member,

 Shri  Ss.  Kandappan:  Ona  pre-
 vious  oceasion  the  hon.  Speaker  said
 that  Member's  can  speak  even  with-
 Out  supplying  prior  translation,

 Mr.  Deputy-Speaker:  That  is  what
 I  ruled  once.  I  know  it,  That  is  why
 he  got  permission  to  speak  ang  he
 has  spoken,

 Shri  8,  Kandappan;  The  question
 is  about  records,

 Mr.  Deupty-Speaker:  I  have  al-
 ready  said  that  his  speech  has  been
 tape-recorded.

 की  मुत्याल  राव  (नगरकरनूल)  :  क्‍या
 कोई  भी  मिनिस्टर  पनी  मातृभाषा  में  जवाब
 दे  सकता  है

 Some  hon.  Members  rose—
 Mr.  Deupty-Spesker:  Shri  Hem

 Raj
 Shri  Rendhir  Singh  (Rohtak);  Sir,

 the  Chairman  had  promised  that  he
 would  call  me,
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 think  Shri  Hem  Haj  is  the  first
 speaker,

 Shri  Mudrika  Singh  (Auranga-
 bad):  Sir,  those  who  have  not  spoken
 should  get  a  chance.  We  are  also
 elected  Members.  This  pick  and
 choose  method  should  go.

 Mr.  Deputy-Speaker:  As  far  as
 possible  every  one  will  be  accom-
 modated.  J  should  also  see  that  all
 the  States  are  given  representation.

 aft  हेमराज  (कागढ़ा)  :  उपाध्यक्ष  महों-
 दय,  मैं  श्रापका  आभारी  हूं  कि  आपने  मुझे

 इस  रेलवे  बजट के  ऊपर  बोलने  का  मौका  दिया  |
 इसमें  कोई शक्त  नहीं  है  कि  आज  जो
 हालात  मुल्क  में  ये  इन  हालात
 को  मद्देनजर  रखते  हुए  उन्होंने  यह  कोशिश

 की  है  कि  यह  जो  रेलव  का  बजट  है  यह  पारटे
 बजट  न  बने  शर  इसमें  कुछ  न  कुछ  बंश
 बढ़ती  का  दिखा  दिया  जाय।  लेकिन  में
 समझता  हूं  कि  शायद  उनको  यह  मुश्क्‍्लित
 पेश  न  पग्राती  यदि  वह  अपना  जो  डिपार्टमेंट
 है  उसमें  कुछ  देखते  कि  यहां  पर  जो  प्रगति
 नहीं हो  रही  है  बल्कि  इतना  एडमिनिस्ट्रटिव
 एक्सपेंस  बढ़ाने  के  बाद  भी  उसमें  बहुत  सारी
 कमजोरियां  हैं।  जो  कमजोरियां  हैं  वह  कुछ
 प्लानिंग  की  हो  सकती  हैं  शौर  कुछ  जो  एड-
 मिनिस्टूशन  है,  उनकी  हैं।

 जहां  तक  प्लानिंग  का  सम्बस्त  है,  चाहे
 अह  प्लानिंग  मिनिस्टर  महोदय  का  मान  लिया

 जाये  बाहे  शापके  अपने  डिपार्टमेंट का  उन्होंने  मह
 सुझाया  है  कि  जो  ‘OTTST  1... ३  फ़ाइन  इयर
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 प्लान  था  उसमें  ट्रैफिक  'एक्युभल्स  'एचोव्ड
 अर्थात  माल  ढोने का  वह  ise  मिलियन  टन
 रक्‍्दा  था  1  उसके  बाद  धापने  ड  फ़ाइव  इयर
 प्लान  के  लिए  उसको  बढ़ाकर  249  मिखियन
 टन  कर  दिया।  इस  लिहाज  से  झ्ापने  93
 मिलियन  टन  को  बड़होत्तरी  को  है।  लेकिन
 झापने  जित्तनी  एचोवमेंट  की  है  वह  यह  जाहिर
 करता  है  कि  झापने  सिर्फ  203  मिलियन  टन
 किया  यानी  भ्रापने  50  परसेंट  लेस  एचीकमेंट
 किया।  झगर  झापकी  ग़लत  प्लानिंग  त  होती
 तो  शायद  यह  चीज़  आपको  न  देखनी  पड़ती  |
 मैं  समझता  हूं  कि  आगे  के  लिए  रेलवें  बोर्ड
 को  ज्यादा  साथघानी  बर्तनी  चाहिए  और  इस
 तरीक़  की  गलत  प्लानिंग  न  की  जाय  झौर  धभाज
 जी  मवझे  वड़ी  पबलिक  झंडरटेकिंग  है  श्रौर
 जो  कि  हमेशा  फायदे  में  चलती  रही  है  उसको
 आयन्दा  घाटे  में  जाने  को  जरूरत  न  पड़ें।
 जहां  तक  भेन  लाइंस  का  ताल्‍जुक  है  हम  देखते
 हैं  कि  च््सें  से  उनमें  पंक्‍्चुएलिटो  नहीं  है।
 जहां  तक  नादेन  एरियाज  का  सम्बन्ध  है  झ्ापकी
 श्रीनगर  एक्सप्रैस  रोजाता  दो  घंट  से  कम  लेट
 नहीं  पहुंचती  |  कश्मीर  मेल  की  भी  यही  हालत
 है।  सियालदाह  एक्सप्रैस  की  भी  वही
 बेढंगी  रफ़्तार  हैं।  अरब  भाप  हमझ  सकते  हैं
 कि  जब  मेन  लाइंस  में  पंक्चुएलिटी  नहीं  है  तो
 फिर  ब्रांच  लाइंस  का  तो  कहता  ही  क्‍या  ?

 वहां  तो  पौर  भी  होपलेस  हालत  है  i  मैं  समझता
 हूं  कि  रेलवे  मंत्रालय  को  इस  आर  देखना
 चाहिए  ताकि  ढ्  में  पंक्‍्चुएलिटी  रहें।

 इसी  के  साथ  साथ  आपके  वहां  एक
 चीड़  और  चल  रही  है।  जहां  एक  तरफ
 शाप का  स्टाफ  बढ़  रहा  है  वहां  उसी  के  साथ
 झापके  वहां  यह  भिस्यूज़  औफ़  चेंस  भो  बढ़
 रहा है।  झापने  इस  सम्बन्ध  में  जो  फीगर्स

 a  हैं  उससे भी  यह  जाहिर  होता  है  कि  इसका
 मिस्यूज बढ़  रहा  है।  सन  1962 में इनकी में  इमकी
 संख्या  72,567  थी  जोकि  बढ़  कर  65-66
 में  .00830 के  हो  गयी  है।  इसी  तरीके
 से  झापका  करप्शन  भी  बढ़  रहा  है  !  करप्शत
 कितना  बढ़ता  जा  रहा  हूँ  इसका  प्रंदाज़ा
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 धापको  यहीं  दिल्‍लो  या  नई  दिल्‍ली  से  रेल  में  ापने  ्य्द  माना  है  कि  ह...  का  रेट
 चढ़ते  ही  लग  सकता  है।  प्राप  चाहे  बिल्ली
 रेखवे  स्टेशन  से  चढ़ें  चाहे  नई  दिल्ली  रेलवे
 स्टेशन से  चढ़ें,  दरभसल  प्राप  पायेंगे कि  प्रापका
 बहुत  सारा  यह  रिजरवेशन  बोगस  होता  है।
 जिस  समय  द्रेन  के  चलने  में  केवल  पांच  मिनट
 रह  जाते  हैं  उस  समय  यह  रेलवे  के  रिजरवेशत
 बाबू  भादि  प्रपनी  जों  में  5,  5  या  10  रुपये

 के  नोट  डालते  विदाई  देते  है  भ्रौर जो  भी उनकी
 जब  गरम  करते हैं  उनकी  सोटस  रिजर्व  होती

 चली  जाती  हैं।  मुझे  यह  चीज़  कई  देफ़  देखने
 में  भाई  है।  भव  यह  करप्णन  पहले  की  प्रपेझा
 प्रध्तिक  हो  रहा  है  भ्रौर  इस  पर  रेलवे  मंत्री
 महोदय  को  गम्भोरतापूर्वक  विचार  करना
 चाहिए  ।

 मेरे  से  पूर्व  वक्‍ताप्ों  ने  भो  इस  टिकटले स
 ट्रैविल  की  तरफ़  रेलवे  मंत्रालय  का  ध्यान
 दिलाया  है  और  प्लापके  प्रांकड़े  बतलाते  हैं  कि
 बगैर  टिकट  सफ़र  करने  को  बीमारी  भो
 रेलबेज में  बढ़  रही  है।  जहां सन  I964-65
 सें  इनकी  संख्या  6,38  मिलियन  थी
 वहां वह  झब  i965-66  में  बढ़  कर
 6.  55  मिलियन हो  गयी  है।  इससे  जाहिर
 होता  है  कि  झ्रापके  फिगर्स  नीचे  जाने  के  बजाय
 आगे  बढ़ते  जा  रहे  हैं  प्रौर  ध्रापको  एफिशिऐंसी
 ठीक  नहीं  चल  रही  है।

 इसी  तरह  से  जहां तक  क्लेम  का  सम्बन्ध
 है,  झापने  देखा  कि  964-65  में  वह  4.  4
 करोड़  ये  ब्रौर  ‘1865-66  में  5.22
 करोड़  दिये  गये  i  इसी  तरह  से  जितने  भी
 झाइटम्स  हैं  हर  एक  जगह  बढ़ोत्तरी  होती

 जा  रही  हैं।  इसी  तरह  से  मैं  देख  रहा  हूं  कि
 आपके  यहां  कोल  की  चोरी  बहुत  चल  रही  है  1
 यह  श्रापका  सबसे  बढ़ा  प्राइटम  है  जिस  पर
 झापका  L  भरदव  72  करोड़ to  के  करीब
 ।  हो  रहा  है।  इस  चोरी  को  धापने  तकना
 चाहिये।  इससे  झापकी  जो  बचत  होसी
 उससे  प्रापका  बाटा  सारापूरा  हो  सकता
 है  ।

 ज्यादा  करने  से  धोड़ा  सा  इन्फलेशन  बड़ेगा  1
 प्रगर  झाप  इस  बात  को  मानते  हैं  कि  भाप
 फ्रेट  की  ज्यादा  बढ़ोतरी  करेंगे  तो  इसके  साथ
 साथ  इन्फलेशन  हो  जायेगा  तो  जितनी  भो
 रोजाना  को  चीजें  हैं,  जैसे  कि  फूड  प्राटिकल्स  हैं,
 उनके  दाम  भी  बढ़  जायेंगे।  मैं  समझता  हूं
 कि  झापको  इस  तरह  का  कदम  नहीं  बढ़ाना
 चाहिये,  बल्कि  धपनी  एफिशिएन्सी  को  बढ़ा
 कर  इस  घाटे  को  पूरा  करना  चाहिये।

 एक  चीज  मैं  झापके  सामने  भौर  रखता
 चाहता हूं  ।  वह  यह  है  कि  भापने  तीन  किस्म
 की  पुलिस  रक्खी  है।  एक  तो  सिविल  पुलिस
 है  दूसरी  रेलवे  पुलिस  है  शौर  तीसरी  रेलवे
 प्रोटक्शन फोस  हैं।  इन  तीतों  पर  खर्च  जुदा
 जुदा  होता  है  लेकिन  इसके  बावजूद जो  करप्शन
 है  उसमें  कमी  नहीं  हो  पाई  है।  टिकटलेस
 ट्रेवलिग  के  भ्रन्दर  कोई  कमी  नहीं  हुई  है।
 ध्रापकों  इसको  देखना  चाहिये  कि  ्ापने  जो
 रेलबे  प्रोटक्शन  कास  रक्खी  है  उसकी  जरूरत
 है  या  नहीं  भोर  इसके  खर्च  में  कमी हो  सकती
 है  या  नहीं  1  एक  तरफ  भाप  सिविल  पुलिस
 रखते  हैं  भौर  दूसरी  तरफ  रेलवे  प्रोटेक्शन  फोर्स
 रखते  हैं।  ग्रापको  भ्रपती  सिविल  पुलिस  में
 एफिशिएन्सी  लानी  पड़ेगी।  साथ  ही  इन
 तीनों  पुलिस  में  कोई  कोप्राडिनेशन  नहीं  है  ।

 इसको  भी  देखने  को  जरूरत  है  कि  उनमें  कंसे
 कोभा्श्नेशन  हो  सकता  है।

 ओ  प्लाप  के  रेलबे  के  मुलाजिन  हैं
 वह  रोज  ब  रोज  पिलफरेज करते  हैं  |  ‘1863-
 64447  पिलफरेज  करीब  3  लाख  के
 थी  मौर  1965-66 4 में  बह  बढ़  कर  &
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 यह  सारी  चोरी  घर  में  ही  हो  रही  है।  बाहुर
 का  कोई  चोर  नहीं  है।

 एक  सानीय  सदस्य:  यह  गलत
 इन्फार्मशन  है  1

 ही  हेम  राज  :  मैं  जो  कह  रहा  हूं  वह
 डीक  बात  है  भौर  रेलवे  वाले  ही  यह  सब
 ge  करवाने  वाले  हैं।  मैं  समझता  हूं  कि
 अगर  इस  तरफ  ध्यान  दिया  जायेगा  तो
 डन  छोटे-छोटे  प्राइटम्स  से  ही  काफी  बचत
 हो  सकती  है  t

 इस  के  साथ  साथ  जैसे  पहले  के  बक्ताग्रों

 ने  कुछ  सुझाव दिये,  मैं  भो  जनरल तौर
 पर  कुछ  बातें  श्राप  के  सामने  रखना  चाहता
 हैं।  एक  चीज  जिस  के  बारे  में  में  विशेष
 बौर  पर  कहना  चाहता  हूँ  वह  यह  कि ओ
 आप  की  प्रनरेम्यूनरेटिद  लाइन्स  हैं  उन
 में  झाप  ने  कोई  भी  कमी  नहीं  की।  नेरो-
 गेज  लाइन्स  से  सम्बन्ध  में  रेसवे  बोर्ड  ने
 फैसला  किया  था  कि  बन्द  कर  दी  जाऐँ।
 कुंजरू  कमेटी  रिपोर्ट  में  भी  भागा है  कि  5
 नैरों गेज  लाइन्स  द्क्खी  जायें बाकी  बन्द
 कर  दी  जायें।  इस  के  साथ  साथ  उन्होंने
 यह  सुझाव भी  दिया  था  कि  बाकी जो
 लाइन्स  हैं  उन  पर  झागर  बवेमेंट  बचत
 करना  चाहती  है  तो  5  साल में  28  करोड़
 २०  की  बचत  हो  सकती  है।  आप ने  .96)
 में  यह  डिसीजन  लिया,  लेकित  धाज  तक
 ह  डिसीजन  इम्प्लिमेंट  नहीं  हुभा है
 अब  भाप  कोई  डिसीजन  लेते  हैं  तो  भाप  को
 जल्दी  से  जल्दी  उस  को  इम्प्सिमेंट करना
 आहिए।  तथी  श्राप  की  बचत  हो  सकेगी।

 इत  के  साथ  ही  शाप  को  नोटिस  में
 जाना  चाहता हूं  कि  जो  भाष  की  जैरी  गेज
 श्ाइल्स है ंहैं  उनका  _ झाप  का  स्टाफ बहुत
 पुराना है।  झापने  उस  को  बदलते की
 फोशिश  शाज  तक  नहीं  की  ।  इसलिये
 जो  भैरो  गेज  शाइन्स  धाप  को  बन्द  करनी
 दो  उस  को  भाप  बन्द  कर  दीजिये घौर  जो

 Generoy  Dis.  849

 रखती  हों  उन  को  बेहतर  रखने  की  कोशिश
 कीजिये  ताकि  ag  भ्रच्छी  तरह  से  चल  सकें
 झौर  जो  रोलिंग  स्टाक  है  लोकोमोटिव्ज
 का  वह  ह...  तरह  से  चल  सके।

 साथ  ही  मैं  ध्राप  के  सामने  यह  बात
 रखना  चाहता  हूं,  जैसा  कि  मुझ  से  पहले
 बोलने  वाले  कई  माननीय  सदस्यों  ने  कहा
 कि  झाप को को  सैलून्स  बन्द  कर  देने  चाहिये  1
 उन  की  कोई  जरूरत  नहीं  है।  उन  को  बन्द
 करन ेसे  काफी  बचत  हो  सकती  है  साथ  ही
 हमारी  गाड़ियों  की  संध्या  में  भी  बढ़ोतरी
 ही  सकतो है  भौर  भाज  जो  कमियां  रेखने
 में  हैं  उन  को  टूर कर  के  यात्रियों  को  भौर
 प्रधिक  सहुलियत  दे  सकत ेहैं  ।  झाप
 के  भाफिसर्स जो  हैं  उनको  सेलून की  कोई
 जरूरत  नहीं  है।  बह  लोग  फर्स्ट  बलास
 में  ट्रैवेल  कर  सकते  हैं।

 श्राप  जो  रिजर्वेशल  करते  हैं  उसके
 लिये  रिजवेशन  फीस  भ्रलग  लेते  हैं  प्रगर
 उस  को  टिकट  के  साथ  ही  इत्क्लूड  कर  विया
 जाये  तो  इस  से  जो  करप्शन  होता  हैं  उस
 की  काफी  बचत  हो  सकती  है।

 श्राप  ने  डिसान्‍ड नं०  3  जो  रक्खी हैं हैं
 उस  में  कुछ  प्राइबेट  जकड  लाइन्स  हैं  वह
 घाटे पर  चलती  हैं।  पब्गर  वह  फायदेमन्द
 हों  तो  झाप  उन  को  अपने  पास  रखिये
 झगर  वह  चाटें  की  हैं  तो  उन  को  भाप  को
 प्राइवेट  पार्टीज  को  दे  देना  चाहिये।  प्राप
 उन  पर  घाटा  क्यों  उठाते  हैं?  या  तो  प्राप
 को  घाटे  की  लाइन्स  को  बन्द  कर  देता  चाहिये
 या  फिर  उन  को  प्राइवेट  कम्पतीज  को
 दे  देना  चाहिये।  अगर  भाप  इन  सब  चीजों
 को  करेंगे  तो  काफी  बेहतरी रेलवे  में  हो  सकती
 है  ।

 जहां  तक  बैसेन्जर  फेयजें  का  ताल्लूक
 है।  झाप  को  सब  से  ज्यादा  भ्रामदनी  थर्ड
 क्लास  से  होती  हैं।  फिर  भी  उन्हीं  पर
 किराया  बढ़ाने  की  कॉशिश  की  गई  है।
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 [थी  देमराज]

 इस  चीज  पर  भाप  को  दुबारा  गौर  करना
 बाहिये। जो  मापने  फ्रंट पर  भी  3से  6
 परसेन्ट की की  बढ़ोतरी  को  है  उस  पर  भी
 धाप  को  गौर  करना  चाहिये  ।  प्रगर  सारी
 श्रीजों  पर  यह  कमी  नहीं  कर  सकते.  तो
 कम  से  कम  जो  क्  प्रा्टिकल्स  हैं  उन  को
 छोड़  ही  देना  चाहिये ।

 दो  एक  बातें में  झपने  प्रदेश के  बारे  में
 कहना  चाहता  हूं  a  जहां  तक  हमारे  हिमाचल
 प्रदेश  का  सम्बन्ध  है,  उस  में  सिफं  दो  बैरो
 बेज  लाइन्स  हैं।  एक  तो  कांगड़ा  बैची
 रेलवे  है  भौर  दूसरी  कालका  शिमला  रेलवे
 है  |  जहां  तक  कांगड़ा  बैली  रेलवे  का  सम्बन्ध
 है  उस  के  बारे  में  मैंने  पहले भी  कहा  था  कि
 इस  को  बाद  ग्रेज  बता  दिया  जाये।
 इस  के  दो  तीन  बजूहात  हैं।  एक  बजह  तो
 यह  है  कि  यह  सारा  जो  एरिया है  वह  बाईर
 है।  चीनी  हमले  के  बाद  से  उस  की  इम्पार्टेन्स
 काफी  बढ़े  गई  है।  सारी  की  सारी  छावनियां
 जो  बनी  हैं  वह  बाइर  के  ऊपर  काँगड़ा  वैली
 में  बनो  हैं।  वहां  समलोदी  में  हिमाचल
 प्रदेश  गयर्नमेंट  एक  सीमेन्ट  फैक्ट्री  लगाते
 का  झयाल  कर  रही  है।  इस  लिहाज से  भी
 उस  को  ब्राड  गेज  बताने  की  जरूरत  है।

 इसी  तरह  से  जगाधरी  या  वेहरादून
 से  एक  स्रा  गेज  लाइन  पांवटा  तक  जानी
 चाहिये।  यह  वह  जगह  है  जहां  सीमेन्ट
 फैक्ट्री लग  रही  है।  इसो  तरह  से  वहां  पर
 एक  पल्प  फैक्ट्री  लगाने  का  भी  हिमाचल
 प्रदेश  गवर्नमेंट का  विचार  है।  बहां पर
 एक  टिम्बर  डिपो  भो  बनने  वाला  है  t
 इन  सब  बातों  को  देखते  हुए  जगाघरी  से  पांगटा
 को  या  देहरादन  से  पांवटा  को  लबे  लाइन
 बननी  चाहिये  |

 माननीय  सदस्य,  कामरेड  राम  किशन,
 ने  मुझे  नागंल-ऊना  लाइन  की  याद  दिलाई
 है।  उस  का  सरवे  हो  चुका  हैं,  लेकिन  भाज
 तक  उस  का  काम  शुरू  नहीं  हुआ  है।  झगर
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 वह  लाइन बन  जाये,  तो  हिमाचल
 प्रदेश के  लिए  एक  मंडी  बन  सकती  है।
 उस  लिहाश  से  वह  हिमाचल  प्रदेश  की

 जरूर  रियात  को  पूरा  करेगी,  क्‍योंकि  इस्त
 वक्‍त  तक  हिमाचल  प्रदेश  में  कोई  ब्राइगैज
 लाइन  नहा  FI

 मैं  ने  अभी  पाउंटा  का  जिक्र  विया
 है।  चूंकि  वहां  पर  हमारी  गिरीबाटा  पावर
 प्राजेक्ट  शी  काम  कर  रही  है,  इस  लिए
 पाउंटा  वाली  लाइन  बहुत  ज्यादा  पभ्रहमियत
 रखती  है।

 स्टेशनों  पर  पीने  के  पानी  के  सम्बन्ध
 में  बहुत  बुरी  हालत  है।  मैं  मंत्री  महोदय
 से  निवेदन  करूंगा  कि  वह  ज्वालामुखी
 रोड  स्टेशन  पर,  जो  कि  कांगड़ा  बली  रेलवे
 में  है,  दौर  सोलन  स्टेशन  पर,  जो  कालका-
 शिमला  रेलवे  में  है,  पीने  के  पानी  का  झ्रच्छी
 इन्तज़ाम  कराने  को  कृपा  करें।

 ज्वालामुखी  स्टेशन  के  बारे  में  मैं  बहुत
 दिनों  से  लिखता  भा  रहा  हूं।  ज्वालामुखी
 पर  नवरात्रों  में  तोन या  चार  मले  लगते  हैं
 झौर  वहां  पर  हिन्दुस्तात  के  सब
 सागों  से  हजारों  लाखों  की  तादाद
 में  लोग  भाते  हैं।  लेकिन  यहां  पर  पीने  के
 पानी का का  कोई  इन्तज़ाम  नहीं हैं।  इस  लिए
 में  प्रार्थना  करूंगा  कि  वहां  पर  चाहे  नल
 लगा  कर  ओर  चाहे  ट्यूबबल  लगा  कर  पानी
 का  उचित  इन्तजाम  किया  जाये।

 कुल्लू  बली  तक  रेलवे  लाइन  तो  नहीं
 जा  सकती  है,  लेकित  यहां  का  फूट  बाहर
 भेजने  के  लिए  झाउट  में  एक  प्राउट-एजेन्सी
 संकशन की  गई  थी  ।  इस  बारे  में
 रेलवे  मिनिस्टर  का  ख़त  भी  मंजूरी  का
 भरा  गया  था।  मन्जूरी  मिलने  के  बावजूद
 झाज  तक  वहां  पर  झाउट-एजेन्सी  नहीं
 बोली  गई  है।  मैं  निवेदन  करना  चाहता
 हैं  कि  झाउट  स्टेशन  पर  वहु  प्राउंट-एजेन्सी
 जल्दी  लोलनी  चाहिए,  ताकि  कुस्सू  बैली

 का  फ्रूट  बाहर  जा  सके।
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 freight

 as  a  good  businessman  he  would
 have  come  out  had  said  that  since
 the  wagons  are  not  sufficiently  uti-
 lised,  he  would  rather  reduce  the
 railway  freight  so  that  there  would
 he  more  custom  coming  to  him,  and
 thereby  he  would  eam  more  =  re-
 yenue,  which  will  be  a  better  way  of
 running  the  business,  not  the  mana-
 verial  way  where  as  Iong  as  the  pay"
 4  assured  on  the  last  day  of  the
 month  or  the  first  day  of  the  next
 month,  one  does  not  bother.  Hence  I
 suggest  that  the  attitude  ought  to  be
 that  of  a  good  businessman,

 But  [  have  a  feeling  that  somehow
 or  other  he  wanted  to  raise  the  pas-
 senger  fares,  and  if  he  only  raised  the
 passenger  fares  for  the  third  class—
 which  gives  al]  the  money  to  the  rail-
 ways—there  woulg  be  criticism.  5o
 he  has  raised  the  freight  as  well.
 Otherwise,  as  a  good  businessman,  [
 do  not  think  he  would  huve  raised
 the  freight  rates  at  all,

 Coming  to  the  incidence  of  the  in-
 crease  on  the  traveling  public,  he
 was  kind  enough  to  say  that  ‘we  are
 just

 raising
 it  and  whatever  the  in-

 crease,  it  is  a  margina]  one’.  I  do  not
 know,  I  think  he  knows  how  the
 poor  man's  budget  stands  nowdays.  Is

 2  1B  per  cent  increase  in  the
 third  class  fares  a  marginal  §  in-
 crease?  I  do  not  think  so.

 aa t

 be  had,  but  they  are  few
 between.  Many  times  they

 849  (SAKA)  Generat  Dis,  38659

 पंग्डस्पौपरि  पिरिमा  मेबता

 There  ia  28  boil  on  the  cheek;  on  that
 something  is  put  which  aggravates  it.
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 that  the  shifting  of  the  station  was
 absolutely  necessary  for  the  purpose
 of  operation,  and  for  the  purpose  of
 operation,  and  for  the  purpose  of
 getting  more  traffic;  because  of  the
 Haldea  port,  that  would  be  necessary.

 प्

 ञ्  3

 ज

 4

 ifs

 z

 रग
 FE

 ‘

 3
 i

 iy  ay
 i

 Mr.  Biswag  also  referred  to  casual
 labour.  He  wants  that  all  casual  la-
 bour  should  be  decasualised  ang  brou-

 the  main  line  or  on  the  open
 Casual  labour  ‘king

 exactly  railway  workers.
 picked  up  from  the  place  w’
 projects  are  taken  up.  As  a  rule,
 workers  are  also  taken  from  the
 people  and  their  rates  of  wages
 fixed  by  the  local  authorities  at

 H  3  i

 ि

 huge  casual  type  of  works  for  an  un-
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 (Shri  Parimal  Ghosh)
 wherefrom  he  got  those  figures.  As  #
 matter  of  fact,  we  find  that  never  the
 guards  were  paid  at  a  higher  rate  than
 drivers.  Even  before  the  introduction
 of  CPC  in  ‘1947,  when  there  wag  no
 regular  form  of  pay  scale,  even  at
 that  time  by  and  large  the  drivers  were
 paid  better  than  the  guards.  After  the
 introduction  of  CPC,  the  pay-scalg  of
 drivers  has  always  been  at  a  highct
 level  than  that  of  the  guards.
 n  hrs.

 Shri  Biswas,  in  his  speech,  made  a
 very  caustic  remark  about  the  pur-
 chase  of  coal  by  the  railways.  In  the
 matter  of  purchase  of  coal  we  follow
 only  one  principle.  The  raflways  as
 a  whole  consume  mainly  the  grades  of
 coal  such  as  selected  grades  and  grade
 I  and  II,  The  price  of  these  two  grades
 are  fixed  by  the  Coal  Controller  and
 there  is  no  question  of  our  accepting
 a  higher  or  lower  rate  for  the  first
 two  grades.  There  ate  some  grades  of
 coal—-grade  3(a)  and  erade  3(b)—
 which  are  not  controlled,  But  they
 have  a  ceiling  price  fixed.  So  far  as
 the  latter  grades  of  coal  are  concern-
 ed—normally  the  railways  do  not
 as  a  rule  purchase  these  grades  of  coal
 but  whenever  they  need  some  such
 grades  of  coal—we  go  in  for  open
 tenders.  There  have  been  some  ques-
 tions  also  about  the  selection  of  the
 grades  of  coal,  The  grading  of  coal  is
 not  actually  done  by  the  railway  pco-
 ple,  it  is  the  Coal  Board  which  actu-
 ally  takes  samples  of  the  different
 collieries  and  fix  the  grades.  On  the
 basis  of  that  the  ceiling  price  have
 been  fixed.  Tha  Railways,  whenever

 MAY  40,  ‘lneT.  De ह... ड
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 ta  the  extent  of  about  20  per  cent.,  on
 the  average  production,  till  the  year

 procured  during 1953-64.  The  Railways
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 While  they  go  out  they  have  to  ins-
 pect  the  functioning  of  the  tracks,
 signalling  lines  and  other  things.

 So,  it  is  a  very  sweeping  remark
 about  saloons,  probably  based  on  mis-
 conceptions,

 Shri  ‘Thirumala  Bao  (Kakimada):
 Which  are  the  categories  of  officers
 that  are  entitled  to  saloons  and  others
 to  inspection  carriages?

 Shri  Parimal  Ghosh:  Most  of  the
 officers  are  entitled  only  to  !aspection
 carriages.

 Shri  Thirumola  Rao:  I  am  asking
 about  the  saloons.  Besides  the  Gens-
 ral  Managers,  who  else  aré  entitled  to
 saloons?

 Shri  Parimal  Ghosh:  It  is  true  that
 the  Generel  Managers  and  higher
 officers  are  entitled  to  salouns.

 aft  सबू  लिये  (मुंगेर)  :  इसकेंबिना
 उन  का  काम  नहीं  चले  सकता  ?

 Shri  Farimal  Ghosh:  That  is  a  noint
 that  we  have  to  take  into  cons!Jera-
 tion.

 aft  रधुबीर  सिह  शारज्ी  :  (बागपत)
 उपाध्यक्ष  महोदय  7  आज  मैं  इस  सदन  में
 एक  ऐसी  रेलवे  के  सम्बन्ध  में  चर्चा  करने
 लगा  हूं.  जिसके  सम्बन्ध  में,  मेरा  खयाल  है

 कि  शायद आ्ाज  तक  यहां पर  कभी  चर्चा
 नहीं  हुई  होगी।  मैंने  पिछले  रिकार्ड  काफी
 देशे  प्लौर  जानकारी  हासिल  करने  की
 कोशिश को  |  मैं  केवल  यह  पता  लगा  पाया
 कि  i96, 9  इस रेलवे  के  सम्बन्ध में
 दो  भाननीय  सदस्य  श्री  सोलंकी  भौर थी. अ
 सिंह  रेड्डी मे  सवाल  पूछे थे  ।  उनके
 प्रश्नों के  झलावा  मे  पौर  कुछ  नहीं  सिला  जो
 ह 5  रेलवे  के  सम्बन्ध  में  किया गया  हो।
 इस  रेलवे  का  नाम  एस०  एस०  लाइट  रेलवे
 है  जिसको  शाहदरी  सहारतपुर  नाइट

 श्ले  कहते  हैं।  1. भंगर मैं भषपनी,.. भाषा में तनी  ..भाषा  में
 +ऊहूंसा: वी  हंस

 रखने  को  सहण  संहंग मजड़
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 रैलब  श्र  मंग्रेजी  में  स्लो  तलो  तेजी  रेलवे

 कहू  सकता  हूं।  कयोंकि  झ्राज  के  इस  वेक्ञानिक  युग
 में  भी  इस  रेलवे  की  रफ्तार  मुश्किल  3  मील
 फी घंटा है  यहत  शेइ्यूल्ड  टाइम  है।  यानी
 शाहदरा  से  सहारन  बुर  94  मील  की  दूरी  पर
 सात  घंदे  में  पहुंचेगी,  श्र  लेट  होने  की  तो
 श्रीमती  जी  की  आाइत  ही  है  यहि
 झा  नी  घन्टे  में  आम  तौर  से  पहुंचा
 करती  है।  झगर  यह  मिकड़  ट्रेन  हुई  तो
 दस  घंटे  में  हो  पहुंचेगी।  एक्सप्रेस  सात  घंटे
 में  पहुंचती  है।  दूसरी  लजेज  से  उस  इलाके
 का  वॉस्ता  ही  नहीं  पड़ता  1  रेलवे में  कोई
 तूफान  मेल  भी  द्ंतों  है,  यह  उन्हें  मालम
 नहीं

 ड्म्के  साथ  ही  साथ  में  कहना  चाहता
 हैं  कि  जिस  रेलवे  की  में  चर्चा  कर  रहा  हूं
 बह  कोई  बहुत  दूर  से  नहीं  चअलती।
 पालियामेंट  हाउस  से  मुश्किल  गे  पांच  छः
 मीज़  का  रास्ता  होगा।  दिल्‍ली  जंकशन
 जहां  से  -रोज  हम  देखते  हैं  कि  बड़े  बड़े
 दानवाकार  एंजिन  घाव  घाव  करते  हुये
 लम्बी  ल्लप्बी  बोगियों  को  लेकर  बड़े  जोरों
 में  चतना  शख्करते  हैं।  उसी  रेलवे  जंकशन
 से  मुश्किल  से  तोनचार  मील  के  फासले  पर
 स  रेलवे  के  छोटे  छोटे  खिलौनों  से  एंजिन
 चुके  चक  कर  चलते  हैं  ओर  रेंगना  शुरू
 करते  हैं।  कितना  बड़ा  फर्क  दोनों  में
 मानूम  पड़ता है  जब  हम  दिल्‍ली  जंकशन से
 चल  कर  शाहदरा  पहुंचते  हैं।  जिस  रास्ते
 से  होते हुए  मेरठ,  मुजफ्फरपुर  सहारनपुर  जैसे
 उत्तर  प्रदेश  कै  बढ़िया  से  बढ़िया  इलाकों
 को  हम  जाते  हैं।

 बोस  पर्चौस  वर्षों  में  इस  इलाके  के
 किसानों  ते  मेहनत  कर के  भपने  गांवों
 की  शकल  बदल  डाली है  ,  मकान  बदल

 गये,  गलियां  बदल  गईं,  रहन  सहन  बदल  गया
 धौर  दूसरी सब  चीजें,  बदल  गई  a  ere
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 के  फलस्वकप  छत  और  जंगल
 नी  बदल  गये  भौर  जो  टेढ़े  भौर  तंग  रास्ते

 थे  बह  सीधे  पर  चौड़े  हो  गये।  लेकिन
 झयर  कुछ  तहीं  बदला  है  तो  यह  श्रीमती
 रेलबे  नहीं  बदली  है।  इस  लये  पर  बही
 खुदाने  बेढंगे  एंजिन,  वही  पुराने  ्  हैं,
 वही  पुराती  बेढंगी  चाल  है  बही  निर्जीब
 कर्मचारी  झगर  किसी  को  इसमें  शक
 दो तो  वह  खुद  जाकर  देख  सकते  हैं  भयोंकि
 यह  कोई  बहुत  दूर  जगह  नहीं  है।

 मेरी  कांस्टोटुऐंसी  की  यह  हालत
 है  कि  वहां पर  रेलवे का  नास  का  यही  एक
 खिलौना  है।  झाज  तक  वही  मेरी  कांस्टी-
 टुएन्सी  के  चालीस  भोल  के  ट्रक  को
 कवर  करती  है।  यह  रेलवे  भाष  सफर
 मेरे  निर्वाचन  क्षेत्र में  ते  हो  कर  तय  करतो है
 मेरे  निर्वाचन  क्षेत्र  की  लगभग  छः  लाख
 जनता  का  इसके  साल  वास्ता  पढ़ता  है।
 मुश्किल  यह  है  कि  बीस  साल  हमें  स्वराज्य
 मिले  हुए  हो  गए  हैं  लेकिन  हमारे  इलाके  में

 इस  रेलवे को  देखकर  यही  मालूम  पड़ता  है
 कि  हमें  स्वराज्य  नहीं  मिला  है  पौर  हम  प्रंग्रेजी
 राज्य  में  हो  नहीं  रह  रहे  हैं  बल्कि  जों
 से  पहले  जबकि  कम्पनी का  राज्य  हुआ  करता
 था  उस  में  रह  रहे  हैं।  यहां  इंगलिस्तान  की
 पालिमेंट  का  भी  नहीं  बल्कि  कम्पनी  का  राज
 है  1  857  ते  पहले  जिस  तरह से  कम्पनी
 का  राज्य  मता  था  उसमें  हम  रह  रहे  हैं।
 इस  रेलवे  को  मालिक  एक  कम्पनी है  जिस  का
 नाम  _ साहिगे  बन  एण्ड  कम्पती  है।  इस
 रेलव  के  साथ  न  सरकार  कुछ  कर  सकती
 है,  न

 रेल  मंत्री  साहब  कुछ  कर  सकते  हैं,
 म रेलब  बोढ़े  जिस  को  कुछ  गालियां
 भी  दी  जाती हैं  झौर  उसकी  बड़ाई भी
 को  जाती है,  यह  कुछ  कर  सकता है।  पालि-
 जेट  ्तो  इसकी  शोर  भांच  उठाकर  देख
 भी  नहीं  सकती है।  वहां  की  जनता को

 इस  कम्पनी के के  जो  निर्दय  धाम्रिकारी हैं  उसके

 MAY  2,  loe7  General  Dis,  1960

 भरोसे पर  हमेंशा के लिये के  लिये  छोड़  दिया  पका
 है।  1907  में  यह  रेलव  भारम्भ हुई  थी
 इसके  ऊपर  27  लाख  रुपये की  पूंजी  लगी
 थी।  पंडह  लाख  रुपया  पब्लिक  जेय के हारा के  हारा
 एकत्र  किया  गया  था  |  दो  लाल
 पाउन्ड  लंदन की  किसी  एजेंसी से  ऋण
 इसने  लिया  हुभा है जिस पर है  जिस  पर  1,25,550,
 रुपया  सालाना  व्याज  देना  पढ़ता है।  तब  से

 यह  कम्पनी  उस  एजसी को  72  साख्ष  रुपया
 इन  पिछले साठ  वर्षों में  म्याज  का  दे  चुकी
 है।  इस  कम्पनी के  साथ  जो  एप्रीमेंट  हमा
 था  उसमें  एक  शर्त  यह  भी  थी  कि  इस  शेसबे
 में  लगी  हुईपूंजी का  इंटिरेस्ट  चुकाने के
 लिये  सारे  लाभ  में  से  चार  प्रतिशत
 काटकर  बाकी  जो  बचेगा  उसका  कयास
 प्रतिशत  तो  गबर्नमेंट  शराफ  इंडिया  को  मिलेगा
 धोर  चारू  प्रतिशत  इस  कम्पनी को  मिलेगा  t
 रेल  मंत्री  महोदय  ठ  हुए  हैं। मैं  उनको
 बतलाना  चाहता  हूं  कि  i988  के  बाद
 से  इस  कम्पनी  ने  एक  पैसा भो  भारत  सरकार
 को  नहीं  दिया  है।  हुडारों  एकडू  जो  हुमारी

 भूमि  है  उसको  यह  बरत  रही  है,  उसका
 भी  इसने  कुछ  नहीं  दिया  है।  एक  किसान
 जो कि  दो  बीचा भी  ओतता है उसको कुछ है  उसको  कुछ
 न  छुछ  तो  लगान  बेना  पढ़ता  है,  लेकिन
 यह  कम्पनी  हजारों  एकड़  हमारी  भूमि
 सिये हुए है हुए  है  उसका  लगान  तो  कम  से  कम
 इससे  झापकों  ले  लेना  चाहिए

 एक  शर्ते  इस  कम्पनी के  साथ  यह  भी
 *

 हैई थी  कि  प्रगर  इस  कम्पनी  को  सरकार
 टेक  बोबर  करता  चाहेगी  तो  तोन  साल  का,
 जो  पूरा  साभ  होगा  उसका  पच्चीस  मुना
 हमें  देवा  होगा  ।  या  फिर  लागत  पूंजी  का
 25  युता  देना  होगा ।  जता  मैंने  बतामा

 है.  भ्राठ  नौ  साल  से  यह  रेलच  कुछ  भी  लाभ
 नहीं  विद्या  रही  है।  मैं  समझता हूं  कि  हुआरे
 रेल  मिनिस्टर साहुन  को  इससे  शत्ताशौदा
 धौर  क्या  मिस  सकता  हैं  ?  =
 लाभ बह  1...  ध्लौर  aye  में  इंत  weer
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 को  अपने  हाथ  में  ले  लें।  ऐसा  करके  बह
 जगता के के  कष्टों  का  निवारण  करे  सकेंगे।
 इस  युग  में  कोई भी  रेलय  ऐसी  नहीं  होगी  जो
 कि  जनरल  रेवन्यूज़ को  कुछ  न  देती  हो
 लेकिन यह  रेलबे  है  जो  कुछ  नहीं  देती  है।
 हमारी  दूसरी  जो  रेसबें हैं  वह  भी  जनरल
 रेवेन्यू  पांच  छ:  प्रतिशत  देती  हैं।

 झब  पह्ाप  देखें  गेतनों  पर  यहां  कितना  खर्च
 किया  जाता  है।  इस  गरीब  रेसवे  के  जो
 जनरल  मैनेजर  है  उनको  बार  हजार  रुपये
 तमकवाह  मिलती  है  और  दो  हजार  रुपये

 से  के  तौर  पर  मिलता है।  इस  तरह
 से  कुल  मिलाकर  उनको  छः  हजार  रुपया
 भसांसिक  मिलता  है।  इस  कलपती की पांच की  पांच
 शाइनें  हैं  जो  कि  233  मील  लम्बी  हैं।  233
 मोल  लम्बाई  वाली  जो  रेलवे  है  उसके  जनरल
 मैनेजर  को  छा:  हजार  रुपया  मासिक  मिलता
 &  लेकिन  नार्दन  रेखवें जो कि wr  कि  शायद  पांच
 हजार  मीस  सम्बी है. है  उसको  नि्मत्धित करने
 चाले  जनरल  बैनेजर  को  केबल  3750
 ही  मासिक  =  मिलता  है।

 इसमें  कुल  लागत  83  लाख  दपया
 है  पलौर  झाज  तक  some  eva  डिप्रि-
 लियेशन  में बर्च  हो  चुका  है।  इस  रेसबे की की
 वक्ता यह  है  कि  इसके  पास  i9  इंजन  हैं।
 इन  में  से  6  बैलेंस  शीट  में  दिखाये गये गये
 हैं,  तीन  इस  लिये  नहीं  दिखाये  गये  हैं  कि
 खनको  कायदे  से  दिखा  नहीं  सकते  थे।
 इन  में  करे  8 इंजन  तो  907 में  खरीदे  गये
 से,  4 इंजन  i940%  खरीदे गये  थे,  दो
 इंजन  19428  खरीदे  गये  से  -  भावी  चौदह
 इंजन  t942  के  पहले  के  हैं  जिन  में  से  प्राठ
 तो  1907  &  हैं  ।  बाकी  i9s2  तथा
 rosstwht गये  हैं।  कस  ष  हे  कोई
 इंजन  नहीं  खरीदा गया है। गया  है।  दो  डीजल  इंजन
 lp60  में  कबाड़ी  वायार  कलकत्ता  के  खरीदे

 क - 2  धौर  उनको  i950 में  रीया  फ्
 a  eet  tee  ae  का  गतीणा

 General  Dis.  =  1862,

 या  होता है  कि  रोज  ब्रेक  डॉसन  होते  हैं  भौर
 गाड़ी  बीच  में  खड़ी  रहती  है।  यो  खराबी

 पैदा  होती  है  उसके  लिये  ड्राइवर को  कहां
 जाता है  कि  तुम्हें  तौकरी  करनी है  तो  चाहे
 तारकोल  लगाकर  भौर  जाहे  सरेश  लगाकर

 टुन:
 लेकिन  तुम्हें  इन  को  चसाना

 !

 इस  रेलवे  के  पास  लगभग  चास  बोगीज
 हैं।  इन  पास में  &  75  प्रतिशत  बोषीड
 पचास  बचे  पुरानी  हैं  भौर  बहुत  खस्ता  हालत
 में  हैं।  इन  की  खिड़कियां टूटी  हुई  हैं  थौ*
 भुसाफिरों  को  बरसात से,  धूप  से,  सर्दी से
 कोई  प्रोटेक्शन तहीं  मिलता  &  टैक्नीशियनों
 का  कहना  हैं  कि  प्रगर  ये  सारी की  सारी
 बोगीज  किसी  झौर  रेलवे  में  होती  तो  इनको
 कभी की  छुट्टी  दे  दी  गई  होती।  इनके  कारण
 गाड़ियों  की  रफ़ार  भी  बहुत कम  रखनी
 बड़ती है। है।

 ाप  यह  भो  देखें  कि  स  रेलवे पर
 कितने  यात्री  सफर  करते  हैं।  :959-6e
 की  देखवें  बोर  की  रिपोर्ट  के  भनुसार  इसमें
 कुल  2400  यात्रा  कर  सकते  हैं  ।  लेकित
 ग्यारह  हज़ार  यात्री  रोज़  इस  रेलबें पर पर
 यात्रा  करते  हैं।  किसी  रेलवे  पर  छतों  पर
 बैठे  हुए  लोग  झापने  नहीं  देखे  होंगे।  लेकिन

 इस  रेने  पर  जितने  यात्री  डिब्बों  के  झस्दर
 होते  हैं  उतने  ही  छतों  पर  बैठे  होते  हैं।  झाय
 शाहे जब जाकर जब  जाकर  फ़ोटो  भी  ले  सकते  हैं  ।
 गांव  के  लोग  भाति है ंहैं  धोर  कहते हैं  कि
 हुमारै यहां  रेलवे  को  ठहराने  का  बर्र  होता
 आहियें।  उनको  जवाब  दिया  जाता  है  कि
 ्ह्रा  तो  देंगे  लेकित  तुम  हमारे  लिए,  ह्वास
 बना  दो,  वी  तरफ  से  पैसे  कर्ण  करके  श्मा
 वो  t  ऐसे  सात  बाब  बालों  ने  पांच-पांच  शौर
 आर  जार  हजार  ह्यया  लगाकर  हाल्द्ल
 बनवाये  हैं।  तब  यहां  गाड़ियां  हास्  करती
 है।  | ड  लवे  में  एफ  निहाल  हैं।  wee
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 [tt  एबुबोर  शास्त्री]
 रेल  मंत्री  भौर  कहीं  से  अमदान  या  होनेशन  की  देश  निकाल  कर  इस  रेलवे  को  रेलवे  एक्ट
 माँग  तहीं  करते  होंगे  लेकिन  यहां  पर  श्मदात  की  जो  प्राविज्ञषन  है  चैप्टर  6  (ए)  जिसमें
 भी  मांगा  जाता  है  और  डोनेसन  भी  मांगे  काम  के  घंटे  निर्धारित  किए  गए  हैं  जौर  जिसमें
 जाते  हैं।  साप्ताहिक  छुट्टी  का  प्राविजन  है  उससे  इस

 रेसवे  के
 रेखये को  एस्जैम्प्ट कर  दिया  है।  जहां  तक

 इस  रेखवें  पर  लेवेंल  ऋतिग  भी  कह  ७४१००  la  ट  ्
 पर  नहीं  हैं।  कैराना  के  श्री  गमूर  भली  का
 ो  इस  सदन  के  एक  माननीय सदस्य  हैं  उनके
 रिश्तेदारों  के  साथ  यहां  पर  एक  बड़ी  दुर्घटना
 हो  गई  थी।  यह  मेरे  निर्बाचन  होत  में  हुई  थो  1
 उनके  भार  रिश्तेदार  जीप  सु्टना  में  मारे
 गये थे  भौर  मह  दुघंटना  रेलवे  क्रॉसिंग  न  होने
 के  कारण  हुई  थी।  झस्तु  कहीं  कोई  चर्चा
 तक  नहीं  ह्

 इस  क्षेत्र  में  कई  बड़ी  बड़ी
 मंडियां  है।  दो  गन्ने  की  मिले  है!  भ्रकेले
 बहात  मंडी  से  सर्दी  के  मौसम  में  रोजाना
 70-75  हजार  मन  गुड  शर  शक्कर  बाहर
 जाता  है।  इस  रेलबे  पर  लदांत  का  कोई
 इंतजाम  तहीं  है  और  ट्रांशिपमेंट  की  जो  कथ्िना-
 ड्पां  हैं  तनके  कारण न  इस  रेलवे  आसपास
 के  इलाके  में  इंडस्ट्री  चाल  हो  सकती  है  सौर  त
 हो  हुई  है।  इस  वास्ते  थे  जो  सब  चीजें हैं
 इनकी  झोर  झापका  ध्यान  जाना  चाहिये

 रेल  कमंचारियों की  इस  रेल  पर  श्राप
 हालत को  देखें  t  यहां  जो  सेशन  मटर है
 उसको सी  ये  भौर  दी०टी०  का  शौर

 प्रसिस्‍्टेंट  स्टेशन  मास्टर  प्रेड  अत्सो  रउये
 का  है।  इन  कर्मचारियों  को  सप्ताह  भर  में

 सप्ठाइ  में  st  भंटे  शायद  प्ापने  मिर्धारित
 कर  दिए  हैं  सेकित  इनके  काम  के  घंटे  ली
 निर्धारित  ज़हीं  हैं।  हमारे  रेल  मंत्री जी जी

 ने

 कहां  तक  ठीक  है---उस  समय  मो  रेल  मंत्री
 ये  बहु  साप्ताराम  से  चुनकर  पाएं  थे  और

 उलके  इलाके  में  भी  यह  रेलवे  है  सौर  पता  तहीं
 इस  रेलवे  के  कर्मचारियों  ने  मा  इस  कम्पनी  से
 कौल ली की  उडी  हि  की  कि  मिलफे  हक
 होकर  उन्होंने  इस  कम्पती  को  हमेशा  के  लिए
 यह  एग्जैम्पशन  दे  दिया  पौर  कह  दिया  कि
 तुम्हारे  कसी  कर्मचारी  को  साप्ताहिक  छ्द्दी
 नहीं  मिलेगों,  किसी  कर्मंचारों  के  काम  के
 घंटों की  कोई  पाबन्दी  नहीं  होगी

 आपने  झब  रेल  किराया  बढ़ाया  है  भाल
 भाड़ा  बढ़ाया  है।  प्रापने  ऐसा  करने  के  कुछ
 कारण भी  बताये  हैं।  प्रापने कहा  है  कि  प्राथने
 अपने  कर्मचारियों  के  वेतन  भक्तों  में  वृद्धि  की
 है  भौर  प्रापको  निर्माण  शौर  विकास  कार्यों
 पर  खर्च  करना  पड़ता  है,  यात्रियों  को  खुविधायें
 प्रदान  करने पर  खर्च  करना  पड़ता  है।  भव
 यह  जो  श्रीमती  रेलवे जो  हैं  यह  रेल  मंत्री  को
 इस  घोषणा  का  लाभ  उठा  कर  किराये  तो  बड़ा
 देगी  लेकिन  कोई  विकास  कार्य  नहीं  करेगी।
 ने  उसे  कर्मचारियों  पर,  न  विकास  पर,  ने
 मरम्मत  पर  शौर  न  ही  यात्रियों को  सुविधा
 प्रदान  करने  पर  कुछ  खर्च  करना  हैं।  वह
 किराया क्‍यों  बढ़ाये  उसे  नहीं  बढ़ाना  चाहिये  Lt
 ca  यह  समझता  हूं  कि  प्राज  तक  किसी  मंत्री

 ने  इस  रेलवे  पर  सफर  किया  है  इसको  देखने
 की  बात  तो  दूर  रही  |  किसी  एम०  परी०  से  भी
 झायद  सफर  नहीं  किग्रा  होगा।  मैं  प्रार्थना
 करता  हूं  कि  मंत्री  महोदय  मनोबितोद  के  ही
 लिए  एक  दिन  इस  रेलवे  पर  चस  कर  ह.
 कि  क्या  हालत:  है.तो  उनको  पता  चल  जाएगा

 कि  दिस्ती की की  ताक  के  दीप
 रे  हो  पह
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 इत  रेलवे  से  पै्रास  साठ  लाख  लोगों  का
 का  बास्ता  पढ़ता  है।  यह  बहुत  ही  बढ़िया
 इसाका  है।  इस  सारे  इलाके  की  तरफ  से  मैं
 हाउत  को  थौर  रेल  मंत्नी  जो  से  प्राथेना  करता
 हैँ  कि  वह  हमारे  कष्टों  की  भोर  भो  ध्यान  दें  ।
 i8  भेल  1969  को  इस  रेलवे  का  ठक
 ल्  होने  के  लिए  शझा  रहा  है।  प्रभी  दो
 साल  बाकी  हैं।  दो  साल  में  श्राप  ऐसा  काम
 करें  कि  इस  रेलवे  को  टेक  झोवर  किया  जा
 सके  यहू  जो  कम्पनी  है  इसकी  गुलामी  श
 इसकी  निर्दयता  से,  इसके  झह्त्याजारों  से  हमें
 चाप  मुक्ति  दिखायें  इस  लाइन  को  ब्राइगेज
 लाइन  बनाया  जावे  V

 इसके  साथ  ही  में  यह  भी  कहना  चाहता
 हूं  कि जब  तक  सरकार  इस  रेलबे  को  टेक-
 ओवर  नहीं  करती  तब  तक  यह  इस  पर
 निमंत्रण  रखे।  इसके  धाय-ब्यय  का  विवरण
 हर  साल  इस  सदन  के  पटल  पर  रक्षा  जाये
 ae  रेलवे  के  लिए  एक  परामशंदात्री  समिति
 बनाई  जाये  कितमें  पालियामेंट  के  सदस्य
 शौर  खास  तौर  से  मेरठ  शौर  मुजफफ़रनगर  के
 सदस्म  जछूरी  तौर  पर  रहें  क्योंकि  अर  लोग
 बाग  इस  रेलवें  पर  सफ़र  ने  करे  लेकिन  हम
 लोगों  को  तो  सफ़र  करना  ही  पड़ता  है।  चूंकि
 यह  हमारे  मस्थें  मढ़  दी  गई  हैं  हमारी  किस्पत
 के  साथ  बांध  दी  गई  है  इतलिए कम  से  दम  हमें
 यह  प्रवसर  तो  मिले  कि  हम  इसके  वरकिंग
 बारे  में  सुझाव  दे  सकें।

 इस  रेस्व  की  इरेगुलेरिटीज़,  भ्रष्टाचार
 शौर  ध्नियमितताशों  की  जांच  करने  के  लिए
 एक  हाई-पावर  कमीशन  मुकर्रर  किया  जाये
 जिसकी  रिपोर्ट  के  प्रनुसार  सरकार  भ्रावश्यक
 पग  उठाएं।  मुझे  झाशा  है  कि  मंत्री  महोदय
 मेरा  निवेदत  स्वीकार  करेंगे  गौर  किसी  ते  किसी
 दिन  जाकर  हुमारी  इस  रेलवे  को  भी  देखेंगे
 झौर  हमारे  इलाके  की  बुरी  हालत  को  भी  देखेंगे

 मैं  झापकों  धन्यवाद  देना  चाहता  हूं  कि
 आपके  मुझे  रेशने  बजट  पर  पपने  विद्यार  प्रकट

 करने  का.  अवसर  दिया  है  क्योंकि  हमारे  एस

 दीन  भौर  दक्षित  इलाके  से  कभी  किसी  को
 बोलने  का  भौका  नहीं  मिला  है-  मैं  ही  पहला
 प्रेम्बर  हैं  जिसकों  महू  प्रवेसर  मिला  है।

 shyi  Chengalraya  Naidu:  Before
 5  speak  on  the  Railway  budget,  I
 would  first  speak  about  the  unfortu-
 nate  accident  that  took  place  on  the
 Zist  night  at  0.30  in  my  constituericy.
 Jt  was  due  to  negligence  and  carelem-~-
 ness.  After  leaving  Bangalore,  the
 train  passed  through  Malur  ang  when
 it  came  to  Thekkal  Railway  Station,
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 The  major  income  is  derived  from
 third  class  passengers,  and  yet  we

 that  they  are  being  n

 Shri  Chengalraya  Naidu:  I  have
 hardly  taken  about  7  minutes.  Nobody
 from  my  State  has  spoken  so  far.

 Mr.  Deputy-Speaker:  He  wil!  have
 ta  conclude  in  a  couple  of  minutes.

 Shri  Chengalraya  Naidu:  My  re-
 ference  to  the  railway  accident  should

 Mr.  Deputy-Spesker:  It  was  his  fault
 if  ke  hag  taken  go  much  time  on  that.

 Mr.  Deputy-Speaker:  He  has  to
 conclude  in  two  minutes.

 Shri  Chengalraya  Naléu:  I  would
 Say  @  word  now  about  the  Rajah-
 mundry  rail-cum-road  bridge.

 a  cost  of  Rs.  3.5  crores  but  the  rall-
 ways  want  more  money.  We  can  cons-
 tructed  a  separate  bridge  for  that
 money.

 Near  Kutnaguaam  we  bave  coal-
 luted,  Eur  wank  of  wagons,  tne  pro-
 wUcLON  nad  been  reducea  by  halt.
 When  .ere  wus  sourtage  of  coal

 everywhere,  ine  rajiway  peuple  were
 uot  aole  LO  Lransport  coal  trom  Kowa.
 guaam.  ‘the  Andhra  Government  is
 starting  a  lhernial  power  gtation  near
 lhe  coul  mines.  Tne  present  rate  of
 lauunsporting  coal  is  6.I6  per  ton  of
 cual  Wansporled  over  40  kms.  This
 Piace  ig  apout  6  or  7  kms  and  they
 want  the  same  rate  even  for  this
 short  distance.  This  will  put  up  the
 cost  of  generation  of  electricity  and
 so  we  could  not  use  coal;  we  can  85
 wel]  use  oi]  instead  of  that.  I  request
 the  Railway  Minister  to  consider  this
 and  charge  only  for  6  or  7  kms  and
 not  for  40  kms.

 When  49  heard  the  budget  proposals
 of  the  Railway  Minister,  ]  was
 reminded  of  that  story.  He  hag

 A
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 sengers,  It  iy  beyond  the  understand-



 iyy:  Bly,  Budget  SYAISTHIA  a  i889  (SAKA)

 feature  in  the  working  of  our  railways.
 Even  now,  I  am  afraig  we  are  not
 out  of  the  wood.  My  statement  is  con-
 fimed  by  the  fact  that  there  was  an
 accident  near  Jalarpet  involving  the
 death  of  more  than  62  passengers  on
 the  very  day  the  presentation  of  the
 railway  budget.  There  ig  a  standing
 joke  in  the  country  that  passengers  on
 our  railways  offer  special  poojas  if
 they  reach  home  safely.  This  is  the
 dismal  picture  we  have,  and  yet,  this
 Government,  which  I  am  tempted  to
 call  as  a  heartless  government,  have
 come  out  to  increase  the  fares  and
 also  increase  the  freight  rates  which
 again  add  to  the  miseries  of  the  poor
 consumer  at  large,  who  are  already
 groaning  under  the  spiralling  prices.

 Sir,  I  do  nat  know  whether  our
 Tailways  will  be  able  to  maintain  its
 present  monopoly  of  long  distance
 freight  traffic  or  it  will  lose  it  to  the

 Generat  Dis,  7874

 ]  can  suggest  a  new  line,  where  a
 single  line  will  feich  this  railway  a
 lew  crores  of  rupees  annually.  The
 lina  I  refer  to  is  the  longstanding
 demand  of  Dindigul-Gudalur  line  in
 Madurai  district.  Dindigul  is  an  im-
 portant  junction  in  the  Southern  Rall-
 way,  and  this  is  to  be  connected  with
 an  ¢qually  important  place  called
 Gudalur  at  the  foot  of  the  Western
 Ghats.  I  am  sure  that  the  Railway Mir‘ster  will  be  aware  of  the  fact  that
 Gudalur  is  an  important  place  for
 cardamom,  coffee  and  tea.  If  a  con-
 nection  is  given  from  Gudalur  to
 Dindigul,  the  revenue  of  this  parti-
 cular  line  will  be  the  largest  in  the
 whole  of  the  Southern  Railway.
 This  remains  to  be  the  crying  need  of
 this  area  for  the  last  70  years.  It
 will  be  interesting  for  the  Railway
 Minister  (0  know  that  as  early  as  ‘1895, a  survey  of  this  line  was  taken  by
 the  then  railway  authorities,  and  it
 was  sanctioned  by  them.  It  appears
 from  the  records  that  because  of  the
 failure  of  the  contractor,  the  line
 could  not  come  into  existence.
 Further,  I  find  another  attempt  was
 made  by  the  Madurai  District  Board
 which  tried  its  hand  to  have  this  Hine
 and  failed  for  want  of  finance.  Now,
 the  need  has  increased  a  hundredfold,
 but  the  pity  is  that  no  attempt  is
 made  to  have  this  line.  I  am  afraid
 that  there  are  vested  interests  in  the
 country  who  do  not  want  their  mono-
 poly  of  road  transport  to  be  affected
 by  this  new  line.  These
 interests  had  such  a  pull  in  the  ruling
 party  till  very  recently.  I  do  not
 know  whether  their  Influence  ts  still
 there  even  after  the  last  general  elec-
 tions  In  the  Madras  State.

 Whatever  it  is,  the  point  is  that  the
 line  is  a  very  important  one  as  it
 would  bring  much  revenue  to  the
 Government  cnd  it  is  also  a  strategic
 one,  if  [  may  say  #0,  of  connecting
 Kerala  and  Madras  States  on  a  vital
 route.  This  new  line  would  also  cover
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 managed,  it  wil]  bring  large  revenue
 to  the  railways.

 I  have  pointed  out  one  instance  in
 the  Madras  S‘ate,  but  there  are  30
 many  instances  all  over  India,  and  if
 a  survey  is  taken  on  an  all-India  level.
 the  Ministry  would  find  itself  in  2
 better  position  to  meet  its  deficit.  I
 am  sure  there  would  not  be  any  need
 for  further  increases  in  either  fare  or
 freight  charges.

 Thank  you.

 tent  enfin  care  (आंवला)  :
 उपाध्यक्ष  महोदय,  मैं  भापकी  बड़ी  भनुमृहीत
 हैं  कि  झाप  ने  मुझे  रेखबें  जट  के  ऊपर  कुछ
 कहने का  अवसर  प्रदान  किया।  म्मूचे  देश की
 प्रगति  के  साथ  साथ  रेसबेड  में  भी  उन्नति
 होना  झावश्यक  था  ।  तीसरी  पंचवर्षीय
 योजना  में  रेसबेंज ने  महन  प्रगति  की  है  ।
 मीलों  डबल  लाएनें  बनी. हैं,  डीजलाइजेशल
 हुमा  है,  इलेक्ट्रिफिकिशन  हुआ  है,  यादों
 की  संख्या  बढ़ी  है  ौर  मौजूदा  बाड़ों  में
 परिकरतेग  व  सुधार हुए  हैं।  ब्रोडगेंज  गिनें  बनी
 हैं।  भारतीय  रेलों  का  विश्व  की  रेलों  में
 एक  जास  स्थान  है  और  समय  समय  पर
 उस  की  भूरि  भूरि  प्रशंसा  हुई  है  |

 जहां  भारतीय  रेलों  ने  हमारे  देश  की

 सिधि  में  योग  दिया  है  उस  के  छज़ाने  को
 बढ़ाया  है  वहां  उस  ने  साम  जिक  जिम्मेदारिया
 भी  पूरी  की  हैं।  उस  ने  पहने  भी  समय  समय
 पर  अनेकों  समाजिक  जिम्मेदारियां
 पुरी की  हैं  शौर  चाजभीकर  रहीहै  |
 उसने  समय  पर  सूक्षाद्रस्त  क्षेत्रो ंy  झनाज

 MAY  30,  2  General  Dis.  res

 अधिकारियों  को  ब्  सैसूंस  क्यों  दिये  जाते
 है.  (व्यवधान)  पहां  पर  यह  कहा  गया कि  लबे  के  भश्चिकारियों को  यह  नूर  नहीं

 दिये  जाने  चाहिएं  लेकिन  मैं  समहती  हूं
 कि  यह  उन  के  जीवत का  एक  भ्रावश्यक
 आंग  है  और  बहू  उनको  मिलते  रहने  चारिएं
 (व्यवधात)  वर्कशौप  में  जो  सरकारी

 कर्मचारी  काम  करते  हैं,  जंगलों  में  रहते
 हैं  बह  पप  परिवार को  अपने  बाल  बच्चों

 को  महीने  या  दो  महीने  जब  ह  बाहर  पकेले
 दौरे  पर  जाते  है  तो  यह  उन्हें  प्रकेले  नहीं
 छोड़  श्कते

 जहां  तक  रैस्ट  हाउसैज का का  सवाल  है
 यहू  सुविधा  रेलें  के  अफमसरान  भौर  कमं-
 चारियों  को  दोनों  को  मिल  रही  है  झौर  मैं

 नहीं  समझती  कि  इस  सुविधा  से  उन्हें  बाने
 के  लिए.  वंचित  किया  जाय  |  यह  स्ट

 मुझे  यह  देख  कर  बहुत  प्राश्यर्य
 कि  इन  तोस  7र्षों  में  पहली  बार  रेखवेक  ने
 966-675TYle  का  बजट

 चादे  भौर  तफे  का  नहीं है.  लाभ  झौर  हाति  का

 सवाल  नहीं  है  बल्कि  हमारे  सामने तो  एक
 नीति  का  सवाल  हैं  a  हमारे  देश  के
 कर्णबार देश को देश  को  किस  झोर  से  जाना  चाहते
 हैं  ?  हमारे  देश  के  प्रधिकारीगण  उस  को

 सैक्टर में  पायें  बह  पतपे, फले  फूले  भौर
 देश  को  1  ले  लाभ  हो,  जनता  को  उन  से

 दुबिधा  प्राप्त  हो  लेकिन  मैं  देखती  हूं  कि  हर
 जगह  बाहे.  बह  एस०  माई  सौ०  हो  चाहें
 बह  रेशबज  हो,  हर  जगह  पादा  दिखा  कर

 .  इस  बात  का  हाहाकार  मचाया  खाता
 है  कि  मुकसान  है  ौर  इस  तौर  पर
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 wafers  लेक्टर  को  डिस्करेंग  किया  ह (है
 व्हा  हैं।  भ्रथ  यह  देश  को  सोचना  होगा,
 नेताओं  कौ  सोचना  हौगा  बौर  जो  इस  देश
 की  भैया  के  खंबनहार  हैं  उनको  सोचना  हौगा
 कि  पग्राक्वि  किस  तरफ  जाना  चाहते  हैं?
 किस  तरक़इस देश  को  ले  जाता  चाहत  हैं  1
 उस  से  मुझ  खतरा  है  धौर  मेरे  दिल  व
 दिमाग  मैं  एक  एप्रीहैंशन  पदा  हो  गया  हैं
 जोकि  रेलचे  के  बजट  में  चाटा.  दिखाया
 गया  है।  मैं  समझती  हूं  कि  गर  रेलवे
 विभाग  दूरदर्शिता  के  साथ  काम  सेता
 तो  इस  धाटे  को  पूरा  किया जा  सकताथा।

 उसके  लिये  बताया  गया  है  कि
 कौस्ट  प्राफ  लिविंग बढ़  गयी,  वर्किंगं  एक्स-
 पेंसेज  बड़  गये,  कोपले  शौर  स्टील  के
 दाम  बढ़  गये  भौर  रुपये  का  प्रवमुल्यन
 हो  गया।  मैं  इन  सब  बातों  को  जानती
 हूं  लेकिन  मैं  समझती हूं  कि  झगर  जरा
 दूरदशिता  से  काम  लिया  जाता  झगर
 दूसरे  साधनों  को  तलाश  किया  जाता  तो
 बिला  शक  जो  यह  3]  करोड़  रुपये  का
 घाटा  है  वह  पूरा  किया  जा  सकता  था।
 रेलवे  विभाग  इस  तरफ  ध्यान  दे।  ईस्टर्न
 रेसचेज  को  वही  कहानी  है  ओकि  एस०
 एस०  लाइट  रेलवे  को  थी  और  जिसे

 लते  हैं,  करोब  30  फोसदी  लोग  पास
 से  बसते  हैं  शौर  कोई  मुश्किल  से  20
 फीसदी  यात्रियों  से  किराये  की  प्राप्ति

 है हो  जाती  है  ।  रेखये  विभाग  इस  से  झन-
 जिशे  तहीं  है। क्या  रेलवे  विभाग  इस
 बात  को  नहीं  जानता  कि  रेलवे  विभाग
 के  झन्दर  धौर  रेलों  के  भंदर  चोरियां

 Genera]  Dis.  7878

 तो  कितनी  ही  जोरियां  निकर्लेगी  ।  सेकिन
 इन  शोरियों  में  जिम्मेदारी  छोटे  अफसरों
 पर  नहीं  है,  इस  की  जिम्मेदारी छोटे  कर्म--
 जारियों  पर  नहीं  है,  पैसम्जर्स  पर  नहीं हैं।
 इस  की  जिम्मेदारी  रेलवे  भ्रफसरों  पर  हैं।
 बड़े  बड़े  इंजीनिश्र्त,  ० एम०  इ०  इत्यादि
 पर  है।

 इस  के  भलावा  2  धादमियों का  लाइन-
 मैँग  होता  है।  उस  में  2  भादमियों को  चलते
 रहना  चाहिये,  लेकिन उन  की  निगराती  का

 हाल  यह  है  कि  मुश्किल  से  पांच  या  छ:  आदमी
 काम  करते  हैं  t  दूसरे  भादमी  दूसरी  जगहों
 पर  काम  करते  हैं,  शौर  उन  की  तन्व्वाह
 जो  होती  है  वह  सब  लोग  झ्रापस  में  बांट
 लेते हैँ हैं  बाधा  वेतन  बड़े  कर्मचारियों में  बंट
 जाता  है  1  मैं  कहना  चाहती  हूं  कि  झगर
 इतने  भादमियों  को  जरूरत  नहीं  है  तो  इस
 को  समाप्त  कर  देना  चाहिये  |  प्रगर  बोड़े
 से  आदमियों  से  काम  चल  सकता  है  तो
 बाकी  लोगों  को  हटा  देना  चाहिये  t  भाज
 जरूरत  इस  बात  की  है  कि  ऐसे  एसे  मामलों
 में  एकानमी  की  जाये  ।  हमारे  रेल  मंत्री
 ने  थोड़ा  सा  रिद्रेंचमेंट  वगरह  का  जिक्र  किया

 है।  में  नहीं  समझती  कि  वह  कितना  रिट्रेंचमेंट
 कर  सकेंगे  झौर  कहां  पर  कर  सकेंगे  ।

 इस  घाटे  की  क्ति  करने  के  लिये  इस
 बारे  में  भी  ह 1. ड  किया  जाना  चाहिए  था
 कि  हीक  भसेसमेंट  किया  जाये  ।  कंलकुलेशन
 ठीक  किया  जाना  चाहिए  था।  जिस  समय

 गुडर  ट्रैफिक  को  प्रसेर  किया  गया  1966-67
 में  तो  इस  बात  को  घोषित  किया  गया  था

 गुश्स  ट्रैफिक  2490  लाख  मोड्रिक  टन

 होगा,  सेकिन  वह  केवल  2030  लाख  मोट्रिक
 टन  हुभा  i  नतीजा  यह  हुआ  कि  460
 लाख  टन  माल  का  यातायात  कम  हुवा  |

 इस  के  फलस्वरूप  जो  गुड्स  बैगन्स  बने  थे,

 बहू  बेकार  पड़े  रहे  1  जो  हमारी  रेलवे  बैयन्स
 बनाने  वाली  फैक्ट्रीज  &  ©
 बेकार  पड़ी  हुई  हैं  क्योंकि  उन  के  बनाये  हुए
 बेगस्स  पहले  से  ही  इस्तेमास  नहीं  हो  रहे  है,
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 ौर  उन  का  सारे  का  सांदा  स्टाफ  बेकार
 पढ़ा  हुमा  है  क्योंकि  उन  के  पास  रिपेप्म्स
 आदि  का  काम  नहीं  प्रा  रहा  है।  ह्म  प्रकार
 बहुत  सा  दयया  बलौक  होगा  -

 रेलवे  ने  हावड़ा  से  ले  कर  कानपुर
 तक  उनेफिटफिकेशन  का  प्राविजन  किया  था,
 लाइन  बिक  गई  है,  लेकिन  एलेक्ट्रिक  द्वेल
 अभी  तक  सिफ  इनाहाथाद  तक  चली  है  ।
 दो  वर्षों  से  रेलवे  बोई  और  ह.  पौ०  एल-
 भिट्ज्िदी  बोह  में  वाद-विवाद  चल  रहा  है

 प्कि  बिजजों  को  दरों  के  सम्बन्ध  में  कोई
 फैसला  किया  जाये,  लेकिन  शॉज  तक  फैला
 अन्तिम  स्थिति  तक  नहीं  पहुंचा  है  ।

 दर्वी  प्रकार  से  एक  प्रपोजल  है  कि  कम्बू-
 विकेशन्स  का  काम  जो  आजकल  पोस्ट  एण्ड
 टेजिब्राफ  डिपाहिफेंड  करता  है  और  रेलवे
 के  साथ  जिसको  पैरलल  लाइन्स  चलभी  हैं,
 उनका  प्रबन्ध  भो  रेलवे  करे  1  मै  समझतों
 हूं  कि  इप  विभाग  को  सेल्फ  सफिशिएन्ट
 होता  चाहिए  झौर  उस  को  यह  करना  चाहिए,
 लेकिन  झाज  ऐसी  स्थिति  नहों  है  ि  रेलवे
 विभाग  इप  नये  काम  को  प्रारम्भ  कर  सके  t
 रेलवे  बजट  इप  बात  की  अ्नमत्ति  नहीं  देता
 &  1! उ  कम्पूनिकेशन  का  काम  पोस्ट  ऐंड
 टेज़ोबाफ  डिपार्टमेंट  से  ले  कर  रेलवें  फरे  क्योंकि
 उत्तका  व्यय  बरावर  बढ़ता  चला  जा  रहा
 हैं।  अभी इ खच  को  पोस्टपोन  किया  जा
 सकता  है  ।

 हमारे  देश  के  अन्वर बना रस बना  रस  में  बने  डोजल
 एंजिन  बौर  अमरीका  के  बने  हुए  हको
 एंजिन  कई  जगह  इस्तेमाल  में  ॉ  रहे  हैं
 और  काफो  प्रच्छी  तरह  से  फाम  कर  रहे  हैं।
 निकम  आाज  ह शल  देश  को  टेस्टिंग  आउंड
 बना  दिया गया  है  फ्रांस,  जापान  झौर  जर्मनों
 में  ध्रनेक  प्रकार  के  एंजिन  ला  कर  यहां  पर
 इन  का  देस्ट  हो  tat  है  ि  कौन  प्रच्छा
 होगा  ।  मेरी  रा  में  इस.  मामले  को  अब

 MAY  »,  1067:

 बन्द  किया  जाना  चाहिए  योंकि,  भलय
 भलग  तरह  के  एंजिनों  के  लिये  प्रलग  धलग
 हटाफ  रखना  पढ़ता है  ।  इस  तरह
 से  म्ेन्देनेन्स  पर  काफी  छार्व  होता
 है  और  ह क  को  यजह  से  रेलबे  का  काफी
 बोझा  हमारे  देश  के  लोगों  पर  पड़ता  है  I

 tea  मंत्री  ने  जो बजट  के  डेफिसिट  को
 पूरा  करने  की  बात  कही है  उस  भें  3  करोड़
 रु०  में  से  तीक्षरे  दर्जे  के  यात्रियों  का  किराया
 साढ़े  2  प्रतिशत  बढ़ा  है,  बाको  गुडस  भौर
 फस्ट  क्लास  के  बैसेन्जरों  का  बढ़ा  हैं  t  मैं
 कहना  चाहती  हूं  कि  माननीय  मंत्री  जो  प
 बात  का  झनुमव  नहीं  कर  सकते  कि  तोसरे
 दर्जे  के  यांतियों  को  किननो  सुविधाशों  की
 प्रावश्यकता  है  -  में  उन  को  आमंत्रित
 फरना  चाहती  हूं  कि  वे  किसी  दिन  मेरे  साथ
 चल  कर  पांच  मिनट  तक,  थई  क्लास  में  बंठ  कर
 देख  ।  मैं  उन  दर्जो  को  स्लम्स  बहने  के  लिये
 तैथार  हूं  ।  वहां  पर  कोई  सुविधा  ठोक  से  नहीं
 है  ।  न  तो  ठं.क  से  बैठते  की  सुविधा  है  न  पाती
 की  सुविधा  है  भ्रौर  न  पंडों  को  सुविधा  है  ।
 तीमरे  दर्ज  के  यात्री  झाज  के  समय  में,  जब
 महंगाई  बढ़  रही  है,  कीमतें  बढ़  रहो  हैं  प्रौर
 लोग  काफी  परेशानों  की  हालत  में  हैं,  रेलवे

 के  बढ़त  हुए  बोझ  को  तो  सर  भाले  लेकिन उस  के
 बदले  में  उन  को  कोई  सुविधा  प्राप्त  न  हो,
 मैं  नहीं  समझती  कि  यह  देश  की  जनता  के
 साथ  न्याय  है  1

 झाज  तीसरे  दर्ज  के  यात्ियों को  कोई
 भी  सुविधा  नहीं  मिलती है।  बाथ  सवियों
 से  ढूनों में  महिलाझो ंके  लिऐ  केवल  एक  डिम्ब
 रिजर्व  होता  है,  केवल एक  डिब्बा  ।  डिमाफेसी

 में  हम  लोगो ंसे  महिलाशों को  अराबर  का
 अधिकार  दिया है।  लेकिन  रेले  fee
 मेंट  केवल  एक  बिष्या उनके लिये उनके  लिये  रखता  :
 है।  पाष॑  स्वयं  सोजिये  fe  लें:  Seen -
 जायृति  |, ई  भा्टिलांनों  के  .  भावर,  शक:  में
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 कितनी  coettes  घोर  सामातिद:  कांशस-
 जेपहो गई हैं हो  गई  हैं;  लेकिन उनको कोई थी उनको  कोई  भी  सुविधा
 नहीं है। है।  प्रगर  कहीं  पर  किसी  स्क  से
 उसको  कोई  झुजिशा  देते  को  कहा  भी  जागे
 वो बहू  उसको  देते  के  लिये  तैयार  नहीं  है।
 $2.0 सदी  झावादी  महिलाशों की  हैं  वेकिन

 बके  लिये  सुविधाधों का  कोई  प्रभन्ध  नहीं
 को रहा है।  जब  भी  मेल  ट्रेन में  महिलाधों
 के  बैठने  की  बात  होती  है  तो  केवल  एक
 हिम्या  उनके  लिये  रियर्म  होता  है।  मैं  इस
 बात के  लिये  सता  नहीं  कर  सकती  कि  दूसरों
 के  लिये  ज्यादा  डिब्बे  क्‍यों  शक्  जायें,  हैं

 कोर्ड  सेपरेटिस्ट  टेंडरंसी  नहीं  फैलाना  चाहती,
 लेकिन  मैं  समझती  हूं  कि  भाप  भपने  आप
 इस  बात  के  लिये  तैयार  होंगे  कि  महिलाभों,
 की  सुविधाशों  शौर  उनके  हकों  का
 बवाल  किया  जायेगा  +  हम  देखते
 हैं  कि  महिलाओों  को  प्राज  रेलों
 में  इतनों  कद्िनाई  होती  है  लेकित भाप  उनके
 साथ  पहामुभूति  नहीं  करते।  ये  झपने  बच्चों
 के मावे का  क्वीनां  प्रपनी  साड़ी  के  ध्ांचल
 से  पॉछती  रहतो  हैं  भौर  पानी  के  बिना  उनके
 ठ  सूखते  रहते  हैं.  लेकिन  किसी  भी  स्टेशन
 पए,  विशेषकर  छोटे  स्टेशनों पर  एक  झभादमी

 के. झधिक  प्रानी  पिलाने के.  लिये  नहीं
 et  जांता 1  एक  भादमी  पूरी की  पूरी
 जाड़ी  को  किसी  तरह  से  भी  कवर  नहीं  कर
 सकता  है।  उतके  लिये  कम  से  कम  पाती

 की  सुविधा देना  बहुत ही  भावश्यक  है।
 मैं  कहना  चाहती  हूं  कि  रेलवे  विभाग का  कैवल
 बह  कार्य  नहीं  है  कि  साक्तियों  को  एक  जगह
 से  दूसरी  जगह  पहुंचा  दे  -  उस  की  कुछ  सामा-
 जिक  जिम्मेदारियां भी  हैं,  कुछ  सोशल
 झाब्लिगेशन्स  भी  हैं  जिनको  उसे  पूरा  करना
 आहिये  |

 लत  में  मैं  भ्रपने  क्षेत्र  के  बारे  में  दो  एक
 बातें  कहना  चाहती  हूं।  जब  श्री  लाल  बहादुर
 शास्त्री  रेलबं  मंत्री  बे  तब  एक  बार  उन्हें
 बरेली  जाने का  इतफाक  हुमा  था।  वहां

 पर  लकी का  एक  पुस् बना  हुभा है।
 द्ककी  हाजत  इतनी  कराव हो  बुकी है

 साथ ही साथ ही  साथ  मेरा यह  भी  निवेदन है.
 कि  दिल्‍ली  से  सलतऊ  तक  जाते  काली  एक
 जनता  एक्सप्रेत  भौर  चलाई  जानी  चाहिये
 जिसमें  केवल  थर्ड  क्लास  हों।  झाज कल जो. कस  जो
 गाड़ियाँ  जाती  हैं  वह  काफी  काउडे  होती
 हैं  भौर हम हम  देखते हैं  कि  उनमें  लोगों  को
 काफी  परेशानी  होती है।  इसी  तरह  से  मेरठ
 से  लखनऊ  तक  जाते  वाली,एक  दूसरी  गाड़ी
 भी  होनी  आहिए  |  काफ़ी  पैसेंजर
 इधर  से  लखनऊ  जाने  वाले  होते  हैं  और  उनको
 बिना  रल  के  काफी  कष्ट  होता  है।  एक
 ट्रेन  लखनऊ  से  झाग  भौर  भागरा  से
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 Shri  D.  C.  Shanes  (Gurdaspur):
 think,  this  settles  the  matter.

 Shri  ra  M.  Banerjee  rose—
 The  Minister  of  State  in  the  Minis-  Shri  8.  M.  Banerjee  rose— (Shri  x  C.  Pant):  Sir,
 was  bresent  in  the  Mouse  when  Speskher:  The  House  stands

 wijourned  to  meet  again  at  i]  o'clock
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